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 be  given.  The  work  may  please  be
 started  in  a  warfooting  manner.  All
 educatioal  institutions  destroyed  by
 the  cyclone  may  please  be  financially
 helped  for  reconstruction  of  the
 schools’  buildings  as  soon  as  possible.

 Sir,  it  is  a  matter  of  great  regre.
 that  for  the  second  time  the  same
 places  of  Orissa  especially  in  Cuttack
 and  Keonjhar  districts  and  in  my
 Parliamentary  constituency  Jajpur
 had  been  affected  by  tornado  with
 heavy  thunder  showers.  Yesterday's
 tornado  which  struck  between  6  P.M.
 to  7  I.M.  had  caused  a  lot  of  des-
 tructio,  and  hundreds  of  dwelling
 units  riostly  mud-built  houses  col-
 lapsed  like  thouses  of  cards;  thousands
 of  trees  were  uprooted  and  many
 cattle  were  lost;  corrugated  tin  sheets,
 bamboo  polls,  doors  4nd  windows
 were  seen  flying  in  the  air.  The  im-
 pact  of  the  cyclone  was  so  severe  that
 cattle  were  seen  flying  high  in  the  air.

 So,  i  is  a  very  grave  situation
 created  by  cyclone  in  Orissa.  I  request
 the  Prime  Minister,  Minister  of  Agri-
 culture  and  alj  concerned  to  give
 financial  assistance  and  food  to  the
 people  of  Orissa  immediately.  Jt  is
 not  possible  for  the  Government  of
 Orissa  alone  to  meet  the  calamity.  I
 hope,  the  Centre  will  help  as  per  the
 desire  of  the  people  of  Orissa  in
 their  sorrowful  circumstances.

 I  want  to  draw  your  attention  to
 the  fact  that  yesterday,  because  of  the
 cyclone  for  the  second  time,  the  houses
 which  had  been  made  temporarily  by
 the  government  department  for  the
 affacted  people  have  been  destroyed
 and  the  people  are  remaining  in  de-
 pretsed  conditions.  Tarpaulins  and
 food  may  please  be  given  by  the
 Centre  as  soon  as  possible  by  a  special
 plane.

 I  want  to  draw  your  attention  to
 the  fact  that  the  population  of  sche-
 duleq  Castes  and  Scheduled  Tribes,
 according  to  the  census  report  of  1971,
 is  about  83  lakhs  in  Orissa,  and  in
 these  particular  areas,  Keonjhar  and
 Jajpur  districts,  the  population  of
 Scheduled  Castes  and  Scheduled
 Tribes  is  much  more,  These  are
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 reserved  seats,  and  the  condition  of
 the  people  belonging  to  Scheduled
 Castes  and  Scheduled  Tribes  has  been
 going  from  bad  to  worse.

 I  seek  your  protection,  Sir.  I  would
 request  the  Agriculture  Minister  and
 the  Prime  Minister  to  sanction  more
 financial  assistance  and  supply  tar-
 paulins  and  other  essential  commo-
 dities  to  the  Government  of  Orissa.
 The  Government  of  Orissa  is  doing  its
 best,  but  its  resources  are  limited;
 funds  are  not  available.  So,  the
 Centre  should  sanction  more  financial
 assistance  to  Orissa.

 MR,  CHAIRMAN:  Now,  the  House
 will  take  up....

 SHRI]  MOHD.  SHAFI  QURESHI
 (Anantnag):  Sir,  I  had  given  notice
 under  Rule  377  last  week  to  raise  a
 matter.  I  do  not  know  what  has
 happened  to  it.  It  is  a  very  important
 matter....

 MR.  CHAIRMAN:  It  is  not  in  the
 list  for  today.

 SHRI  MOHD.  SHAFI  QURESHI:
 There  js  a  statement  of  the  External
 Affairs  Minister  which  says  that
 there  was  a  secret  pact  between  Mr.
 Bhutto  and  the  former  Prime  Minis-
 ter  of  India  about  Kashmir.  jt  has
 causeg  serious  misgivings....

 MR.  CHAIRMAN:  Your  notice
 must  be  pending.  I  will  verify  from
 the  office  as  to  what  has  happened  to
 it.  You  will  come  to  know  of  it  later.
 I  will  see  that  you  are  informed  abou:
 it.

 43.08  hrs.

 DEMANDS*  FOR  GRANTS,  978-78—
 Contd.

 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION

 MR,  CHAIRMAN:  The  House  will
 now  take  up  discussion  and  voting  on
 Demand  Nos.  to  0  relating  to  the
 Ministry  of  Agriculture  and  Irriga-
 tion  for  which  5  tours  have  been
 allotted.

 *Moved  with  the  recommendation  of  the  President.
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 Hon.  Members  whose  Cut  Motion
 to  the  Demands  for  Grants  have  been
 circulated  may,  if  they  desire  to  move
 their  Cut  Motion,  send  slips  to  the
 Table  within  5  minutes  indicating
 the  serial  numbers  of  the  Cut  Motions
 they  would  like  to  move.

 Motion  moved:

 “That  the  respective  sums  not
 exceeding  the  amounts  on  Revenue
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 Account  and  Capital  Account  shown
 in  the  fourth  column  of  thé  Order
 Paper  be  granted  to  the  President’
 out  of  the  Consolidated  Fund  of
 India  to  complete  the  sums  neces-
 sary  to  defray  the  charges  that  will
 come  in  course  of  payment  during
 the  year  ending  the  3ist  day  of
 March,  1979,  in  respect  of  the  heads
 of  demands  entered  in  the  second
 column  thereof  against  Demands
 Nos.  l  040  relating  to  the  Ministry
 of  Agriculture  and  Irrigation.”

 Dintids  for  Grants,  978-79  in  respect  of  the  Ministry  of  Agriculture  and  Irrigaticn  Silmittca  tc  he
 vote  of  Lok  Sabha

 No.  of  |  Name  of  Demand  Amount  of  Demard  for  Grant  Amount  of  Lemerd  fer
 Demand  on  account  voted  by  the  House  Grant  sukmiticd  to  iLe  vcte

 on  16-3  79  of  the  House

 I  2  3  4

 Revenue  Capital  Revenue  Capital

 Rs.  ORs.  Rs.  Rs.

 t  Department  of  Agricu:ture  42,71,000  2,13,54,C0C

 2  Agriculture  35978,47,000  97;62,03,c00  178,92,37,CC0  4  €8,10,15,€CO

 3  Fisheries  मु  ह  5:54531,006  5,69,44,000  —  27,71,57,CCO  28,47,20,CCO

 4  Animal  Husoandry  and  Dairy
 Development  :  17,12,30,00  1,21,04,000,  Pan  1,51,000,  6,05,22  ,000

 Forest  5,72,I9,000  63,775,000  28,60,95,cc0  ‘3,  ¥8,75,000

 6  Department  of  Food  78,28,54,000  6,32,77,c00  391,42,  70,000  31,63,83,0c0

 4  Department  of  Rural
 Development  48,47,86,000  4,12,91,000  242,39,30,000  20,64,58,000

 8  Department  of  Agricultu-
 ral  Research  and  Education  2,12,000  10,58,000

 g  Payments  to  Indian  Coun-
 cil  of  Agricultural  Research  1,99,95,000  59,99,75,000 ककी

 ro  Department  of  Irrigation  4,  7994.000  I,4.5,5,000  20,99,67,000  7255785  000

 SHRr  P.  RAJAGOPAL  NAIDU  Agriculture.  I  see  from  the  press  that
 (Chittor):  Mr.  Chairman,  Sir,  the  there  is  a  controversy  with  regard  to

 Agriculture  Ministry  hag  not  evolved
 an  integrated  policy  for  agricutlure.
 The  reports  which  have  been  given  to
 us  are  nothing  but  statistical  bulletins
 without  giving  any  definite  statement
 of  policy.  It  is  said  that  40  per  cent
 of  the  Budget  hag  been  allocated  for
 554  LS—i0

 the  definition  of  ‘Agriculture’,  Ag  I
 see  from  the  Budget,  the  fundg  allot-
 teq  for  Cooperation,  Power,  Com-
 munication  and  many  other  subjects
 have  been  tagged  on  to  Agriculture.
 Now  they  say  that  it  is  40  per  cent.
 Even  without  these,  it  must-be  fifty
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 per  cent  because  from  agriculture  we
 are  getting  more  than  fifty  per  cent
 of  the  national  income.  Therefore,
 more  than  fifty  per  cent  of  the  Budget
 allocations  must  be  gpent  on  deve-
 lopment  of  agriculture.

 With  regard  to  this,  even  if  we  are
 spending  money  for  increased  pro-
 duction,  the  smal]  peasants  and  mar-
 ginal  farmers  are  not  being  benefitted,
 If  you  see  the  article  written  by  the
 Vice-Chancellor  of  the  Gujarat  Agri-
 cultural  University  Shri  छ  R.  Mehta,
 in  regard  to  the  problems  of  agricul-
 tural  financing  jt  says:

 “It  is  also  observed  that  small  and
 marginal  farmers  have  not  benefit-
 ted  in  proportion  to  their  numbers
 or  to  their  needs  from  the  various
 Programmes  of  rural  development
 that  had  been  under  implementa-
 tion  during  the  first  three  Plans,
 They  were  deprived  of  the  benefits
 of  the  Green  Revolution  for  want
 of  adequate  financial]  arrangement”.
 We  have  helped  all  the  peasants

 because  we  were  deficit  in  food-
 grains.  Now  we  are  becoming  sur-
 plus  in  wheat  and  we  are  becoming
 self-sufficient  in  rice.  Therefore,  it
 is  our  duty  and  it  is  the  duty  of  the
 Government  to  help  the  small  farmers
 and  marginal  farmers  and  so,  finan-
 cial  allocation  must  be  made  to  help
 them  increase  production.

 The  other  thing  is  that  we  not  only
 want  increased  production  but  also
 social  justice  in  our  policy.  Now,  if
 We  want  social  justice  in  agricultural
 Policy  then,  as  I  have  said,  the  small
 farmers  and  marginal  farmers  must
 be  helped  and  agricultural  labourers
 must  be  helped.  In  addition  to  that,
 land  reforms  must  be  implemented Land  reforms  are  not  being  imple-
 mented  now.  There  is  no  uniformity
 among  all  the  States:  there  must  be
 uniformity  among  all  the  States.  The
 land  reforms  have  to  be  implemented in  a  time-bound  programme.  Then, the  Government  should  appoint  an
 Implementation  Committee  so  as  to
 supervise  the  implementation  of  land
 reforms,
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 Then,  there  is  no  security  for  agri-

 culturists,  smal]  farmers,  agricultural
 workerg  or  marginal  farmers.  {  would
 like  to  say  that  other  workers  are
 getting  compensation  when  they  lose
 their  limbs  or  their  lives  while  at
 work.  But  it  is  unfortunately  that
 the  peasants  who  are  working  in  the
 fields,  if  they  lose  their  jimbs  or  their
 lives,  they  are  not  getting  any  com-
 pensation.  Therefore,  it  is  the  duty
 of  the  Government  to  compensute
 them  also.  The  Government  should
 Pay  compensation  whenever  they  lose
 their  lives.

 Then,  the  marginal  farmers  and
 agricultural  workers  are  doing  manual
 work  for  50  to  60  years,  but  even
 then  they  are  not  paid  any  pension.
 Officers  who  are  drawing  Rs.  000  or Rs.  2000  are  being  paid  pension  after
 having  worked  for  25  years  but  these
 people,  who  are  working  for  50  years
 continuously,  working  hard  on  land
 and  feeding  the  population  of  the
 country,  are  neglected.  Therefore,
 they  must  be  given  pension  as  svon
 as  they  reach  60  years  of  age,

 In  order  to  benefit  the  agricutlure]
 werkcrs,  land  has  to  be  distributed.
 There  are  some  statistics  given  py  the
 Gcvernment  ang  I  see  that  waste  and
 fallow  land  is  4.4  million  acres  Banjar land  is  0  million  acres  and  ceilling
 surplus  land  is  2  million  acres.  There-
 fore,  we  have  land  to  the  extent  of 6.4  million  acres  which  can  be
 distributed—that  is,  Waste  and fallow  land,  Banjar  land  and
 ceiling  surplus  land  put  to-
 gether—but  this  distribution  is  not
 being  done.  It  is  a  State  subject  and,
 therefore,  the  Government:  should  call the  Revenue  Ministers  and  Agvicul- ture  Ministers  ang  see  that  this  land is  distributed  immediately,  Some
 million  acres  have  been  distributed
 already,  but  the  recipients  have
 not  been  helped  financially.  There- fore  they  have  not  benefitted  from the  land  which  has  been  distributed already  ang  will  not  be  benefitted  by the  land  which  is  to  be  distributed mow,  unless  they  are  helped  finan-
 cially.  But  there  dg  no  programme either  in  the  Budget  or  any  suggestion in  the  Sixth  Five  Year  Plan  to  help



 293  D.G-—Min,  of

 all  those  people  who  get  Banjar  Jand
 or  any  other  land  distributed  by  the
 Government.  Therefore  the  Govern-
 ment,  ang  especially  the  Agriculture
 Minister,  should  persuade  the  Plan-
 ning  Commission  to  allocate  some
 money  for  the  benefit  of  these  people.

 With  regard  to  production  |  would
 like  to  say  one  thing.  I  am  very  glad
 that  we  are  reaching  a  surplus  stage
 with  regard  to  wheat.  Our  require-
 ment  is  50  million  tons,  but  the  pro-
 duction  is  90  million  tons,  Even  in

 a  bad  year  the  production  is  60  mil-
 lion  tons.  So,  even  taking  it  for
 granteq  that  the  average  production
 js  60  milliqn  tons—as  in  famine  years
 or  bad  years—we  are  surplus  by  70
 million  tons,  Therefore,  Wwe  must
 make  a  search  for  markets,  so  that
 the  surpluses  can  be  exported  there.  I
 have  seen  the  Agricultural  University
 at  Hissar.  It  is  headed  by  a  farmer:
 I  am  very  glad  to  see  this.  We  have
 already  seen  the  green  revolution  in
 Haryana  and  Punjab.  On  Dr.  Bor-
 lough’s  principle,  they  have  developed
 wheat;  they  have  developeq  Sonar
 variety.  They  have  developed  the
 spikes  from  6  inches  to  2  inches  and
 the  sub-spikes  from  72  to  24  and
 the  grains  from  3  to  §  and  they  have
 increased  the  tillers  in  the  unit  area.
 They  are  doing  it  in  a  four-dimen-
 sioned  manner.  That  has  already
 ‘been  developed.  If  this  grain  is  popu-
 larised  and  tried  at  other  places,  J
 think,  the  surpluses  would  be  doubled
 within  five  to  ten  years.  Therefore,
 what  I  say  is  that  we  must  think
 about  what  we  have  to  do  with  these
 surpluses,

 Now,  if  we  take  all-India  average
 ‘of  wheat  production,  it  is  4  quintals
 per  acre.  In  Punjab,  the  average
 production  of  wheat  is  25  quintals,
 while  in  Haryana  it  is  24  quintals  per
 acre.  Iy  Hissar  Agricultural  Univer-
 gity,  it  is  65  quintals  per  acre.  There-
 fore,  there  is  a  great  potentiality  for
 ‘us  to  make  use  of  the  research  and
 increase  our  production;  it  can  be
 quadrupled.

 There  is,  thus,  a  great  scope  and
 hope  for  us  with  regard  to  wheat,  but
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 it  is  not  so  far  88  rice  is  concerned.
 The  requirements  of  rice  ere  20
 million  tonnes,  while  the  production
 ig  only  121  million  tonnes,  but  on  an
 average,  we  get  only  70  million
 tonnes.  It  means,  in  bag  years  and
 in  famine  years,  we  will  become
 defiicit.  Though  we  appear  to  be
 self-sufficient  in  wheat,  in  bad  years
 we  will  become  deficit.  Therefore,
 you  must  concentrate  on  rice  produc-
 tion.  The  difficulty  is  the  two-thirds
 of  the  rice  production  is  in  rain-fed
 areas  and  we  have  not  done  much
 research  there.  The  Government
 should,  therefore,  concentrate  on
 research  for  production  of  rice  in  the
 rain  fed  areas.

 I  am  glad  that  in  the  Sixth  Five
 Year  Plan,  the  Government  is  going
 to  allocate  much  money  on  research
 When  you  do  that,  you  must  allocate
 sufficient  money  for  research  on  rain-
 fed  rice,  Even  where  the  research  js
 being  done,  and  the  results  obtained,
 there  is  no  machinery  to  carry  on
 these  result;  to  the  farmers’  fields.
 We  have  to  do  it  through  extension
 work,  but  unfortunately  the  Exten-
 sion  organization  ig  not  there  in  many
 States.  Fortunately,  in  Haryana—I
 do  not  know  about  Punjab—the
 Director  of  Extension,  has  channeled
 it  in  a  very  efficient  manner  and  there
 the  extension  work  is  very  good.
 Because  of  that,  the  research  results
 are  reaching  the  farmers  direct  and,
 therefore,  they  are  able  to  produce
 more.  But,  in  other  States,  it  is  not
 so.  Why?  The  extension  work  has
 been  tagged  on  to  the  Panchayat  Raj
 institutions  and  at  gross-roots,  there
 is  no  extension  worker  at  all.  There
 are  multiple  workers  like  village
 development  officers.  They  are  just
 like  ministers  without  portfolios  and
 they  are  not  doing  any  work  ai  all.
 These  agricultural  workers  and  agri-
 cultura]  officers  must  be  taken  away
 from  the  Panchayat  Raj  institution
 and  they  must  be  independent.  These
 gross-root  workers  must  be  given
 proper  training.  Also  the  technology
 should  be  transferred  to  them.  De-
 monstrations  should  be  m&de  in  small
 farmers’  fields  and  also  jn  marginal
 farmers’  fields  to  benefit  them.  Also
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 I  have  seen  some  Krishi  Vigyan
 Kendras.  There  are  two  Kendras  in
 Andhra  Pradesh.  They  are  doing
 very  good  work,  In  every  district
 headquarters  you  have  to  extend  this
 Krishi  Vigyan  Kendra  so  that  exten-
 sion  is  brought  to  each  district.  The
 village  level  agricultural  worker  must
 be  given  orientation  training  as  also
 the  farmers  and  the  tenants....

 MR.  CHAIRMAN:  You  are  the
 first  speaker  and  you  can  take  longer
 time.  But  you  wil]  be  taking  the
 time  of  your  party  and  your  party  list
 also  is  very  long.

 SHRI  P.  RAJAGOPAL  NAIDU:
 With  reward  to  prices,  prices  are  un-
 stable,  Though  we  produce  more,  but
 unless  there  is  stability  in  prices,  it
 is  not  possible  for  the  agriculturist  to
 benefit  Now  agriculture  has  become
 capital  intensive.  Therefore,  they
 have  to  invest  more  capital  and  unless
 he  knows  definitely  what  income  he
 is  going  to  get,  it  is  not  possible  for
 him  to  invest.  Even  if  he  invests,  he
 is  losing.  With  regard  to  rice,  as  my
 friend  has  said,  it  is  not  paying  since
 the  last  4-5  years.

 There  is  the  Agricultural  Prices
 Commission  which  has  been  consti-
 tuted  in  4965  and  it  has  not  been
 reconstituted.  There  are  no  farmers
 on  it;  only  bureaucrats  and  consumers
 are  there.  What  I  say  is  that  there
 must  be  a  tripartite  committee.  I  am
 not  only  speaking  for  agriculturists
 but  also  for  consumers.  If  you  want
 to  see  that  justice  is  done  to  both,
 there  must  be  not  only  consumers
 but  also  the  producers  and  the  gov-
 ernment  in  the  Committee  just  like
 We  are  fixing  up  the  wages.  There
 must  be  a  tripartite  committee  30  as
 to  fix  up  the  prices.  There  is  no  use
 of  only  fixing  the  prices  if  they  are
 not  implemented.  Just  now  in  Andhra
 Pradesh  there  is  a  large  surplus  of
 paddy  and  there  is  no  one  to  buy.
 Even  in  wheat  area,  I  think  it  will  be
 very  difficult  for  them  to  sell  the
 wheat  because  it  is  surplus.  Therefore
 the  government  should  guarantee
 that  all  surplus  wheat  will  be  pur-
 chased  by  the  government.
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 With  regard  to  irrigation,  I  want
 to  say  two  points.  The  survey  is  not
 completed  till  now.  Therefore,  the
 government  should  take  interest  to
 see  that  the  survey  is  completed.
 Water  is  not  fully  utilised.  Water
 utilisable  is  70  million  hectametres
 and  water  utilised  is  only  25  million
 hectametres.  Therefore  we  have  uti-
 lised  only  one  thirg  of  the  water.

 Now,  the  river  water  disputes  are
 not  settled.  Since  16—20  years  they
 are  there.  Therefore,  unless  we
 resolve  the  river  disputes  it  is  not
 possible  for  us  to  utilise  all  the
 water,

 All  on-going  projects  must  be  com-
 pleted  immediately  and  finances
 should  be  given  to  them.  If  we  are
 not  going  to  have  money,  we  must  get
 it  from  the  World  Bank  and  see  ‘hat
 all  the  on-going  projects  are  com-
 pleted.

 Chronic  and  backward  areas  must
 be  given  priority  in  developing  irri-
 gation.  When  I  see  the  development,
 it  is  uneven.  In  Punjab  it  is  77  per
 cent,  in  Tamil  Nadu—72  per  cent,
 Assam—5  per  cent,  Madhya  Pradesh—
 2l  per  cent,  Bihar—26  per  cent,  Hill
 States—data  not  available.  Therefore,
 unless  we  bring  them  to  uniformity
 and  all  States  are  brought  to  a  level,
 it  38  not  possible  for  the  agriculturists
 in  those  States  to  benefit  themselves.

 There  ate  no  drainage  facilities.  In
 constructing  the  Nagarjunasagar  pro-
 ject  they  have  not  taken  care  to  see
 that  the  Ayacut  of  Krishna  district
 is  not  flooded.  When  they  have  cons-
 tructeq  the  Nagarjunsagar  project,
 the  drainage  water  is  becoming  @
 flood  for  the  Krishna  Ayacut  and  al-
 most  al]  canals  are  being  silted  up.
 Also  the  projects  are  being  silted  up.
 For  example,  the  Nizamsagar  project
 in  Andhra  Pradesh  is  silted  and,
 therefore,  there  is  no  water  for  sugar
 cane  in  the  area.  The  gap  in  utilisa-
 tion  ig  also  there.  Unless  the  com=-
 mand  area  development  is  taken  up
 seriously  ang  done,  it  may  not  be
 possible.  For  example,  2.7  million
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 hhectares  is  the  gap.  How  to  fill  it
 up?  We  are  concentrating  only  on
 productive  schemes.  We  must  also
 take  up  protective  schemes  in  the
 drought  affected  areas.  If  we  build
 up  some  ponds  and  develop  aquifers
 in  the  river  beds  by  constructing
 stone  walg  across  them.  And  if  water
 perculates  into  the  wells  nearby,  then
 we  can  have  indirect  irrigation.  We
 have  to  allocate  funds  for  indirect
 irrigation  i.e.  protective  schemes  also.

 MR.  CHAIRMAN:  Hon.  Members
 can  move  their  cut  motions  now.

 SHRI  P.  RAJAGOPAL  NAIDU
 (Chittoor):  I  beg  to  move:—

 “That  the  demand  under  the  head
 ‘Department  0६  Agriculture’  be  rxe-
 duced  by  Rs.  100.”

 [Failure  to  secure  optimum
 utilisation  of  soil  and  water  re-
 sources  for  agricultural  purpose.

 reo)  ]

 “That  the  demand  under  the  head
 ‘Department  of  Agriculture’  be  re-
 duced  by  Rs,  100.”

 [Failure  to  provide  quality
 seeds  to  the  farmers,  (2)]

 “That  the  demand  under  the  head
 Department  of  Agriculture’  be  re-
 duced  by  Rs,  100.”

 {Failure  to  protect  the  crops
 from  rats.  (3)]

 “That  the  demand  under  the  head
 ‘Department  of  Agriculture’  be  re-
 duced  by  Rs,  100.”

 [Failure  to  regulate  agriculture
 markets  in  the  country  and
 provide  godowng  ang  loan  facili-
 ties  to  the  farmers.  (4)]

 “That  the  demand  under  the  head
 ‘Department  og  Agriculture’  be  re-
 duced  by  Rs,  100.”

 {Failure  to  create  machinery
 for  price  stabilisation  of  agricul-
 tural  commodities.  (5)]
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 “That  the  demand  under  the  head
 ‘Department  06  Agriculture’  be  re-
 duced  by  Rs.  100.”

 [Failure  to  provide  necessary
 cattle  feed  to  the  farmers.  (6)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 [Failure  to  implement  Marati
 Committee’s  report  in  fixing  the
 price  of  levy  sugar.  (19)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 [Failure  to  protect  sugarcane
 growers  against  onslaughter  of
 sugar  mill-owners.  (20)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100."

 [Need  to  organise  marketing
 federations  for  farmers  for  diffe-
 rent  crops  to  save  them  from  the
 exploitation  i,  the  market.  (21)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 [Failure  to  provide  more  funds
 for  agriculture  research,  (22)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 [Failure  to  protect  the  agri-
 culture  scientists  from  the  attacks
 of  some  interested  parties,  (23)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100."

 [Need  to  provide  subsidies  for
 boring  the  wells,  for  laying
 cement  pipes  to  carry  water  to
 fields,  for  adopting  sprinkling  and
 drift  irrigation  methods.  (24)]
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 “That  the  demand  under  the  head

 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 {Failure  of  the  National  Seeds
 Corporation  in  supplying  quality
 Seeds  in  time.  (25)]

 “That.  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 (Need  to  encourage  farmers  to
 prepare  seed  for  their  own  use
 and  train  them  for  that  purpose
 (26)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100”

 (Failure  of  the  State  Farms
 in  achieving  the  objects  (27)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100”

 {Failure  to  give  sufficient  loans
 to  agro-labourers  to  improve  the
 lands  given  to  them  (28)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 {Failure  to  provide  fertilizers
 ang  pesticides  to  the  farmers  at
 lower  rates.  (29)]

 “The,  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 (Failure  to  develop  _local
 manual  resources  (30)]

 “That  the  demand  under  the  head
 ‘Agriculture  be  reduced  by
 Rs.  100.”

 {Failure  to  train  farmers  in
 plant  protection,  (3D)

 “That  the  demand  under  the  head
 ‘Agriculture’  be  ré@uced  ‘dy
 है!  100.”

 [Need  to  encourage  farmers  to
 use  weedicides,  (82)]  .
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 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 {Need  to  utilise  aeroplanes  for
 plant  protection  for  aerial  spray-
 ing  of  crops  against  pest  diseases.
 (33)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 [Failure  to  evolve  a  crop
 pattern.  (34)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100”

 {Need  to  avoid  wasteful  ex-
 penditure  in  agriculture  (35)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 {Failure  to  increase  the  area
 under  cotton  oil  seeds  and  pulses
 crops  (36)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 [Need  to  give  incentives  to  the
 farmers  to  raise  crops  which  are
 deficit  in  our  country.  (37)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100."

 {Need  to  prepare  cost  of  culti-
 vation  for  principal  crops  in  our
 country.  (38)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 [Failure  to  conduct  ground
 water  surveys  in  all  the  States
 ang  +o  utilize  modern  methods
 of  investigation.  (39)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 {Need  to  get  all  the  soils
 survyed  in  the  country,  yy
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 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 [Need  to  improve  agricultural
 economic  and  statistics
 branches,  (42)

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 {Failure  to  invent  agricultural
 implements  and  machinery  suited
 to  our  country,  (42))

 “That  the  demand  under  the  head
 ‘Agriculiure’  be  reduced  by
 Rs.  100.”

 {Failure  to  develop  dry  land
 egriculture.  (43)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.7

 {Need  to  provide  more  funds
 for  command  area  development
 programme.  (44)  ]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”,

 [Failure  to  conduct  research
 to  reclaim  alkaline  and_  saline
 soils.  (45)]

 “That  the  demang  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 {Need  to  develop  extension
 work  by  Agricultural  universities.
 (46)  ]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by
 Rs.  100.”

 {Failure  to  provide  sufficient
 finance  to  farmers  service  soci-
 ties.  (47)]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 [Need  to  develop  agencies  un-
 ger  the  scheme  of  intensive
 deyelopment  Indian  fish  culture.
 (84)
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 “That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  100.”"

 (Need  to  develop  breakish  fish
 culture.  (55)]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  400.7

 {Need  to  provide  nylon  nets
 end  machine  boats  to  fishermen.
 (36)  ]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 Failure  to  develop  infra-struc-
 tural  facilities  in  coastal  fishing
 villages.  (57)]

 ‘That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 [Need  to  provide  facilities  to
 preserve  fish.  (585) ]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 {Need  to  provide  more  funds
 to  give  loans  to  fishermen.  (59)]

 ‘That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 (Failure  to  purchase  fishery
 products  at  fixed  rates  and  thus
 telp  fishermen,  (60) ] |
 ‘That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  100.”

 {Failure  to  provide  required
 aeedlings  to  fishermen  in  rural
 areas.  (61)]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 (Failure  to  construct  sufficient
 number  of  fishing  harbours  and
 to  provide  landing  facilities.  (62)  ]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 {Need  to  provide  funds  for
 survey  of  marine  fisheries  re-
 sources  on  the  coast  of  India.
 £63)
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 ‘That  the  demand  under  the  head

 Fisheries’  be  reduced  by  Rs.  100.”

 [Neeg  to  develop  deep  _  sea-
 fishing  by  fishermen,  (64)]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 [Need  to  provide  more  material
 and  equipment  for  fisheries  as
 gift.  (65)]

 “That  the  demand  under  the  head
 ‘Anamal  Husbandry  and  Dairy
 Development’  be  reduced’  by
 Rs,  100."

 {Need  to  supply  more  frozen
 semen  to  agriculturists,  (7l)]
 “That  the  demand  under  the  head

 ‘Ammal  Husbandry  and  Dairy
 Development’  be  reduced  by
 Rs,  100.”

 [Failure  to  assist  sheep
 breeders  by  providing  necessary
 funds  to  buy  sheep.  (72)]
 “That  the  demand  under  the  head

 ‘Animal  Husbandry  and  Dairy
 ITeveloprent?’  be  reduced  by

 Rs.  100.”

 [Need  to  start  training  courses
 in  dairy  development  in  all
 agricultural  universities.  (73)]
 “That  the  demand  under  the  head

 ‘Animal  Husbandry  and  Dairy
 Development’  be  reduced  by
 Rs  100.”

 [Need  to  produce  more  vaccine
 to  protect  the  animals  from
 diseases.  (74)]

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy
 Development’  be  reduced  by
 Rs  100.”

 (Need  to  set  up  village  clus-
 terms  of  sheep  around  all  existing

 sheep  farms.  (75)]

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy
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 Development’  be  reduced  by
 Rs,  200.7

 [Need  to  produce  more  woo]
 so  that  We  can  export  it  to  other
 countries  to  earn  foreign  ex-
 change.  (76)]

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy
 Development’  be  reduced  by
 Rs,  100.”

 [Need  to  increase  assistance  to
 marginal  farmers  ang  agro-
 labourers  for  cross  breed  heifers.
 (77)

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy
 Development’  be  reduced  by
 Rs,  100."

 [Failure  to  develop  fodder
 necessary  for  the  cattle  in  our
 country,  (78)]

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy
 Development’  be  reduced  by
 Rs,  100.”

 {Failure  to  conduct  state  cattle
 and  poultry  shows  every  year.
 (79)

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy
 Devel  pment’  be  reduced  9५9४
 Rs,  100.”

 [Need  to  provide  more  funds
 for  dairy  development  (80)]

 ‘That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy
 Development’  be  reduced  by
 Rs,  100.”

 {Failure  to  run  Delhi  Milk
 Supply  Scheme  efficiently,  (81))

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy
 Development’  be  reduced  by
 Rs,  100.”

 [Need  to  increase  intensive
 cattle  development  in  backward
 areas.  (82)]
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 ‘That  the  demand  under  the  head
 ‘Forest’  be  reduceg  by  Rs.  100.”

 {Failure  to  utilise  the  forest
 produce  to  the  optimum  level.
 (86)]

 “That  the  der.and  under  the  head
 ‘Forest’?  be  reduced  by  Rs.  100.”

 [Failure  to  preserve  wild  life
 in  forests.  (87)) ]

 “That  the  der-and  under  the  head
 ‘Forest’  be  reduceq  by  Rs.  100.”

 {Need  to
 and  public
 country.  (88)]

 increase  zoological
 gardens  in  the

 “That  the  demand  under  the  head
 ‘Forest’  be  reduceq  by  Rs  100.”

 [Need  to  reforest  the  degraded
 forest  areas.  (89)]

 “That  the  demand  under  the  head
 ‘Forest’?  be  reduceq  by  Rs.  100.”

 {Need  to  have  mixed  planta-
 tions  in  waste  Jands  and  Pancha-
 yat  lands.  (90)]

 “That  the  demand  under  the  head
 ‘Forest’?  be  reduceq  by  Rs  100.”

 [Failure  to  have  more  water
 and  soil  conservation  schemes  in
 the  forests.  (91)]

 “That  the  der-and  under  the  head
 ‘Forest’?  be  reduceq  by  Rs.  100.”

 [Failure  to  protect  forests.
 (92) ]

 “That  the  demand  under  the  head
 ‘Forest’?  be  reduced  by  Rs.  100.”

 [Need  to  develop  family  forest.
 (93))

 “That  the  demand  under  the  head
 ‘Forest’  be  reduced  by  Rs.  100.”

 {Nee  to  raige  forest  in  cyclone
 vulnerable  centres.  (94))

 “That  the  demand  under  the  bead
 ‘Forest?  be  reduceg  by  Rs.  100."

 {Failure  to  arrest  podu  of
 shifting  cultivation  (95)]
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 “That  the  dercand  under  the  heaa
 ‘Forest’  be  reduceq  by  Rs.  100.”"

 {Need  to  increase  soil  conserva-
 tion  works  in  the  water  sheds  of
 River  Valley  Projects,  (96)]

 “That  the  demand  under  the  head
 ‘Forest’?  be  reduceq  by  Rs.  100."

 [Need  to  conduct  survey  re-
 garding  forest  resources  in  the
 whole  country.  (97)]

 “That  the  der.and  under  the  head
 ‘Department  of  Food’  be  reduced
 by  Rs.  100.”

 [Failure  to  export  wheat.
 (102))

 “That  the  derr.and  under  the  head
 ‘Department  of  Food’  be  reduced

 by  Rs,  100."
 {Falure  to  construct  the

 necessary  godowns  tg  stock  the
 procured  foodgrains  (108)

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  Rs.  100.”

 {Failure  to  export  sugar  (104)]

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced
 by  Rs,  100.”

 {Failure  to  reduce  establish-
 ment  charges  of  Food  Corporation
 of  India.  (105)  ]

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced
 by  Rs.  100.”

 [Failure  to  purchase  paddy  in
 Andhra  Pradesh  at  procurement
 prices.  (106))

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced
 by  Rea.  100.”

 [Need  to  provide  more  cold
 storage  centres  to  preserve
 vegetables  and  fruits.  (107))
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 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced
 by  Rs.  100.”

 [Need  to  produce  more  nutri-
 tius  foods.  (108))

 “That  the  der-and  under  the  head
 ‘Department  of  Food’  be  reduced  by
 Rs,  100.”

 (Neeq  to  train  farmers  in
 storing  grains,  (109))

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced  by
 Rs,  100.”"

 [Need  to  intensify  ‘save  grain
 campaign’,  (110)
 “That  the  demand  under  the  head

 ‘Department  of  Food’  reduced  by
 Rs,  100.”

 [Failure  to  give  bonus  on
 procureq  foodgrams.  11) ]
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  by
 Rs,  100.”

 [Failure  to  modernise  rice
 mills.  (112))
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  by
 Rs,  100.”

 {Neeq  to  strengthen  Fruits  and
 Vegetable  Products  Corporation.
 (113)7

 “That  the  demand  under  the  head
 ‘Department  of  Rural  Development’
 be  reduced  by  Rs  100.”

 [Neeg  to  develop  rural  markets
 in  a  big  way.  (118))

 “That  the  demand  under  the  head
 ‘Department  of  Rural  Development’
 be  reduced  by  Rs.  100.”

 [Need  to  provide  more  funds
 to  develop  desert  areas  (119)]

 “That  the  demand  under  the  head
 Depaftment  of  Rural  Develop-
 ment’  be  reduced  by  Rs.  100."

 {Need  to  provide  funds  to
 construct  godowns  in  market
 areas.  (120)]

 “That  the  demand  under  the  head
 ‘Department  of  Rural  Develop-
 ment’  be  reduced  by  Ra,  100."

 [Need  to  provide  more  funds
 to  develop  rural  roads.  (2l)]

 “That  the  demand  under  the  head
 ‘Department  of  Rural  Develop-
 ment’  be  reduced  by  Rs.  100.”

 (Need  to  encourage  sports  in
 rural  areas.  (122)],

 “That  the  demand  under  the  head
 Department  of  Rural  Develop-
 ment’  be  reduced  by  Rs,  100.”

 [Need  to  develop  cultural
 activities  in  rural  areas,  (‘I23)]

 “That  the  demand  under  the  head
 ‘Department  of  Rural  Development’
 be  reduced  by  100.”

 [Failure  to  set  up  rural
 development  cells  in  all  um:versi-
 ties.  (124)]

 “That  the  demand  under  the  head
 ‘Department  of  Rural  Develop-
 ment’  be  reduced  by  Rs  100"

 .  [Need  for  providing  more
 funds  for  rural  development
 (125)) ]
 “That  the  demand  under  the  head

 ‘Department  of  Rural  Develop-
 ment’  be  reduced  by  Rs.  100.”

 (Failure  to  have  small  farmers
 agencies  in  D.P.A.P.  areas  also
 (126)]

 “That  the  demand  under  the  head
 ‘Department  of  Ruraj  Develop-
 ment’  be  reduced  by  Rs.  100."

 {Failure  to  implement  ‘Work
 for  Food  Scheme’  in  South  India
 on  a  large  scale  (127)

 “That  the  demand  under  the  head
 ‘Department  of  Rural  Develop-
 ment’  be  reduced  by  Rs.  yoo.”

 [Need  to  provide  mote  funds
 for  areas  (planning  for  full
 employment.  (128))
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 “That  the  demand  under  the  head
 ‘Department  of  Rural  Develop-
 ment’  be  reduceg  by  Ra.  100."

 {Need  to  provide  more  funds
 to  strengthen  Mahila  Mandals  in
 the  country.  (129))

 “That  the  demand  under  the  head
 ‘Department  of  Agricultural  Re-
 search  and  Education’  be  reduced
 by  Rs.  100.”

 {Need  to  provide  more  funds
 for  Agricultural  Research,  (136)]

 “That  the  demand  under  the  head
 ‘Payments  to  Indian  Council  of  Ag-
 ricultural  Research’  be  reduced  by
 Rs.  100.”

 [Failure  to  step  up  research  in
 507]  conservation  to  suit  our  con-
 ditions,  (139)7

 “That  the  demand  under  the  head
 ‘Payments  to  Indian  Council  of  Ag-
 ricultural  Research’  be  reduced  by
 Rs.  100.7

 [Need  to  increase  funds  for  dry
 farming  research,  (140)]
 “That  the  demand  under  the  head

 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100.”

 (Need  to  intensify  the  collection
 of  basic  hydrological  data.  (145)]

 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100.”

 {Need  to  apply  space  technology
 for  water  resources.  (146)) ]
 “That  the  demand  under  the  head

 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100.”

 [Failure  to  settle  Narmada
 waters  dispute.  (147)]

 “That  the  demand  under  the  head
 Department  of  Food’  be  reduced  by
 Ra.  190.”

 [Wailure  to  remove  all  restric-
 tions  on  movement  of  rice  though
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 the  whole  country  was  declared
 as  a  rice  zone.  (157))

 SHRI  PURNANARAYAN  SINHA
 (Tezpur):  I  beg  to  move:—

 “That  the  demand  under  the  head
 ‘Department  of  Agriculture’  be  re-
 duced  by  Rs.  100."

 [Need  to  give  adequate  assist-
 ance  to  small  farmers  and  agricul-
 tural  labourers  10)]

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  by  Rs.  100.”

 [Lack  of  assistance  to  small  far-
 mers  and  agricultura]  labourers
 for  Cross  Breed  Heifer  (88)  ]
 “That  the  demand  under  the  head

 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  by  Rs.  100."

 [Lack  of  assistance  to  small  far-
 mers  and  agricuitural  labourers,
 poultry,  piggery  and  sheep  produc-
 tion  CORE

 “That  thie  demand  under  the  head
 ‘Forest’  be  reduced  by  Rs.  100.”

 [improper  survey  of  forest  re-
 sources  (98)]
 “That  the  demand  under  the  head

 ‘Forest’?  he  reduced  by  Rs.  100."

 [Insufficiency  of  mixed  planta-
 tion  on  waste  lands  as  pilot  pro-
 jects  (99)]

 “That  the  demand  under  the  head
 ‘Forest?  be  reduced.  by  Rs.  100.”

 [integrated  soil  and  water  con-
 servation  schemes  in  Himalayan
 region  (100)]

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced  by
 Rs.  100."

 [Inadequacy  of  subsidy  payable
 to  Food  Corporation  of  India  on
 foodgrain  transactions  ua]
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 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  by
 Rs.  100.”"

 [Anomalous  modernisation  of
 rice  milling  procurement  and  sup-
 ply  of  foodgrains  (115)]
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  by
 Rs.  100."

 [Need  to  create  a  separate  unit
 of  Food  Corporation  of  India  for
 Eastern  India  (116)]
 “That  the  demand  under  the  head

 ‘Department  of  Rural  Development’
 be  reduced  by  Rs.  100."

 {Insufficiency  of  grants  for
 small  and  marginal  farmers  (18))
 “That  the  demand  under  the  head

 ‘Department  of  Rural  Development’
 be  reduced  by  Rs,  100."

 [Insufficiency  of  grants  for
 tribal  development  (  32)]
 “That  the  demand  under  the  head

 ‘Department  of  Rura]  Development’
 be  reduced  by  Rs,  100.”

 [Insufficiency  of  grants  for
 Panchayati  Raj  Institutions  (133)]

 “That  the  demand  under  the  head
 Department  of  Rura]  Development’
 be  reduced  by  Rs,  100."

 [Issue  of  wheat  to  construction
 agencies  in  lieu  of  money  (utilisa-
 tion  of  foodgrain  stock)  134)]

 “That  the  demand  under  the  head
 Department  of  Irrigation’  be  _  re-

 «duced  by  Rs.  100.”

 [Ineffective  working  of  the  Cen-
 tral  Water  Commission  (149)]
 “That  the  demand  under  the  head

 Department  of  Irrigation’  be  re
 aduced  by  Rs.  100."

 [Insufficiency  of  fiocd  control
 measures  in  SBrahmaputra  valley
 (150)}
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 PROF.  SHIBBAN  LAL  SAKSENA
 (Maharajganj):  I  beg  to  move:

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re.  L.”

 Failure  to  nationalise  the  sugar
 industry  (l)].

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re.  I.”

 [Failure  to  develop  the  khandsari
 and  gur  industry  properly  which
 consume  the  largest  amount  of
 sugarcane  but  which  ig  taxed  out
 of  proportion  to  its  capacity  (12)y

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re.  aw

 [Poucy  regarding  sugar  and
 sugarcane  development  ‘where
 after  40  years  of  so-called  develop-
 ment  the  recovery  of  sugar  from
 sugarcane  has  gone  down,  duration
 of  sugar  crushing  season  has  been
 reduced  yield  of  sugarcane  per
 acre  hag  fallen  and  size  of  sugar
 factories  has  not  increased  appre-
 ciably  a3)]
 “That  the  demand  under  the  head

 ‘Agriculture’  be  reduced  to  Re.  4

 [Bifurcation  of  the  original
 Single  Council  into  Indian  Council
 for  Development  of  Sugar  and
 Indian  Council  for  Development  of
 Sugarcane  which  is  unscientific  and
 harmful  a4ay

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re.  l.”

 [Failure  to  increase  the  average
 yield  of  wheat  and  rice  all  over
 the  country  to  5  tonnes  per  acre
 as  is  the  case  in  Japan  and  other
 advanced  countries  by  evolving
 improved  varieties  of  seeds  and
 their  wide  circulation  15)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re.  4

 [Failure  to  substitute  short  staple
 cotton  crop  by  long  staple  Egyptian
 eotton  crop  all  over  the  country
 18)]
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 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  By  Ss.  100.”

 [Failure  to  issue  orders  that  no
 sugar  factory  will  be  allowed  to
 close  in  this  crushing  season  until
 it  has  crushed  all  sugarcane  in  its
 zone  and  has  paid  for  it  the  mini-
 mum  cane  price  fixed  by  Govern-
 ment  (48)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 {Failure  to  translate  the  results
 of  agricultural  research  to  fields
 of  cultivators  (49)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 {Failure  to  set  up  Coimbatore
 lype  sugarcane  seed  breeding  sta-
 tions  on  a  really  grand  scale  at
 Gorakhpur  and  Meerut  60)

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  to  Re.  1”

 [Exploitation  of  fisheries  in  the
 rivers  of  the  country  and  along
 the  sea  coast  which  are  not  de-
 veloped  (52)]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  to  Re,  l.”

 [Failure  to  develop  a  large  scale
 fish  export  industry  by  full  ex-
 ploitation  of  country’s  fishery  re-
 sources  (53)]

 “That  the  demand  under  the  head
 ‘Amimal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  to  Re,  1

 [Complete  lack  of  any  compre-
 hensive  plan  (o  replace  the  present
 breed  of  inferior  cattle  by  Haryana
 cattle  breeds  and  other  improved
 breeds  from  all  over  the  world  by
 castration  of  inferior  cattle  and
 provision  of  Haryana  and  other
 superiod  bulls  in  large  number’
 (67)}
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 “That  the  demand  under  the  bead
 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  to  Re.  t.”

 [Failure  to  draw  up  any  com-
 prehensive  plan  for  supply  of
 fresh  milk  to  every  child,  woman
 and  man  ip  India  and  to  imple-
 ment  it  (68)]

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  to  Re.  4.7

 {Failure  of  any  comprehensive
 plan  for  provision  of  adequate
 fodder  for  cattle  by  large  scale
 cultivation  of  suitable  grass  and
 setting  apart  of  sufficient  grazing
 areas  in  every  village  and  in
 forests  (69)]
 “That  the  demand  under  the  head

 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  to  Re.  a

 [Failure  to  prohibit  complete
 slaughter  of  milch  cattle  and  their
 progeny  by  law  all  over  the  coun-
 try  (70),
 “That  the  demand  under  the  head

 ‘Forest’  be  reduced  to  Re.  1”

 [Failure  of  any  plan  to  make
 the  Forest  Research  Institute  in
 Dehradun  a  fully  autonomous  body
 charged  with  the  duty  of  taking
 adequate  measures  for  doubling
 the  forest  wealth  of  the  country  in
 the  quickest  possible  time  (85)]
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  ta
 Re.  wn

 [Failure  to  abolish  the  Food  Cor-
 poration  of  India  and  resort  to
 complete  decontro]  of  food  when
 we  have  adequate  food  stocks  and
 can  meet  any  crisis  that  may  arise
 10)
 “That  the  demand  under  the  head

 ‘Department  of  Rural  Development’
 be  reduced  to  Re.  ww

 [Failure  to  draw  up  any  com-
 prehensive  plan  of  rural  develop~
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 (Prof.  Shibban  Lal  Saxena]
 ment  whose  implementation  may
 provide  pure  water  and  sanitation
 in  every  village  and  complete
 electrification  q7)}
 “That  the  demand  under  the  head

 ‘Department  of  Agricultural  Re-
 search  and  Education’  be  reduced  to
 Re.  a

 [Failure  to  draw  up  any  plan  to
 provide  B.Sc.  and  M.Sc.  courses  in
 every  degree  college  in  the  country
 by  subsidising  every  umiversity  and
 college  to  promote  teaching  in
 agriculture  (135)]
 “That  the  demand  under  the  head

 ‘Department  of  Agricultural  Re-
 search  and  Education’  be  reduced  by
 Rs,  00.°

 [The  activities  of  the  Indian
 Sugarcane  Developemnt  Council
 which  meets  once  a  year  for  a  few
 hours  and  makes  little  contribution
 to  development  of  sugarcane
 (137))
 “That  the  demand  under  the  head

 ‘Payments  to  Indian  Council  of
 Agricultural  Research’  be  reduced  to
 Re  ww

 [Failure  io  provide  adequate
 funds  to  the  Council  to  carry  out
 comprehensive  research  projects
 for  development  of  agriculture
 (138)]
 “That  the  demand  under  the  head

 ‘Department  of  Irrigation’  be  reduc-
 ‘ed  to  Re.  Pa

 [Failure  to  sink  at  least  two  tube
 wells  in  every  village  of  Pharunda
 tehsil  in  district  of  Gorakhpur  in
 U.P.  whose  area  of  5  lakh  acres  is
 wholly  unirrigateq  and  js  subject
 to  severe  droughts  every  year
 (142]

 SHRI  DAJIBA  DESAI  (Kolhapur):
 beg  io  move:

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re.  4.7

 [Need  for  remunerative  prices
 for  agricultural  produce  to  culti-
 vators  an)

 APRIL  2,  978  Agr.  &  Irrgn.  326

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re,  had

 [Lack  of  coordination  in  the
 production,  marketing  and  trade
 of  agricultural  commodities  a8))

 SHRI  AMRUT  KASAR  (Panaji):  I
 beg  to  move:

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100."

 [Failure  to  solve  the  conflict  of
 the  traditional  fishermen  and  the
 trawler  owners  in  the  Union  terri-
 tory  of  Goa,  Daman  and  Diu
 (151))
 “That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  100."
 [Failure  tb  supply  patrolling

 boats  to  the  Government  of  Goa
 Daman  and  Diu  in  order  to  enable
 them  to  implement  the  five  fathom
 rule  protecting  the  fishermen  (52)]
 “That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  100."
 [Failure  to  protect  the  tradi-

 tional  fishermen  on  the  West  Coast
 ot  India  (153)]
 “That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  100."
 [Failure  to  bring  about  legisla-

 tion  demarcating  the  fishing  zones
 for  different  types  of  fish  (154)  ]

 SHRI  MANORANJAN  BHAKTA
 (Andaman  and  Nicobar  Islands):  I  beg
 to  move:

 “That  the  demand  under  the  head
 ‘Department  of  Agriculture’  be  re-
 duced  by  Rs.  400.7

 [Failure  to  introduce  area  de-
 velopment  programme  in  the  Union
 Territory  of  Andaman  and  Nico-
 bar  TMlands  64]
 “That  the  demand  under  the  head

 ‘Department  of  Agriculture’  be  re-
 duced  by  Rs.  100."

 [Failure  to  reclaim  saline  affect-
 ed  areas  of  Rangat  and  Digiipur
 Tehsils  in  the  Union  Territory  of
 Andaman  and  Nicobar  Islands
 (168)]
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 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Need  to  supply  adequate  quan-
 tity  of  fertilizer  and  pesticides  in
 the  Union  Territory  of  Andaman
 and  Nicobar  Islands  at  subsidised
 rate  (186)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Failure  of  Agrciultural  Depart-
 ment  in  Andaman  and  Nicobar
 Islands  to  contro)  the  pest  attacks
 on  the  paddy  crop  causing  serious
 crop  failure  since  last  two  years
 67)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Failure  to  increase  the  procure-
 ment  price  of  paddy  and  rice  in
 the  Union  Territory  of  Andaman
 and  Nicobar  Islands  (168)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs,  100."

 [Failure  to  reduce  the  prices  of
 pesticides  and  fertilisers  through-
 out  the  country  (369)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Failure  40  implement  Soil  Con-
 servation  Scheme  in  the  Union
 Territory  of  Andaman  and  Nicobar
 Islands  70))

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Res.  100."

 [Falure  to  gainfully  utilise
 marine  resources  in  the  Andaman
 and  Nicobar  Islands  (I72)J

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 [Need  to  investigate  into  the
 work  done  by  the  Fisherieg  Direc-
 torate  of  Andaman  and  Nicohar
 Islands  by  an  Expert  Committee
 72)
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 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 [Need  to  formulate  a  Scheme  for
 deep  sea  fishing  in  the  Union
 Territory  of  Andaman  and  Nicobar
 Islands  under  public  sector  (173)]
 “That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  300.7

 [Need  to  stop  importing  fishing
 trawlers  from  outside  the  country
 Om]

 “That  the  demand  under  the  head
 ‘Department  of  Rural  Development’
 be  reduced  by  Rs,  100.”

 [Failure  to  provide  training  and
 assistance  in  the  setting  of  village
 and  block  level  workshops  to  pro-
 vide  repairs  and  maintenance
 facilities  for  agricultural  jmple-
 ments  (175)  J

 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100.”

 [Need  to  provide  irrigation  faci-
 hties  in  the  Union  Territory  of
 Andaman  and  Nicobar  Islands
 (76)]
 “That  the  demand  under  the  head

 ‘Department  of  Irrigation’  be  re-
 duced  by  Rs.  100.”

 [Failure  to  construct  dam  on
 Kaipong  river  in  North  Andaman
 for  providing  irrigational  facilities
 to  the  farmers  amy
 “That  the  demand  under  the  head

 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  by  Rs.  100.”

 {Failure  to  supply  milk  at  Port
 Blair  under  operation  Flood
 Scheme  in  spite  of  repeated  re-
 presentations  78)

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  by  Rs.  100."

 [Failure  to  improve  high  breed
 milch  animals  in  the  Union  Terri-
 toty  of  Andaman  and  Nicobar
 Islands  MD]
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 {Shri  Manoranjan  Bhakte]
 “That  the  demand  under  the  head

 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  by  Rs.  100.”

 [Failure  to  provide  adequate
 veterinary  services  in  the  Union
 Territury  of  Andaman  and  Nicobar
 Islands  (180)

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  by  Rs.  100."

 [Failure  to  provide  assistance  to
 small/marginal  farmers  and  agri-
 cultural  labourers  for  cross  breed
 heifer  in  the  Union  Territory  of
 Andaman  and  Nicobar  Islands
 (8h  J
 “That  the  demand  under  the  head

 ‘Forest’  be  reduced  by  Rs.  100."

 [Failure  to  provide  sawn  timber
 from  Chatham  Government  saw
 mill,  Port  Blair,  as  house  building
 material  to  the  people  of  Andaman
 and  Nicobar  Island  on  moderate
 charges  (1829)
 “That  the  demand  under  the  head

 ‘Forest’  be  reducer]  by  Rs.  100.""

 [Need  to  examine  the  circumst-
 ances  under  which  the  wood  based
 indus‘ries  in  Andaman  and  Nicobar
 Islands  were  asked  to  pay  33  per
 cent  more  on  the  rates  of  timber
 after  ten  years  which  may  lead  to
 the  closure  of  factories  (183) ]
 “That  the  demand  under  the  head

 ‘Forest’  be  reduced  by  Rs.  100."

 [Need  to  spare  arcas  for  village
 forest  before  demarcating  the  areas
 tor  reserve  and  protected  forests
 in  the  Union  Territory  of  Anda-
 man  and  Nicobar  Islands  (184)
 “That  the  demand  under  the  head

 ‘Forest’  be  reduced  by  Rs.  100.”"
 Need  to  relax  forest  laws  to

 allow  the  killing  of  wild  deers  and
 pigs  in  the  areas  of  North  and
 Middle  Andaman  to  gave  the  crops
 from  the  deer  and  pig  menace
 (185)]
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 “That  the  demand  under  the  bead
 ‘Department  of  Food’  be  reduced  by
 Rs,  100.”

 [Failure  to  increase  the  quantity
 of  rice  per  head  from  5  to  8  kg.  in
 the  Union  Territory  of  Andaman
 and  Nicobar  Islands  (186)]
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  by
 Rs  ¢0.”

 [Need  to  despatch  rice  and
 wheat  for  human  consumption  to
 the  Union  Territory  of  Andaman
 and  Nicobar  Islands  (187)

 “That  the  demand  under  the  head
 ‘Department  of  Rura)  Development’
 be  reduced  by  Rs.  100.”

 [Failure  to  implement  the  nutri-
 tion  programme  under  community
 development  in  Andaman  and  Ni-
 cobar  Islands  (188)]
 “That  the  demand  under  the  head
 Department  of  Rural  Development

 be  reduced  by  Rs.  100”

 [Need  to  evolve  a  strategy  of
 integrated  rural  development  for
 growth  with  social  justice  and  full
 employment  within  a  time  of  ten
 years  based  on  decentralised  micro
 level  block  planning  for  the  Union
 Territory  of  Andaman  and  Nicobar
 Islands  (188)]
 “That  the  demand  under  the  head

 ‘Department  of  Rural  Development’
 be  reduced  by  Rs.  100."

 (Failure  to  implement  the  scheme
 for  generating  gainful  employment
 by  utilisation  of  foodgrain  stocks
 in  the  Union  Territory  of  Andaman
 and  Nicobar  Islands  (190)]
 “That  the  demand  under  the  head

 ‘Payments  to  Indian  Council  of  Agri-
 cultural  Research’  be  reduced  by  Rs.
 100.”

 [Need  to  investigate  into  the
 functioning  of  the  Associate  Pro-
 ject  Directorate  of  ICAR,  Port

 Blair  9h]



 उग्र  D.G.—Min.  of  |  CHAITRA  29,  900  (SAKA)  Agr.  &  Irrgn.  i,  322

 ‘That  the  demand  under  the  head
 ‘Payments  to  Indian  Council  of  Agri-
 cultural  Research’  be  reduced  by  Rs.
 100."

 [Keeping  potato  experts  at  Port
 Blsir  where  potatoes  are  not  grown
 €92)]

 SHRI  P.  K.  DEO  (Kalahandi):  I
 beg  to  move:

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 {Desirability  of  developing  the
 marine  fishing  off  the  Orissa  coast.
 (193) ]

 “That  the  demand  under  the  head
 ‘Forest’  be  reduced  by  Rs.  100.”

 {Urgency  of  taking  up  planta-
 tion  work  on  the  Indravati  catch-
 ment  area  and  on  the  _  hill
 slopes  of  Kalahandi  District  to
 stop  soil  erosion.  (194)7

 "That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100.”

 [Urgency  of  completing  the  Up-
 per  Ihidravati  Project  according  to
 the  time  schedule.  (195)]

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced  by

 Rs.  100."
 {Failure  to  realise  Rs.  2.4l

 crores  from  the  defaulting  rice
 mill  owners  of  Kalahandi  district.
 (252)]

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced  by
 Rs.  100.

 {Urgency  of  establishing  a  lat-
 est  Rice  Mill  in  Government  sec-
 tor  in  Kalahandi  district.  (253)]

 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Ra.  100.”

 {Failure  of  the  State  Govern-
 ment  to  utilise  the  Central  assist-
 ance  to  fiood-affected  people  in
 Kalahandi  district.  (256)]
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 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100.

 {Desirability  of  defining  the  cri-
 teria  for  minor  irrigation  projects
 in  Orissa.  (287)  ]

 SHRI  K.  LAKKAPPA  (Tunkur):
 I  beg  to  move:—

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 {Failure  to  introduce  crop  in-
 surance  to  help  farmers  against
 losses  incurred  in  farming  due  to
 natural  calamities.  (196)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 {Failure  to  conduct  comprehen-
 sive  surveys  of  underground  water
 resources,  especially  in  dry  farm-
 ing  and  backward  areas.  (197)7

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 {Failure  to  evolve  new  varieties
 of  rice.  ragi  and  other  grains  for
 obtaining  increased  yields.  (198)7

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs  100.”

 [Failure  to  distribute  high  qua-
 lity  seeds  to  the  farmers  with  8
 view  to  promoting  increase  yields.
 (199)7

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  by  Rs.  100."

 [Failure  to  introduce  cattle  in-
 surance,  (200)]

 “That  the  demand  under  the  head
 ‘Payments  to  Indian  Council  of  Agri-
 cultural  Research’  be  reduced  by
 Rs.  100.”

 {Lack  of  appreciation  towards
 the  pioneering  research  work  done
 in  different  fields  of  agricultural
 science  by  I.C.A.R.  and  other  bo-
 dies  and  lack  of  interest  in  putting
 newly  developed  technology  to
 practical  farming  practices.  (20i)]
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 {Shri  K.  LakKappay
 “That  the  demand  under  the  head

 ‘Payments  to  Indian  Council  of  Agri-
 cultural  Research’  be  reduced  by
 Rs.  100."

 [Attempts  to  belittle  the  contri-
 bution  to  agricultural  science  made
 by  eminent  scientists.  (202)]
 “That  the  demand  under  the  head

 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100.”

 (Failure  to  take  even  prelimi-
 nary  steps  in  regard  to  the  linking
 up  of  Ganga-Kaveri  rivers  which
 is  highly  recommended  by  ex-
 perts  for  combating  floods  and  in-
 creasing  the  irrigation  potential.
 (203)}
 “That  the  demand  under  the  head

 Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100.”

 [Failure  to  take  even  prelimi-
 mary  steps  in  regard  to  linking  up
 of  the  major  rivers  of  the  South-
 ern  States  for  irrigation  purposes
 (204)  ]

 SHRI  ANNASAHEB  GOTKHINDE
 (Sangli):  I  beg  to  move:

 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced  by
 Rs.  00.’

 [Need  to  rectify  the  injustice
 meted  out  to  Maharashtra,  Karna-
 taka,  Andhra  Pradesh,  Tami]  Nadu
 and  Pondicherry  Zones  while  fix-
 ing  the  price  of  levy  sugar.  (206)]
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced
 by  Rs.  100."

 {Failure  to  honour  the  recom-
 mendations  of  Marathe  Commit-
 tee  and  Bureau  of  Industrial  Cost
 and  Prices  while  fixing  the  price
 of  levy  sugar.  (207)]

 SHRIMATI  PARVATHI  KRISH-
 NAN  (Coimbatore):  I  beg  to  move:—

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re.  3.7

 [Failure  to  ensure  remunerative
 prices  to  farmers.  (208))
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 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  to  Re.  4.7

 [Failure  to  nationalise  the
 Sugar  industry,  ang  to  ensure
 payment  to  farmers  for  sugar-
 cane.  (209)j
 “That  the  demand  under  the  head

 ‘Agriculture’  be  reduced  to  Re.  ww

 {Failure  to  implement  land  re-
 forms,  ensure  minimum  wages  to
 agricultural  labour,  and  distribu-
 tion  of  surplus  fallow  land  to  the
 tiller.  (210)

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  400.7

 [Need  to  ensure  employment  to
 agricultural  labour  throughout  the
 year.  (211)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100."

 [Need  ta  develop  more  agro-
 based  industries  and  thus  gene-
 rate  employment  in  rural  areas.
 (212))
 “That  the  demand  under  the  head

 ‘Agriculture’  be  reduced  by  Rs.  400.7

 [Need  to  ensure  remunerative
 prices  to  farmers  and  to  safeguard
 them  from  being  forced  to  go  in
 for  distress  sales.  (213)}

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Failure  to  introduce  a  graded
 system  of  land  revenue  with  ex-
 emptions  for  uneconomic  holdings.
 (214)]
 “That  the  demand  under  the  head

 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Need  to  ensure  adequate  credit
 and  cheap  electricity  to  small  and
 medium  farmers.  (218)7

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100."

 [Failure  to  undertake  crash
 housing  schemes  for  agricultural
 labour.  (216)T
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 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Failure  to  allot  housing  sites
 to  agricultural  labour.  (217))

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 {Failure  to  provide  adequate
 financial  assistance  outside  the
 plan  allocation  to  the  cyclone-
 affected  people  of  Andhra  Pra-
 desh,  Tamil  Nadu  and  Kerala  to
 enable  them  to  rehabilitate  them-
 selves.  (218)]

 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  to  Re.  w

 [Failure  to  take  steps  for  a
 speedy  solution  of  inter-State  ri-
 ver  disputes.  (219)]

 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  to  Re.  chad

 {Failure  to  undertake  crash  flood
 contro]  scheme  (220)]

 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  to  Re.  ww

 {Failure  to  undertake  irrigation
 schemes  in  drought-prone  areas,
 including  the  urgently  required
 Pandyar-Purrampuzha  scheme  in
 Coimbatore  District.  (221)]

 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100."

 {Failure  tg  undertake  an  all-
 India  irrigation  system  ensuring
 irrigation  facilities  to  drought
 prone  and  desert  regions,  (222)]

 “That  the  demand  under  the  head
 ‘Department  of  Irrigation’  be  reduc-
 ed  by  Rs.  100."

 [Failure  to  take  steps  to  imple-
 ment  the  Ganga-Kaveri  scheme.
 (228)]

 SHRI  P.  K.  KODIYAN  (Adoor):
 Sir,  I  beg  to  move:—
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 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Need  to  improve  the  quality  of
 seeds  produced  by  the  National
 Seeds  Corporation.  (224)]

 “That  the  demand  under  the  head
 ‘Agriculture  be  reduced  by  Rs.  100."

 [Need  to  set  up  more  mechanis-
 ed  farms  for  the  production  of
 foodgrains,  fibre  crops,  plantation
 crops.  oil  seeds  and  vegetables.
 (225)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Failure  to  supply  agricultural
 machinery  and  implements  and
 various  inputs  for  agriculture  at
 cheap  rates  to  farmers,  (226)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Failure  to  exploit  ground  water
 resources.  (227)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 (Failure  to  work  out  a  proper
 scheme  to  provide  al]  financial
 and  technical  assistance  to  allot-
 tees  of  surplus  lands.  (228)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 [Very  slow  progress  in  imple-
 mentation  of  land  ceiling  laws.
 (228)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 {Failure  to  implement  minimum
 ways  rates  to  agricultural  work-
 ergs  working  in  various  State
 farms.  (230)  ]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100."

 [Need  to  further  reduce  the  pri-
 ces  of  imported  fertilisers  to  be
 supplied  to  farmers.  (281)7
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 [Shri  P.  K.  Kodiyan]
 “That  the  demand  under  the  head

 ‘Agriculture’  be  reduced  by  Rs.  100."

 [Failure  to  pay  due  considera-
 tion  to  the  recommendations  of
 Agricultural  Prices  Commission  in
 regard  to  procurement  prices  of
 wheat.  (232)]
 “That  the  demand  under  the  head

 ‘Agriculture’  be  reduced  by  Rs.  100."

 [Need  to  provide  more  liberal
 assistance  to  States  for  taking  up
 soil  conservation  projects.  (233)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100."

 [Failure  to  tackle  the  problem  of
 pests  which  limit  the  production
 of  cashew  nuts.  (234)]

 “That  the  demand  under  the  head
 ‘Agriculture’  be  reduced  by  Rs.  100.”

 {Urgency  of  evolving  and  imple-
 menting  an  extensive  plan  to  de-
 velop  cashew  cultivation  in  the
 country  with  a  view  to  attain  self-
 sufficiency  in  the  matter  of  pro-
 duction  of  raw  nutg  within  a  spe-
 cified  time  limit.  (235)]
 “That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  100."

 {Failure  to  protect  the  interest
 of  traditional  fishermen  who  use
 country  crafts  for  fishing  as
 against  mechanised  fishing.  (236)]
 “That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  100.”

 [Giving  undue  encouragement
 to  deep-sea  fishing  by  monopoly
 houses  as  well  as  multi-national
 corporations  to  the  detriment  of
 the  interests  of  traditional  fisher-
 men  and  those  who  use  small
 mechanised  fishing  boats.  (237)]
 “That  the  demand  under  the  head

 ‘Fisheries’  be  reduced  by  Rs.  100.”
 [Need  to  organise  traditional

 fishermen  into  cooperative  fishing
 ventures  using  mechanised  means
 of  fishing.  (238)]
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 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100.”

 {Need  to  provide  housing  for
 poor  fishermen.  (239)]

 “That  the  demand  under  the  head
 Fisheries’  be  reduced  by  Rs.  100.”

 [Inadequate  allocation  being
 paid  to  the  development  of  inland
 fisheries,  (240)]

 “That  the  demand  under  the  head
 ‘Fisheries’  be  reduced  by  Rs.  100”

 [Need  to  eliminate  middle  men
 from  fishing  industry  who  exploit
 the  traditional  fishermen  (24l)]

 “That  the  demand  under  the  head
 ‘Animal  Husbandry  and  Dairy  De-
 velopment’  be  reduced  by  Rs.  100."

 [Need  to  extend  the  scheme  to
 assist  small  margmal  and  agricul-
 tural  labourers  in  poultry,  piggery
 and  sheep  production,  to  the  new
 areas.  (242)]

 “That  fhe  demand  under  the  head
 ‘Forest’  be  reduced  by  Rs.  100.”

 [Slow  progress  in  carrying  out
 pre-investment  survey  of  forest
 resources,  (248)] ]
 “That  the  demand  under  the  head

 ‘Forest’  be  reduced  by  Rs.  100.”
 {Failure  to  check  ruthless  ex-

 ploitation  of  forest  workers,  par-
 ticularly  tribal  forest  workers;  by
 contractors  and  the  lack  of  any
 scheme  to  protect  the  interests  of
 such  workers.  (244)]

 “That  the  demand  under  the  head
 ‘Forest’  be  reduced  by  Rs.  100.”

 {Need  to  enact  a  law  to  protect
 the  interests  of  workers  engaged
 in  Tendu  leaves  industry.  (245)]
 “That  the  demand  under  the  head

 ‘Forest’  be  reduced  by  Rs.  100.”
 [Need  to  have  national  forest

 Policy  for  the  preservation,  pro-
 tection  and  expansion  of  the  coun-
 try’s  forest  wealth.  (248)]
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 “That  the  demand  under  the  head
 ‘Department  of  Food’  be  reduced  by
 Rs.  100."

 [Need  to  nationalise  sugar  in-
 dustry.  (247)]
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  by
 Rs.  100.”

 [Failure  to  set  up  a  net  work  of
 fair  price  shops  to  supply  food-
 grains  to  vulnerable  sections  of
 the  population  at  cheap  and  con-
 trolleg  prices.  (248)]
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  by
 Rs.  100.”

 (Need  to  restore  food  zones.
 (249)  ]
 “That  the  demand  under  the  head

 ‘Department  of  Food’ be  reduced  by
 Rs.  100.”

 {Failure  to  control  black  mar-
 keting  and  profiteering  in  food-
 grains.  (250)]
 “That  the  demand  under  the  head

 ‘Department  of  Food’  be  reduced  by
 Rs,  100."

 [Need  to  fix  targets  for  procure-
 ments  of  wheat  and  rice.  (251)]

 श्री  धर्मबीर  'बलिष्ठ  (फरीदाबाद)  :
 अध्यक्ष  महोदय  कभी  नायडू  साहब  का
 भाषण  सुनने  को  मिला  |  हमें  बहुत  खुशी  है  कि
 उन्होंने  हराने  की  भी  तारीफ  की,  पानी
 के  मैनेजमेंट  की  की,  पंजाब  के  भी  कुछ  झांकने
 उन्होंने  दिये।  अरब

 पता  नहीं  यह  हकीकत  थी  या  बनावट  थी  |

 गुलों  ने  खाक  मली  मुंह  पर  आशियाने  के  ।।

 बड़ा  अच्छा  है,  श्राप  ने  कहा  ।  छापने  यह  भी
 कहा  कि  पानी  पंजाब  में  75  परसेंट  है,
 तामिलनाडु  में  7  परसेंट  है,  प्रासाद  में  पांच
 परसेंट  है भौर  कई  जगह  के  हवाले  दिये  कौर
 यह  कहा  कि  इन  सब  को  बराबर  में  लाना
 चाहिये  |  तो  जहां  पांच  परसेंट  झा साम  में  है
 वहां  झगर  75  परसेंट  हो  जाय  तो  मेरे

 CHAITRA  29,  3900  (SAKA)  Agr.  irrygTc  bs

 ware  में  एक  फसल  भी  बचने  वालो  नहीं  है  ।
 वह  तो  हर  राज्य  की  भ्र लग  लगे  स्थिति
 होती  है  और  उस  स्थिति  के  कारण  ही  वहां
 सिंचाई  की  बसी  सुविधायें  दी  जाती  हैं  1

 यूनाइटेड  स्टेट्स  कौर  दूसरे  कितने  ही  देश
 बाहर  के  ऐसे  हैं  जिन  में  बहुत  कम  सिंचित
 एरिया  है।  ब।रिश  से  फंड  हैं  लेकिन  वहां  बहुत
 सारी  फसलें  होती  हैं  |  हमारे  देश  में  दुनिया  भर
 में  लगभग  20  प्रतिशत  सिंचाई  है  कौर  तब
 भी  यहां  सिर्फ  is  परसेंट  रकबे  पर  हो  अच्छी
 तरह  सिंचाई  मानी  जाती  है।  तो  यह  बात
 ऐसी  है  कि  जिस  तरीके  से  यह  चलती  है  उसके
 मुताल्लिक़  मैं  यह  कह  सकता  हूं  कि  इससे
 हमारे  कि  मंत्री  बादल  सहब  थे,  कब
 बरनाला  साहब  हैं  ।  बादल  भी  पानी  देता  है
 शौर  परनाला  भी  पानी  देता  है।  तो

 यह  बादल  है  बरनाला  है,
 शीतल  जल  देने  वाला  है

 इससे  पहले  भी  इसी  तरह  भ्रमजाल  हमारे
 जो  रक्षा  मंत्री  ह ैजगजीवन  राम  जी,  उन्होंने
 बहुत  वक्त  तक  कृषि  विभाग  अपने  पास  रखा
 था,  तो  उन्होंने  भी  बहुत  तरक्की  की  थी।।

 जगजीवन  जनक  विदेह  बने,।
 जगजीवन  राम  जी  ने  खुद  हल  उठाया

 अर  जमीन  को  जोता  1

 जगजीवन  राम  जनक  विदेह  बने,  हल  लेकर
 बाहर  निकल  पड़े  ।

 हलधर  का  बोल  ही  बाला  है,
 यह  बादल  यह  बरनाला  है

 हां  इतना  जरूर  है,  कभी  कभी  उसमें  कि
 चीनी  गुड़  खाया  मन  भर  के,

 बहुत  चीनी  गुड़  खाया,  गे  ककी  पैदावार  कुछ
 बढ़  गई।

 चीनी  गुड़  खाया  मन  भर  के,
 नमकीन  को  कुछ  कब  मन  तरसे  |

 ब  दालों  का  भी  बोल  बाला  है  ।

 यह  बावल  हैं  बरनाला  है,  शीतल  जल
 की  मधुशाला  है  ।।
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 [श्री  धनवीर  वशिष्ठ]
 सिचाई  के  लिये  जो  कुछ  राज  की  सरकार

 ने  किया  है,  हमारे  साथी  अपना  दिल  खोल  कर
 देखे  किसी  सरकार  ने  इतना  नहीं  किया  t
 .7  करोड  हेक्टेयर  जमीन  को  पच  साला
 रोलिंग  प्लान  जो  हम  बना  रहे  है  उसमे  सिचाई
 के  अन्दर  ले  आये  ।  यह  25-30  साल  में  भी
 नही  हुआ  है  ।  इसी  साल  मे  बहुत  रुपया  दिया
 गया  है  |  मै  भ्रामक  सामने  उसके  आकड़े
 रखना  चाहता  ह्  शायद  उनको  पता  नही
 कि  हमने  कृषि  के  लिये  पिछले  साल  5302
 करोड़  रुपया  रखा  था  जो  सारे  बजट  का  ]
 प्रतिशत  था  शौर  इस  साल  8600  करोड
 रुपया  रखा  है  जाकि  सारे  बजट  का  2  4
 प्रतिशत  है  ।

 जहा  तक  सिचाई  का  सवा  है.  पिछली
 योजना  में  चार  साल  में  कमी  हुई  थी  लेकिन
 पिछले  साल  उसको  बढाकर  4226  करार
 रुपया  लगाया  गया  था  जोकि  बजट  का
 0  7  प्रतिशत  था  |  शौर  कब  7650

 करोड  लगा  रहे  है  पाच  साल  में  जाति  बजट
 का  3.  9  प्रतिशत  बनता  है।  यह  बात  ऐसी
 है  जा  किसी  से  छिपी  हुई  नहीं  है।  मै  जानता

 हु  कि  पानी  का  मसला  सबसे  बड़ा  है।  हरियाणा
 के  मुख्य  स्त्री  कहते  है  कि  दो  चीजें  ठीक  कर
 लो  --पानी  का  इन्तजाम  कर  लॉ  और
 करप्णन  दूर  कर  लो  तो  बाकी  सब  ठीक  हो
 जाएगा  1  चुनाचे  फ्लड  के  मामले  मे  खुद  अपने
 सिर  पर  टोकरी  रख  कर  गजनेर  साहब,  मुख्य
 स्त्री  शौर  दूसरे  लोग  हरियाणा  की  रूप-रेखा
 बदल  रहे है।  लकिन  वह  बात  कहा  पसन्द  शा
 सकती  है  जो  हो  रही  है।  मसलन  गेहू  का  भाव

 बढ़ाकर  05  से  240  रुपए  क्या  गया
 झ्र ौर  भ्रम  112  रुपए  50  पैसे  क्रिस्टल  किया
 गया।  इसी  तरह  से पैडी  का  73  रुपए  से  बढ़ा
 कर  77  रुपए  किया  गया  |  इसके  अलावा
 खाद  में  बडी  भारी  कमी  की  गई।  नाईट्रो-
 जिस  खादो  में  00सपा  टन  की  कमी  की

 गई  |  इसके  फलस्वरूप  हमने  देश  में  खाद  के

 इस्तेमाल  में  लगभग  27  परसेंट  की  बढ़ोत्तरी
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 की।  20  परसेंट  खरीफ  में  दौर  27  परसेट
 रबी  में  खाद  की  बढ़ोत्तरी  हुई  जिसका
 झौसत  23  परसेंट  जाता  है।

 मेरे  साथी  ने  एक  बात  कही  है  कि  लैण्ड
 रिकार्डस  भूमि  सुधार  को  सरकार  ने  धीमा
 कर  दिया  है,  उसको  लाग  नही  क्या  है।  मैं
 उनकी  बाक्फीयत  के  लिये  बताना  चाहता  हू
 कि  टेनेट  होल्डिंग  हमारे  देश  में  कुल  8  परसेंट
 है भीर  उनमे  भी  जा  भूमि  इवाल्व्ड  है  वह
 केवल  5  परसेट  है  मैं यह  भी  जानता  हु  कि
 एक  हेक्टर  से  कम  जमीन  जा  लोग  रखते  है
 ऐसे  लोगो  की  सख्या  सात  करोड  जात  में  से
 साढे  तीन  करोड  है  यानी  वे  छोटे  लाग  है।  जा
 मीडियम  और  बडे  लाग  है--दराज  बड़े  फार्म
 तो  नही  है  लकिन  कुछ  बड़े  है--उनमें  4
 परसेंट  मीडियम  है  जिनकी  भूमि  30  परसेंट

 है  और  इसी  तरह  से  जा  बडे  है  वह  3  4
 परसेट  है  लेकिन  भूमि  31  परसेंट है  मैं
 उनकी  इस  बात  का  मान  लगा  कि  6  परसेंट
 लोग  ज्यादा  फायदा  उठा  सकते  है  ज/  भी  हम
 तरक्की  के  साधन  लायेगे  इसीलिए  बर ताला
 साहब  ने  इगैलिटेस्ियिन  सोसायटी  बनाने
 के  लिये  पेशकश  की  है  कि  सिचाई  का  इनजाम
 हाना  चाहिए।  जो  इनपुट्स  है,  खाद  चमेली
 उसका  ये  लांग  ज्यादा  फायदा  उठायेगे
 लेकिन  पानी,  सडक,  बिजली---इन  सब  चीजों
 का  फायदा  इग्रैलिटेरियन  सोसायटी  उठायेगी।

 इसीलिए  उन्होंने  इस  बात  पर  जार  दिया  है
 कि  सिंचाई  के  साधन  बढ़ाये  जायें।  आज
 सारी  पृथ्वी  पर  70  परसेट  भाग  पर  जल  है
 लकिन  उसका  93  से  97  प्रतिशत  समुद्र  का

 खारा जल  है।  4  परसेट जल  बर्फ  में  है।
 एक  परसेट  जल  जोकि  माना  उपयोग  के  लिय

 है  उसका  यदि  विश्लेषण  करे  तो  उसका  99
 परसेट  झन्ड रग्राउन्ड  है  कौर  केवल  परसेंट
 सदी  नाला  में  तेजी  से  बहता  है।  नदी  नाला
 के  पानी  को  काबू  करने  के  लिये  बौर  फ्लड  को
 रोकने  के  लिये  विस्तृत  योजनाके  बनाई  जा

 रही  हैं  ।



 333  D.G.—Min.  of

 मुझे  तायफ़  साहब  की  बात  को  सुन  कर
 थोड़ी  हैरानी  हुई।  उन्होंने कहा  कि  एग्री  कल्चर
 केबारे  में  कोई  नेशनल  पालिसी  नही  है  7  शायद
 30  साल  पहले  कोई  नेशनल  पालिसी  रही

 होगी  ?  क्या  यह  ने  शील  पालिसी  नहीं  है  कि
 हमने  सिचाई,  कृषि,  बिजली,  बागबानी  और
 फारेस्ट  के  लिये  पहले  के  मुकाबले  बहुत
 ज्यादा  रुपयों  की  योजना  बनाई  है  ?  जो

 इनपुट्स  किसान  लेता  है,  जिससे  'उपज  बढती
 है,  उसको  हम  बराबर  कम  करने  की
 कोशिश  कर  रहे  हैं--क्या  यह  प्रोग्रेसिव
 एग्रीकल्चर  पालिसी  नहीं  है  ?  जो  जिन्स
 किसान  उगाता  है,  उसके  मूल्य  किसान  की
 उपज  लागत  को  ध्यान  में  रख  कर  देने  की
 कोशिश  कर  रहे  है--क्या  यह  एग्रीकल्चर
 पालिसी  नही  है  ?  मै  उनके  एक  सुझाव  को
 मानता  हू  बौर  सरकार  से  अनुरोध  करता
 ह--एग्रीकल्चर  प्राइवेट  कमीशन  में  खेतिहर
 लोग  भी  काफी  तादाद  में  होने  चाहियें ।
 उनकी  फैसला  का  मूल्य  वहा  लगाया  जाता  है,
 लेकिन  उनको  कोई  खबर  नही  होती  है।
 उन्होंने  यह  भी  कहा  है  कि  965  से  इसको
 बदला  नही  गया  हे,  मैं  समझता  हू  कि  उसे
 बदल  देना  चाहिए  कौर  उनमे  किसानों  के

 नुमाइन्दे  भी  होने  चाहिये।

 गुड  की  बात  का  कमी  काफी  जिक्र

 हुमा  है।  उत्तर  प्रदेश  में  किसानों  को  इससे
 बहुत  भारी  नुकसान  हुआ है।  सरकार  को
 इसके  बारे  में  गम्भीरता  से  सोचना  चाहिए  1
 जरगर  सरकार  चीनी  मिल  म/लिकों  पर  ही
 भरोसा  करेगी,  तो  इस  साल  जो  हालत  हुई
 है,  ऐसी  हालत  फिर  दोबारा  भी  हो  सकती
 है  इस  साल  गन्ने  की  जिस  तरह  से  पिटाई

 हुई  है,  कोई  उसको  पूछने  वाला  नही  थ!,  गुड  को

 पूछने  वाला  नहीं  था--  ऐसी  पिटाई  पहले  कभी
 नहीं  हुई  ।  हमने  यह  भी  तय  किया  कि  इसको
 'एक्सपोर्ट  किया  जाय,  लकिन  एक्सपोर्ट  में
 भी  इसको  लेने  वाला  कोई  नहीं  है।  गरीब
 पा  पकिस्तान की  तरफ  से  शायद  कोई  इन्क्वायरी
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 आई  हो,  लेकिन  उसमें  भी  कोई  सब्मटेंगल
 बात  नहीं  है।  राज  हमारा  ग्रामीण  कृषक
 गरीबी  को  रेखा  के  नीचे  क्यों  है?  इसलिये
 कि  कभी  भी  उतकों  पूरी  तरह  से  मदद  नहीं
 दी  गई  1  कोझ्ापरेटिव्ज,  सब-मालिनी-
 फॉर्म्स,  मालिनी  फार्मों--इन  सब  की

 हद  की  जानो  चाहिए  थी।  हमारी  सरकार
 अरब  उनकी  मदद  करने  की  कोशिश  कर
 रही  है  |  जो  एग्रीकल्चर  सर्वे  हुआ  था,  उस  से
 ऐसा  पता  चलता  है  कि  हिन्दुस्तान  की
 इकॉनमी,  खास  तौर  पर  कृषि  इकानामी,  एक
 पेमेन्ट-इकॉनमी  है  ।  इसमे  95  परसेंट  लाग
 पेमेन्ट  प्राप् राइटर्स  है,  जा  बहुत  छाटे  है--उसकी
 मदद  हर  तरह  से  होनी  चाहिए।

 तभी  तिलहन  की  बात  चली  थी--
 तेलों  की  हमारे  यहा  बहुत  कमी  है।  सरकार
 ने  इसकी  पैदावार  बढाने  के  लिये  काफी
 कोशिश  की  है  ।  दालों  की  स्थिति  को  देखिये---
 पहले  95  रुपये  मूल्य  होता  था,  लेकिन  शब

 सपोर्ट-वैल्यू  25  रुपये  कर  दी  गईं  है।
 तिलहन  को  बढ़ावा  देने  के  लिये  सरकार
 की  बहुत  बडी  स्कीम  है--सोयाबीन,  सू+  जमुनी
 और  इस  तरह  की  जो  दूसरी  मेजर  ग्राइटम्ज़
 है,  जैसे  सरसों,  रेपिड---इन  सब  की  काफी
 तरक्की  करने  की  कोशिश  की  गई  है।  तेलों
 के  मामले  में  आत्म-निर्भर  होने  के  लिये
 काफ़ी  जोर  लगाया  गया  है।  इसी  तरह  से
 जो  दूसरी  बाणिज्तिक  फैसले  है,  जसे  मूंगफली
 तोरिया,  सरसों,  इनको  कीट-नाशकों  से  बचाने
 के  लिये  आन्ध्र  प्रदेश,  कर्णाटक,  उड़ीसा,
 राजस्थान  में  काफ़ी  गुंजाइश  है,  इसको  भी
 सरकार  देख  रही  है।  1977-78  में,  जो
 साल  अभी  खत्म  हुआ  है,  4.  3  लाख  हैक्टेयर
 में  सूरजमुखी  की  पैदावार  को  बढ़ाया  गया  है।
 2.  5  लाख  हैक्टेयर  में  सोयाबीन  की  क्रश्च

 की  गई  है।  कपास  की  सदन  खेती,  जैमी
 हरियाणा  में  होती  है,  उसको  बढ़ाने  की कोशिश
 की  गई  है।
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 [श्री  धर्मवीर  बलिष्ठ]
 अभी  एक  माननीय  सदस्य  ने  कहा  कि

 हमारे  पास  जो  फालतू  अनाज  e—50  लाख
 टन  काफ़ी  ज्यादा  होता  है,  इसको  एक्सपोर्ट
 किया  जाय।  मैं  उन्हे  यह  बताना  चाहता
 ह्  कि  वे  इस  बात  का  ध्यान  रखे  कि  ब्रिटेन

 जैसा  देश  जो  बिल्कुल  खेती  नहीं  करता  कौर

 बाहर  से  अनाज'  मगाता  है,  हमारी  कैलोरी

 न्यूट्रिशन  वैल्यू,  उनके  मुकाबले  में  झाड़ी
 भी  नहीं  है,  50  परसेट  भी  नही  है।  हम
 2250  कैलोरीज  एक  आदमी  को  यह  समझ

 कर  देते  है  कि  वह  काफी  है।  अगर  देखा  जाए

 तो  हर  एक  प्राप्ति  पूरी  तरह  से  पेट  भर
 रोटी  भी  नहीं  खा  सकता  है  कौर  हमे  बहुत
 कैलोरीज  की  प्रावश्यक्ता  है।  तो  यह  बहना
 कि  हमारे  पास  अनाज  बहुत  सरप्लस  है,
 ठीक  नही  होगा।  चीनी  भी  हम  ने  बाहर
 भेजनी  इसलिए  रोकी  कि  यहा  पर  उसको
 आदमी  खूब  खा  सके।  इसलिए  मेरा  कहना
 यह  है  कि  नाज  का  उत्पादन  काफी  हो  और
 उसकी  मात्रा  बढाई  जाए  और  पर-कपिला
 बान्जम्प्शन  बढ़ाया  जाए।  झगर  हमारे  पास
 सरप्लस  होगा,  तब  बाहर  भेजा  जाएगा
 लेकिन  जैसा  मणि  वाला  साप  होता  है  और

 वह  उसके  उपर  बैठ  जाता  है,  जैसा  ही  किया

 है।  हमारे  पास  2  करोड  टन  नाज  गोदामों
 में  है  कौर  हम  ने  लोगो  को  भूखा  नही  मारा

 है।  हम  कहते  हैं  कि  लोगो  को  बराबर  खाने
 को  मिले  और  ज्यादा  से  ज्यादा  मिले।  अगर

 अनाज  सरप्लस  होगा,  तो  बाहर  भेज  दिया

 जाएगा।

 भ्रम  मैं  श्वेत  कान्ती  की  बात  कहना  चाहता

 हूं।  पशुपालन  और  दूध  के  लिए  हरियाणा
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 इस  देश  मे  सब  से  भझच्छी  जगह  है  शौर  वहां  पर

 इस  तरफ  काफ़ी  ध्यान  दिया  जाता  है।
 हमारे  यहा  का  जो  साड  होता  है,  यह  बहुत
 बरच्छा  होता  है।  हम  ने  सुना  है  कि  विदेशों
 से  भी  साथ  लगाए  गये  है  भौर  हाई ग्रिड  नसल
 से  पैदा  किये  गये  जो  बच्चे  होते  है,  गाये

 होती  है,  उनसे  दूध  ज्यादा  मिलता  है।  यहा
 अच्छी  बात  है  कि  बाहर  से  सांड  लगाए  जाए
 लेनी  हरियाणा  के  साजो  की  भी  देखभाल

 हो  भौर  उनके  बछडे  और  बछिया  की  तरफ
 भी  ध्यान  दिया  जाए  जिससे  हमे  ज्यादा

 दूध  मिल  सके।  मैं  यह  बता  दू  कि  सन्
 1973-74  में  हमारे  यहा  232  लाख  सिद्दीक़

 टन  दूध  हुआ  था  भर  कब  977-78  मे

 272  लाख  मीट्रिक  टन  दूध  हुआ  है  ।  सकर
 नीलो  को  प्रिया  बनाने  में  हमारे  हरियाणा
 का  विशेष  स्थान  है,  जिसकी  मेरे  साथी
 भ्र पोजीशन  वालो  ने  भी  तारीफ  की  है  और

 जहा  कृषि  और  फ्लड  कन्ट्रोल  का  बहुत  बरच्छा
 काम  चल  रहा  है,  वहा  इस  पर  भी  ज्यादा
 बल  देना  है!

 इन  सुझावों  के  साथ  मैं  आपको  धन्यवाद
 देता  हु  कि  आप  ने  मुझे  बोलने  का  समय
 व्या  और  बरनाला  साहब  को,  जो  बजट  *

 उन्होने  पेश  किया  है,  उसके  लिए  बधाई
 देता  हु  कौर  उनके  मता लय  की  मांगों  को
 पूरे  जोर  से  सपोर्ट  करता  हू।  बहुत  बरच्छा
 काम  यह  मिनिस्ट्री  कर  रही  है  भौर  पूरी  तरह
 से  हम  उनको  सपोर्ट  करते  हैं।  सिफ  एक
 बात  यह  है  कि  गुड  और  गले  के  साथ  भी
 इन्साफ  हो  और  इसका  भी  हल  निकाला
 जाए।

 थैंक  यू
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 SHRI  ANNASAHEB  P,  SHINDE
 (Ahmednagar):  Mr.  Chairman,  I  am
 thankful  to  you  for  calling  me  to  speak
 on  this  debate.  I  would  only  crave  a
 little  indulgence  from  you  because  I
 have  to  speak  so  much  and,  I  know,
 the  time  is  limited.  I  seek  your  in-
 dulgence  to  give  mea  few  more
 minutes  than  stipulated.

 At  the  outset  I  wish  to  give  com-
 pliments  to  Shri  Barnala  and  his  col-
 leagues.  Last  year  I  gave  compli-
 ments  to  Shri  Barnala  and  later  on
 Shri  Bhanu  Pratap  Singh  ji  joined.  I
 have  all  the  goodwill  because  there  is
 one  common  interest  between  them
 and  me  that  agriculture  of  this  coun-
 try  is  dearest  to  all  of  us.  I  wish  to
 pay  compliments  for  two-three  impor-
 tant  matters  which  have  happened  in
 our  country  during  the  last  one  year.
 First  of  all  this  country  has  attained
 record  production  after  1975-76  and
 perhaps  this  year’s  production  may
 be  a  little  more  than  23  millions  ton-
 nes.  Secondly,  this  country  has  ex-
 ported  foodgrains  to  Vietnam,  Indone-
 sia,  Afghanistan  and  also  the  Govern-
 ment  of  India  has  succeeded  in  having
 a  deal  with  Soviet  Union  and  persuad-
 ed  them  to  accept  the  wheat  which  they
 had  loaned  to  us.  That  was  also  a
 great  achievement.  Those  who  under-
 stand  agriculture  and  who  know  the
 history  of  agriculture  know  that....
 this  country  started  importing  food-
 grains  in  98  and  all  the  data  avail-
 able.  Every  year  we  had  to  import
 larger  and  larger  quantity  of  food-
 grains.  Now,  this  is  a  great  historic
 event  in  the  history  of  this  country
 that  this  country  is  no  longer  required
 to  import  foodgrains  and  now  this

 country  ig  not  only  in  a  position  of
 being  self-sufficient  but  also  in  a  posi-
 tion  of  exporting  quantities  to  outside
 countries.  This  particular  point  is  im-
 portant  because  I  consider  agriculture
 is  important  just  as  in  the  world  oil
 power  is  being  talked  of,  petro  power
 is  being  talked  of;  I  see  the  potential
 of  the  Indian  agriculture  which  is  so
 rich  that  India  can  become  an  agri-
 power,  as  more  powerful  than  oil
 power  or  petro  power.  Therefore,  it
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 has  all  the  potentials  of  becoming  the
 first-rate  agricultural  country  in  the.
 world.

 Then,  the  Punjab  State  from  which
 the  hon,  Minister  comes,  aftained  a.
 very  high  jJevel  of  rice  production  this
 year  ang  I  also  give  compliments  to.
 him  for  that.  But  he  will  appreciate
 that  agricultural  production  does  not.
 come  over  night.  Those  who  under-
 stand  agriculture  will  know  that  it  is.
 a  tortuoug  job  involving  various  pro-
 cesses  like  research  extension  and
 building  up  of  infrastructures  during.
 the  last  two  decades.  What  has  hap-
 pened  this  year  is  the  work  done
 during  the  last  two  decades  in  this.
 country,  and  as  a  result  of  that,  this.
 country  is  a  proud  country  today.

 2  चल  fo  अप  ०९
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 back  the  Min  8  shotild  not  con-
 sider  themselves  as.  Kings  who  used
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 will  accept  the  criticismsg-a
 pehind  them.  I  am

 xt  cr} as  an  individu  as  a  representative.
 of  the  Government  of  India  and  he
 will  be  in  a  position  to  understand  the,
 spirit  behind  the  criticism  which  J
 shdli  be  making.  I  have  also  one
 more  point  to  make.  Last  year,  I  gave
 you  compliments  and  I  am  glad  that

 you  thave  agreed  to  the  principle  of
 having  the  buffer  stock.  Last  year
 some  hon,  Members  from  the  Treasury-
 Benches  made  some  speeches  against.
 buffer  stock.  But  fortunately  good
 sense  had  prevailed  and  now  the  Gov-
 ernment  of  India  has  agreed  in  princi-
 ple  to  have  buffer  stock.  I  am  only-
 sorry  that  despite  the  buffer  stock,
 the  Ministry  and  the  Government  of
 India  could  not  give  any  relief  to  the
 poor  people  during  the  last  year  and
 also  to  the  poorer  sections  of  the.
 society.  Despite  a  sizeable  food  stock,
 prices  of  the  foodgrains  could  not  be
 stabilised.  About  40  $0  50  per  cent  of
 the  people  in  this  country  have  only
 50  paise  per  head  per  day  to  spend.
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 Therefore,  to  what  extent  they  must
 have  been  adversely  affected  because
 of  the  price-rise  of  food  articles,  you

 ‘can  well  imagine.
 I  am  only  quoting  some  portions  of

 the  Report  of  the  Ministry  of  Agricul-
 ture  and  Irrigation  of  ‘1977-78.

 “The  annual  average  index  for
 cereals  at  6]  for  977  was  higher
 than  the  previous  years  average
 index  of  52  by  5.9  per  cent.”

 Again  on  page-6,  it  38  stated  lke  this:
 “However.  the  average  index  for
 Tice  for  1977  at  4864  was  higher
 than  the  previous  year’s  average
 andex  of  55  by  5.8  per  cent.”

 “The  average  wheat  index  for  the
 year  977  at  56  was  higher  than
 the  previous  year’s  average  of
 5  by  only  3.3  per  cent.”

 Even  then,  it  was  higher  despite  re-
 ‘cord  production  of  wheat.

 And  80,

 “The  average  index  for  pulses  at
 98  for  977  was  also  higher  than
 the  last  year’s  average  index  of
 44  by  37.5  per  cent.”

 So,  this  shows  clearly  that  the  Muinis-
 try  has  failed  to  supply  foodgrains  to
 large  millions  of  our  people  at  a  stable
 Price  despite  a  large  buffer  stock  And
 my  charge  against  the  Government  35
 that  the  Government  has  in  its  policy
 tendency  to  favour  private  trade.  This
 Naturally  gives  encouragement  to
 Speculation  hoarding  etc.  Again  it  is
 the  responsibility  of  |  Government  of
 India  to  give  marketing  support  to
 agricultural  commodities  But  Gov-
 ernment  has  totally  failed  in  this.
 Canegrowers  are  in  distress.  Thou-
 sands  of  onion  growers  in  Nasik  dis-
 trict  are  totally  ruined.  Take  the  case
 of  the  tobacco  growers  of  Andhra  Pra-
 desh;  you  will  find  the  same  distress.
 (An  Hon.  Member;  In  Gujarat  also)

 Yes,  Gujarat  also.  I  am  not  referring
 to  all  because  the  time  is  limited.
 But  my  point  is  that  you  have  failed
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 to  give  protection  to  the  farmers  in
 this  country.  You  have  not  succeeded
 in  giving  them  adequate  marketing
 support  and  therefore  you  have  failed
 to  that  extent  in  your  responsibility.
 Take  again  the  potato  growers  in  the
 north.  It  is  a  very  important  crop.
 Recently,  as  a  result  of  research,  the
 farmers  of  Punjab  and  U.P  have  be-
 come  important  growers  of  potato;  a
 stage  has  come  when  the  highest  per
 acre  production  of  potato  is  possible
 in  this  country.  But  unfortunately
 potato  growers  have  suffered  badly
 this  year.  I  say  this  because  of  two
 reasons.  The  Ministry  has  written  in
 its  report  that  fhere  is  an  export
 division  also.  I  would  come  to  sugar
 later  on.  As  far  as  export  policies
 are  concerned,  I  should  like  to  submit
 that  you  have  a  very  special  responsi-
 bility  to  protect  the  interest  of  the
 farmer.  Why  have  you  agreed  with
 the  Commerce  Ministry  to  ban  the  ex-
 port  of  vegetables?  ‘You  sa}  }ou  want
 to  give  employment.  There  is  no  other
 field  or  sector  of  agmculture  economy
 where  you  can  give  as  large  employ-
 ment  as  in  the  case  of  vegetables  You
 know  the  farm  management  studies;
 they  have  given  the  employment  ratio
 as  1:5  and  1:10,  Employment  votential
 is  very  hngh  in  vegetable  growing  But
 unfortunately  you  have  agreed  with

 the  Commerce  Minister  to  ban  the  ex-
 port  of  onions,  potatoes  and  vegetables,
 I  think  it  is  totally  wrong.  You  should
 persuade  the  government  to  remove
 the  ban  on  export.

 With  regard  to  import  also,  I  have
 this  to  say.  I  have  already  referred
 to  this  matter  when  I  spoke  on  the
 Commerce  Munistry.  Swadesh:  phil-
 osophy  does  not  apply  to  industrial
 products  alone.  We  are  all  swearing
 by  the  name  of  Gandhiji;  much  more
 the  Janata  Party.  Then  why  are  they
 importing  cotton  and  oil  seeds  worth
 crores  of  rupees?  Through  trees  of
 forest  origin  0  lakhs  tonnes  of  oll
 can  be  obtained.  Why  do  they  not
 give  them  more  incentives.  Whatever
 incentives  are  given  today  are  not
 adequate.  You  have  to  give  them
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 more  incentives;  at  least  ten  lakhs  of
 adivasis  will  get  employment,  you  will
 get  more  than  a  million  tonnes  of  oil
 seeds.  Please  see  that  you  do  not
 allow  indiscriminate  import  of  agricul-
 tural  commodities  into  this  country.
 Otherwise  the  agriculture  of  this
 country  will  be  ruined.  Just  as  in-
 dustries  required  Protection  against
 indiscriminate  imports  similarly  agri-
 cultural  commodities  require  protec-
 tion  from  indiscriminate  imports.
 Therefore  I  have  suggested  to  the
 Minister  that  they  must  have  a
 DGTD-like  institution  presided  over
 by  Secretary,  Agriculture  or  whoever
 else  it  may  be,  a  person  who  under-
 stands  the  problems  of  agriculture,  so
 that  no  agricultural  commodities  are
 allowed  to  be  imported  into  this  coun-
 try  without  the  permission  of  that
 institution.

 I  have  another  charge  to  make
 against  this  government.  You  talk
 loudly  of  land  reforms.  I  have  grave
 doubts  whether  you  really  believe  in
 them.  I  have  one  _  specific  instance.
 Take  the  case  of  Gujarat.  The  Prime
 Minister  comes  from  Gujarat.  Why
 should  he  not  uSe  his  moral  influence
 to  persuade  the  Gujarat  Government,
 if  they  helieved  in  land  reforms,  not
 to  accept  their  recommendation.  The
 Gujarat  Government  had  appointed  a
 committee  and  it  made  a  recommenda-
 tion  that  ceilings  should  be  increased.
 I  wish,  that  at  least  when  it  comes  to
 President’s  assent—they  cannot  enact
 a  law  without  your  concurrence—they
 will  not  agree  to  that  proposition.
 Otherwise  every  state  will  come  with
 a  similar  request  and  there  may  not
 be  an  end  to  it.

 SHRI  HARI  VISHNU  KAMATH
 (Hoshangabad):  Has  any  Bill  been
 introduced?

 SHRI  ANNASAHEB  P.  SHINDE:
 ‘The  report  of  the  committee  has  been
 received.  It  was  a  committee  appoint-
 ed  by  the  Gujarat  government.  If
 you  have  real  faith  in  land  reforms,
 you  should  see  that  such  a  proposition
 is  not  accepted  even  if  it  comes  from
 Gujarat  government.  I  particularly
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 charge  the  Prime  Minister  why  he  has
 not  persuaded  the  Gujarat  Government
 not  to  appoint  such  a  committee.  Last
 year  I  gave  compliments  to  Karpoori
 Thakur,  he  is  an  honest  and  sincere
 man,  I  have  no  doubt  about  it.  The
 problem  of  share  croppers  is  serious
 in  Bihar.  What  is  he  doing?  All
 quarrels  about  reservations  and  other
 things  are  going  on.  I  stand  for  pro-
 tection  of  all  poor  people  in  this  coun-
 try.  But  the  basic  issues  cannot  be
 ignored  in  Bihar.  Unfortunately  Shri
 Karpoori  Thakur  is  not  in  a  position
 to  attend  to  this.  I  charge  the  Janata
 Government  that  they  are  not  serious
 about  land  reforms.

 I  have  also  another  charge:  the  Jana-
 ta  Government  is  against  modernisa-
 tion,  against  development  of  science
 and  technology  and  modernisation.
 Why  have  you’  allowed  the  Planning
 Commission  to  appoint  a  committee
 to  examine  the  problems  of  tractors  in
 this  country,  whether  tractors  are  re-
 reqired  for  agriculture  or  not?  Only
 last  year,  the  National  Commission  on
 Agriculture,  of  which  Shri  Mirdha  was
 the  Chairman,  they  submitted  a  report
 and  they  made  some  recommendations
 to  the  Government  of  India.  All  those
 detailed  recommendations  are  available.
 Then  a  number  of  other  Committees
 like  National  Council  of  Applied  Eco-
 nomic  Research,  Institute  of  Economic
 Growth,  New  Delhi,  Administrative
 Staff  College  of  India,  Hyderabad.  all
 these  bodies  have  gone  into  the  prob-
 lems  of  tractors  in  this  country  and  I
 am  quite  sure  that  in  the  Agriculture
 Ministry  both  the  Ministers  are  so
 knowledgeable  and  they  have  a  very
 competent  team  of  officers  and  if  they
 have  asked  them  to  give  their  opinion
 on  this  problem,  they  would  have  given
 their  opinion  that  tractors  are  not
 harmful  in  this  country.  You  know,
 some  of  my  colleagues  also  have  doubts
 that  the  use  of  tractors  would  displace
 labour.  It  is  entirely  wrong  because
 you  have  to  be  guided  by  practical
 experience,  Punjab  has  the  largest
 tractors  population  in  this  country  and
 today  I  have  seen  that  with  my  own
 eyes  that  labour  from  Bihar  are  requir-
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 ed  to  be  employed  in  Punjab  for  agri-
 cultural  operations.  That  means  they
 are  totally  short  of  manual  labour.  As
 a  result  of  tractors,  unemployment
 would  not  come.  Of  course,  as  a  re-
 sult  of  tractors,  bullocks’  employment
 would  come  down,  but  bullocks  are
 totally  inadequate  in  this  country.
 There  had  been  a  number  of  studies
 on  this  problem  about  the  availability
 of  draught  cattle  and  all  the  studies
 have  indicated  that  there  is  no  ade-
 quate  draught  cattle  in  this  country.  I
 have  no  time  to  go  into  the  details.
 I  would  only  make  one  suggestion.
 Even  the  fodder  resources  are  inade-
 quate  and  if  the  fodder  resources  are
 to  be  utilised  for  the  maintenance  of
 cows  and  not  for  the  maintenance  of
 bullocks,  it  would  be  better  for  milk
 production  because  our  children  are
 alsé6  starving  for  lack  of  milk  and
 nutrition.

 SHRI  HARI  VISHNU  KAMATH:
 There  is  Janata  Tractor  now.

 SHRI  ANNASAHEB_  P.  SHINDE:
 Janata  Tractors?  Some  of  you  do  not
 understand  the  problems  of  the  coun-
 try.  Kamath  Saheb,  you  will  excuse
 me.  They  have  come  out  with  a  de-
 claration  that  they  have  exempted
 tractors  below  2  h.  p.  from  excise
 duty.  Now  in  this  country  there  is
 hardly  anybody  who  purchases  and
 uses  tractors  which  are  below  2  h.  p.
 So  to  come  with  such  propositions  like
 this,  it  is  only  an  attempt  to  deceive
 the  public  opinion.  I  wish  the  Agri-
 culture  Minister  would  be  jn  a  posi-
 tion  to  cfarify  this  mater.

 Then  about  science  and  technology.
 The  Government  of  India  have  taken  a
 number  of  decisions  like,  not  to  have
 a  nuclear  explosion,  the  way  CSIR  has
 been  reorganised,  a  number  of  things
 may  appear  to  be  unconnected  and
 what  happened  at  Pantnagar,  apperent.
 ly  one  would  think  that  these  are  not
 connected  things.  To  my  mind,  the
 Government  of  India  has  started  neg-
 lecting  the  scientific  organisations  and
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 started  taking  political  decisions  in
 regard  to  scientific  matters.  The
 world  knows  how  because  of  political
 interference,  the  Soviet  Union  suffered
 in  the  field  of  science  and  research.
 We  know  China's  recent  experience,
 as  a  result  of  the  Cultural  Revolution,
 they  have  a  terrific  set  back  and  in
 fact  recently  the  present  Chinese
 rulers  are  trying  to  rectify  this.  Please
 see  to  it  that  there  is  no  political  inter-
 ference  in  agricultural  research  acti-
 vities.  I  am  sorry  that  some  of  the
 Janata  Members—I  do  not  know  who
 briefs  them--they  signed  a  memoran-
 dum  against  some  scientists.  I  am
 glad  and  I  congratulate  Shri  Bhanu
 Pratap  Singh  for  the  stand  he  has
 taken  in  the  matter.  He  has  also
 issued  a  statement  clarifying  the  posi-
 tion.  But  why  should  this  position
 come?  My  only  advice  to  the  Govern-
 ment,  if  you  think  it  worthwhile,  is
 that  whenever  you  have  doubts  about
 the  functioning  of  gcientists,  please
 appoint  a  competent  team  of  scientists
 to  go  into  their  working.  Fortunately
 in  this  country  we  have  very  good
 talents,  very  good  scientists  and  they
 will  give  you  very  good  advice.  Appoint
 if  necessary  the  scientists  in  whom  you
 have  trust  and  do  not  be  misled  by
 your  political  judgements  or  other
 judgements.  Otherwise,  that  will  land
 you  in  trouble.  Therefore,  I  would
 beseech  you  not  to  have  any  political
 interference  in  scientific  activities  in
 this  country  because  we  have  the  first
 rate  talents  in  the  world.  Our  success
 in  wheat  production,  in  rice  produc-
 tion,  our  new  discoveries  in  the  field  of
 cotton  and  potato,  and  a  number  of
 other  things  are  merely  because  of  re-
 search  findings  and  wherever  research
 findings  have  not  been  there,  for  in-
 stance,  in  pulses,  we  are  still  struggl-
 ing  with  fhe  problem.  Likewise,  in  the
 case  of  oilseeds  we  have  no  research
 finding  and  we  are  struggling  with  the
 problem.  So,  what  is  necessary  is  re-
 search  finding  and  we  have  to  stren¢g-
 then  the  hands  of  our  scientists,  fortu-
 nately,  this  country  has  the  best  scien-
 tific  talent  in  the  world.  The  way  our
 agricultural  institutions  have  been  re-
 organised,  I  am  quite  sure  they  will
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 be  in  position  of  considerable  strength.
 I  bope  you  will  be  guided  by  com-
 monsense.  J  have  a  grievance  that  you
 fave  not  issued  that  statement  which
 Mr.  Bhanu  Pratap  Singh  issued.  You
 are  the  President  of  ICAR  and  it  was
 your  duty  to  do  it.  When  the  eminent
 scientists  are  openly  criticised,  people
 expect  a  statement  from  you.  You
 have  let  down  the  scientific  community
 ‘badly.  It  is  not  a  question  of  indivi-
 duals,  individuals  come  and  go.  It  is
 a  question  of  the  prestige  of  the  scien-
 tific  community.  Whenever  such  things
 arose,  Shri  Jagjivan  Ram  and  other
 ‘eminent  persons  who  headed  this  body
 always  defended  the  scientists  without
 any  reservation.  You  shoulg  have
 also  done  it.

 4  hrs.

 I  also  make  the  charge  that  you  have
 started  neglecting  the  scientific  institu
 tions.  All  of  us  know  what  happene!
 in  Pantnagar.  I  agree  that  these  are
 not  areas  for  trade  union  agitations
 Therefore,  your  responsibility  is  ail
 the  more.  If  the  scientists  or  other
 poorer  sections  who  work  there  have
 some  grievances,  you  must  be  very
 alert  and  attend  to  their  problem.  The
 problem  was  kept  pending  for  a  few
 months.  Nobody  attended  to  it.  Now.
 jt  is  an  institution  with  world  fame  in
 agriculture.  What  will  happen  to  re-
 search  there?  There  will  be  a  set-back
 of  ten  years.  It  is  not  easy  to  rectify
 it  by  words  or  statements.  You  have
 miserably  failed  in  your  duty.  It  is
 a  joint  responsibility.  There  also,  it
 is  the  Janata  Government.  I  wish
 you  will  not  neglect  our  research  in-
 stitutions.

 You  have  a  rural  development  de-
 partment  and  you  have  a  responsibility
 to  provide  employment  to  the  rural
 people.  In  your  report,  you  have  re-
 ferred  to  schemes  of  Rs.  20  crores  urd
 you  have  been  tom-tomming  about  it
 ‘and  about  the  scheme  ‘Food  for  World
 Programme’  etc.  My  charge  against
 you  is,  why  has  Presidential  Assent
 not  been  given  to  the  Employment
 Guarantee  Scheme  of  Mahtrashtra?
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 After  all,  the  rural  development  de-
 partment  has  a  special  responsibjlity
 in  it.  You  think  prohibition  should  be
 given  greater  priority.  I  am  not
 against  prohibition,  but  we  know  what
 happened  in  Maharashtra.  For  20
 years  we  tried  prohibition  there.  I  am
 glad  some  senior  Janata  Party  mem-
 bers  including  Kamathji  have  becn
 bold  enough  to  make  a  statement
 against  the  Prime  Minister.

 SHRI  HARI  VISHNU  KAMATH:  I
 wish  it  success,  but  it  was  a  flop  in
 Maharashtra.

 SHRI  ANNASAHEB  P.  SHINDE:
 There  is  a  common  talk  in  the  town
 and  I  hope  the  minister  will  take  the
 warning.  They  say,  Mrs.  Indira
 Gandhi’s  government  was  defeated
 because  of  nasbandhi,  but  Shri  Morar-
 ji  Desai’s  government  is  going  to  be  de-
 feated  because  of  nasbandhi.  Please
 take  the  warning.  We  should  know
 what  should  be  the  first  priority.  The
 Janata  Government  people  are  all  good
 and  I  am  sure  they  would  like  the  rural
 poor  to  be  provided  with  employment.
 Have  you  any  difference  with  any  pro-
 vision  made  in  the  Maharashtra  Gov-
 ernment’s  Employment  Guarantee
 Scheme?  I  will  read  the  provisions:

 “to  make  effective  provision  for
 securing  the  right  to  work  by
 guaranteeing  employment  to  all
 adult  persons  who  volunteer  to  do
 unskilled  manual  work  in  rural
 areas  in  the  State  of  Maharashtra.
 Whereas  it  is  expedient  to  make
 effective  provision  for  securing  the
 right  to  work  laid  down  in  article
 4l  of  the  Constitution  of  India  by
 guaranteeing  employment  to  all
 adult  persons  who  volunteer  to  do
 unskilled  manual  work  in  rural
 areas  in  the  State  of  Maharashtra.”

 All  this  has  been  envisaged  in  the
 Constitution.  I  was  trying  to  under-
 stand  why  Shri  Morarji  Desai  is  not
 agreeing  to  it.  I  listened  to  his  argu-
 ment.  He  says,  the  State  Govern-
 ment  should  have  pitor  consultation
 with  the  centre.  That  is  a  technical
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 argument.  I  tried  to  understand  the
 real  thinking  of  the  Government  of
 India.  Fortunately  I  came  across  a
 speech  by  Mr.  Lakdawali.  He  is  the
 mentor  of  the  Government,  These
 are  the  theoretical  objections  why  they are  not  giving  special  attention  to
 the  Employment  Guarantee  Scheme.
 He  said:

 “In  Maharashtra,  where  the
 scheme  is  most  developed,  ang  pub. lic  works  are  better  planned  they have  to  be  adjusted  to  the  locale
 and  seasonal  employment  cycles  of
 the  unemployed  which  makes  it
 difficult  to  achieve  a  proper  bene-
 fit-cost  ratio  or  encourage  proper
 migration.”

 I  really  pity  Mr.  Lakdawala.  I
 would  like  to  submit  that  one  has  to understand  the  problems  of  agricul- ture  in  the  country.  We  have  jrri-
 gation.  You  may  invest  40  per  cent
 or  50  per  cent  on  agriculture.  But that  is  not  going  to  solve  the  pro- blems  of  poverty  in  this  country. Then,  there  are  a  number  of  studies, I  need  not  go  into  them,  Even  the latest  study  is  by  Mr.  V.  Sarveswara
 Rao,  Agro-economic  Research  Centre, Andhra  University.  There,  they  have
 studied  the  problem  of  Ramachandra-
 Puram  taluk  of  East  Godavari  Dist- rict  and  this  Report  was  submitted
 only  on  25-10-1976,  In  all  these  re-
 Ports,  whether  jt  is  the  book  on
 poverty  by  Dandekar  &  Rath  and  in
 a  number  of  other  books  you  will
 find  that  only  development  does  not
 lead  to  elimination  of  poverty.  if  we
 have  to  eliminate  poverty,  we  must
 see  that  the  people  are  employed  be-
 cause  in  the  rural  87७७४  40  to  50
 per  cent  are  under-employed  or  un-
 employed  and  that  is  the  basic  rea-
 80n  of  their  poverty  and  that  is  why
 they  earn  less  than  50  Paise  9  day and  they  have  nothing  to  spend. About  the  cost-benefit  ratio,  in  this
 country,  even  while  the  previous
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 regime  was  in  power,  some  distor-
 tiong  were  coming  up  as  far  as  the
 agricultural  sector  is  concerned  be-
 cause  the  rich  are  becoming  richer
 and  richer  and  the  poor  are  becoming
 poorer  and  poorer,  and  some  recti-
 fication  steps  were  necessary,  There-
 fore,  a  number  of  steps  were  taken
 at  that  time.  For  instance,  all  the
 Schemes—the  Small  Farmers’  scheme,
 drought-prone  area  schemes,  schemes
 for  weaker  sections,  schemes  for  tribal
 areas  and  hill  areas,  all  these  schemes
 provided  rectification  mechanism.  Not
 that  they  would  solve  the  whole  pro-
 blem.  Mr.  Lakdawala  says  about  the
 cost-benefit  ratio  I  wish  he  appreci-
 ates  human  consideration.  If  you
 bring  in  cost-benefit  ratio,  you  have
 to  examine  the  cost-benefit  ratio  in
 respect  of  prohibition.  |  challenge
 the  Planning  Commission  whether
 they  have  examined  the  cost-benefit
 ratio  of  prohibition.  I  also  challenge
 them  that  if  the  cost-benefit  ratio  js:
 to  be  taken  into  consideration,  all
 these  schemes  for  weaker  sections  and
 smal}  farmers  will  have  to  be  given
 up.  What  is  this  approach  of  the
 Planning  Commission?  I  do  not  know.
 Mr.  Lakdawala  does  not  understand
 the  aspirations  of  millions  in  this
 country.  The  main  reason  why  the
 Janata  Party’s  support  is  being  erod-
 ed  very  fast  is  that  they  are  totally
 failing  to  understand  the  socio-econo-
 mic  problems  and  urges  of  the  mil-
 lions  of  poor  people  in  this  country
 and  that  is  why  you  are  in  difficul-
 ties.  Mine  is  a  criticism  not  with
 any  animosity,  but  in  order  to  make
 you  think  about  some  of  these  pro-
 blems  and  I  hope  that  you  would  be
 800d  enough  to  use  your  Ministry’s
 influence  with  the  Home  Ministry  to
 get  the  Presidentia]  assent  to  the
 Maharashtra  Employment  Guarantee
 Scheme.

 Then,  Sir,  on  sugar,  I  think  here also  if  I  can  say  in  one  sentence,
 you  have  succeeded  in  mismanaging
 the  sugar  economy  and  sugarcane
 economy  of  this  country.  I  have  very
 sound  reasons  for  that.  There  is  no
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 time  for  me  to  elaborate.  For  ins-
 tance,  you  announced  the  minimum
 sugarcane  prices  based  on  a  recovery
 of  8.5  per  cent.  .  ३  ask  you  this  ques-
 tion:  Why  did  you  announce  it?  Be-
 cause,  formerly  this  price  mechanism
 is  used  tor  fixing  the  levy  prices.
 You  have  given  up  that  principle.
 You  are  not  using  that  price  mecha-
 nism.  The  prices  which  you  have
 announced,  you  are  not  giving  to  the
 farmers.  Then,  why  did  you  announce
 this?  What  is  the  purpose  of  this
 announcement?  Only  in  order  to  de~
 ceive  the  people  and  hoodwink  the
 public  opinion?  This  is  my  question.
 Secondly,  about  the  way  you  are
 fixing  up  sugar  prices,  the  hon.  Mem-
 bers  will  be  surprised  to  know  about
 this.  Take  the  case  of  Haryana,  for
 instance.  Haryana  sugar  price  is
 Rs,  87  per  quintal  while  Punjab  sugar
 price  is  Rs.  232  per  quintal.  This  is
 the  contro}  price,  levey  price  which
 the  government  fixed.  What  is  the
 difference  between  Punjab  and  Har-
 yana—the  same  agro-climatic  zone?
 The  difference  is  so  much.  Again,
 what  is  the  price  in  Andhra  and
 Karnataka,  Maharashtra  and  Gujarat.
 There  is  so  much  difference.  Andhra
 price  58  Rs.  80  per  quinta])  and
 Karnataka  price  is  Rs.  59  per
 quintal.  Sir,  65  per  cent  of  the  pro-
 duction  is  taken  at  this  price.  Simi-
 larly,  what  is  the  difference  between
 Gujarat  price  and  Maharashtra  price?
 Maharashtra  price  is  Rs.  473  per
 quintal  and  Gujarat  price  is  Rs.  89
 per  quintal.  I  tell  you  that  the
 reason  is,  you  took  a  Cabinet  decision
 because  this  Government  in  your
 wisdom  referred  this  matter  to  BICP,
 which  is  known'as  the  Bureau  of
 Industria]  Costs  and  Prices.  Now,
 normally,  sugar  is  a  very  sensitive
 subject,  because  even  with  a  differ-
 ence  of  one  rupee  in  the  price  struc-
 ture,  crores  of  rupees  will  move  this
 side  or  that  side.  Therefore,  it  has
 always  been  the  convention  that  the
 sugar  price  should  not  be  fixed  arbi-
 trarily,  but  it  shrould  be  done  on  the
 basis  of  some  technical  reports,  re-
 ports  of  Commissions  etc.  You  took
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 a  Cabinet  decision  on  that  that  sugar
 prices  would  be  fixed  on  the  basis.
 of  the  Report  of  Bureau  of  Costs  &
 Industrial  Prices  and  you  made  a
 public  announcement.  But  when  it
 came  to  the  fixation  of  price,  you  did
 not  stick  to  the  Cabinet  decision.
 Are  you  aware  of  what  is  appearing
 in  the  press  about  what  you  have
 done?  The  country  will  ask  you,  will
 hold  you  responsible,  now  or  later
 on;  you  should  remember  this.  You
 have  committed  a  very  serious  wrong
 by  having  arbitrarily  announced  the
 price  of  sugar.  There  is  a  signed
 article  in  a  magazine  of  the  Ananda
 Bazar  Publication  which  says:

 “According  to  informed  sources,
 the  sugar  levy  prices  fixed  by  the
 Government  for  the  1977-78  season
 are  without  any  scienific  basis  and
 would  not  stand  in  a  court  of  law.
 The  sugar  levy  price  is  the  procure-
 ment  price  for  buying  sugar  for
 distribution  through  fair  price
 shops.  The  levy  price,  fixed  by
 the  Government  for  the  October  to
 September  sugar  season,  was  raised
 by  Rs.  8.03  per  quintal  for  all
 factories  in  the  46  zones  of  the
 country.......

 Under  the  uniform  price  increase,
 east  U.P,  south  and  north  Bihar
 and  Punjab  have  benefited  the
 most  while  west  U.P.,  Andhra  Pra-
 desh,  Haryana  and  Maharshtra  have
 not.  But  the  interesting  part  of
 this  story  concerns  the  people  who
 exerted  the  pressure  for  the  move.
 East  UP  benefited  because  Bhanu
 Pratap  Singh,  Union  Minister  of
 State  for  Agriculture,  is  from  there.
 Punjab  was  favoured  because  of
 Barnala  but  why  was  Shanti  Bhu-
 shan  interested  in  south  and  north
 Bihar?  It  is  alleged  that  the  Law
 Minister  pleadeg  the  cause  of  south
 andnorth  Bihar?  Itis  alleged  that
 the  Law  Minister  pleaded  the  cause
 of  south  and  north  Bihar  and  the
 Punjab  because  that  is  where  the
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 {Shri  Annasaheb  ्,  Shinde)
 Thapar  Group  hag  its  sugar  facto-
 Ties.”

 ‘This  is  from  Sunday  of  2nd  April.

 Now  you  have  given  up  all  princi-
 ples  over-board  by  announcing  this
 price.  There  are  basic  flaws  in  this,
 because  you  are  encouraging  uneco-
 nomic  production.  Land  in  this  coun-
 try  78  limited.  We  have  to  make  the
 land  to  the  maximum  use.  All  along,
 a  number  of  Commissions  and  expert
 committees  have  gone  into  this  and
 they  have  all  said:  wherever  the
 Sugar  recovery  is  the  highest  in  this
 country,  you  should  really  try  to  en-
 courage  production  in  thet  area.  But
 what  you  are  now  doing  is  that  you
 are  encouraging  production  in  an
 area  where  land  can  be  profitably
 useq  for  other  crops,  which  is  against
 the  national]  interests.  TI  think  jn
 regard  to  land  use  you  have  to  revise
 your  policy.  Ag  far  as  the  farmers’
 interests  are  concerned,  wherever  the
 farmers  can  get  the  maximum  bene-
 fit,  in  whatver  part  of  the  country  it
 may  be,  it  should  be  encouraged.  I
 stand  for  it  but  I  have  grievance
 against  such  a  policy.  I  am  only
 against  your  following  a  wrong
 Policy,  because  these  are  very  serious
 matters  and  against  national  interest.

 You  stopped  the  export  of  sugar
 last  year  and  this  year  also.  For
 whet  purpose?  Many  hon.  Members

 “are  not  perhaps  aware  of  how  serious
 the  situation  is.  I  quite  agree  that  if
 Sugar  is  required  for  domestic  con-
 sumption,  by  all  means,  do  not  export
 it.  You  can  even  keep  30  per  cent
 reserve,  over  and  above  the  domestic
 consumption  requirement.  But  this
 year  we  are  going  to  have  a  produc-
 tion  of  60  lakh  tonnes.  We  have  a
 earry  over  stock  of  46  lakh  tonnes,
 making  a  total  of  76  lakh  tonnes.
 ‘The  total  requirement  of  this  country,
 even  if  you  liberalise  the  supply,
 including  the  requirements  of  the
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 defence  services,  is  45  lakh  tonnes.
 What  are  you  going  to  do  with  the
 surplus  of  3l  lakh  tonnes?  ‘You  are
 going  to  export  6  lakh  tonnes.  The
 rest  of  the  sugar  is  going  to  rot  at
 the  expense  of  the  country.  Already
 you  heave  taken  the  country  into  a
 reverse  direction,  because  the  growth
 rate  of  export  has  come  down.  You
 are  not  allowing  this  surplus  sugar
 to  be  exported  and  the  result  is  that
 hundreds  of  crores  worth  of  sugar  is
 rotting  in  the  godowns.  I  do  not
 understand  this  policy  of  the  Govern-
 ment.

 You  can  export  more.  In  fact,  this
 position  has  been  examined  by  a
 number  of  Commissions.  One  of  the
 most  important  Commissions  that
 examined  this  question  was  the  Sen
 Commission  in  ‘1964-65,  which  said
 that  this  country  can  export  5  to  70
 lakh  tonnes,  In  fact,  you  can  export
 more  than  40  lakh  tonnes,  Particu-
 larly  from  States  like  Maharashtra,
 North  Karnataka,  Gujarat,  Andhra
 Pradesh  and  Tamil  Nadu,  you  could
 earn  Rs.  6,000  to  7,000  rupees  of  for-
 eign  exchange  per  acre  even  at  the
 lowest  price  which  is  prevailing  in
 the  international  market.  Just  ima-
 gine  how  much  you  have  lost  during
 the  last  two  years.  You  may  say
 that  there  will  be  price  fluctuations
 and  losses.  Why  don’t  you  have  a
 Price  Fluctuation  Fund  for  covering
 that?  So,  that  is  not  an  argument.
 You  have  already  committed  this
 mistake.  But,  if  you  are  going  to
 rectify  all  the  mistakes  of  Mrs.  Gan-
 dhi,  why  don’t  you  rectify  this?

 You  say  you  are  getting  up  com-
 missions  and  expert  committees.  I
 challenge  you  to  say  whether  you have  fixed  this  price  on  the  basis
 of  an  expert  committee’s  report.  Why should  you  make  a  departure  from
 the  recommendations  of  the  Bureau of  Industrial  Costs  &  Prices?  You
 use  commissions  only  for  political
 Purposes  and  not  for  economic  pur-
 poses.  For  politicians  what  is  neces~
 Sary  is  to  see  particularly  that  com~ missions’  reports  are  adhered  to  as
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 far  as  economic  matters  are  concern-
 ed,  because  that  is  a  very  delicate  and
 dangerous  field.

 It  is  a  good  thing  that  you  are
 having  additional  irrigation,  I  wel-
 come  that,  but  there  is  a  very  im-
 portant  factor  which  is  a  missing  link
 in  this  country.  There  are  vast
 drought-prone  areas  in  Haryana  Raj-
 asthan,  Bundelkhand,  Madhya  Pra~
 desh  and  in  the  south.  In  the  rainy
 season  there  is  a  lot  of  surplus  water
 flowing  in  he  rivers.  All  this  water
 should  be  taken  to  the  drought  areas
 and  canals  should  be  constructed  to
 enrich  underground  water,  so  that
 the  water  level  does  not  go  down.  It
 is  possible  tg  do  this.  J  think  you
 should  prepare  a  master  plan  for
 that.

 in  this  country,  terrific  erosion  of
 Jand  is  taking  place.  It  was  Plato,
 the  great  philosopher,  who  said  that
 when  erosion  takes  place,  the  vege-
 tation  cover  i,  destroyed,  it  is  like  a
 body  without  flesh,  with  wated  bones.
 The  Himalayas  and  the  Sahyadri  in
 our  country  are  in  a  very  unfortu-
 nate  position,  and  the  only  possibility
 of  developing  this  country  is  by  grow-
 ing  more  trees,  by  afforestation.  This
 is  what  John  Kenneth  Galbraith  said
 recently  about  China:

 “The  hills  of  China,  which  I  had
 always  heard  of  as  being  bare,  are
 no  longer  so.  Everyone  one  sees
 evidence  of  the  most  enormous
 amount  of  afforestation—some  of
 its  deciduous  that  I  cannot  identify,
 some  that  looks  like  Norway  pine.”

 Unless  we  take  up  this  programme
 on  a  massive  scale,  there  is  no  future
 for  the  country,  and  there  will  be
 serious  difficulty,  and  the  prosperity
 of  the  future  generations  will  be
 affected.

 I  am  thankful  to  you  for  giving  me
 this  opportunity.

 श्री  राम  मति  (बरेली)  :  सभापति
 महोदर  "सनीय  कृषि  मंत्री जी  ने  जो  अनुदान
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 पेश  की  है,  मै  उन  का  समर्थन  करने  के  लिये
 खड़ा  हुआ  हूं  -  पूर्व इस  के  कि  मैं  अपनी
 बात  कहूं,  मुझे  शिण्डे  साहब  की  बातों
 को  सुन  कर  बडा  ताज्जुब  हुआ  कौर  कुछ
 तकलोफ  भी  हुई  ।  पण्डे  साहब  एक
 बहुत  लम्बे  जमाने  तक  भारत  सरकार
 के  कृषि  विभाग  से  सम्बद्ध  रहेगें।  उन्होंने
 भ्र पपी  सारी  गलितयां  बरनाला  साहब
 के  सिर  पर  लगा  दो।  इतने  सालों  तक
 जो  खराबियाँ  इस  महकमे  में  पैदा  हुई
 शौर  हमारे  मुल्क  की  जिस  तरह  से  बरबादी
 हुई---उन  का  कोई  जिक्र  उन्होंने  नही  किया।
 मैं  उनसे  एक  बात  पूछना  चाहता  हुं--
 पिछले  25-30  साल  के  जमाने  में  किस
 प्रॉबलम  का  सॉल्यूशन  भारत  सरकार  के
 जरिये  से  हुआ  ?  जब  स्वराज्य  आया,
 ता  गांधी  जी  के  विचार  सब  के  सामने
 थे  बौर  सब  इम  बात  को  जानते  थे  कि  इस
 मुल्क  मे  80  फीसदी  शझ्रादमी  ग्रामीण  क्षेत्रों
 में  रहते  है,  गांवो  में  रहते  है,  गांवों  बौर
 अ्रधोगति  को  पहुंचे  हुए  है।  उस  समय
 इस  बात  का  प्रयास  क्यों  नहीं  किया  गया  कि
 सत्र  से  पहले  ग्रामीण  जनता  की  समस्याओं
 का  हल  हो।  बाहर  के  मुल्को ंकी  तरफ
 पहले  ध्यान  गया,  रूस  की  तरफ  ध्यान  गया
 झोर  यह  तय  किया  गया  कि  बड़े-बड़े
 कारखाने  खड़े  किये  जाये,  हवाई  जहाज
 मंगाये  जाये,  एरोड्रोम  बनाये  जाये,  शहरों
 को  सजाया  जाये,  लेकिन  इस  तरफ  ध्यान
 नहीं  दिया  गया  कि  इस  देश  में  so  फीसदी
 लोग  किस  बुरी  तरह  से  जिन्दगी  बंसल
 कर  रहे  है,  उन  के  लिये  भी  कुछ  किया  जाय,
 उन  की  प्राबलम्ज  को  हल  किया  जाय
 शेयर-क्वाटर्स  की  हालत  को  देखिपे-भाज
 भी  बिहार,  उत्तर  प्रदेश  या  जहां-जहां
 शहर-क्रॉपिंग  है,  उन  लोगों  की  किस  कदर

 दुर्दशा  की  गई  है।  खेती  करने  को  उन
 का  दिल  नहीं  करता  है,  मजबूर  हो  कर
 खेती  करते  है  7  न  मालिक  जमीन  की
 उस  में  दिलचस्पी  है  पौर  न  शैटनर-क्रचर  की
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 दिलचस्पी है,  क्योंकि  उन  को  कुछ  नहीं
 सिलता  है  ।

 सिंचाई  के  मामले  में  देखिये-107
 मिलियन  हैक्टर  जमीन  को  सिन्हा

 देने  का  लक्ष्य  बनाया  गया  था,  लेकिन  इतने
 सालों  में  24  या  25  फीसदी  से  ज्यादा

 सचाई  हासिल  नहीं  कर  सके  हैं।  तीसरी
 योजना  तक  सिंचाई  की  प्रगति  अच्छी  हुई।
 आप  चौथी  शौर  पांचवीं  योजना  को  देखिये
 क्या  सिचाई  मैं  तरक्की  हुई।  पांचवी  योजना

 में  2  मिलियन  हैक्टेयर  का  लक्ष्य  बनाया

 जया  था  लेकिन  4  मिलियन  हैक्टेयर  ही  हो
 चौथा।  ये  कमियां  हैं  प्रौढ़  जब  चर्चा  करते

 हैं  तो  जो  राज  के  हुकमरान हैं,  जनता  पार्टी
 की  सरकार है,  उस  क ेसर  पर  सारी  खराबियाँ
 लाद  दी  जाती  हैं।  इतना  बड़ा  यह  मुल्क
 है  भ्रमर  जितना  बड़ा  यह  मुल्क  है  उतनी

 बड़ी  उस  की  समस्याएं  हैं।  मैं  उन  के
 आकार,  मेग नीट यूड  की  तरफ  बाप  का
 श्यान  दिलाना  चाहता  हूं।  झगर  हम
 हिमालय  पहाड़  से  नीचे  देखें,  तो  उत्तरी
 भरत में  कितनी  सख्त  सर्दी  पड़ती  है  और
 कितनी  सख्त  गर्मी  पड़ती  हैं  लेकिन  कमर
 दक्षिण  की  तरफ  देखें  तो  बहा न न  ज्यादा
 सर्दी  है  जोर  त  ज्यादा  गर्मी  -  हां  जो
 गस  पैदा  होता  है  उस  को  कंटेंटस  कितनी
 रचि  हैं  और  हमारे  यहां  जो  पैदा  होता  है,
 उस  की  क्या  हालत  है।  विहार  शौर

 qo  do  में  इतनी  कोशिशों  के  बाद  भी

 हम  दक्षिण  का  मुकाबला  नहीं  कर  सकते
 हैं।  यहां  पर  13,  24  पर  सेन्ट  रिकवरी
 होती है  जबकि  हमारे  यहां  i0,  7  पर  सेन्ट

 हे  ज्यादा  नहीं  हो  पाई।  गन्ने का  जिक्र
 करते  हुए  इस  बात  का  लिहाज  नहीं  रखा
 या  और  राज  तक  सरकार  ने  गाने  के
 आरे  में  कोई  प्लान  नहीं  बनाया।  इस
 मुल्क  में  आबादी के  लिहाज  के  कितनी  चीनी
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 की  जरूरत  है घौर  कितनी  बिन के  ऊपर
 गला  होना  चाहिए,  इसका  कोई  प्लान

 नहीं  बनाया  गेया  हुँपहेजायं  थे  मं  सब
 खेती  होती  चली  जा  रही  है।  इस  साल  गज़ा

 ही  गन्ना  है  मीर  उस  की  जो  इस  चाव  हालत
 हुई है  उस को  देख कर  लोग  धागे  कम
 गा  पैदा  करेंगे  गौर  फिर  कमी  होती
 चली  जाएगी।  इसलिए  मैं  मंत्री  जी  से
 इस  बात  की  दरख़्वास्त  करता  हुं  कि  आज
 सब  से  बड़ी  आवश्यकता  इस  बात  की

 हैकि  हमारे  मुल्क मैं  खेती  का  एक  मास्टर
 प्लान  बनाया  जाए  और  इस  बात
 को  ध्यान  में  रखा  जाय  कि  जो  70  फीसदी
 मार्जिन  बौर  छोटे  काश्तकार  हैं,  लैडलेस

 हैंजो  खेती  से  जुड़े  हुए  हैं,  उनकी  हालत
 सुधारनी  है।  जनता  सरकार  की  पूरी  कोशिश

 है  कि  काफी  मिक़दार  में  छोटे  किसानों
 केन्द्र  रुपया  खर्च  किया  जाए  कौर  ऐस
 साधन  पैदा  किये  जाएं  किशन  की  जो
 उपज  हो,  यह  अच्छी  होते  लगे  ।  दो  साल
 झण्डी  बारिश  हो  गई  बौर  हमारे  यहां
 गेहूं  का  भंडार  बढ़ता  चला  गयाहै  बौर
 राज  अनाज  की  कोई  कमी  नहीं  है।
 इतना  बढ़ा  जो  किसानों  का  समूह  है,  उस
 की  खेती  झगर  प्रगति  होने  लगेगी  तो  इस

 मुल्क  में  बड़ी  तरक्की  होगी।  इसलिए
 इस  बात  की  जरूरत  है  कि  खेती  का  मास्टर
 प्लान  बनाया  जाए  कौर  कौन  सी  फसल
 कितनी  होनी  चाहिए,  यह  देखना  चाहिए।
 हमारे  देश  के  75  फीसदी  आदमी  चावल

 खाने  बले  हैंगर  तमाम  कोशिशों  के  बावजूद
 चायल  का  उत्पादन  2  करोड़  उनसे  बढ़
 कर  4  करोड़  टन ही  हो  पाया  है  भौर  गेहूं
 का  उत्पादन  65  लाख  टन  से  बढ़ कर  ढाई
 करोड़  टन  हो  गया  है।  ता  भाष  ले
 लीजिए।  15, 20  साल  के  इन्दर  I0
 12 लाख  टन  ही  बढ़ा  हैमर  अरहर  7

 साख  दनका 17  लाख टन  ही  चली  था  रही
 है  कौर  दाल  जोकि  प्रोटीन  की  सोर्स  हैं,
 हर  का  उत्पादन  इतने  साल  बीत  जाने
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 के  बाद भी  महीं  बढ़ा  है।  ीजलसीड्स
 सी  पेशकार  सन्  951  मैं  50,  5]  लाख
 मेथी थी  मीर  25,  26  साल  बीत  जाने  के
 जाद यह  केवल  i0,2  लाख  टन  ही  बढ़
 थाई  है।  तौर  हम  इस  तरफ  पूरा
 ध्यान  नहीं  देंगे,  स्थिति  ऐसी ही  बनी
 रहेगी  7  झगर  देश  मे  फटिलाइजर  को
 वकंभी  रहेगी  शौर  भ्राधादी  ऐसे  ही  बढ़ती
 रहेगी  तो  इस  देश  की  वेजिटेबल  आयल
 शहर  से  मंग्रॉसा  पड़ेगा,  मिल्क  पाउडर
 नी  मंगाना  पड़ेगा  इसके  सिवाय
 आपके  पास  कोई  रास्ता  नहीं  है।  मुझे
 इस  बात  की  बड़ी  खुशी  है  कि  सरकार  ने
 डेयरी  उद्योग  का  एक  बड़ा  भारी  प्लान
 बनाया  है  7  इसका  इम्प्लोमेंटेशन  भ्रमणी
 सरह  से  होना  चाहिए।  यह  नहीं  होना
 चाहिए  कि  हर  गांव  में  शाप  दो-चार
 जानवर  खोदवा  दे  ।  जैसा  कि  सरकार  की
 एजेंसियां  इस  तरह  रुपया  खर्च  करने  में
 महीर  हैं।  इससे  काम  नहीं  बनेगा  t
 जैसा  कि  गुजरात  में  हो  रहा  है,  मापकों
 हर  प्रदेश  के  अन्दर  सेक्टर्स  छाट  लेने  चाहिएं
 जहां  इंटेसिव  तरीके  से  इस  कौम  को  करना
 न्यायिक:  तभी  नई  योजना  का  कोई
 असर  हमा  करता  है शौर  लोगों  को  भी

 'कायदा  होता  है।  इस  तरह  से  गावों
 में  योजना  का  फैलाव  भी  हुआ  करता  है।
 पांच  सी  करोड़  रुपया  इतने  बड़े  मुल्क

 के  लिए  कोई  प्याज  नहीं  है।  यह  शौर
 नन्नी  बडे बड़े  मुल्को ंमें  स्कीम  नल  रही है।
 अप  जानते  है  कि  जानवरों  की  कितनी
 कोमल  बढ़  गयी  है,  हमारे  मुल्क  के  प्रसाद
 केएलपी  को  इतनी  भरी  हालत  है  कि  यह
 काम  एक-दो  साल  में  नहीं  हो  सकता  है।
 लंगर  L0-5  साल  बराबर  सरकार  का
 ध्यान  इस  बरफ  रहा  तब  जा  कर  हालत
 भ्रच्छी  हो  सकती  है।

 हमारे  मुल्क  में  i95.  में  40  करोड़
 आबादी  थी  ।  वह  बढ़  कर  55  करोड़

 |. अ  ौर  भव  करीब  करीब  60  कराने
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 ऊपर  हो  गयी  है  1  जितनी  हमारी  आबादी
 बढ़  रही  है,  उस  लिहाज  से  हमारी  पैदावार
 नहीं  बढ़  रही  है।  खेती  की  ग्रोथ  रेट
 2.6%  घट  कर  i.9  रह  गयी।  हमारे

 मुल्क  में  केवल  i2  डिस्ट्रिक्ट  ऐसे  हैं
 जहां  खेती  की  ग्रोथ  रेट  5  परसेंट  हो  पायी
 है  और  कुल  5  डिस्ट्रिक्ट  ऐसे  है  जहां
 5  परसेंट  ऐसे  खेती  करने  वाले  है  जिनको

 एक  एकड़  में  6  सौ  रुपये  की  बचत  हुमा
 करती  है।  वरना  लोग  गरीबी  की  हालत

 में  पड़े  हुए  है।  उनके  पास  खेती  के  अलावा
 शौर  कोई  साधन  नहीं  हैं।  इस  मुल्क
 का  70  फीसदी  आदमी  किसान  के  रूप
 में  ग्रामीण  क्षेत्रों  मे काम  करता  है।  इनमें
 से  43  फीसदी  झ्रादमियों  के  पास  अपने
 खेत  है,  अपनी  जमीन  हैं  ।  26-27
 फीसदी  ऐसे  लोग  है  जिनके  पास  कोई
 जमीन  नही  है,  जो  साधन  विहीन  है  ।  वे

 भी  खेतों  से  सम्बद्ध  हैं।  झगर  पैदावार

 अच्छी  हो  जाती  हैं,  बारिश  हो  जाती  है
 तो  कुछ  मिल  जाता  है।  यह  कैफियत

 हमारे  मुल्क  की  है  :

 हमारे  मुल्क  में  52  फीसदी  आदमी
 स्माल  फार्मेट  और  मारजिन  फॉर्मर  है  ।
 छोटे  खेत  होने  से  तरक्की  नहीं  होती  है,
 सो  बात  नही  है।  ताईवान  कौर  जापान
 में  भी  छोटे  खेत  है  लेकिन  उनके  पास  पर्याप्त
 मात्रा  मे  साधन  है,  पानी  है,  फर्टिलाइजर
 है,  पेस्टीसाइड्स  है,  भ्रच्छे  कोझोप्रेटिस्ज
 है।  उनके  यहा  मोनिटरिंग  सेल्स  सेक्टर्स

 हैं जो  यह  देखत ेहैं  कि  काम  ठीक  हो  रहा
 हैया  नहीं  हो  रहा  है:  मगर  ठीक  नहीं
 ही  रहा  होता  होते  अपने  आप  एक्सन
 लेते  हैं।  ऐसा  झगर  हमारे  मुल्क  से  भी  ही
 तो  यह  मुल्क  सिर्फ  झपने  छाने  के  लिए
 ही  नही  बल्कि  इस  मुल्क  से  बाहर  भेजने
 के  लिए  भी  गल्ला  पैदा  कर  सकेगा  :
 हमारे  पास  1. 'लाख  टन  का  स्टाक  बन
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 [  श्री  राम  वृत्ति  ]

 गया  है।  यह  अपनी  पैदावार  का  नही  है।
 इसमे  अमेरिका  से  पाया  हुआ  भी  गेहू
 है।  हमे  किसी  कर  लेवे सी  मे  नहीं  आना
 चाहिए।  खुशी  की  बात  है  कि  इस  साल
 फसल  अच्छी  है  ।  बम्पर  क्राप  हाने  के
 झा सार  है।  लेनी  हमारे  महक  में  परमात्मा
 की  तरफ  नजर  रहती  है  कि  कही  वह
 नाराज  ता  नहीं  है।  राज  डर  लगा
 रहता  है  कि  कही  झा लेन  गिर  जाए  फसल
 बर्बाद  न  हा  जाए।  यह  हालत  है  हमारी  |

 मै  मंत्री  जी  का  इस  तरफ  ध्यान
 झाक्वित  करना  चाहता  हू  कि  थे  एक
 ऐसी  साइंटिफिक  श्प्राच  से  काम  करे  कि
 जिससे  इस  मूलक  की  पैदावार  मे  बहुत
 इजाफा  हा  जाए।  यह  ठीक  है  कि  एक
 साल  के  अन्दर  काई  कुछ  नहीं  कर  सकता  है।
 लेनी  जब  तक  साइटिफ्कि  रिसर्च  साइ-
 टिफिन  डेवलपमेंट  और  एक्सटेंशन  इन
 तीनो  का  समन्वय  नहीं  होगा.  तालमेल
 नहीं  होगा  तब  तक  काई  तरवकी  नही  हा
 सकती  है  -  किस  कदर  अच्छे  ख्यालात
 के  साथ  स्वर्गीय  मेहता  साहब  ने  एक
 कमेटी  बनायी  थी  जिससे  ब्लाक  कमेटियों
 और  पंचायती  राज  का  एक  नया  नक्शा
 सामने  भाये  इस  खुशाल  से  बनायी  थी  कि
 हमारे  मुल्क  के  लाग  खुशहाल  हो,  भ्रमणी
 तरक्की  करे  ।  लेनी  वह  भी  भ्रष्टाचार
 के  जाल  मे  दस  गयी  ।  विचार  था  कि
 ब्लाक  क्मेटियो  के  द्वारा  ग्रामीण  जनता

 की  पूरी  सेवा  हो,  उन्हें  उन्नति  के  रास्ते  पर

 लाया  जा  सके  कर्मचारी  गण  घरों
 मे  जाना  बर  विज्ञान  से  नया  गया  तरक़्की

 हो  सकती  है,  बतायें।  हुआ  यह  कि

 प्यार  पानी  के  कुए  की  जरूरत  है  तो  जरूरत

 मद  दखरस्ति  लिये  फिर  रहा  है।  कहूते है,  कि
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 तुम्हारी  दोस्त  गलत  है  4  क्या  गलती  है  कोई
 बताने  वाला  नहीं  है  1  जब  फसल  मे  बीमारी
 लग  गईं  तव  ध्यान  गया  कि  कुछ  दवाइयों
 ह 4 ल  छिड़काव  होना  चाहिये  ताकि  बीमारी  दूर
 हो  ।  एक  बात  नही  है,  कई  बाते  है,  लेकिन
 समय  कम  होने  की  वजह  से  सब  मे  नहीं  जा
 सकता।  जो  हमारा  नया  ढाँचा  बनना  चाहिये
 बहू  इसके  बरखिलाफ  बनना  चाहिये।  झान-
 सेरियम  पाने  वालो  को  ज्यादा  ऐमप्लाथ  करना

 चाहिये।  फर्टिलाइजर  अगर  ज्यादा  लगायेगे
 तो  उस  इलाके  के  कार्य  किताबो  को  ज्यादा
 कमीशन  मिलना  चाहिये,  तब  झ्रादमी  की  दिल-
 चस्पा  होगी।  लेकिन  राज  तो  कर्मचारी  जानते
 है  कि  पहली  तारीख  को  उनको  तनख्वाह  ठीक
 मिलेंगी  और  तनख्वाह  भी  बढ  रही  है  फिर  उसे
 क्या  फिकर  होगी  काम  की  ?  एक  कुदरती
 आदत  कमंचारी  के  अन्दर  बनी  है  आराम  की,
 वह  कुछ  नही  करना  चाहता  ।  मिशनरी  जील

 मुल्क  में  नहीं  है।  इसके  लिये  लेड  आर्मी
 बनाने  की  जरूरत  है  जो  हर  छोटे  क्लीन  के
 पास  पहुचे  कौर'  पता  लगाये  कि  उसको  किस
 चीज  की  जरुरत  है,  वह  उसको  कसे  दिलाये
 जब  तक  यह  नहीं  होगा  तब  तक  रुपया  दे  देने
 से  ही  काम  नही  चलेगा  ।  इनफ'-स्ट्रक्चर  जब
 तक  नहीं  होगा  तब  तक  काम  नहीं  बनेगा  |
 काटेज  इडस्ट्रीज,  स्माल  स्केल  इडस्ट्रीज  रूरल
 इडिया  में  लगायी  जाये  ।  कसे  लगायी  जायें
 जब  तक  उसको  कोई  बताने  वाला  नही  है
 हर  आदमी  चाहता  है  कि  हुम  काम  करें
 ले  किन  बह  केस  करे  इसके  लिये  भी  तो  कोई
 मार्गदर्शन  और  सहायता  करने  वाला  होता
 चाहिये  ।  खाली  कह  देने  से  ही  तो
 सब  काम  नही  हो  जाता  ।  जो  डिवीजनल
 कमिश्नर  हैं  जिनके  सुपुर्द  डेवलपमेंट  का
 काम  है  वह  भ्र भी  तक  नहीं  जानते  है  कि  उनको
 क्या  करना  है।  यह  सब  जानते  है,  सरकार

 चाहती  है  कि  काटेज  हृडस््ट्रीज  चलें,  और

 प्यार  ऐसा  नही  होगा  तो  करोडो  आदमी  जो

 शहरों  की  तरफ  भाग  रहे  है  १६  नहीं  बीतेगा  ।

 लेकित  उसको  अमल  मे  लाने  के  लिये  पूरा  ध्यान
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 देना  चाहिये,  कौर  जब  तक  ऐसा  नहीं  होगा
 काम  नहीं  बनेगा  1

 +  सभापति  महोदय,  खे  ती  का  बहुत  घनिष्ट

 सम्बन्ध  है  सिंचाई  से  जब  तक  हुमारे  पास  सिंचाई

 में  खासा  धन  लगाने  के  लिये  नहीं  है  उस  वक्त

 कक  खेती  भी  अच्छी  नहीं  हो  सकती  है।  और

 केवल  परमात्मा  की  तरफ  ही  देखते  रहेंगे  ।

 अगर  वर्षा  अच्छी  हो  गईं  तो  फसल  अच्छी  हो

 गई  और  नहीं  हुई  तो  फसल  बरबाद  हो  ई ।

 इस  तरह  से  काम  चलने  वाला  नहीं  है  आपने

 40  मिलियन  टन  अनाज  की  उपज  क!  लक्ष्य

 बनाया  है,  978-79  में  उतर  देते  वक्त

 मंत्री  जी  बतायें  कि  कैसे  बहु  टार्गेट  पूरा  करेंगे

 वर्षा  हो  जाये  तो  टागेट  पूरा  हो  जाय,  और

 अगर  नहीं  तो  उस  वक्त  क्या  शाप  इस  टैलेंट  को

 चुरा  कर  सकेंगे,  यह  मंत्री  जी  हमको  बताये
 साकी  हम  भी  लोगों  को  बता  सकें  1

 सिलाई  के  बारे  में  मैं  1  कहना  चाहता

 हूं  कि  हमारे  देश  में  राजस्थान  कैनाल  बहुत
 बड़ी  कनाल  है,  दुनिया  के  मुल्कों  में  इतनी  बड़ी
 कैनाल  कम  है।  यह  ख  शी  की  बात  है  कि  बाहर
 के  देशों  से  रुपये  की  ज्यादा  मदद  मिल  रही  है  t

 जितनी  जल्दी  इस  नहर  को  बनाया  जा  सक  उसे

 बनाना  चाहिये।  क्योंकि  राजस्थान  की  जमीन

 अभी  जिन  है  शर  बड़ी  पैदावार  की  उसमें

 चोटेंशियलिटी  है।  जितनी  जल्दी  इस  कैनाल

 को  बनाया  जा  सक  बनाना  चाहिये  ताकि  हमारे

 मुल्क  में  पैदावार  बढ़े  1

 इसी  तरह  से  कोसी  प्रोजेक्ट  है।  प्रोजेक्ट

 बन  गया,  काम  पुरा  हो  गया,लेकिन  कोसी  पहाड़
 से  देश  में  जाती  ह ैजिसकी  बजह  से  नहरों  में

 इसिल्टिन्ग  हो  रही  है।  इस  तरफ  मापकों  ध्यान

 देना  चाहिये  1  झगर  डी  सिमटते  नहीं  लगायेंगे

 तो  नहरों  की  ऐफीशियेंसी  गिर  जायगी  कौर

 नहरों  में  उतना  पानी  नहीं  जा  सके गा  जितना

 कि  हम  चाहते  हैं।  उत्तर  प्रदेश  के  भ्रमर

 हरिद्वार  में  नरोरा  में  दौर  दिल्ली  के  पास
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 झोल।  में  तीनों  हैड बक्स  t00  साल  के  हो
 गये  हैं  कौर  उतनी  ही  उनकी  जिन्दगी  है  यह
 तीनों  सिस्टम  उत्तर  प्रदेश  की  लाइफ  लाइन
 हैं।  शारदा  तो  भ्रभी  50  साल  से  ही  है।  लेकिन
 जब  तक  उनको  फिर  दोहरा  कर  नहीं  बनाया
 जायगा  तब  तक  बड़ा  खतरा  है।  शौर  अगर
 कभी  टूट  फूट  हो  गई  तो  बरबादी  हो  जायेगी।
 इसलिये  केन्द्रीय  सरकार  सहायता  देकर  उत्तर
 प्रदेश  की  इन  तीन  योजनाओं  को  पूरा  कराये  ।

 एक  बात  मैं  यह  भोर  जज  कहं  कि  वर्षा  की
 वजह  से  हमारे  मुल्क  में  पानी  बहुत  होता  है,
 इस  बात  की  भी  कोशिश  होनी  चाहिये  कि  हमारी
 जो  नहर  झागे  बनें  वह  धान  की  पैदावार  को
 ध्यान  में  रख  कर  नरोरा  हेडवर्क्स  जो  कि  लोनार
 गंगा  पर  बना  हुआ  है  धान  खेती  के  बारे  में  जो

 तजुर्बा  किया  गया  इससे  एटा,  फरुखाबाद,
 कानपुर,  झलीग्ड  वगैरह  जिलों  में  एक  दम  लोगों
 की  गरीबी  दूर  होने  में  सहायता  मिली  ।  वहां
 इतनी  पैदावार  बढ़ी  कि  लोगों  में  खुशहाली
 हो  ने  लगी  ।  अगर  इस  तर्जुमे  को  मुल्क  के
 शौर  हिस्सों  में  भी  फैलाया  जाय,  इस्तेमाल
 किया  जाये  तो  मैं  उमोद  करता  हूं  कि  हमारे
 यहाँ  धान  की  पैदावार  बड़ी  मात्रा  में  होगी  जिसे
 हमारा  मुल्क  भी  खा  सकेगा  और  दूसरे  मुल्क  भी
 खा  सकेंगे।  इस  बात  का  विशेष  ध्यान  होना
 चाहिये  t

 यू  पी०  में  गंगा  पर  टिहरी  डेम  बनना

 बहुत  आवश्यक  है  ।  जितनी  पोटेशियम  सिटी
 गंगा  और  अलखनन्दा  में  है,  उतनी  किसी  नदी
 में  नहीं  है।  यह  नदी  बर्फीले  मैदानों  से  जाती

 है,  जाड़ों  मैं  जब  कि  नदियों  में  पानी  बहुत  कम
 हो  जाता  है,  तो  भी  गंगा  में  5,  6  हजार  क्यूसेक
 पानी  रहता  हैं।  घाघरा  भी  नेपाल  से  आती
 है,  यह  भी  बर्फीले  मैदान  से  जाती  है,  उसमें  भी
 12,13,  l4  हजार  क्यूसेक  पानी  जाड़ो  में
 रहता  है।  इन  सोर्सेज  को  देखना  चाहिये  t
 अगर  टिहरी  बांध  बनाने  में  कामयाबी  हो  गई
 तो  यह  i  हजार  फिट  की  ऊचाई  पर  है।  इससे
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 [श्रीराम  मूर्ति]  जायें  तो  उससे  कितना  ही  रुपया  बेकार  ह्
 जाता  है  भौर  बाद  मे  बड़ी  मुश्किलात  पेश  थ  कटी: जो  पानी  झायेंगा  उससे  हर  i00  फिट  कम

 हाइट  पर  डेम  बनाया  जा  सकता  है  जिससे
 लाखो  करोडो  मेगावाट,  किलोवाट  बिजली
 बनेगी  और  साथ  ही  साथ  जल  का  बडा
 रिजर्वायर  भी  बनेंगे  ।  ज़ा  बहुत  तय  दा
 बिजली  इससे  बन  सकेगी  बहा  साथ  ही  साथ
 इतना  पानी  भी  होगा  कि  खूब  झावपाशी  हो
 सकेगी,  पश्चिम  के  जिले  पानी की  सिचाई  मे
 सचु्रेंट  हो  जायेगे  1  इसलिये  टिहरी  बाध
 खास  बांध  है  ।  श्री  भानु  प्रताप  सिह  जी,  जो
 कृषि  मल्ली  है  उत्तर  प्रदेश  के  रहने  वाले  है,
 उनको  विशेष  ध्यान  इस  ओर  देना  चाहिये  t

 मझे  इस  बात  की  खुशी  है  ि  पिछले  दिनो
 नेपाल  सरकार  से  बातें  हद्द  उसमे  पेशेवर  डेम
 जौर  करनाली  डम,  का  सम्बन्ध  हूँ  इनमे  भी
 बडी  पोटैशियेलिटी  है।  प्यार  यह  स्कीमें
 पूरी  हो  जाये  तो  जितना  भी  हमारा  पूरब  का
 इलाका  है,  उत्तर  प्रदेश,  बिहार,  और  बंगाल
 में  बिजली  ही  बिजली  होगी  और  खेती  के  लिये
 इतना  पानी  होगा  कि  हम  मनमाने'  त  रह  से  खर्च
 करे।

 गई।  कावेरी  तो  एक  फटा स्टिक  रकम
 है,  पहले  उन  स्कीमों को  लेना  चाहिये  जो  जल्दी
 बनने  वाली  है

 जब  आप  पैदावार  को  बनाने  मे  लगे  हुए
 है  इतने  बाद  रूप  में  खेती  को  तरक्की  देना

 चाहते  है  तो  इस  बात  वा  ख्याल  रखना  से  लिये
 कि  पूरे  जिले  मे  सबको  का  जाल  बिछ  जाये
 इस  बात  का  भी  ख्याल  होना  चाहिये  कि  जब
 ज्यादा  वै दा बार  हो  तो  उसकी  रैमुनरेटिव  प्र  इस
 भी  हो  ।  ऐसा  न  हो  कि  दाम  गिर  जाने  ।  एक
 ऐसा  मानिटरिंग  सैस  होना  चाहिये  जो  सुपर-
 विजन  रखे।  साथ ही  साथ  वह  सैल  कस्टम-
 शत  के  काम  का  भी  ध्यान  रखे  ।  जो  कस् ट्रक शम
 अगर  5  सान  मे  होना  है  तो  वह  5  साल  में  ही
 होगा  चाहेंगे  ।  प्रभा  उसमें  i0  साल  सम

 है

 इन  बालो  की  तरफ  मे  मती  जी  का  ध्यान
 दिलाना  चाहता  हू,  चुकी  समय  कम  है,  फिर  भी
 जो  कुछ  मैने  बातें  कही  है,  मैं  उम्मीद  करता  हू
 कि  उत  पर  ध्यान  दिया  जायेगा  7  इन  शब्दो:
 के  साथ  जो  मज़ी  जी  ने  अनुदान  पेश  किये  है  ,
 उनका  मैं  समर्थन  करता  हू  ।

 SHRI  RAJARAM  SHANKARRAO
 MANE  (Ichalkaranji)  Sur,  I  rise  to
 speak  on  the  Demands  for  Grants  of
 the  Ministry  of  Agriculture  and  Irr-
 gation

 Over  70  per  cent  of  the  population.
 depend  on  agriculture  and  allied  acti-
 vities  for  thar  hvelihood  in  this  coun-
 try  and  50  per  cent  of  the  nationak
 income  accrues  from  these  sources
 The  basi.  problems  of  agriculture  are
 the  low  fertihty  of  land  and  cattle,
 and  its  needs  are  development  of  irri
 gation,  soil  conservation,  terracing,
 bunding,  levelling,  distribution  of
 better  seeds  and  fertilizers  and  such
 other  things  Many  schemes’  which
 have  been  introduced  by  the  Agri-
 culture  Department  of  the  Govern-
 ment  of  India  and  the  State  Govern-
 ments  are  some  means  for  meeting
 the  needs  of  the  agricultural  class
 of  this  country  But  Agriculture  is
 a  State  subject  and  hence  there  is  no
 programme  of  coordination  among
 the  Departments  of  Agriculture  at
 the  Central  Government  level,  the
 State  level  and  the  district  level  also:
 that  is  my  observation

 We  have  tried  to  give  relief  througt:
 muny  Five  Year  Plans  and  tried  to
 give  full  justice  to  the  agricultural
 class  and  agricultural  lJabourerg  in
 the  rural  areas,  but  we  have  not  suc-
 ceeded  so  far  We  have  tried  our
 level  best  to  meet  the  requrements
 and  demands  of  the  agriculture!  class
 im  thig  country  but  we  have  neglected
 the  rain-fed  areas  in  a  major  portion
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 Department
 gone  to  those  persons  and  classes  who
 have  some  means  of  livelihood  and
 not  to  those  classes  who  have  n0
 means  of  livelihood  at  all.  This  can
 be  seen  from  the  records  and  can  be
 ebserved  also.

 Secondly,  when  the  Government  of
 India  in  the  Agriculture  Department
 sanctions  funds  for  the  development
 of  the  agricultural  classes  and  agri-
 culture  at  large,  a  major  portion  of  it
 goes  to  the  staff  and  establishment.
 This  is  because  there  are  no  funds  for
 the  development  of  the  Agriculture
 Department—the  various  branches  of
 Agriculture  Department  at  the  dis-
 trict  level  and  State  level.  This  is
 what  I  observed  when  I  was  Presi-
 dent  of  the  Zila  Parishad,  Kolhapur.
 There  is  no  coordination  at  the  dis-
 trict  level,  in  the  local  sector,  State
 sector  and  the  Central  sector  also,
 among  the  Agriculture  Departments.
 There  should  be  perfect  coordination
 and  team-work  in  all  the  Depart-
 ments  of  Agriculture.

 Then,  I  think  that,  with  all  these
 Five  Year  Plans,  the  Government  in
 the  Agriculture  Department—which
 is  an  important  Department  of  the
 Government  of  India  in  this  country
 at  least—have  not  succeeded  in  giv-
 ing  drinking  water  supply.  There
 is  acute  shortage  of  water  supply  in
 the  villages,  and  supplying  drinking
 water  is  prima  facie  the  work  and
 duty  of  the  Agriculture  Department.

 Then,  there  are  no  approach  roads
 in  the  villages  of  Maharashtra  State,
 especially  in  the  hill  areas  and  tribal
 areas  in  the  country  at  large.

 No  sufficient  funds  have  been  pro-
 vided  for  minor  irrigation  also.  There
 are  two  or  three  major  categories—-
 major  irrigation,  medium  irrigation
 and  minor  irrigation.  In  regard  to
 minor  irrigation  I  would  like  to  quote
 the  example  of  Kolhapur  district  in
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 Maharashtra.  There  is  a  programme
 costing  Rs.  50  lakhs.  For  one  year
 the  schemes  bave  been  sanctioned,
 works  have  been  going  on  and  agen-
 cies  have  been  fixed  up  but,  while
 the  programme  is  to  cost  about  Res.
 80  lakhs,  the  DPDB  (District  Plan-
 ning  and  Development  Boards)  has
 been  provided  only  with  Rs.  20  lakhs.
 This  clearly  shows  that  even  in  re-
 gard  to  on-going  schemes,  at  this
 rate  it  will  take  about  0  to  20  years.
 Then,  what  about  new  schemes?  89,
 I  would  request  the  Hon.  Minister  of
 Agriculture  to  look  into  the  matter

 _Personally  in  regard  to  Kolhavur  Dis-
 trict  in  Maharashtra  and  provide  the
 maximum  funds  for  minor  irrigation,
 which  is  more  fruitful  than  medium
 and  major  irrigation  in  this  country.

 Further,  for  some  medium  irriga-
 tion  projects  like  Chikotra,  Kasart,
 Kumbhi,  Vedganga  etc.  which  have
 been  approved  by  the  State  Govern-
 ment,  technical  sanction  has  been
 given,  but  mere  token  provisions
 ranging  from  Res.  50,000  to  Rs.  1,00,000
 have  been  made  for  these  projects.
 They  require  enormous  sums.  So,
 the  Minister  may  kindly  look  into
 this  also.  The  medium  irrigation
 Projects  also  should  get  sufficient
 funds  so  that  they  may  be  completed
 within  the  scheduled  time,  that  is,
 at  least  within  three  to  five  years.

 No  irrigation  facilities  have  been
 Provided  to  the  rain-fed  areas  in  this
 country.  Those  areas  have  so  far
 been  neglected.  This  problem,  there-
 fore,  requires  an  urgent  attention  of
 the  Government.  Irrigation  facili-
 ties  should  be  provided  by  the  Gov-
 ernment  to  these  rain-fed  areas.

 The  present  agricultural  schemes  of
 the  Government  are  such  that  a  poor
 is  becoming  poor  and  a  rich  ig  be~
 coming  richer.  This  situation  re-
 quires  to  be  corrected.

 It  is  very  important  that  there
 should  be  good  linking  roads  in  the
 rural  areas  and  the  hilly  areas.  Pro.
 vision  should  not  only  be  made  te
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 see  that  such  roads  are  there  in  ‘he
 villages,  but  these  would  require  to
 de  maintained  also.  Special  atten-
 tion  neé@  to  be  paid  in  the  State  of
 Maharashtra  where  Sayadari,  Arvali
 and  other  mountains  are  there.

 Now,  I  would  like  to  say  a  few
 words  about  the  land  reforms.  These
 have  not  been  carried  out  properly.
 The  Consolidation  Act  has  not  been
 applied  all  over  the  country.  I  would
 iuke  to  mention  that  though  the  policy
 and  objectives  of  the  Government
 and  the  Ministry  of  Agriculture,  in
 particular,  are  quite  good,  but  the
 departments  responsible  for  imple-
 menting  these  schemes  are  not  doing
 their  work  properly.  There  are  so
 many  procedural  difficulties.  The
 result  is  the  persons  for  whom  these
 schemes  are  intended  are  not  getting
 the  fruits,  but  the  unintended  peo-
 ple  are  being  benefited.  I  would,
 threfore,  request  the  hon.  Minister
 to  see  that  these  schems  should  be
 implemented  in  a  proper  manner;  the
 procedural  difficulties  should  be  obvia-
 ted  and  if  required,  the  Act  should
 be  amended  suitably  so  that  the  poor
 classes,  especially  the  backward  and
 weaker  sections  of  the  country  are
 able  to  enjoy  its  fruits.

 The  Consolidation  scheme  has  been
 formulated  in  such  a  way  that  there
 js  a  provision  for  making  money  avail-
 able  to  the  people  on  the  basis  of  25
 per  cent  subsidy  and  75  per  cent
 loan.  The  loan  has  to  be  repaid  in
 a  period  of  ten  to  twenty  years.  The
 fands  on  which  the  terracing  cultiva-
 tion  has  to  be  done  are  very  poor  in
 fertility.  I  would,  therefore,  request
 the  hon.  Minister  to  make  a  provi-
 sion  for  giving  hundred  per  cent
 grant-in-aid  for  development  of  such
 land  by  these  poor  class  of  agricul-
 turists  in  India.  Further,  the  rates
 of  the  high-yielding  hybrid  seeds
 which  are  being  supplied  by  the  Agri-
 cultural  Department  to  the  agricul-
 turists  engaged  in  dry  farming  in
 these  areas  are  very  high  and  the
 poor  people  cannot  afford  to  purchase
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 these.  These  should  be  made  avail-
 able  to  them  at  a  subsidy  or  50  or  75
 per  cent  or  these  should  be  given  to
 rem  free  of  charge  in  the  interest
 of  agricultural  production.

 Sir,  the  water  rates  of  the  irriga-
 tion  projects  are  very  high.  At  ieast
 in  Maharashtra,  these  rates  are  very
 high.  These  should  be  reduced,  I
 would  suggest  that  a  Committee
 should  be  appointed  to  reconsider
 these  rates.  The  water  rates  for  the
 lift  irrigation  schemes  especially  in
 the  western  Maharashtra  need  to  be
 reconsidered.

 The  present  practice  of  reviewing
 the  Agricultural  schemes  by  the  Agri-
 culture  Department  is  very  faulty.
 The  Government  takes  a  review  ३4
 terms  of  the  money  spent  on  the
 scheme  and  not  the  physical  achieve-
 ments  in  the  field  of  agriculture.  I
 would  request  the  Government  to
 review  these  schemes  in  terms  of  the
 physical  achievements  and  not  in
 terms  of  the  money  spent.

 In  Kolhapur  district  in  Maharash-
 tra,  they  have  demanded  three  more
 sugar  factories  having  a  crushing
 capacity  of  250  tonnes  each  but  the
 Government  of  India  has  been  hesi-
 tating  to  give  these  new  licences.
 Kolhapur  is  a  district  where  the  land
 38  very  good  for  producing  cane  crop.
 Kolhapur,  therefore,  has  every  claim
 ‘o  have  new  licences  for  sugar  fac-
 tories.  I  would  request  the  hon.
 Minister  to  look  into  the  matter  and
 grant  new  licences  for  these  factories.
 The  proposals  for  expansion  of  the
 sugar  factories  in  that  area,  that  is,
 of  Kumbhi  Kesari  Cooperative  Sugar
 Factory  and  Datta  Cooperative  Sugar
 Factory  should  also  be  considered
 favourably  by  the  Government,

 There  is  a  whole  village  develop-
 ment  scheme  of  the  Ministry  of  Agri-
 culture.  This  has,  however,  remain-
 ed  as  a  neglected  scheme  till  today
 in  the  country.  This  scheme  is  very
 nice,  but  it  has  not  been  executed
 or  implemented  in  a  proper  manner.
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 Just  to  give  a  demonstration,  let  us
 have  a  good  whole-village  develop-
 ment  plan  in  each  tehsil  of  this
 country,  so  that  the  other  villages
 would  get  the  benefit  of  guidance-—
 technical  and  scientific.  There  are  १
 lot  og  schemes  like  the  DPAP,  SFDA,
 Fisheries  and  Forestry  schemes  which
 are  very  restricted  to  some  limited
 areas  of  this  country  I  will  request
 the  Minister  of  Agriculture  that  these
 are  very  nice  schemes  and  they  should
 be  introduced  ‘n  the  rain-fed  areas
 ond  for  poor  agricultural  classes  cf
 this  country.  The  area  covered  by
 these  schemes  should  be  spread  over
 a  maximum  possible  area  so  that  better
 facilities  could  be  made  availakle  to
 the  poorer  classes  of  this  country

 Il  have  some  suggestions  to  make  to
 the  Minister.

 There  should  be  perfect  co-ordina-
 tion  and  teamwork  among  all  the
 Branches  of  the  Ministry  of  Agricul-
 ture.

 The  DPAP,  SFDA,  Fisheries  and
 Forestry  schemes  should  be  made
 available  to  the  maxinium  area  of
 the  country.

 The  ceiling  limit  for  minor  irriga-
 tion  project  should  be  doubled.  To-
 day  it  is  Rs.  25  lakhs.  The  rates
 have  gone  up.  The  Planning  Com-
 mission  has  fixed  the  ceiling  5—10
 years  ago.  I  will  request  the  Minis-
 ter  to  double  the  ceiling  for  minor
 irrigation  and  fix  it  at  Rs.  50  lakhs.

 Justice  should  be  given  on  an
 equitable  basis  to  all  the  regimes  and
 the  States  while  formulating  ‘uch
 schemes  and  in  the  case  of  backward
 areas  and  backward  classes  these
 schemes  should  be  implemented  on  a
 300  per  cent  grant  basis.

 More  emphasis  should  be  given  on
 minor  irrigation  projects  than  the
 major  and  medium  irrigation  projects
 because  for  minor  irrigation  projects
 the  completion  time  is  much  less  and
 they  give  immediate  fruits  and
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 help  improve  the  standard  of  living
 of  the  people  of  the  area  and  also
 increase  in  agricultural  production.

 The  departmental  officers:  are  not
 made  accountable  at  all  for  failure
 of  the  schemes  or  for  slow  progress
 of  the  schemes.  They  should  be  held
 responsible  and  made  accountable  for
 the  schemes  because  the  State  Gov-
 ernment  and  the  Central  Govern-
 ment  are  spending  lakhs  and  crorcs
 of  rupees.  If  we  do  no  get  the  bene-
 fit  of  the  schemes,  nobody  is  held
 responsible.  So  I  will  request  the
 Minister  to  see  that  the  departmental
 officers  are  held  responsible  for  failure
 or  slow  progress  of  the  schemes.

 Incentive  prices  to  the  agricultural
 commodities  are  to  be  given.  Today incentive  prices  are  not  given.  For
 example,  in  UP  the  rate  of  sugar
 cane  is  Rs.  8.50.  At  present  the  cane
 crop  is  much  high  and  so  nobody  is
 caring  and  even  factories  are  not
 lifting  the  cane.  It  is  being  sold  at Rs.  5-6  per  quintal.  It  is  a  tragedy on  the  part  of  the  Janata  Govern-
 ment  because  the  Janata  Government after  all  have  to  stick  up  to  ‘their
 manifesto  which  they  have  given  at the  time  of  election.  I  will  request the  Janata  Government  to  build  a modern  India  in  practice  and  not  on
 gl

 alone  which  they  are  doing  to-
 lay.

 With  these  words,  I  conclude.
 SHRI  P.  K.  DEO  (Kalahandj):  In-

 stead  of  dilating  on  the  various  as-
 pects  of  this  large  Ministry,  I  would like  to  pinpoint  my  observations  on
 some  very  salient  features  which affect  my  constituency,

 Sth  of  April  978  will  be  remem.
 bered  as  a  red  letter  day  in  the
 history  of  Kalahandi  when  the  Prime Minister  visited  my  constituency  and laid  the  foundation-stone  of  the  Upper Indravati  project  to  usher  in  a  new era  of  prosperity  to  that  area  and  a Persistent  effort  of  40  years  has borne  fruit.  This  multipurpose  Upper Indravati  project  will  irrigate  5.5  :akhs
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 acres  of  chronically  drought-affected
 area  of  this  district  which  witnessed
 to  worst  famines  in  965  and  974
 of  the  century.  At  the  same  time  it
 will  generate  600  mw  of  hydro  elec-
 tricity  which  will  cost  Rs.  232  crores.
 If  it  would  have  been  started  in  4969
 then  it  would  have  cost  Rs.  89  crores
 but  price  of  everything  has  escalated.
 Now  the  estimate  is  Rs.  232  crores.
 I  most  respectfully  submit  that  the
 Government  should  stick  to  the  time
 schedule.  The  work  has  to  be  .om-
 pleted  within  a  period  of  nine  years
 and  at  the  time  of  laying  foundation,
 the  Prime  Minister  hammered  this
 point—that  all  those  who  delay  in  im-
 plementing  the  project  will  be  taken
 to  task.  I  have  my  personal  doubts
 so  far  as  work  of  this  project  accord-
 ing  to  the  time  schedule  is  concern-
 ed.  The  way  things  have  been  mov-
 ing,  it  does  not  go  to  prove  that  the
 Government  has  been  serious  about
 it.  In  this  year’s  Orissa  Budget  a
 paltry  sum  of  Rs.  ‘1-1/2  crores  has
 been  provided.  In  a  period  of  nine
 years  they  are  going  to  svend  Rs
 232  crores.  The  Chief  Engineer  and
 other  field  staff  have  not  been  ap-
 pointed  as  yet.  There  have  been  va-
 tioug  pulls  which  are  at  play  in  the
 appointment  of  the  Chief  Engineer.
 I  would  like  to  stress  that  there  should
 be  tame  bound  programme  for  the
 field  staff  and  at  the  same  time  there
 should  be  time  bound  programme  at
 the  Secretariat  level  also.  No  paper
 should  be  delayed.  Ik  need  not  he
 processed  from  the  L.D.C.  level  to
 the  top.  So,  I  resenctfully  submit
 that  at  the  secretariat  level  an  Uvper
 Indravati  Cell  should  be  created  and
 all  the  officers—of  the  Irrigation  and
 Power  Department,  Revenue  Depart-
 ment  and  Finance  Department—shaull
 sit  together  and  they  should  jointly
 decide  and  they  should  arrive  at  a
 quick  decision.  I  am  sure  that  the
 Government  will  appreciate  the  sug-
 gestion  and  effective  steps  should  be
 taken.
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 I  am  glad  that  the  World  Bank  is

 interested  in  thig  project  and  they- want  to  bear  the  cost.  I  was  tuld
 that  this  project  can  be  completed within  a  period  of  six  years.  This  38
 a  very  redeeming  feature  if  it  i8  so, I  would  like  to  have  an  assurance
 from  the  Minister  that  they  are  giadly accepting  the  offer  of  the  World  Bank.

 I  would  hke  to  touch  upon  the  latest
 thinking  regarding  agriculture  on  >e-
 rennially  irrigated  areas.  The  form-
 er  thinking  was  areas  having  280  days
 of  inundation  will  be  defined  as  peren-
 nially  irrigated  But  the  latest  think-
 ing  in  this  regard  1s  that  the  land
 should  be  given  sufficient  time  to  ary
 up,  otherwise  problems  like  water-
 logging,  salinity  and  dramage  will  au-
 tomatically  arise  asitis  happening  in
 Punjab  and  Haryana  So,  in  this  re-
 gard  I  would  hke  to  submit  that  in-
 stead  of  creating  more  swamps  ana
 having  perenmally  armgated  areas  of
 5  V2  lakhs  of  acres,  the  ayacut  should
 be  spread  and  that  benefit  should  be
 distributed  to  the  larger  areas.  Wath
 the  same  quantum  of  water,  incre
 areas  can  get  the  benefit.  I  would
 lke  to  submit  that  at  the  time  of
 aligning  various  canals  and  distrihu-
 taries  they  should  take  into  considers-
 tion  that  the  ayacut  should  be  exten-
 ded  beyond  the  Sagada  river  and  they
 could  cover  thousands  of  acres  vi
 area  in  the  Sadar  subdivision  of  Kala-
 hand:  District.  Sir,  uptill  today  we
 had  been  chanting

 काले  वर्ष तु  पर्जन्य:

 We  had  been  praying  Indra  for  rans.
 But  our  problem  could  be  solved  to
 a  great  extent  if  Indravati  projec:  is
 completed  in  time.  So  far  as  the  cut-
 chment  area  of  this  project  is  concern-
 ed  I  beg  to  submit  that  this  is  an  area
 where  people  practise  shifting  culti-
 vation,  that  is,  padi  cultivation.  Most
 of  the  areas  are  barren  and  all  the
 soils  are  being  washed  away  and  so
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 large  seale  afforestation  programme and  soil  conservation  practices  should
 be  taken  up  on  a  wer  footing  in  the
 catchment  area  list  the  life-span  of
 the  dam  will  be  shortened  by  the  silt.
 ing  up  of  the  dam.  Even  in  summer
 if  you  go  to  the  Indravati  area  you will  find  that  because  the  gradient  is
 so  high  soil  is  washed  away  by  mithons
 of  tonnes  every  year  and  even  in  the
 summer  the  water  is  muddy.

 38.06  hrs,

 ३  would  now  come  to  the  probiem
 of  rehabilitation.  7000  and  odd  peo-
 Ple  are  going  to  be  displaced.  They
 are  mostly  tribal  people  and  they  have
 to  leave  their  hearths  and  homes  to
 provide  a  better  future  for  others.  So
 they  except  that  the  rehabilitation  of
 the  people  effected  should  be  taken  up with  a  humanitarian  point  of  view.
 They  should  be  settled  in  the  cultiv-
 able  waste  land  of  the  Indravati  Aya- cut.  They  should  be  fully  compensa-
 ted  for  their  hearth  and  homes  and
 for  everything  that  they  lose  at  the
 present  market  price.  With  all  the
 emphasis  at  my  command  I  request  the
 Minister  concerned  to  see  that  this  is
 given  the  topmost  priority  befoce  you
 ask  them  to  clear  out  from  their
 hearths  and  homes.  So  far  as  the
 Jocal  people  and  Kalahandi  labour-
 force  ig  concerned  they  are  very  h-rd-
 working.  You  find  them  working  in
 the  Pong  Dam  of  Himachal  Pradesh;
 you  find  them  working  in  the  Ravi
 Project  in  Jammu  and  Kashmis  under
 very  difficult  conditions.  They  should
 be  given  top  priority  when  this  pro-
 ject  is  taken  up  in  their  own  district.

 So  far  as  Class  III  and  Class  IV
 jobs  are  concerned—like  drivers,  clean-
 ers,  khalasis  etc.,  as  far  as  possible,
 they  should  be  recruited  from  the  peo-
 ple  of  the  local  area.  Our  sai  ex-
 perience  is  this.  After  Kalahandi
 State’s  merger  with  the  State  of  Orissa
 we  find  that  when  an  engineer  is  trans-
 ferred  to  that  area,  in  its  trial,  this
 transfer  also  brings  in  a  horde  of  his
 own  favourite  contractors  anc,  the
 local  people  don’t  get  any  opportunity.
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 Even  drivers,  cleaners  and  peons  are
 recruited  from  the  other  area.  I  re-
 quest  that  the  job  opportunities  crea-
 ted  by  this  project  should  be  exclu-
 sively  earmarked  at  least  in  respect
 of  Class  III  and  Class  IV  employees,

 Then  I  would  like  to  submit  that  in
 order  to  look  into  the  progress  of  the
 project  a  Project  Advisory  Body,  con-
 sisting  of  the  Minister  concerned,  the
 people’s  representative  and  the  Chief
 Engineer  should  be  appointed  to  mini-
 tor  the  progress  of  the  works  and  to
 see  the  implementation  of  programmes
 like  rehabilitation,  afforestation,  la-
 bour  welfare  etc.  and  work  being  un-
 dertaken  according  to  the  time-sche-
 dule.

 Sir,  we  must  have  the  capacity  to
 spend.  4  would  respectfully  submit
 that  most  of  the  Central  assistance
 that  has  been  given  to  the  Orissa
 State  lately  for  the  flood-affected
 areas,  has  not  been  properly  utilised
 and,  by  the  end  of  the  year,  much  of
 the  money  have  been  surrendered,

 So  far  as  Kalahandi  is  concerned,
 there  was  adebate  to  last  Septemper
 and  I  took  the  opportunity  to  point
 out  how  the  district  which  had  never
 seen  the  havoc  of  floods  was  subject-
 ed  to  floods  by  the  bursting  of  the  in-
 complete  Piparvala  project  by  which
 even  the  district  capital  was  about  to
 be  washeq  away  with  a  considerable
 damage  to  the  standing  paddy  snd
 Sugarcane  crops  as  also  to  govern-
 ment  property.  Buildings  and  roads
 have  been  damaged.  The  district
 headquarters  till  to-day  have  been
 completely  cut  off  from  all  sides  due
 to  dislocation  of  all  communications.
 Even  though  the  Central  assistance  has
 been  given,  I  am  told  that  Government
 of  Orissa  could  not  spend  Rs.  8  lakhs
 earmarked  for  Kalahandi  and  the
 same  has  been  surrendered,  That

 wag  because  the  work  could  not  be
 taken  on  time.  Sir,  the  people  stay-
 ing  in  Bhubaneswar  take  such  along
 time  to  come  to  q  decision  with  the-
 result  that  the  work  is  hampered.
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 So  far  as  these  works  are  concern-
 ed,  I  would  like  to  point  out  that  for
 the  mistake  of  one  person,  for  the
 mismanagement  of  things  by  a  single
 person,  we  had  to  face  all  these  cala-
 mities.  So,  the  responsibility  has  to
 be  fixed  upon  the  shoulders  of  those
 who  had  been  responsible  for  the
 bursting  of  the  Pipalnala  minor  irri-
 gation  project.  We  faced  ttoods
 which  we  never  had  during  our  life-
 dime.

 In  answer  to  an  Unstarred  Question
 -No.  4593  dated  (25-71-1977  regarding
 the  arrear  dues  of  some  rice  mill-
 owners  and  purchasing  agents  who
 owned  to  the  FCI  and  Orissa  Govern-
 -ment  to  the  tune  of  Rs,  2.4]  crores  in
 Kalahandi  District  alone,  nothing  has
 been  done  to  realise  their  dues  from
 them.  We  are  not  only  losing  the
 tax;payers’  money  and  interest  but
 not  a  single  step  has  been  taken  in
 this  regarg  for  realisation  of  the  dues
 even  though  the  Minister  gave  an
 assurance  in  a  half-an-hour  discus-
 sion  on  that  unstarred  question  that

 Steps  will  be  expeditiously  taken-
 The  social  offenders,  hoarders,  plack-
 marketeers  and  smugglers  go  scot
 free.  On  the  other  hand,  the  poor
 cultivators  owing  Rs.  00  to  Rs.  200-
 taccavi  loans  and  cooperative  dues
 ate  pressurised  and  certificate  pro-

 “ceedings  are  being  started  and  their
 builocks,  agricultural  implements  and
 other  utensils  are  being  auctioned  at
 throw  away  prices.  These  socailed
 blue-eyed  boys  of  the  Government  get

 a  V.LP.  treatment  in  Government
 functions  which  add  an  insult  to  the
 injury.  The  Government,  Janata  Gov-
 ernment,  ig  of  the  people  and  for  the
 people,  it  should  see  to  it  that  there
 ig  no  closure  of  the  rice  mills.  This
 yeat,  evén  though  there  has  been  a

 ‘bumper  crop,  cultivators  faced  a  great
 calamity  because  they  have  to  nay
 the  Government  dues.  So,  they  have
 to  sell  their  produce.  As  there  was
 no  buyer  they  had  to  part  with  their
 produce  at  much  lesser  than  the  sti-
 -pulated  ‘Government  price  because
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 they  have  to  fulfil  the  personal,  the
 social  obligation  and-to  pay  Govern-
 ment  dues,  That  is  why  }  must  ‘res.
 pectfully  submit  that  the  Government
 should  establish  a  latest  rice  mill
 either  through  the  Food  Corporation
 of  India  or  through  any  other  Gov-
 ernment  agency.  It  should  be  most
 up-to-date.  Indravati  Ayacut  is  one
 of  the  main  rice  bowls  of  the  Orissa
 State.

 Lastly  I  would  like  to  point  out
 that  a  very  good  suggestion  has  een
 made  by  my  friend.  Shri  Rama-
 murthy,  that  a  land  army  should  be
 created.  Students  from  the  untver-
 sities  should  be  inculcated  with  the
 idea  of  dignity  of  labour.  They
 Should  not  feel  ashamed  to  do  manual
 work.  They  should  spend  part  of
 their  time  and  vacations  by  participa-
 ting  in  various  irrigation  project  and
 agricultural  operations.  They  should
 feel  proud  that  they  have  participat-
 ed  in  re-building  this  country.

 Sir,  there  is  tremendous  irrigation
 potential  especially  in  view  of  our
 better  relations  with  Nepal  as  all  the
 tributaries  of  Ganga—whether  it  8
 Kali,  Karnali,  Sarda,  Ghagra,  Sarju
 Kosi  or  Rapti—come  from  the  snow-
 fed  Himalayas  and  if  we  can  go  ahead
 with  joint  ventures  in  this  regard
 with  the  Nepalese  Government  not
 only  will  we  be  able  to”  provide  irri-
 gation  to  the  entire  North  India  but
 also  at  the  same  time  we  can  gene-
 rate  tremendous  power  and  provide
 enough  power  not  only  to  this  coun-
 try  but  to  the  entire  South  Asia.

 Lastly  7  would  like  to  point  regard-
 ing  marine  fishing.  Sir,  our  tremen-
 dous  potential  in  the  sea  has  not
 been  tapped  so  far.  Marine  fishing
 has  developed  to  d  great  extent  on
 the  West  coast.  According  to  various
 expert  reports  East  coast  is  full  of
 Tuna,  Mackerel,  Prawn  and  Pomfret
 and  various  kinds  of  sea-food  which
 could  be  fully  tapped.  I  am  giad  to
 know  that  some  fishing  harbours  are
 going  to  come  up  on  the  Orissa  coast,
 They  should  be  fully  utilised.  They
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 will  go  not  only  in  solving  the  food
 shortage  in  this  country  but  also  will
 be  our  major  foreign  exchange  earner
 so  far  as  exports  are  concerned.  I
 beg  to  submit  that  the  eastern  coast
 should  be  fully  developed  ang  all  im-
 petus  should  be  given  to  those  entre-
 preneurs  and  private  individuals  who
 876  coming  up  to  put  up  fishing  traw-
 Jers  and  do  marine  fishing  on  scienti~
 fie  basis.

 Sir,  lastly  a  worg  about  algea  in  the
 sea.  This  algea  coulg  be  fully  deve-
 loped.  It  is  full  of  protoin.  I  am  told
 some  research  was  conducted  on  this
 a  few  years  ago  at  Mandapam.  They
 were  Capable  of  producing  some  food
 out  of  algea.  I  believe  the  tremen-
 dous  algea  available  in  the  sea  and
 other  seatweeds  which  are  full  of
 protein  should  be  fully  utilised.  It
 will  go  g  long  way  to  mecting  our
 food  shortage.

 चौधरी  मुल्तान  सिह  (  जले सर  )  :
 माननीय  सभापति  महोदय,  खुशी  की  बात  है
 कि  30  साल  के  बाद  पहली  बार  मारी
 सरकार  ने  कृषक  मंत्री  बनाये  इसके  लिये  मैं
 सरकार  को  धन्यवाद  देता  हू,  हमारे  दोनों  ही
 मंत्री  कृषक  हे  और  बहुत  ही  भ्रनुभवी  हैं।
 सारे  देश  को  यह  उम्मीद  थी  कि  कुछ  देश  का
 हित  होगा  ।  यह  देश  कृषि  प्रधान  देश  है,
 लेकिन  इस  देश  में  पिछली  सरकार  जो  30
 साल  तक  रही,  जिसका  झन  सफाया  हो  गया  ,
 उसने  किसानों  के  लिये  कभी  कुछ  नहीं  सोचा
 बल्कि  उसकी  हालत  तो  एक  कौर  की  सी  रही
 उसकी  सोच  तो  किसान  के  खेत  में  रही  धौर

 पूछ  सरमायेदारों  के  घर  में  ।  उसने  कभी
 किसान  को  पुरी  खाद  भी  नहीं  दी  ।  यह  बात
 भी  मैं करूंगा  कि  ६.1 ल  जानबूझकर  देहातों  औैर
 किसानों  को  मिटाना  चाहती  थी,  कारण  उसका

 यह  था  कि  उनको  भय  था  कि  किसान  के  बच्चे

 यह  मजदूर  के  बच्चे  जो  देहात  में  रहने  वाले  है,
 अगर  वह  भागे  भा  जायेगे  तो  हमारी  गद्दी  को
 खतरा  होगा  ।  इसलिये  उन्होंने  जानबुझकर
 देहात  की  तरफ  नहीं  देखा  ।
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 हमार  देश  के  बजट  का  83  फीसदी  हिस्सा
 तो  तनख्वाह  और  दूसरी  चीजों  में  निकल  जाता
 हैं  सिर्फ  i  7  फीसदी  रुपया  बचता  है  जो  विकास
 कार्यों  पर  जैसे  सड़कों,बिजली,पानी,  अस्पताल,
 शिक्षा  और  ऐसी  दूसरी  चीजों  में  खर्च  होता  है  ४
 इसमें  से  4 परसेंट  तो  शहर  में  लगता  है
 शौर  3  पर सेट  देहात  को  मिलता  है  ।  80
 फीसदी  को  3  रुपये  और  20  फोसदी  को
 80  रुपये  इतना  ही  नही  यह  83  फीसदी  जो
 तनख्वाह  और  दूसरी  चीजो  पर  खर्च  होता  हैं,
 इसमें  भी  मुश्किल  से  हमे  i0  फीसदी  मिलता  है
 कौर  83  फीसदी  शहरियों  को  ही  दिया
 जाता  हुँ।  क्योकि  सर्विस  में 10  फीसदी
 आदमी  देहात  का  हू  भोर  90  फीसदी  आदमी
 शहर  का,  80  फीसदी  के  L0  भ्र ौर  20  फीसदी
 के  Ot  तो  किसान  कौर  देहात  के  साथ
 कोई  बात  अच्छी  नहीं  हई  कौर  इन्हे  बर्बाद
 करने  पर  ही  दह  सरकार  चली  हीं  1

 Fam

 दूसरी  बात  यह  है  कि  कोई  वस्तु  इस
 देश  में  ऐसी  नही  हूँ,  जिसकी  कीमत  पैदा  करने
 बाला,  बनाने  बाला  तय  न  करता  हो  ।  उसकी
 लागत  मूल्य  लगाकर,  मुनाफा  जोड़कर  मकान
 के  किराये  का  खर्चा  लगाकर  उसकी  शौकत  शर

 खुद  तथा  मैनेजिंग  डायरेक्टर,  का  खर्चा  लगाकर

 पैट्रोल  व  हर  चीज  का  खर्चा  लगाकर  चीजों  की
 कीमतें  तय  की  जाती  है,  लेकिन  इस
 देश  का  किसान  ही  भागा  ऐसा  है  जिसके
 लागत  मूल्य  को  नही  देखा  जाता  ।  एक  बहुत
 बड़ा  सौतेला  व्यवहार  किसान  के  साथ  हैं  ।

 मैं  पत्नी  महोदय  से  कहुंगा  कि  इस  भेदभाव
 को  दूर  कर  दें,  वरना  इससे  देश  की  दशा  सुधरने
 वाली  नहीं  है  ।

 अभी  मेरे  एक  क्वेश्चन  पर  फाइनेंस
 मिनिस्टर  ने  यह  बहू  दिया  कि  हुम
 किसान  को  लागत  मृ ह्य  पर  पैसा  नही  दे  र  बढ़े
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 मैं  जानता  चाहता  हु  कि  क्या  करण  है  ?  पिछली
 सरकार  तो  30  साल  अपनी  गही  के  लिये  काम
 करती  रही,  लेकिन  जनता  सरकार  ने  झपने
 'चोषणापत़,  मैनीफैस्टो  में  यह  वायदा  किया  है
 कि  किसान  को  हम  लागत  मध्य  से  पैसा  देंगे  ।
 लेकिन  क्यों  नहीं  दिया  और  क्यो  नही  दे

 रहे  है  ?

 भ्र भी  हमारे  माननीय  गृह-स्त्री  जी  कुछ
 लाये  थे,  तो  बडे  लोग  चिल्ल  ये  कि  हमारे  मैनी-
 फोटो  मे  यह  है  कि  मिनी  मीसा  भी  नहीं
 लगेगा  ठीक  है,  लेकिन  हमारे  मैनीफैस्टो
 मे  यह  भी  कहा  गया  है  कि  किसान
 को  उस  की  पैदावार  का  उचित  दाम
 देगे,  देश  को  सुरक्षा  देगे--गुंडो,  बद-
 मानो,  चोरों  शौर  लगो  को  छुट्टी  देने  की
 बात  मैनीफैस्टो  में  नही  कही  गई  है  ।  मुझे
 दुख  है  कि  हमारे  जिम्मेदार  ब्य वित  इतनी
 हल्की  बात  कह  देते  हैं  कि  लागत-मूल्य  नहीं
 दे  सकते  ।

 मैंने  i967  के  हरियाणा  के  अ्ाकडे
 देखे  हैं।  वहां  i9  रुपये  गेहू  का  लागत-

 मूल्य  था,  जबकि  मती  महोदय  के  प्रदेश
 पजाब  में  i0r  रुपये  था।  उस  के
 बाद  खाद  की  कीमत  दुगनी  हो  गई  है।
 उस  के  मुताबिक  730  रुपये  से  i40  रुपये
 तक  उन  की  लागत  भा  रही  है  लेकिन
 नही,  दाम  i2  रुपये  ही  देगे  ।  क्या  किसान
 इस  देश  के  भिखारी  हैं  कि  दो  या  ढाई  रुपये
 बढ़ा  दिये  ?  यह  बड़े  दुख  की  बात  है।  मैं
 पत्नी  महोदय  को  सुझाव  दगा  कि  वह
 किसानो  की  लागत  को  देख  कर  उन  की

 श्वैदावार  की  कीमत  दें।

 कभी  फसल  को  भोला  मार  जाता  है,
 सर्दी  पड़  जाती  है,  पानी  से

 अल  जाता  है  आधी  से  उड़  जाती 2
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 लेकिन  इन  जातों  की  तर्क  कोई  ध्यान  नहीं
 दियां  जाता  है  ।  जेब  मैं  जेल  में  भरा,  तो
 मेरा  फार्म  जल  मया  और  60,000  ण्य
 का  नुकसान  हो  नया  ।  मुझे  गया  मिलो  ?
 लगान  के  102  रुपये  माफ़  कर  दिये  गये  |
 बस,  हमे  सिर्फ  यही  रियायत  दी  जाती  है  ।
 लेकिन  झगर  किसी  व्यापारी  के  कारखाने
 में  आग  लगे  जाये,  या  किसी  दवी  प्रकोप  से
 उस  का  नुक्सान  हो  जाये,  तो  जब  तक  उस  का
 नुक्सान  पूरा  नहीं  होता  है,  तब  तक  उससे
 इसकम  टैक्स,  सेल्ज  टैक्स  और  दूसरे  टैक्स  नहीं
 किये  जाते  हैं  t

 आखिर  क्या  कारण  है  कि  इस  देश  मे
 किसान  को  मवेशी  की  तरह  रखा  हुआ  है  ?

 पंद्रह  बीस  फीसदी  लोग  ही  इस  देश  को  खाते
 रहे  हैं।  लेकिन  बाकी  लांगो  की  तरफ  ध्यान
 नही  किया  जाता  है  1  कोई  बोट  देता  है
 कोई  नोट  देता  है  और  कोई  सल्ल।  देता  है,
 लेकिन  उन  की  तरफ  कोई  ध्यान  नहीं  दिय
 जाता  है  ।

 किसान  की  हालत  को  देख  कर  मुझे
 एक  मिसाल  याद  झा  गई  है।  मरा
 डिस्ट्रिक्ट  मे  बूरा  खाने  का  बडा  रिवाज  है।
 सावन  के  महीने  मे  दामाद  झपने  ससुर  के  महा
 ब्रा  खाने  जाते  हैं  7  एक  किसान  का  लडका
 ब्रा  खने  के  लिए  मथुरा  में  अपने  ससुराल
 गया ।  उस  की  सालियां  बडी  मुक्त  थी।
 जबकि  किसान  का  लड़का  कमजोर  था  ।
 सालियो  ने  जीजा  को  कहा  कि  जीजा,  चलें
 तुम्हे  जमुना  में  नहला  दें  ।  वह  सीधा-सादा
 था,  तैयार  हो  गया।  वें  लोग  जमुना  गये  ।
 सा लियो  ने  जीत।  को  ड्यूक  लगवाई  कौर
 उसके  ऊपर  बैठ  गई।  उस  ने  दो  तीन
 खुफिया  तो  ली,  शौर  चौथी  पायी  डुबकी
 मे  उस  के  बेड  में  पाती  र  गया--जीजा
 भर  कया  |  जब  इसे  पानी  से  बाहर  मिका सा
 गया,  तो  उसके  दास  आहर  निकल  1... अ  |



 er  DG—Min.  of  CHAITRA  29,  7990  (SAKA)

 सालियों  ने  कहा  कि  जीजा  हँसता  तो  बहुत  है,
 लेकिन  बोलता  नहीं  है  t

 पिछली  सरकार  ने  ।किसानों  की  यही
 हालत  की  ।  वह  कहती  रही  कि  किसान

 अहुत  मालदार  हो  गया  है,  उस  ने  चढ़ी  खरीद
 सो  है,  साइकिल  खरीद  ली  है,  वर्ग रह,  और
 इस  तरह  उसे  मार  डाला  |  हमें  अपनी
 सरकार  से  और  हमें  ही  नहीं,  पूरे  देश  के  किसानों
 को,  भारी  उम्मीद  थी  कि  हमारी  सरकार
 उन  का  भला  करेगी  लेकिन  फाइनेंस  मंत्री
 से  मैंने  एक  सवाल  पूछा  था  कि  कया  किसानों
 को  लागत  मूल्य  पर  दाम  देंगें  तो  उन्होंने  कहा
 कि  हम  लागत  मूल्य  पर  कभी  नहीं  दे  सकते  ।
 इस  से  तो  यह  मालूम  पड़ता  है  कि  पिछली
 सरकार  के  जमाने  से  जो  उस  के  दांत  निकले
 पड़े  हैं,  वह  दांत  भी  ये  नहीं  छोड़ेंगे,  दांत  भी
 निकाल  लेंगे  झगर  लागत  मूल्य  भी  उस  को
 नहीं  देंगे  t

 हमेशा  तीस  साल  से  राज  तक  यह  बात
 आई  कि  सस्ती  कार  बना भो,  छोटी  कार
 बनाया,  किसी  ने  इस  देश  में  यह  नहीं  कहा  कि
 छोटे  ट्रैक्टर  बनियों  जिस  से  देश  की  पैदावार
 बढ़ेगी  शौर  इन  बैठे  ठलुझों  को  खिलाएंगे  ny
 यह  नहीं  सोचा  ny  पीछे  एक  यह  भी  बात  झाई
 कि  किसान  को  पैसा  झगर  ज्यादा  दे  दिया  गया
 तो  और  चीजों  के  दाम  बढ़  जाएंगे  ।  पारखी
 सुना  है  कि  मूल्य  भ्रायोग  ने  यह  रिपोर्ट  भेजी
 है,  माननीय  मंत्री  जी  उस  के  बारे  में  बलाएं गें,
 कि  किसान  को  112  रुपये  50  9%  दे  दिए
 जायं,  देना  325  रुपया  चाहिए  लेकिन  i25%
 दिया  तो  किसानों  को  नुक्सान  होगा,  उन  के

 इस्तेमाल  में  जाने  वाली  चीजों  की  कीमत
 बढ़  जायगी  ।  यह  बहाना  है  t  मैं  कीमत

 «  के  बारे  में  झ्रापको  बताऊं  t  एम्बेसेडर  कार

 , “माज  से  6-7  साल  पहले  22  हजार  की
 आती  थी,  उस  की  कीमत  राज  32  हजार
 हो  गई  है  ।  दस  हजार  रुपया  उस  पर  बढ़ा  |
 बेकन  राज  से  6--7  साल  पहले  ट्रैक्टर  कितने
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 में  भाता  था  ?  मंत्री  जी  खुद  ट्रैक्टर  रखते  हैं

 यह  जानते  होंगे  ।  उस  समय  वह  L4  हजार  का
 जाता  था  कौर  राज  45  हजार  उस  की  कीमत
 है।  यह  शर्म  की  जात  है  t  ट्रैक्टर  की
 कीमत  30  हजार  रुपये  बढ़  गई  और  बड़े
 आदमियों  के  इस्तेमाल  में  जाने  वाली  कार
 की  कीमत  सीधे दस  हजार  रुपये  बढ़ी  ।  हमें
 यह  बताते  हैं  कि कामत  बढ़  जायेगी  ।  किस
 पीज  की  कीमत  बढ़  जायंगी  ?  किसान
 की  जो  फसल  है  70-71  में  उस  का  दाम
 76  रुपये  दिया  और  राज  i:2  रुपया  देने

 पर  सोच  रहे  हैं।  कुल  30  परसेंट  उस  की
 फसल  के  दाम  बढ़े  जब  कि  जिन  चीजों  को
 वह  इस्तेमाल  कश्ती  है  उन  के  दाम  चौगुने
 और  8  गुने  बढ़  गए।  खाद  का  दाम  दुगुना
 कर  दिया  जिस  से  उस  को  कोई  लगाता  नहीं  ।

 तो  मैं  माननीय  मंत्री  जी  से  कहूँगा  कि
 बह  इस  बात  को  देखें,  या  तो  सरकारी  झांकने
 जो  किसान  की  पैदावार  की  लागत  के  हैं,
 किसान  को  बह  दाम  दें  या  जितने  फार्म  गर्त-
 मंड  चला  रही  है,  एग्रीकल्चर  डिपार्टमेंट  चला
 रहा  है  उस  में  जो  पड़ता  पड़  रहा  है  वह  दाम
 दें।  या  कह  दें  कि  हम  नही  देंगे  ।  लेकिन
 अगर  उन  कृषकों  ने  भी  कह  दिया  कि  हम  भी
 बोट  नहीं  देंगे  तो  नतीजा  क्या  निकलेगा  ?
 जेसे  उन  का  पत्ता  साफ  हो  गया  ऐसे  ही
 हमारा  भी  न  हो  जाय  ।

 कुछ  मेरे  सुझाव  हैं  ।  एक  सुझाव  तो
 यह  है  कि  आप  का  कृषि  आयोग  और  जितने
 भी  कृषकों  के  कास  में  आने  वाले  विभाग  हैं,
 कृषि  विभाग  है  इन  सब  में  किसानों  के  लड़कों
 को  ही  सर्विस  में  लेना  चाहिए  ।  गर-किसान
 का  लड़का  इन  में  नहीं  लेना  चाहिए  1  मैं  यह
 नहीं  कहता  कि  गैर-किसान  का  लड़का  योग्य
 नहीं  है  ।  बह  दूसरे  मामलों  में  योग्य  हो
 सकता  है,  इस  में  नहीं  हैं  ।  पिछली  सरकार
 तो  भगवान  थी,  हमें  अनजान  नहीं  होना
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 चाहिए  ।  हम  में  तो  ढाई  सौ  या  तीन  सौ
 किसान  जाए  है।  इन  के  यहा  तो  ऐसे  ऐस  लोग
 स्त्री  रहे  हैं जो  कृषि  के  बारे  मे  कुछ  नही
 जानते  मे  ।  यह  मै  ही  नहीं  कह  रहा  हू,
 चौधरी  चरण  सिंह  ने  मथुरा  मे  कहा  था,
 वहा  एक  मीटिंग  हो  रही  थी,  62-63  मे,
 मैं  भी  उस  समय  एग्रीकल्चर  बोर्ड  का  मेम्बर  था,
 &  भी  वहा  था  और  हमारे  माननीय  मती
 भान  प्रताप  सिंह  जी  भी  वहा  मौजूद  थे  ।
 एव  किसान  खडा  हुआ  और  उस  ने  कहा  कि
 भाषण  पशु  पालन  और  एग्रीकल्चर  के
 मन्नी  हे,  इससे  भी  तरक्की  क्यो  नही  हुई  ?  तो
 चौधरी  साहिब  ने  जवाब  दिया  कि  इसलिए
 नहीं  हुई  कि  हमारी  सरकार  जो  है,  जा  दिल्ली
 म  बैठी  है  बह  नहीं  चाहता  किसान  की  तरक्की  |
 उन्हांने  बताया  कि  मेरा  नाम  एग्रोकवल्चर
 मिनिस्टर  है  लेकिन  मेरे  पास  सिवाय  पढ़ाने
 के  और  काई  भो  विभाग  नहीं  है  ।  एग्री-
 कल्चर  विभाग  चार  जगह  बादा  गया  है--
 कोआपरेटिव  अलग  है,  सिंचाई  अलग  है,  एग्री-
 कल्चर  अलग  है  छोर  जैसा  देने  वाला  विभाग
 अलग  है  ।  जब  तक  यह  सारे  विभाग
 डबट्ढे  नहीं  होगे  तब  तक  किसान  का  भला
 नहीं  हो  सकता  है  ।  मेरा  सुझाव  है  कि  हर
 प्रदेश  मे  इन  चारो  विभागों  का  एक  ही  स्त्री
 होना  चाहिए  ।  उन्होने  बताया  कि  हमारे
 देश  का  कृषि  मंत्री  जो  है--पता  नही  सुब्रमण्यम
 बताया  या  पाई  बताया--वह  एक  ऐसा
 व्यक्ति  है  जिनका  पड़िया  और  बछिया  का
 पता  नहीं।  बछडा  शौर  बछिया  तो  सामने
 बैठने  वाले  कभी  पहचान  ही  नहीं  पायेंगे  ।
 भूतपूर्व  कृषि  पत्नी  बाजरे  कौर  गेहू  की  बाल  से
 फर्क  नही  बता  सकते  ।  जौ  और  गेह  की
 बाल  तो  आप  कभी  समझ  ही  नहीं  सकते
 इस  तरह  से  इन्होंने  देश  को  तबाह  कर  दिया
 पर  अगल  नहीं  पाई  ।  इन  ईमानदारों  ने
 60-70  अरब  रुपए  का  गल्ला  बाहर  से  लगाया  |
 कमर  यही  रुपया  इस  देश  के  किसानों  पर  लगा
 बेते  तो  हमारा  यह  खजाना  बाहर  ही  नही
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 जाता  बल्कि  इतना  ही  गिला  हम  बाहर  भी
 भेज  सकते  थे  ।  लेकिन  इन्होंने  इस  बात  को
 नही  सोचा  ।

 मेरा  एक  सुझाव  मन्नी  जी  को  यह  है  कि
 जिला  स्तर,  विधान  सभा  स्तर  और  लोक
 सभा  स्तर  पर  किसानों  का  संगठन  बनाया
 जाये  और  वहीं  किसान  की  फसल  का  दाम
 तय  करे  जिसे  गबनेमेन्ट  को  मान  लेना  चाहिए  |
 यह  लोग  जो  एमरकडीशड  कमरो  से  बैठते  है
 उन्होंने  कह  दिया  कि  तुम्हारे  गेह  का  दाम  यह
 हो  गया--यह  कौन  सा  इन्साफ  है  ?  क्या  ये
 लोग  किसी  कौर  चीज  का  भी  दास  तय  करते
 है?

 एक  बात  की  आर  मै  और  आपका  ध्यान
 दिलाना  चाहता  हू  t  हमारे  यु०  पी०  में  एक
 हिमालयों  फैक्टरी  है  जाति  एल्यूमिनियम  के
 बेन  बनाती  है  i  उसके  साथ  दो  पैसे,
 पीने  दा  पैसे  यूनिट  पर  बिजली  सप्लाई  कर  ने
 का  एग्रीमेंट  क्या  गया  था  वह  व्यक्ति  ता
 राज  भी  कहता  है  कि  किसानों  की  बिजली
 काट  कर  हिडालका  का  बिजली  दे  दी  जाये  ।

 हिं डाल का  एल्युमिनियम  फैक्टरी,  रेनु-
 कोट,  मिर्जापुर  को  सन्  i959  से  25  वर्ष
 के  लिए  55  मेगावाट  बिजली  करीब  दो  पैसे
 प्रति  यूनिट  i975  तक  दी  गई  जबकि  हस
 अवधि  मे  बिजली  पैदा  रने  की  लागत  करीब
 8  पैसा  प्रति  यूनिट  पड़ी  ।

 535  brs.

 (Mr.  Depury  Speaker  in  the  Chair]

 समय  समय  पर  नये  अनुबंधों  द्वारा  3  से
 48  प्रति  यूनिट  पर  बिजली  दी  जाती  रही

 wa  सबसे  नया  एग्रीमेंट  जून  975  में  85
 मेगावाट  बिजली  देने  का  ii  पैसा  प्रति  यूनिट.
 पर  किया  गए  है  व  कोयला  पग्रधिभार  अलग  से
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 aa  होगा  ।  |.  "कि  बिजली  का  लागत

 मूल्य  करीब  i8  पैसा  प्रति  यूनिट  जाता  है  |
 घानी  हम  पैदा  करते  F—78  पैसे  में  दौर  दे
 रहे  हैं  1  पैसे  में,  किस  को-सेठ  बिड़ला  को  ।
 इस  प्रकार  आज  तक  उत्पादन  मूल्य  भी  पूरा
 a  feet  के  कारण  राज्य  'चिथयुत  परिषद्
 को  करीब  3  करोड़  रुपया  कम  प्राप्त  हुआ  |
 आगर  बिजली  के  विक्रय  मूल्य  के  हिंसा  से
 देखा  जाये  तो  हानि  करीब  50  करोड़  रुपये
 बैठेगी ।  कौर  हम  किसानों  का  रेट  लगाते

 हैं  तो  यह  हानि  i  ore  रुपये  की  होती  है
 उत्तर  प्रदेश  को  और  i  ae  रुपया  मिल
 जाये  तो  मेरा  ख्याल  हैं  कि  सारे  उत्तर  प्रदेश
 का  हर  गांव  पक्की  सड़क  से  जुड़  जाये  ।
 लेकिन  ऐसा  नहीं  किया  ।  क्या  कारण  है  कि
 राज  किसान  की  तरफ  0  रुपया  भी  बकाया
 है  तो  उस  को  पकड़  कर  हवालात  में  बन्द  कर
 दिया  जाता  है,  तहसीलदार  वहां  पर  ऐसा
 कर  रहे  हैं,  लेकिन  ये  डकैत  कौर  उन  के  हिमायती
 राज  भी  कहते  है  कि  किसानों  की  बिजली
 काट  कर  बिड़ला  को  दे  दी  जाय  f  ऐसा
 कहने  वाले  सब  से  बड़ें  डकैत  हैं  शर  किसानों
 के  सब  से  बड़े  दुशमन  हैं  7  और  यह  सामने
 बैठने  वालों  की  पिछली  सरकार  ऐसा  नहीं
 कर  सकी,  क्योंकि  पिछली  सरकार  बिड़ला
 से  करोड़  रुपया  सालाना  खन्ना  लेती  थी  ।

 कहते  हैं  पंत  नगर  में  झगर  कोई  आदमी,
 जिस के  पैरों  में  जूती  नही  है,  दो  खाने  का  सादा
 लेने  गया,  तो  सो  रुपये  का  नोट  देता  था।

 कहां  से  पाया,  टाटा-बिड़ला  ने  जो  दिया,  वही
 बंटा  है  ।  हर  उन्होंने  जो  कुछ  किया  सो
 किया,  हमारी  सरकार  तो  इस  पर  सोचे,  इन
 से  t  अरब  रुपया  वसूल  करे  धौर  इस  प्रदेश
 में  लगा  दें,  करोड़ों  ऋपया  तो  उन  की  तरफ
 बकाया  है।  उसको  विकास  कार्य  पर  लगा  वें
 कौर  बिजली  का  बिल  किसानों  से  बराबर

 वसूल  किया  जाये।

 MR.  DBPUTY-GPRBAKER:  You  have
 taken  25  minutes,  which  ig  most  un-
 usual,  I  cannot  give  you  any  more
 time.
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 चौधरी  भुगतान  सिह  :  उपाध्यक्ष
 महोदय,  मैं  बाप  का  धन्यवाद  देता  हूं  कौर
 ो  कृषि  की  सें  पेश  की  गई  है,  उन  का
 समर्थन  कश्ता  हूं  ।  के

 कम.  SHYAMAPRASANNA  BHAT-
 TACHARYYA  (Uluberia):  Sir,  I  shall
 take  only  a  part  of  the  time  because
 some  other  members  of  my  Party  will
 speak.

 The  Janata  Party  wag  very  serious
 about  the  election  and  in  the  general
 election  the  Karnal  seat  was  won  by
 it  with  a  margin  of  -2,87,000  votes,
 But  in  the  recent  bye-election  for  the
 same  constituency,  the  margin  came
 down  to  17,000.  So,  serious  thinking  is
 required  on  the  part  of  the  party
 leaders  to  see  how  to  overcome  this
 swing  of  tthe  masses  from  the  Janata
 Party  and  how  they  coulq  be  brought
 back.  They  should  give  serious  thought
 to  this  problem.

 A  few  days  ago  a  report  appeared
 in  the  newspapers  that  a  doctor  ope-
 rated  and  removed  a  35-kilo  tumour
 from  the  stomach  of  a  lady  and  cured
 her.  The  same  is  the  position  of
 Mother  India.  In  our  rural  economy
 60  per  cent  of  the  fand  ig  controlled
 by  lo  per  cent  of  the  families,  who
 are  not  tillers  themselves.  The  Raj
 Committee  on  Agriculture  hag  stated
 that  l0  per  cent  of  the  families  con-
 trol  2/3  of  the  total  agricultural  pro-
 duce.  Such  being  the  case,  whatever
 money  ig  invested  is  devoured  by  a
 few  and  that  money  does  not  develop
 the  vitality  of  the  nation.  It  is
 because  of  this  tumour  that  the  vita-
 lity  of  the  nation  cannot  be  developed.
 Thig  situation  developed  during  the
 colonial  rule  and  not  earlier.  They
 took  away  the  tillers’  land  and  made
 the  zamindars  the  owners  of  the  land,
 ang  then  Government  became  the
 owner,  of  the  land.  They  said  noth-
 ing  to  the  tillers.  From  that  time  of
 Yandlessness  has  grown  poverty,  has
 grown  the  enrichment  of  the  land-
 lords.
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 Thirty  yearg  of  Congress  rule  has
 ‘only  increased  this  tumour,  this  ex-
 ploitation,  thought  croes  of  rupees
 ‘were  spent,  When  Mr.  Mohan  Dharia
 was  the  Planning  Minister,  he  pub-

 lished  a  book,  “Task  Force  on  Land
 Reform”,  Therein  he  definitely  said
 that  the  Government  had  no  will  to

 -execute  land  reforms,  and  so  nothing
 coulq  be  done.  All  was  on  paper,  in

 ‘the  form  of  resolutions  or  enactments,
 but  no  implementation.

 Now,  you  have  got  your  manifesto.
 You  have  asked  the  people  to  be
 brave.  You  have  said  that  property
 is  not  absolute,  that  you  are  going  to
 ‘do  away  with  it.  If  that  is  the  case,
 Why  don’t  you  operate  and  take  out
 this  tumour  from  the  body  of  our
 motherland  and  distribute  land  to  the
 scheduled  castes  and  scheduled  tribes
 people  who  are  landless  .with  other
 agricultural  labourers  and  poor  pea-
 fants  -in  general?  Definitely  the
 disease  will  then  go  ‘dnd  the  vitality
 of  our  country  will  be  restored.

 Japan  has  done  it.  There  is  no
 socialist  society  in  Japan.  I  do  not
 mention  China  which  has  done  much,
 but  Japan,  though  it  is  a  capitalist
 country,  hag  done  away  with  this
 feudal  exploitation  and  thus  they
 have  created  an  economy  which  is
 much  better.  After  that  it  has  been
 accepted  by  the  best  economists  of
 the  world.  Why  can’t  you  do.  that?

 If  you  do  it,  you  can  end  this  growing
 poverty,  you  can  end  this  rural  star-
 vation  you  can  end  the  so-called
 scheduled  castes  and  scheduled  tribes
 problem,  because  it  is  the  landlords
 who  are  the  cause  of  oppression  of
 the  scheduled  castes  and  scheduled
 tribes  people.  If  you  give  them  land,
 they  will  no  more  depend  on  the
 landlords  and  no  one  will  dare  op-
 press  them.  This  is  possible.  All
 your  planning  regarding  industries,
 rural  development  etc.  will  be  success-
 ful  if  you  do  this;  without  this,  you
 cannot  succeed.
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 This  is  the  whole  question.  I  de  net
 Say  this  for  the  sake  ef  gpeaking.  &
 ask  you  to  think  sincerely  and  serious-
 ly  and  do  something  so  that  you  cam
 really  do  goog  to  these  vast  masses
 of  workers.  Then,  the  situation  whick
 ig  deteriorating  now  will  turn  ia
 favour  of.  the  Janata  Party,  and  the
 Janata  Party,  if  it  is  serious  about  ite
 manifesto,  should  do  much  better  thar
 they  have  done  80  far.  Not  only  that,
 The  impression  will  go  that  the
 Janata  Party  is  not  serious  about  the
 sufferings  of  the  masses.  If  you  cam
 produce  sufficient  commodities,  indus-
 try  will  grow,  unemployment  will  be
 endeq  or  there  will  be  more  self-em-
 ployment,  you  will  be  able  to  feed  the
 rural  masses  because  they  will  have
 money.  Do  you  want  to  keep  them
 poor  and  starving?  Let  me  tell  you
 that  by  export  alone  you  cannot  save
 the  situation,  Take  sugar.  Can  a
 poor  country  compete  in  the  world
 market?  Can  poor  India  compete  in
 this  world  market?  It  can  sell  its
 blood  and  nothing  more.  According

 to  a  report,  in  1974-75,  some  multi-
 nationals  in  the  developing  countries
 spent  13,000  million  dollars  but  some-
 how  they  drew  out  23,000  million  dol-
 lars  only  by  taking  over  goods  at  a
 very  low  price  and  selling  their  goods
 at  a  higher  price.  For  our  own
 motherland  ‘fou  must  be  serious,  If
 you  can  end  this  disease.  operate  it
 do  some  goog  for  the  country  and  also
 for  your  Party.

 श्री  इकबाल  सिंह  ढिल्लो  (जालन्धर)  :

 उपाध्यक्ष  महोदय,  मैं  एग्रीकल्चर  की  डिमाण्ड
 का  सम्मेलन  करता  हूं  ।  यह  खुशी  की  बात  है  कि
 तीस'  साल  के  अर्से  के  बाद  बजट  आउटलेट  में

 एग्रीकल्चर  के  लिए  ज्यादा  रकम  रखी  गई  है
 कर्ब  तक  जी एनपी  में  एग्रीकल्चर  50
 फीसदी  के  करीब  प्रोडक्शन  देती  रही
 है  और  दूसरे  सेक्टरों  ने  भी  50  फीसदी
 के  करीब  प्रॉडक्शन  दी  है।  उपाध्यक्ष

 महोदय,  इंडस्ट्री  में  60  हजार  करोड़  रुपया
 लगाने  के  बाद  भी  अनएम्प्लायमेंट  का  मसला

 दिन-ब-दिन  बढ़ता  रहा  है।  जब  सरकार
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 मे  क्वि कल्चर  ह, ड  की  तर  शो  उपान  दिया है
 उससे  शोलों  में  एक  खुशी  की  लहर  दोष  गयी
 है।  यह  बजट  एद्ीकल्थर  धो रि पेन्टेड  है
 we  wee  के  हारा  एग्रीकल्चर  रिसर्च,  सरल
 औवलपमेट,  इरीगेशन,  फूड  इन  चारों  क्षेत्रों
 में वृद्धि  होगो  जिससे  हमारी  पैदावार  में  भी
 अंजाना होगा  पौर  इससे  भी  ूची  की  बात

 यह  है  कि  अवाज को को  पैदावार के  बढ़ने के
 साथ  साथ  लोगों को  काम  भी  मिलेगा,  खाने

 की  चीजें  भी  मिलेंगी।  यह  एक  लेकर  इटेंसक
 शोभाराम  के  लिए  बजट  है  |

 एग्रीकल्चर  को  ही  लीजिए  ।  एग्रीकल्चर
 में  डेयरी,  एनीमल  हस्वेंडरी,  फिशरीज  ऐसे
 केव  हैं  जिसमे  बहुत  ज्यादा  एम्प्लायमेट  क्रिएट
 की  जा  सकती  हैं।  एग्रीकल्चर  की  तरफ
 सरकार  ने  ज्यादा  ध्यान  दिया  है।  पिछली
 जितनी  स्कीम  एग्रीकल्चर  की  चल  रही  हैं
 उनके  अलावा  नई  स्कीमों  के  लिए  सरकार  ने
 चाट्र्ड  प्रोडक्शन  के  लिए  is0  करोड  रुपया
 और  रखा  है।  डेवलपमेंट  प्लान  पर  034
 करोड़  के  करीब  दूसरे  सेक्टर्स  की  स्क्रीनों  पर
 है,  उसमे  80  फी  सदी  सिर्फ  एग्रीकल्चर  की
 डेवलपमेंट  के  लिए  रखा  गया  है।  दरिगेंशन  के
 लिए  हम  यह  नहीं  कह  सकते  कि  हमने  बहुत
 ज्यादा  प्राप्ति  की  है  क्योकि  शमी  तक  70

 मिलियन  हैक्टर  मे  50  मिलियन  हैक्टेयर  के
 लिये  भी  इरीगेशन  की  सुविधा  दो  गई  है।  इस
 50  मिलियन  हैक्टेयर  मे  सब  से  ज्यादा  हिस्सा

 सब-सॉयल  वाटर  का  है  1

 मुन्ने  खेद  है  कि  उडीसा  मे  जहा  कि
 सब-सायल  वाटर  काफी  ऊंचा  है  वहा  भी

 ड्यूबबैल  पजाब  से  आधे  भो  नहीं  लगे  हुए  हैं
 इस  सब-सायल  वाटर  की  तरफ  भ्र भी  तक
 अच्छी  तरह  ध्यान  नहीं  दिया  गया  ।  प्र डर-

 कार्ड  रिंग  शन  पावर  का  सर्वे  होना  चाहिए
 शका  सब-सायल  वाटर  कितना  गहरा  है,
 ले  किन  30  साल  के  सें  मे  भी  तक  सिर्फ
 आधे  रकबे  का  ही  सर्वे  हुआ  है  कौर  भाधे  का
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 att  हुआ  है।  झगर  इसी  स्पीड  से  यह  सर्वे
 होता  रहा  नो  लाजिमी  तौर  पर  हम  बहुत
 पीछे  पड  जायेंगे  ।  7,  8  साल  के  सें  में
 झण्डरब्राउन्ड  बाटर  का  1. 3  हो  जाना  चाहिए,
 ताकि  उस  पानी  का  जो  कि  बहुत  लम्बे म्  से,
 जब  कि  इस्तेमाल  नहीं  हो  रहा  था  जब  कि
 झा वादी  का  इतना  बोला  नहीं  था,  जब  कि
 ज॑ंगलात  के  नीचे  बहुत  ज्यादा  रकबा था,
 जमा  था,  उस  पानी  के  इस्तेमाल  के  लिये  हमें
 इस  तरीके  से  बन्दोबस्त  करना  चाहिये
 जिससे  उसका  ज्यादा  से  ज्यादा  फायदा
 उठाया  जा  सके  शौर  वाटर  मैनेजमेंट  का
 खासतौर  से  हमे  ज्यादा  पान  रखना  चाहिये।
 कई  जगह  पानी  के  इस्तेमाल  के  लिये  अमर
 इरिगेशन  है  तो  वाटर  चैनल  पक्की  नहीं  की
 गई,  पंजाब  में  हमने  प्रेशर  ग्राउंड  वाटर  चैनल
 की  है  शौर  ऊपर  जो  खाई  पक्की  है  उससे  जो
 इरिगेशन  होता  है,  उससे  20  से  25  परसेंट
 ज्यादा  इरिगेशन  हो  रहा  है  मैं  तो  यह
 कहुंगा  कि  इमिग्रेशन  के  प्रोजेक्टस  उसके
 साथ  ही  डोज  के  प्रोडक्ट्स  उसका  हिस्सा
 होने  चाहिये  t  यानी  डोज  का  हिस्सा
 होना  चाहिये,  साथ  ही  शैली  और  बैल
 ट्यूबबैल  जो  डिगीं  है,  वह  भी  साथ  होना
 चाहिये।  ऐसा  नही  होना  चाहिये  जैसे  सड़क
 एरिया  में  इरिगेशन  प्रोजक्ट  तो  चला  गया
 लेकिन  बहुत  बडा  रकबा  वाटर  लानिंग  में
 झा  गया  है।  लोग  समझते  हैं  कि  उनकी  तो
 जमीन  भी  जाती  रही  है  ।

 मेरा  कहना  यह  है  कि  जहा  भी  इरिगेशन
 के  प्रोजक्ट  हों  उसके  साथ  डुने  और  शैलों
 ठ्यूबब न  इरिगेशन  के  साधन  होने  चाहियें
 जो  फिशरी  है,  हमारा  बहुत  ज्यादा  रिया
 समुद्र  क ेसाथ  स/थ  है,  इसकी  तरफ  पान  देने  से
 एम्प्लॉयमेंट  शौर  खुराक  का  मसला  हल  हो
 जाएगा  t  लेकिन  फिशरी  के  लिये  हम  बहुत
 ज्यादा  जोर  नही  दे  रहे  हैं।  हम  ज्यादा  जोर
 दे  रहे  हैं  कि जमीन  की  तकसीम  होनी  चाहिये
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 [att  देशकाल  सिह  दिलों]

 मैं  सो  यह  कहूंगा कि  जमीन  की  3,  4  3

 सालिग  होंगे  से  जमीन  पहले  ही  बहुत  कम  हो  गई
 है  ।  हम  जापान  का  मुकाबला  करते  हैं
 कि  जापान  में  3,  4  एकड़  के  करीब  रकबा.
 तो  झाम  है,  लेकिन  बाप  अगर  देखें  तो  जापान
 का  67  परसेंट  एरिया  प्रेशर  फोरेस्ट  है  कौर
 जो  एग्रीकल्चर  के  नीचे  है,  वह  कथा  भी
 7  परसेंट  के  करीब है  ।  .7  परसेंट के  लिये

 जो  उनको  खाद  को  सुविधाएं  हैं,  हमारे
 यहां  पर  हेक्टयर  जो  खाद  इस्तेमाल हो  रही
 है  वह  8  के०जी ०  है  और  जापान  में  39
 पर  हैदर  है  ।  ताइवान  में,  उनकी  फिगर
 शी  300  से  ऊपर  है।  साउथ  कोरिया  के
 लिये  जो  फिगर  है  यह  जापान  से  भी  बढ़  कर
 358  के०जी०  हो  गई  है  |

 इसलिये  हमें  सब  से  पहले  यह  ख्याल
 करना  चाहिये  कि  एग्रीकल्चर  की  होल्डिंग  कम
 करने  से  यह  मसला  हल  नहीं  होगा  t  सब  से
 ज्यादा  जरूरत  है  कि  ण्ंटिलाइजर  ज्यादा
 पैदा  किया  जाये  और  बड़े  प्राइड  के  साथ
 हम  कहते  हैं  कि  4.  28  मिलियन  टन  खाद
 हमने  इस्तेमाल  की,  लेकिन  यह  देखिये  कि
 पर  हैक्टर  कितनी  खाद  खर्च  हुई  तो  वह
 8  के०जी०  से  ज्यादा  नहीं  है  .  इस  बात

 को  भी  देखना  चाहिये  कि  इसका  धंगर  चैक
 अप  किया  जाये तो  फास्फेट  धौर  पोटास  को
 उतना  हिस्सा  नहीं  मिला  ।  बात  यह  है  कि
 फास्फेट  शौर  पोटास  से  जो  प्रा मदनी  बढ़ेगी
 जो  पैदा यार  है  वह  नाइट्रोजन  से  कम  है।
 किसान  नाइट्रोजन  का  ज्यादा  प्रयोग  करता  है  ।
 लेकिन  भाइड्रोथन  डालने  से  पैदावार  ज्यादा
 बढ़ेगी  ।  तो  हर  एक  कहता  है  कि  फास्फेट
 कौर  पोटास  डालने  के  बजाये  मैं  माइक्रोन
 ब्यान  डालूं  1  इस  वक्त  स्ूट्रियेन्ट  की  कमी
 ज्यादा  है  |  इसलिए  एक  इम्पोर्ट  ' धौर

 मेजर  एलीमेंट  नाइट्रोजन  है।  सिर्फ  भाइद्रोभन
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 कि  चन्द  सालों  मेंह मोरी  चीन  में  फ्रंट

 झौर  पीटांस  की  केसी  हो  जावेगी  ।  इनटेंस्सिय

 कस्टीवेशन  शुरू  होते  से झंबे  जिन्क की कभी. की  कसी
 हो  गई  है  t  पहले  कभी  यह  ख्याल  नहीं
 कायों  गया  था  कि  जीके  की  कमी भा  सकती
 है  1

 झगर  चीज़ों  की  कीमतों  को  गिराना  है,
 तो  यह  जरूरी  है  कि  फ़ार्म  को  इनपुट्स
 सस्ते  दामों  पर  दिये  जायें  ।  महंगाई  फ़ार्म  से
 शुरू  होती  है  |  अगर  खाद  महंगी  हो  जाये,
 ट्रैक्टर  के  दाम  बढ़  जायें,  पेस्टीसाइड  की
 कीमत  ज्यादा  हो  जाये,  इरीगेशन  का  खर्चा.
 ज्यादा हो  के  जाये  पौर  बिजली  रेट  बढ़ा  दिये
 जायें,  तो  महंगाई  किस  तरह  कम  हो  सकती
 है  ?  महंगाई  को  रोकने  के  लिए  सब  से  पहले
 डासिंग  थे  इनपुट्स  की  कीमत  कम  होती
 चाहिए

 जहां  तक  शूगर  का  ताल्लुक  है,  मैं  समझता
 हूं  कि  कृषि  मंत्री  ज़रूर  इस  मामले  की  गहराई
 में  गये  होंगे  ।  लेकिन  मुझे  बड़ा  खेद  है  कि
 सिर्फ़  डीयर मेस  एलाउंस  को  नियंत्रण  में  करने
 के  लिये  शूगर  की  लेवी  को  कम  करके  उसकी
 कीमत  को  गिरा  दिया  गया  है  ।  बेशक  इससे
 शायर  की  कीमत  कम  हो  गई  है,  लेकिन  किसान
 का  बहुत  ज्यादा  नुकसान  हो  गया  है
 महंगाई  को  रोकने  के  लिए  सिफ  एग्रीकल्चर
 प्रोड्यूस  की  कीमत  कम  की  जाये  तो  यह  तरीका.
 गलत  है  |

 दालों  के  लिए  भी  हमने  ऐसी  योजना  का
 इस्तेमाल  किया  ।  दालों  के  लिए  हमने  मन

 फास्फेट  विधा,  त  प््ण्छी  रिसर्च की  पौर  त  अच्छे,
 बीज  दिये  शोर  न  इफेक्ट्स  के  खिलाफ
 प्रोटेक्टिव  भेजें  भ्रद्त्यार  किये  ।  नतीजा
 गह  हुआ  कि  जमादार  के  लिहाज  से  वालों की
 कीमत  इतनी  भअनरीस््युतरेटिय  हो  गई  कि
 लोगों  ने  दालों  को  पैदा  करता  बन्द  कर  दिया  8
 कब  दांतों  की  कमी  महसूस  हो  रही  है  बड़े
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 est  of  के  बाद  ह  श्वास  किया  थ्या  कि
 दायों  की  कीमत  के  लिपे  सबसिडी  दी  आगे
 झोर  इस  कारे  में  ह...  शौर  मेजर  पुडाप्ट

 प्क्यि  जानें  |

 जहां  तक  काटन  का  ताल्लुक  है,  मीडियम
 स्टेपल  काटन  महाराष्ट्र  मे  भी  पैदा  होती  है,
 लेकिन  पंजाब  में  भी  मीडियम  स्टेशन  कटन
 की  काफ़ी  पैदावार  है।  पिछले  साल  लोग
 काटन  लगाने  के  लिए  तैयार  नही  थे।  लेकिन
 क्या  करें,  लगानी  पड़ती  हैं।  यह  बड़ी
 हैरानी  की  बात  है  कि  पिछले  साल  हमारी
 सरकार  ने  उसकी  फ्लोर  प्राइस  225  दिये
 कर-क्विंटल  मुकर्रर  की  थी,  लेकिन  मार्केट  में
 उसका  रेट  240  पये  से  250  ब्व्ये  से
 ज्यादा  था  ।  हर  एक  आदमी  नहीं  जानता  है
 कि  काटन  पैदा  करने  के  लिए  क्या  |  होता
 है  ।  पंजाब  में  काटन  पैदा  करने  के  लिए
 प्बाहु सौ से सौ  से  दो  हजार  रुपये  फ्री  एकड़  खर्च
 होते हैं।  प्यार  काटन  की  कीमत  रौम्युमरेटिय
 हीं  होगी,  प्रखर  हम  काटन  को  सपोर्ट  वहीं  करेंगे,
 लो  जिस  तरह  आज  हमे  दालों पौर  तेल  के
 सिलसिले  में  परेशानी  का  सामना  करना  पड़
 रहा  है,  उसी  तरह  प्रगति  वारेन  एक्सचेंज का
 एक  बहुत  बडा  हिस्सा  हमे  काटन  को  इम्पोर्ट
 करने  के  लिए  भी  खच  करता  पड़ेगा  ।

 मैं  उम्मीद  करता  हूं  कि  मंत्री  महोदय
 इस  बात  का  ख्याल  रखेंगे  कि  जिस  तरह
 इस  साल  सिर्फ  प्राइस  इन्डेक्स  को  लो  रखने  के
 लिए  शूगर की  लेवी  को  कम  कर  के  जमीदारों  का

 नुकसान  किया  गया  है,  गर  ध्रगले  साल  कपास
 के  लिये  भी  ऐसी  ही  पालिसी  भरद्त्यार  की  गई,
 सो  जमादार  बहुत  मायूस  होंगे,  जो  इस  बात  पर

 बहुत  खुश  है  कि  बजट  का  40  फ़ीसदी  से
 व्याया  हिस्सा  एग्रीकल्चर  के  लिए  रखा

 भया  है।  इसके  लावा  इस  बड़े  प्रोग्राम  में
 qe  लोगों  को,  तमाम  को  पार्टिसिपेट  करना  है  ।
 इसमें  मास  इन्वाल्वमेंट  करने  क ेलिए  जमीदारों
 को  सहयोग  देने  की  जरुरत  है  कौर  उसके

 लिए  सब  से  ज्यादा  जरूरी  है  कि  हम  एग्रीकल्चर
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 को  हर  चका  जिन्स  के  जो  भाव  हैं  उस  को

 रेम्युमरेटित्र  करें  ।  दूसरी  बात--बस  को
 जो  मशीनरी,  फॉटजाइजर  था  इन्सेक्टिसाइट्स
 आएं  वा  कौर जो  देखे  साधन  हैं विजयी  के,

 दानी  के  उसकी  कीमत  कम  होनी  चाहिए  ।
 लेकिन  बजट  को  पूरा  करने  के  लिए  कौर

 प्राइस  इन्डेक्स  को  कम  करने  के  लिए  प्रायर  कोई
 कदम  उठाया  तथा  तो  गले  साल  पा  एक  दो
 साल  के  बाद  इसका  इतना!  बुरा  असर  निकलेगा
 कि  हमारी  एको सोमी  जिस  तरह  30  शाल

 हुआ  था  ?  तो  मौसम  को  रेगुलराइज  करने

 के  लिए  हर एक  देश  फारेस्ट  की  तरफ  ज्यादा

 अधीन  देवा  है  1  में  तो  यह  कहूंगा  कि  जिनकी
 एक  एक  एकड़,  दो  दो  एकड़  जमीन  बांग  में  है
 उस  जमीन  को  कंसालिडेट  करके  हां  फारेस्ट
 लगा  दिया  जाय  तो  उससे  ज्यादा  प्रा मक् नी
 होगी  कौर  लोगों  को  रोजगार  भी  मिलेगा  1
 जो  एग्रीकल्चर  से  भ्रामरी  है  उससे  ज्यादा
 झूमती उस  से  होगी  ।  मैंने  इसे  बर्क  बाउट
 किया  है  कौर  आपको  उसमे  मदद  दे  सकता
 हूं  ।  फारेस्ट  की  जो  प्रा मदनी  है  वह  जनरल
 क्राप  से  ज्यादा  है  ।  जैसे  प्रबन्ध  आदेश  मे
 था  उड़ीसा  के  जंगलात  में  कार डि मस  पैदा  होती
 है  i  इसी  तरह  वाद्यों  के  पोधे  है  जो  मैंने
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 काश्मीर में  देखे  (  वही  शेड्स  के  नीचेर[जहां
 लाइट  कम  होती  है,  ऐसी  बहुत  सी  बूटियां
 पैदा  की  जाती हैं  जो  दवाओं के  काम  में  भाती
 हैं।  उनकी  लीव्स  से  काफी  फायदा  उठाया
 जाता  है।  उनके  बुश  के  काफी  दस्तकारी
 चल  सकती  है  V  इसके  अलावा  वहां  घास  |
 ज्यादा  पैदा  की  जा  सकती  है  शौर  जिससे
 डेयरी  को  ज्यादा  मदद  हो  सकती  है

 डेयरी  डेवलपमेट  के  बार  मे  भी  मैं  कुछ
 कहना  चाहता हूं  |  जो  हमारा  यह  ख्याल  था
 कि  मिल्क  में  फैट  की  परसेंटेज  ज्यादा  "नी
 चाहिए।  यह  जो  एक  विचारधारा  थी  यह
 बिलकुल  गलत  थी।  भैसों  के  दूध  में  बेशक
 फैट  ज्यादा  है  लेकिन  उस  में  प्रोटीन  मिनरल्स

 श्र  टोटल  प्रोडक्शन  जो  दूध  का  है  वह  बहुत
 कम  है।  इस  को  इम्प्रूव  करने  में  बहुत  भर सा
 लगेगा  लेकिन  बाहर  की  जो  दूध  देने  वाली  गाय
 होती  है  उसी  तरह  का  जो  हम  क्रीक  बना
 रहे  हैं  उस  को  इण्ट्रोड्यूस  करने  के  लिए  ज्यादा
 कोशिश  करनी  चहिए ।  में  तो  यह  कहना  कि
 जमींदार  के  पास  क्रास  ब्रीडिंग  से  ज्यादा

 दूध  बढ़  सकता  है,  लेकिन  जमींदार  के  पास
 गायें  भ्रमणी  नही  हैं  1  ड्राप  के  यहां  जो  यादें  हैं  में
 वो  कहेगा कि  उन  की  बकरियां  हर  एक  जमीं-
 दार  को  दे  दिए  जायें।  गवर्नमेंट  फालसे
 आयोडीन  का  काम  किया  जाय  कौर  उन  के
 अड्डे  शौर  बीड़ियां  खास  तौर  से  जमींदार

 को  दे  दी  जायं  ।  यह  जो  हमारी  पुरानी  विचार
 धारा  है  दूध  बहुत  गाढ़ा  होना  चाहिए,  उस  में
 कैट  ज्यादा  होना  चाहिए,  उस  को  बदलने  की
 झावश्यकत्श  है।  यह  स्कीम  पंजाब  में  शुरू
 होने  वाली  थी  और  इस  की  लोगों  में  बडी  चर्चा
 हुई  थी  कि  यह  जो  दूध  है  यह  बहुत  पतला
 मिलेगा।  हमें  इस  तरफ  ध्यान  देना  चाहिए
 कि  द्र  कैसे  बढ़  सकता  है।  दूध  इसी  तरह
 बढ़  सकता  हैं  जब  कि  गायों  को  ज्यादा  क्रास-
 बीड  किया  जाय  कौर  जो  दूध  है  वह  हमारे
 गांवो मे  ने  रहे  उसको  केन्द्र  में  इकट्ठा  किया
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 जाय।  उसको  पैश्चुराइज्ड  करने  के  बाद
 देहातों  कौर  शहर  में  सप्लाई  किया  खाय
 जब  मैं  कालेज  में  पढ़ता  था  उस  वक्त  बौनाढ़ा'
 में  फैट  परसेंटेज  दूध  के  इन्दर  2  Y2  थी:
 बाद  में  मैं  हैरान  रह  गया  बहू  उसे  दो  परसेंट
 पर  ले  भाए  और  जब  वह  जो  दूध  इस्तेमाल
 कर  रहे  हैं  उस  में  i.s  परसेंट  है।  भौर  जो
 उससे  बटर  फैट  निकलता  है  उसको  एक्सपोर्ट
 करने  के  लिए  वे  तैयार  हैं  ।  दूध  देने  के  लिए
 &  उतना  तैयार  नही  हैं  लेकिन  बटर  फैट  देने  के
 लिए  तैयार  हैं।  बटर  आयल  देने  के  लिए
 तैयार  हैं  लेकिन  घायल  कैफ  वे  बाप  से  मांगते
 हैं  क्योंकि  घायल  केक  यमन  फूड  भी  हैं,
 डेयरी  फीड  भी  है,  फर्टिलाइजर  भी  है  गौर
 पिगरी  और  पोल्ट्री  के लिए  भी  कारामद  है।
 तो  हमे  खास  तौर  पर  इस  तरफ  ध्यान  देना
 चाहिए  कि  घायल  केक  के  प्रोटींस  जो  हैं
 वह  किस  तरह  से  रिफाइण्ड  फार्म  में  ली  जाती
 सकती  है।  ये  प्रोटीन  फिशरी  कौर  पोल्ट्री
 झौर  डेयरी  कैटल  को  खिलाने  के  बाद  रिफाइंड
 फार्म  में  ली  जा  सकती  है।  यह  तमाम  चीजें
 हैं  जिनकी  तरफ  ध्यान  देना  चाहिए।

 इसके  अलावा  एक  शौर  चीज़  है।
 कार्ड्स  इन्बाल्वमेंट,  मास  इन् वाल्व मेंट  होना
 जरूरी  है।  एग्रीकल्चर  प्रोड्यूस  का  रेट  इंसेंटिव
 के  तौर  पर  मिक्स  करते  की  कोशिश  होती
 चाहिए।  साथ  ही  उसको  एग्रीकल्चर  के

 इमनपुट्स  सस्ते  देने  की  कोशिश  करनी  हैं  ॥
 इसके  साथ  ही  एग्रीकल्चर  इनकम  टैक्स  का
 जो  ढांचा  है"  जो  राज  कमेटी  ने  दिया  है  उस  पर
 भी  आपको  गौर  करना  चाहिए  |  एग्रीकल्चरल
 होल्डिंग  टैक्स  तो  ठीक  है।  जमींदार  पर  टैक्स
 लगाने  का  जो  तरीका  है  उसको  प्राकार
 देखना  चाहिए  ।  उसका  सोशल  शौर
 और  एजुकेशनल  स्टैण्ड  क्या  है  उसकी  तरफ
 आपको  ध्यान  देना  चाहिए  वरना  जमींदार
 बडा  परेशान  होगा।  जमींदार  नही  चाहता  कि

 वह  टैक्स  न  दे।  राज  कमेटी  ने  कहा  है  कि



 397.  D.G—Min.  of  |  CHAITRA  20,  900  (SAKA)

 झिरीदार  से  '85  बरसे  जीएसपी  पर
 टैक्स  है  कौर  दूसरी  तरफ  झर बन  से  2.6
 परसेंट  है।  लेकिन  इसके  साथ  साथ  आपको
 दूसरी  बातें  भी  देखनी  हैं।  एक  एक  भालू
 व  सब्जी  के  खेत  से  सौ  रुपए  से  ज्यादा  भ्राक्ट्राय
 जमींदार  से  ली  जाती  है  लेकिन  वह  गिनती  में
 नहीं  है।  इसी  तरह  से  फटिलाइज़र  पर
 आर  सौ  करोड़  की  एक्साइज  ड्यूटी  है  जोकि
 झाम  लोगों  पर  नही  पड़  रही  है।  इन डायरेक्ट
 टैक्सेज  का'  भार  तो  तमाम  पडता  ही  है  लेकिन
 यह  फर्टिलाइजर  एक्साईज  ड्यूटी  सीधे
 जमीदार  पर  पडती  है।  इसी  तरह से  ट्रैक्टर
 में  जो  डीज़ल  इस्तेमाल  होता  है  उस  पर  भी
 तीन  सौ  करोड़  से  कम  एक्साईज  ड्यूटी  नही
 है  जोकि  सीधे  जमीदार  से  ली  जा  रही  है।
 इसी  तरह  से  पेस्टीसाइड्स  की  भी  बात  है।
 इन  समान  चीजो  को  भी  आप  जमा  कर  ले  तो
 बाप  देखेंगे  कि  जमीदार  को  कितना  टैक्स
 देना  पडता  है।  इसके  बावजूद  किसान  यह
 नही  चाहता  कि  वह  टैक्स  न  दे  लेकिन  उसका
 तरीका  सिम्पल  लैण्ड  रेवेन्यू  क्रि  तरह  होना
 चाहिए।  वकीलों,  इन्सपेक्टर ों  कौर  लैण्ड
 बैल्यूटेरों  से  मुक्ति  होनी  चाहिये  1  यह  ठीक
 हैकि  टैक्स  में  प्रोग्रेशन  सिस्टम होना  चाहिए  |
 छोटे  जमींदार  पर  कोई  टैक्स  नहीं  होना
 चाहिए  शौर  पांच  एकड़  से  जो  ऊपर  वाले  हैं
 उन  पर  एक  जायज़  शरह  डाल  दीजिए  कि
 कितना  टैक्स  होगा,  दस  एकड़  से  ऊपर
 मैक्सिमस  जो  7  एकड  तक  शौर  प्रोग्रेस
 होनी  चाहिये  लेकिन  वह  सिम्पल  लैण्ड  रेवेन्यू
 की  शबल  में  होना  चाहिए।  उसको  वेल्थ  टैक्स
 का  इनकम  टैक्स  नहीं  कहना  चाहिए।

 एक  तकलीफ  हससे  भी  ज्यादा  है।  हमारे
 बलबीर  सिंह  जी  एसपी  यहां  बैठे  हैं,
 तमाम  पंजाब  बालों  ने  कहा  था  कि  हमारा  जो
 सोशल  स्ट्रक्चर  है,  जो  हमारी  भौत्य  हेरिटेज
 है  कौर  ज़मीन  की  तबसीम  के  मामले  में  जो
 सब सेशन  है  उसमें  लड़की  को  इलाज  से  ही
 हिस्सा  मिलना  चाहिए,  भाइयों  से  नहीं  मिलना

 चाहिए।  अभी  लड़की  जो  है  उसकी  शादी
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 दूसरे  जिले  में  हो  गई,  वह  वहां  जली  गई  तो

 फिर  किस  तरह  से  ज़मीन  मैनेज की  जा  सकती
 है।  इसके  भ्र लावा  दूसरी  बात  यह  है  कि
 परम्परा  से  जो  भाई  बहन  के  रिलेशंस  चले  भा

 रहे  है ंउनको भी  इससे  बड़ी  चोट  लग  रही  है
 जमींदार  कहता  है  कि  डालर  इन  ला  को  हिस्सा
 देना  चाहिए  लेकिन  डाटर  को  भ्र गले  घर

 में  हिस्सा  मिलना  चाहिए।  तो  इस  बात  की  भी
 बड़ी  मांग  है  कौर  मुझे  उम्मीद  है  कि  इस  पर
 पूरा  ध्यान  दिया  जायेगा।

 पंजाब  की  बहुत  तारीफ  हो  रही  है,
 वहां  पर  अनाज  ज्यादा  पैदा  हो  रहा  है  1  जहां
 हम  लैण्ड-रिफार्म  के  बारे  से  सोचते  हैं,  वहां
 हम  ने  यह  कभी  नहीं  सोचा  कि  पंजाब  ने
 मगर  पैदावार  में  उन्नति  की  है  तो उस  की  वजह
 उस  की  बैकग्राउण्ड  थी,  वहां  कंसोलिडेशन

 हुआ  था।  कंसोलिडेशन  की  वजह  से  ही  वहां
 पर  ट्यूब  बैल  लग  सके  कौर  यह  जो  कुछ  हुआ
 है,  कंसोलिडेशन  की  ही  बरकत  है।

 फारेस्ट  के  बारे  में  मैं  एक  तजबीज  रखना
 चाहता  हूं--जिस  तरह  से  पंजाब  शौर
 हरियाणा  में  जितनी  कैनाल  हैं,  रोड्स  हैं----
 उन  को  फारेस्ट  डिपार्टमेंट  को  सौंप  दिया  गया  t
 बाप  पंजाब  शौर  हरियाणा  में  जायेंगे  तो  देखेंगे
 कि  हर  सड़क  के  दोनों  तरफ  जंगल  ही  जंगल हैं  ।
 मैं  चाहता  हूं  रेलवे  के  दोनों  तरफ  की
 जमीनों  को  भी  जंगलात  में  तबदील  किया  जाय
 कौर  जैसा  कंसोलिडेशन  पंजाब  में  हुआ  है,
 उसी  तरह  का  कुछ  काम  बैस्ट  यू०पी०  में  हुआ
 है,  राजस्थान  के  गंगानगर  में  हुमा  हैं,  जहां
 जहां  कंसोलिडेशन  हुआ  है,  वहां  उपज  बढ़
 गई  है।  इस  तरह  का  काम  दूसरे  प्रान्तों  को
 भी  करना  चाहिए।  ऐसा  नहीं  होना  चाहिये
 कि  सीलिग  तो  हो  गया,  लेकिन  कब्जा  नहीं
 दिया  गया,  रिकार्ड  में  भी  ज़मीन  का  ठीक  होना
 जरूरी  है।  राज  जितने  झगड़े  हो  रहे  हैं,  वे
 कमीन  के  रिकार्ड  की  वजह  से  हो  रहे  हैं,
 उन  को  पूरा  नहीं  किया  गया  है।  इस'  लिये
 रिकार्ड  भ्रम-दु-डेट  होना  चाहिये।  जमीन
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 का  रिकार्ड  न  ठीक  होने  से  इस  वक्त  से

 कंसोलिडेशन हो  रहा  है,  न  जमीन  की  बेहतरी
 दो  रही  है  बौर  न  कमाण्ड  एरिया  दम्मूष  कया
 जा  रहा  हैं।  सब  से  पहले  कंसोलिडेशन  होता
 चाहिये,  जो  जमीन  नहरों  में,  सड़कों  कौर  रेलवे
 के  मोनो  तरफ  है,  उस  को  फारेस्ट  डिपार्टमेंट
 को  सौंपता  चाहिए।

 मैं  ज्यादा  न  कहते  हुए,  इन  मांगो  का
 समर्थन  करता  हु

 SHRI  ५.  ARUNACHALAM  (Tirun-
 elveli):  Mr.  Deputy-Speaker,  Sur,  I
 mise  to  say  a  few  words  on  the
 Demands  for  Grants  of  the  Ministry
 of  Agnculture  and  Irrigation  for  the
 year  ‘1978-78.

 The  record  of  achievements  on  the
 agriculture  front  is  comparatively  in-
 adequate  in  relation  to  other  develop-
 ing  countries.  No  doubt,  there  is
 some  sign  of  improvement  which,
 however,  hag  touched  neither  the  tar-
 get  of  our  plang  nor  the  principle  of
 our  policy.

 Even  after  thirty  years  of  our  in-
 dependence  and  spending  Res.  18,000
 हम  during  the  Five-Year  Plan
 periods,  the  increase  in  our  produc-
 tion  ig  not  constant.  Instead,  it  is
 jumping  like  a  kicked  ball  going  up
 and  @own.  The  policy  of  the  Govern-
 ment  or  the  Plans  of  the  Government
 are  not  the  deciding  factors  with  re-
 gard  to  the  quantity  of  our  food  pro-
 duction,  but  it  depends  more  on  the
 monsoon  That  is  the  most  impor
 tant  factor  Thig  would  be  clear
 when  we  go  through  the  index  of  our
 agricultural  production.

 The  stereotyped  oration  of  every
 Minister  for  Agriculture  at  the  time
 of  discussion  is  that  Government  is
 giving  over-riding  priority  for  the
 development  of  agriculture.  To  subs
 temtiate  thig  argument,  they  usually
 place  some  figures  before  this  House,
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 but  the  ectual  position  ig  emitting  &
 different  truth.

 If  we  see  the  allotment  of  amount
 during  the  plan  periods  for  the  deve-
 lopment  of  agriculture,  we  will  see
 that  the  clam  of  our  Minister  is
 nothing  but  an  exaggeration  and  ponti-
 fication.  The  allotment  for  agricuk
 ture  in  the  various  Five-Year  Pians
 wag  like  this  In  the  First  Five-Year
 Plan,  it  was  369  per  cent;  it  was  re-
 duced  to  203  per  cent  in  the  Second
 Five-Year  Plan;  in  the  Third  Five
 Year  Plan,  it  was  20.5  per  cent,  in
 the  Fourth  Five-Year  Plan,  it  was
 23.3  per  cent  and  in  the  Firth  Five-
 Year  Plan,  it  was  20.6  per  cent.  I  de
 not  know  what  is  going  to  havpen  im
 our  rolling  plan.  Moreover,  the  allo-
 cation  of  amount  for  major  and
 medium  irrigation  projects  has  been
 reduceg  considerably  in  every  Pia®
 period  Thig  has  been  painfully  poin-
 ted  out  by  the  Estimates  Committee  in
 if  th  report  submitted  to  Parlia-
 ment  last  week  The  Committee  say”

 “The  Committee  note  that  in  the
 firey  plan  the  total  plan  exvenditure
 on  major  “nd  medium  irrigation
 projects  bad  received  a  relatively
 large  share  amounting  to  29.3  per
 cent  of  the  total  plan  outlay.  In
 the  subsequent  plans  the  percenr-
 tage  of  the  expenditure  on  major
 and  minor  irrigation  projects  dec-
 lined  considerably  being  8  per
 cent  in  the  IInd  Plan,  679  ver  cent
 in  the  rird  Plan  6  56  per  cent  in  the
 Annual  Plan  (1966-67)  and  7.3  per
 cent  in  the  Fourth  Plan  Although
 the  outlay  on  major  and  medium
 irrigation  projects  had  increased
 manifold  from  Rs.  300  crores  in  the
 first  plan  to  Rs,  3095  crores  in  the
 Fifth  Plan  yet  its  percentage  to  the
 total  plan  outlay  works  out  to  7.8
 per  cent  only.”

 Flere  it  will  be  appropriate  to  remind
 when



 on  RG—Min.  of  |  CHAITRA  2,  1900  (SAKA)  =
 Agr.  &  itr.

 «  403

 amount  is  in
 oelicy  announced  by  our  Kisan  leader,
 Mr.  Charan  Singh.

 Because  of  the  adequate  alloca-
 tion  made  for  agriculture,  the  average
 a@rowth  rate  of  agriculture  is  gradual-
 ly  declining.  Only  i2  per  cent  of  the
 districts  in  India  have  achieved  a

 After  3i  years  it  has  increased  by  a
 Mere  $0.8  grams,  to  456.7  grams.
 From  the  nutritional  angle  the  posi-
 tion  is  utterly  deplorable.  The  avail-
 ability  of  calories  and  proteins  for  an
 Indian  ig  a  mere  i990  calories  and

 of  enormous  allotment  for  high-yield-
 ing  varieties,  subsidised  fertilisers  and
 pesticides  and  increased  irrigation
 and  improved  technologies  in  agri-

 culture,  the  average  yield  per  hectare
 in  India  is  very  low.  When  we  com-
 Pare  our  average  yield  of  wheat  and
 paddy  with  other  countries,  we  are
 ashameq  of  our  position.

 So  far  ag  wheat  is  concerned,  the
 ‘world  average  yield  is  2  kg.  per
 hectare.  Our  average  ig  only  368  kg.
 The  average  yield  of  developed  coun-
 tries  is  2206.  The  average  yield  of
 Wurope  is  3826  kg.  We  are  in  a  lit-
 @e  higher  position  in  Asia.  The
 average  in  Asian  countries  is  350
 Wheteag  Our  average  is  368  kgs.

 80  far  as  paddy  is  concerned,  the
 average  yield  per  hectare  is  still

 worse.  In  Europe  the  average  yield
 is  4687  kg.  in  Asin  it  is  2675  kg.  In
 developed  countries  it  is  5735  kg.  In
 Developing  countries  it  is  2004  kg.
 and  our  average  is  only  86i  kgs.  We
 are  even  telow  the  average  of  Asian
 countries.  We  are  below  the  average
 of  even  developing  countries  and  we
 are  at  the  bottom  and  at  the  lowest
 rung  of  the  ladder  of  progress,  Who
 is  responsible  for  thig  unsatisfactory
 position?  Are  our  farmers  not  will-
 ing  to  take  to  the  improved  methods?
 Are  they  refusing  to  co-operate  with
 the  government?  Certainly  not.  Our
 farmers  are  hardworking,  law  abid~
 ing  and  vicarious.  They  are  ready  te
 respond  to  ali  our  guidelines  and
 adopt  all  improved  methods.  But  the
 point  to  be  kept  in  mind  is  that  they
 are  not  able  to  introduce  new  systems
 due  to  other  factors,  They  are  ready
 to  resvond  but  the  present  condition
 doeg  not  permit  them  to  respond  and
 adopt  new  methods.

 I  know  the  criticism  against  our
 farmers  from  some  quarters—
 that  most  of  our  farmers  still  adopt
 only  primitive  methods  of  cultiva-
 tion.  They  hesitate  to  implement
 new  programmes  in  agriculture.
 They  do  not  use  the  required  chemical
 fertilizers  to  the  crops.  They  are  not
 eager  about  buying  modern  imple-
 ments,

 According  to  Dr.  Sethna  our  agri-
 culture  is  “labour  extensive  instead
 of  labour  intensive.”  This  sort  af  cri-
 ticlsm,  in  appearance  may  be  fair
 and  welcome  but  in  fact  they  are  the
 outcome  of  quixotry.  Nothing  is  axio-
 matic,

 The  policy  of  the  Govt.  and  the
 manner  in  which  it  approaches  the
 problems  are  mostly  responsible  for
 the  slow  progress  in  production  and
 stacknesg  in  adoption  of  modern  teck-
 nology  by  the  farmers.

 Our  farmers  are  capable  enough
 and  enlighteneg  enough  to  adopt  im-
 proved  methods  of  cultivation  with  all
 modern  implements  but  their  hands
 &re  tied  down  due  to  abnormal  prices
 of  agricultural  implements,  chemical
 fertilizers  and  high  rate  of  interest
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 for  loans.  When  they  see  the  latest
 implements  at  Agricultural  Exhibi-
 tion,  they  smile  with  curiosity.  When
 they  hear  about  the  prices  of  the  im-
 plements  the  same  smiling  face  gets
 contorted  ang  they  sigh  over  their
 sheer  inability.

 In  967  the  price  of  Massey  Fergu-
 gon  tractor  wag  Rs,  21563.  Now  :t
 hag  increased  to  Rs.  45588.  Similarly,
 the  price  of  the  tractor  international,
 in  967  was  Rs.  2/6l0.  Now  the  price
 of  the  same  is  Rs.  47220.  The  price
 of  5  horse  power  electric  motor  in
 967  was  Rs,  784.  Now  the  price  is
 Rs.  1622.

 The  price  of  Kirloskar  Diesel
 Engine  in  967  was  Rs.  2,740;  now
 the  price  of  the  same  is  Rs.  3,580.

 It  35  needless  to  mention  how  the
 price  of  fertilizers  is  soaring  with
 Speedy  wings.  For  the  last  five  years
 due  to  the  abnormal  increase  of  pri-
 ces  of  fertiliser,  the  target  of  our
 production  has  been  seriously  affected.

 The  price  of  the  fertilizers:

 Urea  050  3550

 Ammonia  Sulphate  (590  985
 Calcium  Ammonia  645  0i5

 Ammonium  Phosphate  4885  3000

 Despite  some  reduction,  concession
 and  subsidy,  the  prices  of  the  ferti-
 lisers  are  not  within  the  purchasing
 power  of  the  small  farmers.  The  far-
 mer  is  enlightened  enough.  He  is
 aware  of  the  position  that  the  in-
 creased  doses  of  fertilisers  will  in-
 crease  the  yield  of  the  crops,  but
 they  are  not  able  to  use  the  ferti-
 Hsers  according  to  the  requirements.
 Consequently,  there  is  a  fall  in  pro-
 duction  end  there  is  lower  rate  of
 consumption  of  fertilisers  per  hectare.
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 The  consumption  of  fertiliser
 rectare.  |  az.

 Ty  Pakistan  20.8  kgs.
 South  America  —  288  kegs.

 kgs.
 kgs.

 China  5.1
 Israel  186.1

 Japan  434  kgs.

 Indla  69  kgs.

 I  know  what  would  be  the  enswer
 of  our  Minister  to  this  position.  He
 may  90858  of  increase  in  consumption
 of  fertiliser  from  2.6  million  to  8.4

 million.  Without  considering  the
 vastness  of  the  area  and  600  millions
 of  our  population,  mere  mention  of
 increase  in  consumption  of  fertiliser
 from  one  year  to  another  year,  may
 be  helpful  to  astound  the  innocent
 people  but  it  would  never  convince
 the  enlightened  persons.

 Another  factor  which  causes  seri-
 ous  concern  is  the  cost  of  inputs
 which  js  playing  its  adverse  role
 against  the  farmers.

 The  index  of  Agriculture  inputs

 In  978  it  was  46.62
 3974  379.80

 3979  217.76.

 I¢  this  position  is  allowed  to  continue
 to  increase  in  the  same  ratio,  our
 earnest  efforts,  restlesg  works,  and
 selfless  service  will  be  reduced  to
 nullity.  It  is  unfortunate  to  mention
 that  the  Government  is  not  serious
 in  arranging  financial  facilities  for
 obtaining  verious  kinds  of  loans  by
 the  farmers.  In  the  Fourth  Five
 Year  Plan  the  estimated  requirement
 was  Rs.  2000  crores  but  the  actual
 payment  was  only  Rs.  200  crores.
 Similarly  the  present  estimated  re-
 quirement  of  short  term  credit  is
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 Rs.  3000  crores,  but  the  actual  faci-
 lity  rendered  is  only  to  the  extent  of:
 Rs.  700  crores.  [In  addition  to  the
 paucity  of  funds,  the  misery  of  the
 farmer  is  aggravateq  by  abnormal
 rate  of  interest  collected  by  the  finan-
 cial  institutions.  This  House  is  aware
 of  the  fact  that  92  per  cent  of  the
 villages  ig  covered  by  credit  facilities.
 In  India  there  are  more  than  1,23,203
 active  credit  societies.  The  total
 members  of  these  societies  are  36  mil-
 lion  but  only  38  per  cent  of  the  mem-
 bers  are  able  to  utilisé  and  get  the
 benefit  by  borrowing  Idans  from
 these  societies..  9  millions  of  mem-
 bers  are  defaulters.  Others  are  not
 able  to  utilise  the  loans  because  of
 the  abnormal  rate  of  interest.  The
 State  Cooperative  Banks  get  the  loan
 from  the  RBI  at  the  rate  of  7.5  per
 cent  but  the  primary  credit  societies
 collect  it  at  the  rate  of  2,5  per  cent.
 to  5.5  per  cent.  In  brief,  our  finan-
 cial  institutions  which  are  ifitended
 to  help  our  farmers  in  rural  areas  are
 almost  functioning  like  avaricious
 marwaris.

 The  rate  of  interest  is  high,  the  cost
 of  the  inputs  is  abnormal]  and  the
 price  of  fertiliser  is  exorbitant  but
 the  market  for  agricultural  products
 is  poor  and  the  fixation  of  support
 price  by  the  Government  for  paddy
 and  wheat  is  not  at  all  corresponding
 with  the  cost  of  production,  Neither
 the  previous  Government  nor  the
 present  Government  seems  to  have
 realiseq  the  burden  on  the  farmers
 imposed  by  the  abnormal  cost  of
 production.

 The  most  alarming  factor  is  that  in
 fixing  the  support  price  for  paddy  the
 policy  being  adopted  by  this  Govern-
 ment  is  highly  objectionable  and  this
 is  to  be  condenined  by  all.  It  seems
 that  this  Government  as  well  as  the
 Agricultural  Prices  Commission  are
 always  under  the  undue  jnfluence  of
 the  wheat  lobby.  I  charge  this
 Government.

 In  1974-75,  the  support  price  for
 paddy  was  Rs,  74  whereas  the  price
 for  wheat  was  Rs.  95.  The  difference
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 was  only  Rs.  2l.  Now  the  support
 price  for  paddy  is  Rs.  77  but  for
 wheat  it  is  Rs,  112-50.  The  difference.
 now  is  Rs.  35.  In  1974-75,  the  differ--
 ence  of  price  was  28.4  per  cent  but
 now  it  is  increased  to  46.l-per  cent.
 From  974  to  978  only  Rs.  3  is  in--
 creased  for  paddy  but  for  wheat.
 Rs.  17-50  is  increased.  Thus  there  is.
 an  increase  of  4.5  per  cent  for  paddy.
 but  8.4  per  cent  for  wheat.  In  other
 words  the  rise  in  price  of  wheat  is.
 more  than  4  times  the  case  of  rise  for.
 paddy.

 What  is  -the  sin  committed  by  our-
 paddy  growers?  Why  should  there
 be  this  step  motherly  treatment  against
 paddy  growers?  Is  there  any  justifi-
 cation  for  this  discrimination?  Na.
 Government  with  a  sense  of  responsi-
 bility  will  adopt  this  partial  attitude.

 But,  this  Government,  without  any:
 justification,  acts  against  the  interests:
 of  the  paddy  growers.  I  am  not
 against  the  fixation  of  increased  price
 for  wheat.  I  welcome  the  same.  My
 humble  plea  is  that  since  the  cost  of
 production  of  paddy  is  high,  Govern-
 ment  shoulq  at  least  fix  the  price
 which  it  fixes  for  wheat.  That  is  the
 policy  being  insisted  upon  by  all  the
 State  Governments  from  the  South.

 But,  the  propensity  of  the  Centre  is
 always  against  the  prosperity  of  the
 paddy  growers.  I  may  tel]  you  that,
 whenever  we  refer  to  the  derisory
 price  of  the  paddy,  our  Minister  is
 asking  us  to  compare  the  price  of
 vice  with  that  of  wheat.  We  are
 thankful  to  the  Minister  for  not  ask-
 ing  us  to  compare  the  price  of  dose
 with  that  of  chapati!

 I  remind  you,  Sir,  that  the  farmers
 produce  paddy  and  seli  the  paddy.
 Therefore,  it  is  quite  natural  that  we
 must  compare  the  price  of  paddy  with
 the  price  of  wheat.  There  is  no  logic
 involved  in  the  argument  of  the  Min-
 ister  to  compare  the  price  of  rice
 with  that  of  the  wheat.

 If  we  examine  the  yield  of  paddy
 crops  per  hectare  and  the  cost  of  the
 produce  of  paddy,  you  will  under-
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 stang  how  the  paddy  growers  are
 seriously  affected  by  the  fixation  of
 this  derisory  price.

 The  average  yield  of  wheat  per
 hectare  3s  368  kgs.  But,  according
 to  the  present  support  price  of  the
 Governmnt,  the  income  38  Rs.  1,589.00
 for  the  wheat  growers.  At  the  same
 time,  the  average  yield  of  the  paddy

 yper  hectare  is  I86]  kgs.  The  income
 for  the  paddy  growers  will  be  झ,
 1,436.50.  That  meang  despite  the  in-
 creased  cost  of  production,  the  income
 for  paddy  growers  is  less  by  Rs.  03
 than  the  income  for  wheat  growers.
 That  is,  because  of  your  discmmine-
 tory  policy  because  of  the  partiality,
 the  growers  are  getting  a  low  income.

 Apart  from  the  discrimination,  the
 ‘Centre  has  further  aggravated  the
 Position  by  not  granting  the  required
 mount  of  subsidy  for  the  paddy  as
 it  ig  being  given  to  wheat.  The  pub-
 lic  do  not  know  fully  how  much
 amount  has  so  far  been  spent  under
 the  subsidy  scheme  for  wheat.  In
 1947-48  under  the  subsidy  scheme,
 the  budget  allotment  was  Rs.  23.98

 ‘crores,  Even  in  ‘1970-71,  :t  wag  mere-
 ly  Rs.  25  crores.  But,  after  970-7l
 it  increased  by  leaps  and  bounds,  In
 this  year’s  budget,  there  is  a  provi-
 sion  of  Rs.  456  crores.  From  970-7i
 to  1978-79,  the  allocation  of  total
 amount  under  the  subsidy  scheme  is
 Rs.  2,458.35  crores  out  of  which  more
 than  75  per  cent  has  been  utilised
 for  wheat.  I  want  to  know  how
 much  amount  was  granted  for  paddy
 under  the  scheme,  Let  him  place  the
 details  before  the  House.  3  am  quite
 sure  that  not  even  one  per  cent  is
 granted  for  paddy.

 Sir,  the  Centre  fixes  the  price  for
 foodgrains.  The  peculiarity  of  the
 position  in  the  South  is  that  the  far-
 mers  are  agitating  against  the  State
 Governments.  They  are  forced  to
 give  more  price  than  what  you  fix.

 “You  haw  fixed  Rs.  77/-  per  quintal

 ment  implements  the  gubsidy  scheme
 without  discrimination  equally  and
 impartially,  at  least  the  peddy  grow-
 ers  will  get  a  fair  price  and  the  State
 Government  also  will  be  relieved
 from  the  additional  burden.  But,  Sir,
 whatever  the  reason  we  advance;
 whatever  plea  we  put  fortth  and  what-
 ever  be  the  justification  ef  our  request
 this  Government  gives  a  deaf  ear  to
 the  genuine  demands  of  the  long-
 suffering  paddy  growers.  Therefore,
 I  appeal  to  the  hon’dle  Minister  to
 extended  the  subsidy  to  paddy  growers

 speech.

 GHRI  D.  D.  DESAI  (Kuira):  Sir,
 we  ere  in  an  extremely  happy  posi-
 tion  so  far  as  photo-synthesis  is  con-
 cerned.  The  arable  area  in  the

 catch,  store  and  use  this  rainfall.  But
 I  find  we  are  not  even  catching  the
 rivers.  We  are  ullowing  the  Narbada
 ‘water  to  flow  into  the  sea  for  all
 these  thirty  years.  There  ate  80  many
 possibilities  whereby  we  can  catch
 and  utilise  the  water  to  the  optimum
 extent.  Agriculture  produce  being
 cellulogic  product  is  nothing  else  but
 photo-synthesis  of  water  and  atmos



 ७9  D.G~Min.  of  |  CHAITRA  29,  900  (SAKA)

 sunlight,
 important  ingredfent  of  our  products.
 Therefore,  any  water  allowed  to  ge
 is  nothing  else  but  allowing  food-
 grains  to  go  down  the  drain.

 Sir,  in  recent  days  we  bave  been
 importing  several  types  of  products
 such  as  cotton  and  oilseeds.  By  im-
 porting  these  we  are  subsidising
 foreign  farmers  besides  giving  subsi-
 dieg  to  industrie,  at  the  cost  a  our
 farmers.  Why  is  this  necessary  when
 within  the  country  we  have  plenty  of
 possibilities  of  producing  more  than
 what  we  need  and  can  as  well  export
 large  quantities.  This  is  not  some-
 thing  for  which  we  have  to  wait  for,
 In  fact,  demonstration  has  been  given
 by  exporting  wheat  and  some  quan-
 tity  of  rice.  Therefore,  I  would  urge
 the  Government  to  immediately  stop
 imports  of  any  agricultural  produce.
 In  fact,  they  must  progressively  build
 up  exports  of  agricultural  produce  in
 annual  steps  of  Rs.  3,000,  crores, Rs.  5,000  crores  and  even  है:
 10,000  crores,  This  is  not  some
 thing  which  is  very  difficult  to
 achieve.

 As  I  mentioned  for  doing  this  we
 have  to  have  all  the  infra-structure
 particularly  pre-sowing  aTrangements. One  of  the  difficulties  we  are  heving is  pre-sowing  arrangement.  By  this
 arrangement  we  must  provide  the
 necessary  inputs  before-hand  because
 when  the  farmer  has  to  go  for  sowing he  hag  not  got  the  high-yielding  seeds,
 fertilisers,  pesticides,  etc.  Support
 prices  are  not  declared.  The  pattern of  crop  which  he  should  raise  is  no®
 known,  All  these  should  be  provided, On  top  of  all  this  we  do  not  have
 agricultural  produce  prices  stabilisa-
 tion  board.  We  should  have  agricul-
 tural  produce  prices  stabffisation  Board
 and  also  commodity  credit  scheme.
 We  do  not  fiave  these  at  the  moment
 with  the  result  that  there  is  a  sharp fall  in  short-staple  cotton  and  gur prices.  So,  there  is  no  possibility  of
 supporting  the  prices  which  ९... अ
 ment  fave  announced.  They  there  is
 no  disaster  coverage  fund  existing  in
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 our  country  today.  We  have  this
 disaster  coverage  fund  in  all  the  ad-
 vanced  counries.  This  year  we  had
 ७४०  many  cyclones.  Recently  there
 was  ea  tornado  in  Orissa  and.  there
 was  also  an  hail-storm  in  Bengal.
 These  types  of  disasters  are  natural
 to  a  country  of  our-éi%e.  “THetefore, I  would  suggest  that  disaster  cover-
 age  funds  should  be  provided.

 Another  suggestion  is  that  high-
 yielding  seeds  should  be  provided  in
 advance.  For  example,  last  year, groundnut  seeds  were  provided  which
 gave  excellent  foilage  and  there  was
 a  bumper  crop  of  about  25  lakh  tonnes
 of  groundnuts.  The  argument  ad-
 vanced  was  that  last  time  the  rain
 would  not  come  and  hence  the  pods would  not  form.  But  the  rain  did
 come  and  there  was  an  excellent  foil-
 age  but  no  pods.  Everybody  expected at  least  25  lakh  tonnes  in  Gujarat alone,  but  unfortunately  it  ended  up with  48  lakhs  tonnes  or  so.  So,  good seed  is  of  necessary  for  increasing the  production.

 Now,  Sir,  I  would  request  the  hon.
 Minister  that  we  should  have  a  pro-
 ber  training  and  extension  facilities for  agriculturists  There  are  already 2l  Agricultural  Universities  in  our
 country.  There  should  be  at  least  50
 Agricutural  Universities  for  a  country like  ours.  It  is  not  very  difficult  to
 have  at  least  50  Agricultural  Un:ver-
 sities.  There  are  facilities  existing  in
 this  country  and  a  large  number  of
 people  could  be  taken  care  of  under
 this  programme,

 Now,  there  are  small-holdings  and
 large-holdings  problems.  This  has
 been  mentioned  by  my  hon.  colleague
 Shri  Shinde.  If  one  hag  to  heve  small
 holdings,  then  how  we  can  talk  about
 tractors.  On  the  one  side,  we  talk  of
 small  holdings  and  on  the  other  side
 we  talk  of  mechanisation.  If  the  hold-
 ings  are  small,  then  we  have  to  go- in  for  no-ti!  or  minimum  till.  Re-
 search  development  work  required  in
 this  respect  should  be  adopted  at  the
 earliest,  This  is  already  adopted  in-
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 America  and  it  is  catching  up  in  all
 parts  of  America  very  fast  and  it  wR
 catch  up  in  India  also  in  course  of
 time.

 ‘Now,  on  R  and  D  we  ere  spending
 very  small  amount.  We  are  spending
 through  ICAR  a  very  small  amount.
 But  the  plan  provision  is  about
 Rs.  500  crores  and  compared  to  the
 value  of  Rs.  30,000  crores  worth  of

 -agricultural  produce,  even  if  we
 work  out  at  the  rate  of  l  per  cent
 ‘annually,  the  amount  would  be
 Ws.  300  crores.  That  means  for  five
 years,  it  will  be  Rs.  500  crores  per
 annum  against  the  present  expen-

 .diture  of  Rs.  500  crores.

 Recently  there  was  some  criticism
 about  our  scientists  by  a  Communist
 Member  The  strategy  is  to  discredit
 and  demoralise  scientists,  create  scar-
 eities,  food  riots  etc.  and  take  over
 the  country.  The  Communist  philo-
 80799  38  that  the  take-over  is  only
 possible  when  people’s  stomachs  are
 empty.  Our  people  are  well  fed
 today.

 Now,  multiple  cropping  can  enable
 one  to  take  5  to  6  crops  in  a  month.
 This  is  only  possible  if  there  are
 village  nurseries.  I  would  suggest
 that  some  sort  of  nursery  crop  will
 have  to  be  provided  so  that  this  can
 be  taken  up  in  smaller  plots.  Multi-
 Ple  cropping  can  provide  additional
 jobs  to  47  million  people.  Now,  we
 have  a  large  quantity  of  foodgrains
 in  ‘CAP’,  Today  we  have  a  storage
 capacity  of  20  million  tonnes  of  food-
 Brains  I  would  suggest  that  by  bor-
 rowing  money  or  through  some  other
 way  we  should  create  silo  storage
 capacity  to  the  tune  of  35  million
 tonnes.

 Sir,  we  should  provide  at  least  45
 million  high-yielding  milch-cows  to
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 45  million  households,  that  is,  one
 cow  to  each  family.  I¢  that  is  done
 we  woulg  not  be  required  to  create
 more  jobs  in  other  fields.

 Now,  Sir,  I  would  like  to  say  a
 word  about  the  management  of  forest
 wealth.  I  would  suggest  that  the
 forests  should  be  left  to  the  care  of
 the  loca]  people  so  that  they  can
 develop  the  forests.  This  has  to  be
 done  because  the  forests  in  our  coun-
 try  are  being  managed  from  a  fer
 off  distance.  Sir,  in  our  country  we
 have  lot  of  potential  for  sea  food.  I
 would  suggest  that  we  should  take
 the  optimum  benefit  from  that
 source  too.

 aft  हारिश/भाय  तिवारी  (गोपालगंज)  :
 उपाध्यक्ष जी,  फूड  एण्ड  एग्रीकल्चर  मिनिस्ट्री
 एक  ऐसा  बड़ा  एम्पायर  है,  जहां  सूर्यास्त  नहीं
 होता  है,  किसी  न  किसी  भाग  में  सूर्योदय
 बराबर  रहता  है।  इस  के  झ्धीम  पांच  बडे-
 बड़े  डिपार्टमेंट्स  हैं--फूड,  एग्रीकल्चर,  इरादे
 शन,  रिसने  कौर  रूरल  डेवलपमेंट।  फारेस्ट
 भी  इस  में  ही  श्मा  जाता  है।  ये  पांचों  डिपार्ट-
 मेंडिस  यदि  ठीक  तरह  से  काम  करें,  सभी  किसानों
 को  फायदा  हो  सकता  है,  उन  की  तरक्की  हो
 सकती  है  या  देश  के  लिये  प्रश्न  की  सुविधा  हो

 सकती  है  ।  इन  में  से  यदि  एक  भी  डिपार्टमेंट  अपने
 कतेंय्य  से  च्य्त  हुआ  तो  फिर  भगवान  ही
 मालिक  है,  न  किसान  की  भलाई  हो  सकती  है
 झौर  न  देश  की  ह... थ  की  पूरी  हो  सकती  है।
 सब  से  हम् पा टेट  चीज़  राज  फूड  की  पअ्रवेले-
 बिलिटी  है|

 झ  कितना  खाद्यान्न  हम  को  मिलता  है---
 पर-कैपिटा  इस  को  देखना  चाहिये।  श्राप  की
 रिपोर्ट में  मैंने  देखा  कि  प्रेत  चिली  कुछ
 बढ़ी  है।  लेकिन  i0  वर्ष  पहले  के  हिसाब  से
 बढ़ी  है  पा  नहीं  बढ़ी  है,  यह  भी  जाप  को  देख ता
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 चाहिये।  मह  भी  आप  को  देखता  होगा  कि

 फूड  की  प्रवेलेधिलिटी के  बढ़ने  से  गरीबों के

 पेट  में  मनन  जाता  है  या  नहीं  जाता  है।  यहां

 पर  बहुत  सी  बातें  होती  हैं--कहा  जाता है
 कि  दाम  बढ़ा  दीजिये  7  ज़रूर  बढ़ा  दीजिए 1

 लेकिन  दाम  बढ़ाने  से  किस  को  बैनिफिट  होता

 है,  कितने  परसेंट  लोग  इस  से  बैनिफिट  होते

 डे।  बेचने  वाले  7  या  8  परसेंट से  गैरिक  नहीं

 होते  हैं,  खरीदने वाले  90  परसेंट होते हैं होते  हैं  t

 सब  फिर  भाप  झ  कौ  कीमत  बढ़ा  कर

 सब्सिडी  दीजिए।  जिस  में  जो  गरीब  है,  उन

 के  पास  पैसा  कम  रहने  पर  भी  वे  खनन  खरीद

 सकें  और  खा  सकें।  शाप  आज  भी  देहातो मे

 पायेंगे--बहुत  से  गरीब  धरो  में  दोनो  टाइम

 खाना  नही  होता  है।  पेट  पर  गमछा  बाघ  कर

 सो  जाते  है,  पानी  पी  कर  रह  जाते  हैं  ।

 यो  ?
 इसलिये  कि  उन  के  पास  पैसा  नहीं  है

 किये  अन खरीद  सके  ।  इसलिए  यदि  दाम

 बढ़ाना  हो  तो  इस  पर  भी  विचार  किया  जाय

 कि  गरीब  को  भी  अन्न  मिल  सके  इसके  लिये

 कुछ  न  कुछ  करना  होगा  V

 दूसरी  बात  मैं  यह  निवेदन  करना  चाहता
 हु---कीमत  बढ़ाने  की  बात  क्यो  पैदा  हो  रहो
 है?  यदि  आप  प्रोडक्शन  बढ़ा  दे,  जहा  प्रति
 एकड  20  मन  होता  है,  वहा  40  मन  कर  दे  तो,

 ग्वैदा  न  करने  वाला  अधिक  पैसा  मानेगा  और
 न  कन्जयुमर  को  भ्र धिक  पैसा  देना  पड़ेगा।
 चुकी  हमारे  यहा  प्रोडक्शन  इतनी  कम  है
 कौर  उस  पर  खर्चा  ज्यादा  पडता  है,  इस  लिये
 सोग  ज्यादा  कीमत  मांगते  हैं  ।  यह  ठोक  है

 “कि  प्रोडक्शन  पर-एकड़  कुछ  बढ़ी  है,  लेकिन
 इतनी  नही  बढ़ी  ह ैजिसस  उनका  खर्चा  निकल
 सके  a  लेबर  का  वाम  बढ़  गया  है,  इन्पुट  का
 दाम  बढ़  गया  है,  मशीनरी  का  दाम  बढ़  गया
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 है,  उन  के  सुपरविजन  का  खर्चा भी  उसी  पर
 पड़ना  है--ऋइसलिये  प्रोडक्शन  20  या  25

 मन  प्रति  एकड  प्राता  है,  tid  wat  इतना  पड़

 जाता  है,  जिस  को  वे  बरदाश्त नहीं  कर  सकते
 हैं।  मैं  जानना  चाहता  हू---उन  के  प्रॉडक्शन
 को  बढ़ाने  के  लिये  श्राप  ने  क्या  उपाय  किया

 है  ?

 भ्र भी  लोग  दूसरे  देशों  की  बात  कर  रहे
 थे  |  मेरे  हाथ  में  एक  रिपोर्ट  t—

 Report  on  a  visit  to  South  Korea,
 Japan,  Hong  Kong,  Thailand  and
 Singapore  by  Nana  Deshmuk,  MP
 General  Secretary,  Janata  Party

 वे  वहा  विजिट  करने  गय  थे,  उन्होने  यह  रिपो”

 दी  है--जापान  में

 “Outside  or  Tokyo,  near  the  Tachi-
 kawa  Aur  Base,  I  visited  a  village
 that  was  qescribeq  ag  an  ordinary
 farm  village  and  it  appeared  to  be
 so  In  the  course  of  the  visit,  I  pick-
 ed  for  scrutiny  a  recently  harvested
 paddy  field  where  an  alg  couple  wag
 working  The  couple  owned  that
 land,  a  total  of  4३  acres  On  this
 one  and  a  half  acres,  the  couple—
 they  have  a  son  and  a  daughter  who

 Occasionally  help—produces  8  tons
 of  rice  and  as  a  second  crop  24
 tons  of  tomatoes  The  produce  fet-
 ches  US  $  30,000  The  inputs,  epart
 from  their  labour,  cost  US  $  6,600.
 This  leaves  the  family  with  a  farm
 income  of  US  $  23400  per  year,
 plus  all  the  rice  they  consume”

 nfs  ae  अधारी  ग्रुप  कर  दे  तो  कोई
 दाम  बढाने  माग  कीकरेंगा  नहीं  कौर  न  किसी
 को  कोई  दिक्कत  होगी  ।  ब  साथ  फोरिया
 जो  बात  वार-टोन  था  कौर  अमरीकन
 बम्ब  मेंट  से  जहा  सब  बाद  हो  गया  था,
 उस  कें  सड़क-य  में  थे  क्या  लिखों  है

 “In  a  Saemaul  Undong  developed
 village  I  visited  some  30  miles  out  of
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 Seoul,  I  went  into  a  home  and  found
 it  had  a  refrigerator,  television,  gas
 cooking  range.  The  house  was  own-
 ed  by  a  couple  with  2  children.
 They  had  ata  acres  of  land  on  which
 they  raise  two  crops  ang  6  buffaloes.
 The  income  of  this  family  of  4  is

 US  $  6,000  per  year.

 तो  जापान  की  बात  आप  छोड  दीजिए
 कोरिया  में  जितना  होता  है,  हिन्दुस्तान  में
 उतना  बाप  पैदा  कर  दें  तो  न  किसान  अधिक
 दामों  के  लिए  'चिल्लाएगा  कौर  न  कल्ब्यूमस
 को  ही  कोई  दिक्कत  होगी  1

 कृषि  कौर  सिंचाई  मंत्रो  (भी  सुरक्षित
 सिंह  बरनाला)  :  वहा  इस  पर  इन्वेस्टमेंट
 बहुत  हैवी  है।

 गयी  द्वारिका  नाथ  तिवारी:  बाप  के  यहा
 क्या  हो  रहा  है,  मैं  उस  पर  भी  जाऊंगा  7  फूड
 की  प्रवेलेबिलिटी  ईजी  हो  गई  है  कौर  इस  बारे
 भें  हम  लोग  कुछ  निश्चिन्त  हैं  लेकिन  मेरी  समझ
 में  एक  बात  नहीं  कराती  है  कि  जब  हमारे  यहां
 परहेज  की  कमी  थी,  तो  श्राप  को  एक्सपोर्ट
 करने  की  क्या  ज़रूरत  थी।

 और  सुरक्षित  सिह  बरनाला  :  पहले  की  थी
 कब  नही  की  है।

 शी  सारिका  नाथ  तिवारी  :  इस
 साल  की  रिपोर्ट में  है।  759  टन
 दी  हैं  7  दूसरी  बात  यह  है, कि  कर्ब  जब
 हमारे  यहां  झन  पूरा  हो  गया  है  तो
 What  was  the  necessity  of  import-
 ing  5.55  lakh  tonnes  of  wheat  and
 rice?

 अगर  कही  बाप  के  कुछ  कॉन्ट्रैक्ट्स  थे  तो  उन
 को  श्राप  मुल्तवी  कर  देते  शौर  प्रश्न  इम्पोर्ट  नं
 करते।...  (व्यवस्थान)

 APRIL  29,  1978  Agr.  &  है... ज  काफ:

 बहू  कमर्शियल  नहीं  है।  भाष  कौ  | 3
 उस  का  दास  देना  पढ़ेगा।

 झपकी  जो  चौथी  शौर  पांचवीं  रिपोर्ट

 हैं,  उन  को  झगर  ऊपर  से  पढ़ा  जाए,  ती  सब

 जगह  हरियाली  ही  हरियाली  दिखाई  देती  है
 और  ऐसा  लगता  है  जैसे  कोई  कमी  नहीं  है
 लेकिन  उस  के  भीतर  से  कौर  गहराई  में  पढ़ा
 जाए  तो  मालूम  होता  है  जैसे  कुछ  हुआ  ही  नहीं
 है।  जब  हम  दूसरे  देशो  से  यहां  की  तरक्की
 की  तुलना  करते  हैं,  तो  मासूम  होता  है  कि

 हमारे  यहां  कुछ  नहीं  हुआ  हैं

 6.54  hrs.

 [Sart  M.  Satyanarayan  Rao  in  the
 Chair}

 बाप  के  यहां  जो  फूड  डिपार्टमेंट  में  मानने
 बेकरी  है,  जोकि  डबल  रोटी  बनाती  है  कौर
 सप्लाई  करती  है  शौर  कई  जगहों  पर  भाप  ने
 उस  को  खोला  है,  उस  के  बारे  मैं  भी  मैं  कुछ
 कहना  चाहता  हूं।  बिहार  के  रांची  मे  इस
 मानने  बेकरी  की  जो  चीज़ें  बनती  हैं  वे  इतनी
 थ  क्लास  हैं  कि  वें  बिकती  ही  नहीं  हैं  उन  को

 कोई  लेता  ही  नहीं  है।  एजेन्सियां बहुत  बन्द
 हो  गई  हैं  और  वहां  उस  का  माल  नहीं  बिकता
 है।  इस  के  साथ  साथ  लेबर  रिलेशन्स  बहुत
 खराब  हैं।  मैं  श्राप  को  बताता  हूं  कि  कुछ  दिन
 पहले  मैंने  बरनाला  साहब  को  एक  चिट्ठी
 लिखी  थी।  शारदापतिं  मिश्रा  एक  आपरेटर
 था।  ड्यूटी  पर  उस  का  हाथ  टूट  गया  कौर
 मारने  बेकरी  ले  उस  की  दवा  करवाई  लेकिन
 उस  का  हाथ  खराब  होने  के  कारण  उस  को
 काम  से  निकाल  दिया  उसे  काम्पैंसेशन  भी

 नहीं  दिया  है  भौर  न  ही  नौकरी  में  रखा  हालांकि
 रेलवे  में  एक  प्राप्ति  टैम्पोरेरी  था  ौर  उस

 का  पैर  कट  गया  था।  रेलवे  ने बुलाकर उस  को

 दूसरा  काम  दिया  कौर  लिफ्टमैन  के  काम  पर
 उस  को  लगा  दिया ।  परमानेंट  कर  दिया
 और  पग्रापके  यहां  जो  आदमी  था  उसका  हाथ
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 ठ  गया  था  जो  तीन  महीने  भ्रस्पताल  में  रहा
 अपने  पास  से  खर्च  करता  रहा  आपने  उसे
 कोई  खर्च  नहीं  दिया  उसको  छापने  हटा  दिया  ।
 उसे  कौर  कहीं  काम  भी  नहीं  मिल  सकता  है  qT

 इस  बार  में  मैंने  आपकी  अटेंशन  भी  ड्रा  की
 थी।  प्रापको  हयमेनेटेरियत  ग्राउण्ड  पर  इसको
 लेना  चाहिए  क्योंकि  दूसरी  जगह  बहू  काम
 नहीं  कर  सकता  है।  उसका  एक  हाथ  पूरी
 तरह  काम  के  लायक  नहीं  हुआ  है  क्योंकि  बनी
 उसे  गर्माहट  चाहिए  तब  जा  कर  वह  काम  के
 लायक  होगा।  तभी  उसे  दूसरी  जगह  काम
 भी  नही  मिल  सकता  है।  इसे  श्राप  देखें।
 एग्रीकल्चर  आज  बहुत  अंश  मे  मौसम  पर
 निर्भर  करती  है  -  मगर  मौसम  खराब  हो  जाए
 तो  जो  इन्वेस्टमेंट  एग्रीकल्चर  में  लगा  है
 वह  नष्ट  हो  जाता  है।  हम  ने  कई  बार  इस
 हाउस  है  में  कहा  है  कि  बाप  ऐसी  कोई  व्यवस्था
 कीजिए  कि  कोई  आदमी  खेती  में  जो  इन्वेस्टमेंट
 करता  है  वह  मौसम  ठीक  न  होने  से  बेकार
 चला  जाता  है  उसको  कुछ  न  कुछ  तो  मिल  जाए  |
 अरब  बाढ़  शा  जाए  तो  इनवेस्टमेंट  बेकार  जाता  है,
 यदि  कही  सूखा  पड़ा  तो  बेकार  1  पांच-सात
 हजार  रुपए  जो  इन्वेस्टमेंट  करता  है  वह  सब
 इन  केलेमिटिज  के  जाने  पर  बेकार  1  किस  से

 कहे  वह  श्राप  इसके  लिए  कोई  न  कोई  उपाय
 कीजिए  जिससे  कि  इन्वेस्टमेंट  करने  वाले  को
 कोई  हानि  न  तो।

 मैंने  श्रमी  आपको  बताया  कि  दूसरे  देशों
 में  कितना  अच्छा  साइंटिफिक  रिसर्च  हो  रहा
 है।  वहां  गृहस्थों  को  बताया  जाता  है  कि
 क्या  करना  है  कैसे  जमीन  में  बोना  है  कैसे
 बीज  डालो  कैसे  पानी  दो  यह  सब  वहां
 बताया  जाता  है।  आपके  यहां  रिसर्च  में  क्या

 दो  रहा  है?  आपके  यहां  का  रिसर्च  इंस् टी-

 ट्युशन  है  जिसके  डायरेक्टर  जनरल  के  बारे  में
 आप  कहते  हैं  कि  वे  संसार  में  सब  से  काबिल
 साइंटिस्ट  हैं।  लेकिन  उनकी  उपलब्धि  क्या

 है।  उनकी  उपलब्धि  यह  है  कि  उनके
 कार्यालय  में  तीन  साइंटिस्टों  ने  सुसाइड

 554  LS—4.
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 किया।  आपने  उसके  लिए  एक  गजेन्द्र गडकर
 कमीशन  भी  बिठाया  था  और  उसने  अपनी
 रिपोर्ट  भी  दी  थी।  रिपोर्ट  में  जो  सुझाव
 दिये  गये  थे  उनकी  तरफ  कोई  ध्याम  नहीं
 दिया  गया।

 सभापति  महोदय  अब  दो  मिनट
 में  श्राप  अपनी  बात  कर  लीजिए  q

 श्री  द्वारिका  नाथ  तिवारी  :  मुझे  बीस-
 पच्चीस  मिनट  चाहिएं  t  मुझे  आप  बताइये
 कि  औरों  को  आपने  कितना  समय  दिया  है  t

 सभापति  महोदय  :  जो  इनिशियेट
 करते  है,  उन्हे  आधा  घंटा  दिया  गया  है  t
 सभी  को  तो  इतना  समय  नहीं  मिल  सकता  ।
 डिप्टी  स्पीकर  साहब  ने  जो  कहा  है,  सही  में
 आप  से  कह  रहा  हूं  ।

 शो  सारिका  नाथ  तिवारी  :  में  आपको
 बिना  चाहता  हूं  कि  इन्होंने  शरबती  सोनारी
 गेहूं  के  बारे  में  जो  कहा  वह  बात  गलत  निकली
 है।  इसके  सम्बन्ध  म  भी  कमीशन  ने  लिखा  है  :

 “The  claim  that  Sharbati  Sonora
 has  high  lysine  content  js  not  subs~

 tantiated.”

 “The  lysine  content  of  Sharbati
 Sonora  could  not  be  as  high  as  that
 of  milk.”

 77  hrs,

 कमीशन  ने  यह  भी  कहा  है  कि  इसका
 कुछ  प्रेम  लेबोरेट्री  में  भेजा  जाए  आर  वहां
 इसकी  जांच  की  जाए  ।  लेकिन  तीन  ष
 हो  गये,  तभी  तक  कुछ  नहीं  हुआ  ।  उन्होंने
 ब्लफ  किया  है  शौर  ब्लफ  कर  के  उन्होंने  अखाडे
 ले  लिया  ।  झूठा  शोशा  छोड़  कर  उन्होंने  यह
 क्राम  तो  कर  लिया।  दूसरी  बात  उन्होंने
 कहा  कि  बाजरा  पर-हेक्टर  87  क्विंटल  होता
 है।  मैंने  इसके  बारे  में  प्रश्न  भी  पूछा  था  +
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 [ett  द्रारिकानाथ  तिबारी]

 उन्होने  जो  कहा  था,  श्राप  देखना  चाहें  तो
 में  व ेसकता  हू  ।  इसमें  मीन  प्रोड्यूस  लिखा  है  t

 यह  एक  रिपोर्ट  है  टेबल  न०  30  उसमें
 भीन  प्रोडयूस  है  23  47  पर  हैक्टर  i
 तो  ऐसे  साइंटिस्ट  जा  ब्लफ  में  रहना  चाहते
 &  शौर  हमारे  राज्य  मंत्री  जी  उसकी  सपोर्ट
 में  आये  ।  जो  जो  ज्यातिमेय  बसु  ने  फिगर
 दिया,  उसको  कट्रेडिक्ट  किया  t  wa  उनका
 जवाब  दिया  जाये,  ता  भज्जी  तही  लगता  है
 जवाब  तो  दे  सकते  है  शाप  जिसको  सपाट
 में  जाये  4,  उस  सम्बन्ध  में  गजेन्द्र गडकर
 कमीशन  नें  क्या  कहा  है,  चह  म  बता  देना

 चाहता  हू  ।  पेज  i0  पर  लिखा  है

 “At  the  IARI  some  of  us  met  a
 cross  section  of  scientists,  junior  and
 senior,  and  we  found  to  our  dismay
 that  in  the  minds  of  most  of  them
 there  wag  8  sense  of  disappointment
 dissatisfaction  ang  frustration  and
 even  fear.”

 बह  बरते  यह  है  कि  जो  साइंटिस्ट  डींग
 हुआ,  उसने  रिसर्च  किया,  उसका  नीचे  ज़बान
 की  कोशिश  करते  हैं  यह  नहीं  कि  फैमिली

 में  कोई  आदमी  अगर  चरागे  निकलना  चाहता
 है  तो  उसे  सहारा  देकर  ऊपर  बनाये  ऐसा  नही
 बल्कि  उसे  नीचे  गिराते  है  ।

 मैंने  एक  केस  के  लिये  बरनाला  साहब
 को  लिखा  था  24-9-77  का  पहले  इनसे
 कहा  था।  साइंटिस्ट  की  रिसच  के  बाद  यह
 कहते  है  कि  श्रारिजनल  नही  है  ठीक  नही  है  ।
 उसका  एडीबी  घायल  के  सम्बन्ध  म  रिसर्च
 था।  उससे  कंट्री  को  2  सो  बराड़
 का  हर  साल  घाटा  हो  रहा  है।  हमने  कहा
 था  कि  साइटिफिक  बात  है,  भेज  दीजिये
 उच्च  स्तरीय  समिति  को  दूध  का  दूध  धौर
 पानी  का  पानी  हो  जायेगा,  लेकिन  बरनाला
 साहब  ने  जबाब  नहीं  दिया  |  लगभग  6
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 महीने  से  ज्यादा  हां  गये  ।  हम  तो  कहते  हैं
 बि  जो  साइंटिस्ट  पर  उठ  रहा  है,  उसको
 सहारा  दीजिये  ।  लेकित  उसका  नीचे  गिराने
 की  कोशिश  हा  रही  है  यह  मैं  भ्र पनी  बात
 नही  कह  रहा  हू  यह  मैं  गजेन्द्र गडकर  कमेटी
 की  रिपार्ट  बता  रहा  g  fr  जिस  पर  आपने
 ध्यान  नहीं  दिया

 “The  Head  of  the  Division  does
 not  give  facilities  for  work  ang  fav-
 ours  go  to  those  who  work  for  hum
 There  328  no  academic  atmosphere,  as
 there  725  no  free  discussion  and  re-
 search  projects  and  results  obtained
 Senior  scientists  insert  their  names
 In  the  research  paper,  even  though
 they  do  not  do  the  actual]  work.”

 ता  कुछ  ऐस  इनका  पीटर  ६  ज।  कुछ  करते
 नही  हें  झपना  नाम  डाल  दत  है  झोर  जा
 असली  काम  करता  है  उसका  नीचे  गिराने

 की  कोशिश  करत  है।  उनकी  फाइडिग  है

 ‘We  see  that  most  of  these  com-
 Plaints  are  genuine  and  they  shauld

 be  remedied  ”

 क्या  रेमेडी  हुई  है  ?  क्या  सरकार  चाहती  है
 कि  फिर  कोई  साइंटिस्ट  फ्र स्टेशन  में  प्राइम
 हत्या  करे  ?  क्या  तभी  उसकी  नींद  खुलेगी  ?
 श्री  गजेन्द्र गडकर  सुप्रीम  कार्ट  वे  एक्स-चीफ
 जस्टिस  थे  ।  उनकी  रिपार्ट  बहुत  महत्वपूर्ण
 है  ।  सरकार  उसकी  रीकमैडेशन्ज़  का  इम्प्लीमेंट
 क्यो  नहीं  करती  है  ?  इस  में  क्या  कठिनाई
 है  »  उन्होने  एक  शौर  फार्मिग  यह  दी  है

 “Persons  not  qualified  in  a  parti-
 cular  discipline  are  appointed  in
 that  discrpline  ”

 चहा  प्र  कोई  साहब  है  श्री  मूर्ति  जो  णा
 डिसिप्लिन  का  नहीं  जानते  थे,  लेकिन  फिर
 भी  वही  बहाल  हो  गमे  कौर  दूसरी  का  ब्लेम
 नीचे कर  दिया  गया।  मगर  हमारी  साइ टि फ्रिक
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 इंस्टीट्यूशन्स  में  ऐसा  ही  होता  रहा,  तो  हम
 जो  जापान  या  कोरिया  की  तरह  अपनी  खेती
 को  बनाना  चाहते  है,  वह  जौसे  हो  सकेगा  ?
 हम  गृहस्थ  लोग  भाष  में  दो,  चार  रुपये  बढाने
 के  लिए  इतनी  कोशिश  करते  है  ।  उधर
 पच्चीस,  पचास  मन  पैदावार  बढाई  जा  सकती
 थी  लेकिन  उस  की  तरफ़  ध्यान  नहीं  दिया
 जाता  है।

 जहा  तक  इरीगेशन  का  सम्बन्ध  है,
 हमारे  यहा  बिहार  में  सडक  प्रोजेक्ट  है।  उस
 का  ज्यादा  हिस्सा  मेरी  कास्टीट्यएन्सी
 गोपालगज,  से  पास  करता  है  |  पंद्रह  बरसो
 से  जमीन  ली  हुई  है।  पैदाघार  बद  है।  लेकिन
 कभी  पानी  कुछ  दूर  पाया  है,  जागे  नहीं  बढ
 सका  है  |  पहले  इस  प्रोजेक्ट  पर  खर्च  का
 एस्टीमेट  ७4  करोड  रूपये  था,  जबकि  श्री
 यह  250  करोड  रुपये  है  ।  मंत्रालय  की
 रिपोर्ट  में  कहा  गया  है  कि  यह  दि  बैस्ट  स्कीम
 इन  दि  होल  ग्राफ  इडिया  है  -  उस  वक्त
 इस  का  खर्चा  पर  एकड  बहत  कम  था।  अब
 तो  ज्यादा  हो  गया  है  ।  हस  प्रोजेक्ट  को  पंद्रह
 बरस  से  लटकाए  हुए  है  ।  मैने  पहले  भी  कहा
 है  कि  जो  स्कीम  सरकार  ने  हाथ  मे  ली  हुई
 है,  उसे  जल्दी  पूर्ण  किया  जाये,  ताकि  सरकार
 को  भी  आमदनी  हो  सके  श्र  गृहस्थ  लोगो
 को  भी  लाभ  हो,  वर्ना  अगर  हम  सब  स्कीमों
 को  चलाते  रहें  कौर  किसी  को  भी  कम्पलीट
 न  करे,  तो  हमारा  रुपया  ब्लाक  होगा,  गृहस्थी
 की  खेती  तो  मारी  ही  जायेगी  t

 यहा  नहर  का  जो  तट बन्ध  वना  हुजरा  है
 उसमे  इतना  सीपेज  होता  है  कि  अंग लब गल
 की  हजारो  एकड  जमीन  डूब  जाती  है  -  उस
 नहर  से  फायदे  से  अधिक  नुक्सान  हो  रहा  है  ।

 मंत्री  महोदय  इस  के  लिए  प्रापर  एरेजमेंट
 करे  कि  कहा  कपिल  रोवर  रोकना  है,  कहा
 लहर  शोर  वालिया  बनानी  है।  मैंने  पहले
 भी  कहा  है  कि  जब  भारत  सरकार  रुपया

 देती  है,  तो  ह  एक्जीक्यूशन  को  भी  अपने
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 हाथ  मे  ले  ले,  हमें  कोई  उज्  नहीं  है  7  लेकिन
 उसने  अपने  हाथ  में  नही  लिया  ,  वह  बिहार
 ग्वमेंट  की  मार्फत  बना  रही  है,  तो  यह
 कम  से  कम  सुपरविजन  तो  रखे  कि  काम
 किस  तरह  चल  रहा  है  !

 प्रभी  इस  सदन  में  धान  शौर  गेह  के

 दारो  में  कमपेरिज्ञषन  किय।  गया  है।  ए  भाई
 To  डी०  एम०  के०  के  माननीय  सदस्य  ने
 गवर्नमेंट  को  एक्यूट  किया  है  कि  बह  मार्शल
 है।  बह  भूल  जाते  है  कि  घान  90,  95  दिनो
 में  तैयार  होता  है,  जबकि  गेहू  :35,  740
 दिनो  में  तैयार  होता  है  ।  धान  को  खाने
 लायक  बनाने  में  एक-तिहाई  हस्व  निकल
 जाता  है।  मगर  तीन  दत्त  धान  हो,  ता  मन
 चावल  निकलेगा  ।  इसलिए  हम  नहीं
 समझते  कि  सवर्नमेट  कोई  डिसक्रिमिनेशन  कर

 रही  है।  यह  इडिसक्तिमनिेशन  का  चार्ज
 गलत  है।  छ  महीने की  जमीन  की  मालगुज़ारी
 और  छ  महीने  की  मेहनत  सामने  रखिये
 शौर  फिर  दाम  मिलाइये  1  भ्रमर  माननीय
 सदस्य  चावल  ओर  गेह  के  दाम  बराबर  करने  के

 लिए  कहते,  तो  हमे  कोई  उज्र  न  होता  ।  लेकिन
 केवल  धान  का  दाम  इस  तरह  से  हो  यह  ठीक

 नहीं  है  ।  इसलिए  मै  कहा  कि  शायद

 उन्होने  इसे  शक  तरह  से  देखा  नही  है  t

 (व्यवधान)

 SHRI  M.  R  LAKSHMINARAYAN-
 AN  (Tindivanam):  It  ig  not  90  days.
 It  takes  mmimum  35  days.

 att  दवा रिका नाथ  तिवारी  :  जैस  पोटा
 होता  है,  पोस्टों  का  दाम  कितना  होता  है  ?

 50  रुपया,  60  रुपया  क्विंटल  |  तो  क्या  हम
 यह  कहेंगे  कि  इस  में  डिस्क्रिमिनेशन

 हुआ  है  ?  यह  तो  गलत  बात  होगी  ।  इसलिए
 मैं  यह  कहूंगा  कि  सब  चीजों  को  देखते  हुए
 इस  सबब  मे  मैं  गवर्नमेंट  को  ऐक् यूज  नही  कर
 सकता  हूं  ।
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 री  द्वारकानाथ  तिवारी]

 मत  में  में  यह  कहेगा  कि  श्राप  अपने
 रिस्  का  ठीक  तरह  से  आगे  बढ़ाइए  तभी
 उससे  तरक्की  हा  सकती  है,  नहीं  ता  प्राइस
 को  मार  बराबर  बना  रहेगा।,  झप  उस  का
 समाधान  नहीं  निकाल  सकेंगे  ।

 *SHRI  K.  T  KOSALRAM  (Tiru-
 cnendui):  Mr,  Chairman,  I  raise  to
 say  a  few  words  on  the  Demands  for
 Grants  of  the  Ministry  of  Agriculture
 and  lirigation  My  hon.  friend,  Shri
 Arunachalam,  in  his  speech  made  a
 fervent  plea  for  a  non-partisan  ap-
 Proach  from  the  Central  Government
 towards  the  paddy-growers  in  the
 country.  When  I  hear  the  speeches
 from  the  Ruling  Benches,  I  am  at  a
 Joss  to  understand  they  comprehen-
 5700  about  the  problems  of  paddy  cul-
 tivators.  4  am  sorry  to  say  that  if  a
 Centra]  Minister  hailg  from  Maha-
 rashtra  or  from  Punjab,  he  js  not  the
 Minister  just  for  Maharashtra  or
 Punjab.  For  instance,  Shri  Barnala  5
 not  merely  a  Minister  for  Punjab,
 He  as.  the  Union  Minister  of
 Agriculture  for  the  entire  country. He  cannot  afforg  to  adopt  parochial
 approach  to  national  problems.  He
 cannot  also  look  at  national  problems
 from  his  Party’,  view  point.  Political
 predelictions  must  be  set  aside  in
 trying  to  resolve  issues  of  national  jm_
 portance  If  this  is  not  done,  I  am
 afraid  that  the  country  will  come  to
 gricf  We  have  suffered  ang  spent
 several  years  in  prison  for  the  coun-
 try’s  freedom  We  are  confounded  by
 the  Janata  Party’s  policies  ang  pro-
 grammes  and  I  am  constraineg  to  re-
 mark  that  the  nation  wil]  be  torn  as
 under  if  the  Janata  Government  does
 not  mend  its  ways  of  working

 Sir,  wheat  gets  Rs.  8  more  and
 rice  gets  only  Rs.  3.  t  is  not  neces-
 sary  to  dilate  on  this  difference.  The
 Central  Government  is  responsible
 for  the  violent  farmers’  agitation  in
 Tamil  Nadu.  The  Janata  Govern-

 *The  original  speech was  deliveredin  Tamil.
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 ment  at  the  Centre  cannot  escape
 from  the  blame  for  the  Police  Firing
 in  Tamil  Nadu  which  ended  in  the
 loss  of  many  valuable  human  hives.
 The  State  Government  has  no  part
 for  the  worsening  situation  in  Tamil
 Nadu.  I  charge  the  Central  Govern-
 ment  for  formulating  ang  :mplement-
 ing  such  policies  in  the  agricultural
 sector,  which  igs  vital  for  the  very
 Sutvival  of  the  nation.

 In  the  North  thousands  of  villages
 are  ravaged  by  roving  flood  waters
 with  monotonous  regularity.  Acute
 drought  stalks  the  southern  earth  with
 no  intermission.  Unfortunately  for
 years  and  years  we  are  the  silent
 spectators  of  varying  fury  of  Nature.
 Sir  C,  P.  Ramaswamy  Iyer,  some  tour
 decades  ago,  talked  of  linking  Ganga
 with  Cauvery  for  saving  ‘he  people
 of  the  country  from  this  eternal  twin
 misery.  Shr  K  L.  Rao  twenty  years
 ago  emphasised  the  necessity  for  im-
 plementing  such  a  scheme  in  the  in-
 terest  of  the  nation.  Now  Dastur
 Committee’s  Report  about  this  scheme
 is  with  the  Central  Government.  Shri
 Barnala  cannot  also  controvert  the
 World  Bank’s  willingness  to  lend  as
 much  money  ag  is  required  for  this
 project.  The  Minister  of  Agriculture
 will  also  agree  with  me  that  this  pro-
 ject  has  the  potential  for  solving  the
 ever-aggravating  unemployment  pro-
 blem  in  the  country.  This  project,
 besides  solving  the  problems  of  floods
 and  drought,  will  generate  unprece-
 dented  enthusiasm  for  national  inte-
 gration  I  request  the  hon.  Minister  to
 bestow  his  personal  attention  on  this
 project  and  initiate  the  necessary  pre-
 liminaries  for  which  the  nation  will
 be  grateful  to  him.

 I  will  now  come  to  the  waste  of
 water  from  West-flowing  rivers  in
 Kerala,  to  the  tune  of  250  cft.  The
 Irrigation  Commission  recommended
 the  constitution  of  a  Technical  Team
 for  formulating  proposals  for  the  uti-
 lisation  of  this  water  for  irrigation.
 The  concurrence  of  the  Kerala  Gow
 ernment  was  also  obtained.  In  reply
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 to  my  Question,  the  hon,  Minrster  of
 Agriculture  stated  that  the  Team
 would  start  functioning  and  submit
 its  report  within  six  months.  Unfor-
 tunately,  even  aften  four  months  of
 this  reply,  this  Team  has  not  yet
 taken  off  the  rails.  When  I  enquired
 from  the  Department  about  this,  I
 was  told  that  the  Kerala  Government
 has  not  yet  communicated  the  name
 of  the  Engineer  to  be  appointed  on  this
 Team.  In  the  presence  of  the  Prime
 Minister  the  Kerala  Chief  Minister  has
 given  the  concurrence.  I  begin  to
 doubt  whether  there  is  a  Government
 at  all  gt  the  Centre.  If  it  is  there,
 why  should  there  be  such  inordinate
 delay  in  the  matter  of  utilising  2280
 eft,  of  water  which  could  cultivate  2
 lakh  hectares.  The  Department  of
 Irrigation  continues  to  be  a  dumb  doll
 so  far  as  this  project  is  concerned  [
 want  to  the  Minister  to  comment  on
 this.  Unless  the  constitution  is  amen-
 ded  io  take  the  Irrigation  from  the
 State  and  include  it  in  the  Union  list
 no  meaningful  result  will  be  obtained.

 The  Irrigation  Commission  has  also
 identifieg  drought-prone  districts  in
 the  country.  In  Tamil  Nadu,  Tirunel-
 veli  and  Ramanathapuram  Districts
 are  declared  famine-affected  areas.
 The  hon,  Minister  has  replied  to  ano-
 ther  question  of  mine  that  the  work
 on  the  exploration  and  exploitation  of
 ground-water  resources  in  these  areas
 has  already  started.  I  do  not  know
 whether  the  technical  people  are  so-
 journing  in  Himalayas  or  in  Kanya-
 kumari,  as  I  do  Not  see  anvone  of
 them  at  work  in  these  areas.  Sir,  the
 only  way  to  solve  the  problem  of
 drought  in  Tamil  Nadu  is  to  explore
 and  exploit  under  ground  water  re-
 sources  and  West  flowing  rivers.

 Kanyakumari  is  an  Assembly  Con-
 stituency  in  my  Parliamentary  cons-
 tituency.  It  has  been  declared  8
 Backward  District  by  the  Planning
 Commission  itself.  Yet  nothing  is
 being  done  to  develop  this  area.  This
 part  abounds  in  marine  wealth.  I
 have  been  informed  in  a  reply  to  my
 question  that  the  Planning  Commis-
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 sl0n  has  sanctioned  the  development
 of  Chinnamuttam  Fishing  Harbour.  I
 am  also  told  that  technical  approval
 has  also  been  accorded  for  this  scheme,
 It  is  inexplicable  to  me  why  this
 scheme  js  still  hibernating.  I  wonder
 whether  the  hon.  Minister  is  aware  of
 things  happening  around  him.  Shri
 Bhanupratap  Singh  has  stated  on  the
 floor  of  this  House  that  he  was  not
 aware  that  we  are  exporting  crore:
 worth  of  prawn  fish  from  this  area  to
 Japan,  America  and  Australia.  Later
 on  he  corrected  his  reply.  It  is  re-
 grettable  and  equally  reprehensible
 that  the  officials  of  the  Ministry  do  not
 properly  brief  the  Ministers  respon-
 sible  to  this  House.  During  the  Bri-
 tish  days,  small  fishing  harbours  lke
 Kayalpattinam,  Kulasekherapattinam
 ete.  were  doing  roaring  export  busi-
 ness  in  fish.  Now  they  are  in  disuse.
 That  is  why  {  demand  that  Chinna-
 muttam  Fishing  Harbour  project  must
 be  implemented  without  any  dely.

 Besides  earning  valuable  foreign
 exchange,  fish  as  a  diet  will  improve
 the  health  of  the  nation.  Only  3  per
 cent  or  4  per  cent  people  are  vege-
 tarians  and  the  remaining  97  per  cent
 people  are  non-vegetarians.  By  giving
 due  importance  to  the  growth  of
 fishery,  we  will  be  able  to  increase
 the  foog  supply  to  our  people.  The
 Agriculture  Ministry  should  pay  at-
 tention  to  the  development  of  inland
 fishery  also.

 I  do  not  know  which  Minister  of
 the  Central  Government  is  correct.
 Shri  Charan  Singh,  our  Home  Minis-
 ter,  who  claims  to  be  the  sole  leader

 of  farmers  in  the  country,  says  that
 70  per  cent  allocation  in  the  Budget
 is  for  agriculture.  Shri  Barnala  says
 that  40  per  cent  allocation  fs  for  agri-
 culture  and  irrigation,  If  it  is  true
 that  70  per  cent  has  been  given  for
 agriculture  and  irrigation,  what  is  the
 dificulty  in  allotting  30  per  cent  for
 irrigation  schemes?  Nanguneri  Taluk
 in  my  constituency  is  a  permanent
 victim  of  famine  and  drought.  The
 former  Chief  Minister  of  Tamil  Nadu,
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 {Shi  K  T  Kosalram])

 Shri  Karunanidhi,  laid  the  founda-
 tion  stone  for  three  irrigation  projects
 an  this  atea  Now  the  present  Stete
 government  puts  forth  the  plea  of
 paucity  of  funds  for  not  smplementing
 these  schemes  The  State  «rovern-
 ments  do  not  have  adequate  resources
 for  :mplementing  such  minor  =  irriga-
 tion  schemes  Water  is  the  basic
 necessity  for  agmculture  and  if  3६  oy
 supphed  2n  ahundance  the  agriculture
 develops  which  in  turn  raises  the
 standard  of  living  of  the  farmers
 The  Central  Government  should  come
 to  the  assistance  of  State  Government
 in  implementing  such  vital  mimor  iiri-
 gation  schemes

 Commg  now  to  sugarcane  Punjab
 occupies  premier  place  in  getting
 Rs  80  per  quintal  of  sugarcane,  U  P
 comes  next  to  that  and  Maharashtra
 occupies  the  thrd  place  But  the
 sugarcane  cultivators  in  Tamil  Nadu
 and  Andhra  Pradesh  get  the  lowest
 price  for  thelr  sugarcane  Shri  Aru-
 nachalam  referred  to  Wheat  Lobby
 ॥  will  refer  to  the  Sugarcane  Lobby
 of  the  North  which  deprives  sugar
 cane  cultivators  of  South  from  getting
 even  a  fair  pnce  for  their  product
 In  these  circumstinces  how  can  you
 condemn  the  slogan  North  waxes  and
 South  wanes?  If  this  pohcy  of  dis-
 crimination  75  prepetuated  I  am  afraid
 that  that  the  country  will  go  to  pieces
 J  warn  fie  Central  Government  to  do
 something  positive  in  this  matter

 Under  the  provisions  of  Wild  Life
 Protection  Act  the  agriculturists  bv-
 mg  in  the  foot-hills  of  Western  crhats
 in  Tam!l  Nadu  are  compelled  to  pay
 fines  amounting  to  thousands  of  rupees
 for  grazng  their  cattle  even  in  adia~
 cent  open  spaces  to  the  forest  area.
 Sir  the  cattle  ig  the  back-bone  of  our
 agriculturists  Where  will  they  ००  for
 grazing  their  cattle?  If  necessary  the
 Wild  Life  Protection  Act  must  he  80
 amended  as  to  enable  to  the  agricul-
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 turists  to  graze  thier  cattle  in  the  open
 spaces  rear  the  declared  forest  area
 and  one-mile  belt  can  be  declarcd  as
 permissible  for  this  purpose

 Sir  m  Ambasamudram  and  Kanya-
 kumar:  forests  about  5000  acres  are
 there  without  trees  ang  plants  This
 areg  should  be  developed  for  the  pur-
 pose  of  resettling  the  refugees  from
 Sri  Lanka  who  are  pouring  in  Rama
 nathapuram  and  Tirunelvel:  Districts
 As  these  people  are  mainly  plantation
 labour  I  suggest  that  this  area  should
 be  developed  for  cardamom  cultiva-
 tion  which  would  earn  foreign  ex-
 change  for  the  country

 It  34  necessary  to  refer  the  preval-
 ence  of  bondeg  labour  among  fisher
 men  in  my  area  Some  middlemen
 own  all  the  catamarans  and  the  nvion
 nets  ‘The  fishermen  are  exploited  as
 their  bonded  labour  I  suggest  that
 this  bonded  labour  must  be  abolished
 by  the  Government  providing  cata-
 marans  and  nylon  nets  to  fishermen
 directly  and  rescue  them  from  these
 human  _  sharks  As  I  said  earher
 prawn  fish  worth  25  crores  of  rupees
 ate  exported  from  my  area  For  want
 of  a  processing  unit  we  are  unable  to
 augment  this  export  trade  <A  proces-
 sing  umt  must  be  set  up  here  near
 Tuticorin  and  export  through  the
 Tuticorin  Port  must  be  encouraged,
 rather  than  sending  them  through
 Cochin  Port

 It  cannot  be  denied  that  agro-based
 Industrie,  should  come  up  in  rural
 areas  But  without  adequate  infra-
 structure  in  the  rural  areas  they  can-
 not  be  a  success  I  suggest  that  what-
 ever  financial  and  physical  facilities
 are  required  for  the  establishment  of
 agro-based  industries  in  ruta]  areas,
 the  Government  of  India  must  extend
 them  by  formulating  broad  guidelines
 for  the  same

 With  these  words  I  conclude  my
 speech
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 की  लखन  लाल  कपूर  (पूणिया)  :
 सभापति  महोदय,  कृषि  मंत्रालय  की  मांगों
 के  लिस्वन्ध  में  से  यह  कहना  चाहता  हैं  कि
 भारत  एक  क्ष  प्रधान  देश  है  और  कृषि
 भारत  की  अर्थ-व्यवस्था  का  मेरुदंड  है।

 भारत  की  गरीबी,  बेकारी  जौर
 जीवनोपयोगी  आवश्यक  वश्तुगनों  का  निदान
 एकमात्र  कृषि  को  प्रधानता  योजना  में  देने  पर
 निर्भर  करता  है  |  मैं  इस  अवसर  पर  एक
 बुनियादी  प्रश्न  को  छेड़ना  चाहता  हूं  भौर
 यह  यह  है  कि  जब  जनता  पार्टी  ने  अपना
 घोषणा  पत्र  जारी  किया  था  तो  उसने
 आदत  को  जनता  से  यह  वायदा  किया  था
 कि  “जनता  पार्टी  भूमि-सुधार  कानूनों  पर
 ईमानदारी  से  अमल  करेगी  t  धरती  के
 हस्तान्तरण  में  और  किसानों  की  जोत
 छोड़ने  मे  जो  जालसाजियां  की  गई  है
 उनकी  जांच  की  जायेगी  और  इस  कार

 कानून  की  जो  लुटिया  सामने  आयेगी  उनको

 दूर  किया  जाएगा  ।  जमीदारी  प्रथा  को  खत्म
 किया  जाएगा  t  दखल  की  जाने  वाली  धौर
 खेती  लायक  बनाई  जाने  वाली  धरती  का
 वितरण  भूमिहीन  किसानों,  विशेषता  हरिजनों
 और  आदिवासियों  मे  किया  जाएगा  a

 सभापति  महोदय,  इस  सदन  में  पिछले
 30  वर्षों  मे  कृषि  मंत्नालय  की  मांगों  पर  चर्चा
 चल  रही  है  ओर  हर  साल  इन  मांगों  को  यहा
 पर  पेश  किया  जाता  है।  भूमि-सुधार  के
 सम्बन्ध  में  मुझे  वह  कहना  है  कि  राज  से  30
 बचे  पहले  जमीदारी  प्रथा  का  अन्त  हुआ
 लेकिन  जमीदारी  प्रथा  के  अन्त  के  बाद  जो

 बुनियादी  सवाल  था,  भारत  की  जनता  को
 जो  सामाजिक  न्याय,  सोशल  जस्टिस  मिलनी
 चाहिए  थी,  आज  तक  देश  की  जनता  को
 वह  सामाजिक  न्याय  नहीं  मिल  पाया  है  rn
 ora  भी  7  करोड़  50  लाख  परिवार  खेती
 प्र  निर्भर  है।  इनमें  से  70  फीसदी  परिवार

 एक  तिहाई  जमीन  पर  निर्भर  करते  हैं  कौर
 शेष  चंद  मुट्ठीभर  लोग  दो-लिहाज  जमीन
 के  मालिक  बने  हुए  हैं।  जिस  तरह  से  उनका
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 कब्जा  अंग्रेजों  कौर  मुगलों  के  जमाने  में  जमीन
 पर  था,  राज  भी  उसी  तरह  से  थे  इततो  बढ़ी
 ज़मीन  पर  कब्जा  जनाये  हुए  हैं।  इस  तरह
 देश  की  इतनी  सारी  भूमि  इन  सात  लाख
 परिवारों  के  हाथों  में  है।  जो  भूमिधर  छोटा
 किसान  था,  यह  धीरे-धीरे  शौर  छोटा  किसान
 बनता  चला  गया  ।  जीविका  न  चलने  से
 अपनी  जमीन  को  बेचता  चला  गया  कौर
 इस  तरह  से  वह  खेतिहर  मज़बूर  बनता
 चला  गया  |  957  भें  34  फीसदी
 लोग  भूमिहीन  थे  ।  977  मे  उनकी  संख्या
 बढ़कर  कर  5i  फीसदी  हो  गयी  ।  ज़मीन
 के  ऊपर  से  उनके  कब्जा  हटने  का  यह  परिणाम
 है  ।  आजकल  इस  देश  से  70  फीसदी  परिवार
 गरीबी  की  रेखा  के  नीचे  है  शौर  देहातों  में
 तो  80  फीसदी  परिवार  शीर  उत्तर  बिहार  मे
 90  फीसदी  परिवार  गरीबी  की  रेखा  के  नीचे
 है

 सभापति  महोदय,  मै  इस  सम्बन्ध  में
 कहना  चाहता  हु  कि  सरकार  को  इस  सम्बन्ध
 में  कोई  ठोस  नीति  अपनानी  चाहिए।
 जनता  पार्टी  के  शासन  काल  का  एक  वर्ष  पूरा
 हो  गया  है  मै  पूछना  चाहता  हूं  कि  इस
 एक  वर्ष  के  दौरान  आपने  भूमि  सुधार  के
 नाम  पर  क्या  किया  है?  कौन  सा  कदम
 आपने  इस  दिशा  में  उठाया  है  ?  मै  समझता
 हूं  कि  जब  तक  भूमि  सुधारों  के  काम  को
 वार-फिटिंग  पर.  अन्य  कामो  को  गौण  करके
 नही  प्रारम्भ  किया  जाएगा  तब  तक  देश
 के  भ्रमर  राज  जो  कोहराम  मचा  हुआ  है,
 जो  असंतोष  फैला  हुआ  है  शाये  दिन  ला  एण्ड
 झालर  के  मामले  सामने  श्री  रहे  है,  आये  दिन
 लोग  लाठी  और  गोली  के  शिकार  हो  रहे  है,
 इन  समस्याओं  पर  सरकार  काम  नहीं  पा
 सकेगी  ।  में  समक्षता  हूं  कि  ये  काम  इस  लिये
 नही  ही  पा  रहा  है  कि  मुट्ठी  भर  पृ जीप ति  और
 सामंती  लोग  जो  जमीनों  को  लेकर  बढे  हुए,
 थे  बहुत  बिक  प्रभावशाली  है।  वे  यह  नहीं
 जानते  हैं  कि  वे  ज्वाला मली  पर  बैठे  है  शौर
 वह  दिन  दूर  नही,  झगर  लोकनायक  जयप्रकाश
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 नारायण  के  शब्दों  में  सम्पूर्ण  क्राति  नहीं  होती
 है  तो  मैं  समझता  हू  कि  इस  देश में  खूनी  क्राति
 हो  कर  रहेगी  ।  इसे  कोई  रोक  नहीं  सकेगा  |
 इसलिए  मैं  माग  करता  हूं  कि  श्राप  मेहरबानी
 करके  इस  समस्या  को  हल  कीजिए  t  राज
 देश  मे  जो  कपास  पैदा  करता  हे  वह  नगा  है,
 जो  कुदा  खोदता  है  वह  प्यासा  है,  जो  मकान
 बनाता  है  वह  बेघर  है  ।  ठस  तरह  का  अन्याय
 और  इन् जस्टिस  भ्र धिक  नहीं  चल  पायेगा
 और  न  चलने  दिया  जाएगा  t  उस  सब  भ्रस्थाय
 के  लिए  जा  भी  दोषी  है  उनके  खिलाफ  आपको
 कदम  उठाना  पड़ेगा।  इस  सब  का  क्या  राज  है?
 इसका  राज  यही  है  कि  राज  भी  राजनीतिक
 कौर  पथिक  शक्ति  उन्हीं  लागा  के  हाथों  में
 है  जिन  लोगों  के  हाथो  मे  सामन्ती  शासन  था।
 जिन  लोगों  के  हाथों  में  पड़ी  है,  ज़मीन  है
 ये  वही  लाग  है  जो  अपने  हाथो  से  काम  नहीं
 करते  है शरीर  गरीबो  का  णांवण  करते  हे  t
 इन  लोगों  के  हाथों  मे  राजनीतिक  और  झा थिक
 शक्ति  हाने  के  कारण  ही  आज  भूमि  सुधार
 सही  हो  रहे  है  -  गरीबों  का  जमीन  नहीं  मिल
 रही  है  ।  इस  सरकार  का  गरीबा  के  मसले
 पर,  समस्याओं  पर  ध्यान  देना  होगा  |

 अभी  कहा  गया  कि  71  हंजार  परिवारों
 का  हमने  जमीन  दी  ।  मैं  आपसे  पूछना  चाहता

 ह्  कि  आपने  7  हजार  परिवारों  को  घर
 बनाने  के  लिए  जा  जमीन  दी  थी,  उसका
 नतीजा  क्या  हया  है?  इन  7  हजार  परिवारों
 में  कितन  लॉग  है  जिन्होंने  कि  मकान
 बनाये  है  ?  कितने  लोगों  का  राइट

 टू  प्रार्थी  मिला  है?  मैं  आपके  सामने

 एक  उदाहरण  रखना  चाहता  ढ़  t  पटना
 के  प्रनुग्रहनारायण  इंस्टीट्यूट  श्राफ  सोशल
 स्टडीज  की  एक  रिपोर्ट  छपी  है।  उसमे
 दिया  गया  है

 “In  the  wake  of  poor  peasants
 movement  in  early  seventies,  an  at-
 tempt  was  made  by  the  State  Gov-
 ernment  to  give  legal  ownership
 right  to  almost  all  the  rural  poor  at
 Jeast  with  respect  to  the  homestead
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 lands.  n  a  sample  of  5  villages  in
 North-West  Bihar,  we  found  that
 8638  per  cent  of  the  poor  peasants
 householdg  who  after  having  receiv-
 ed  the  ownership  rights,  continued
 to  work  at  their  farmer  overlords’
 place  on  the  same  oppressive  terms
 ang  conditiong  of  work.  Thus,  this
 grant  of  legal  right  was  not  suffi-
 cient  to  free  them  from  the  infor-
 mal  bondage  Such  is  the  extent  of
 ruthless  domination  of  the  rural
 rich  over  the  poor  peasants”

 यह  आपके  सामने  है  7  इसलिए  मैं  कहना
 चाहता  हूं  कि  हमारे  समाज  मे  करीब-करीना  एक
 तिहाई  ऐसे  लोग  है  जो  भूमि  से  उचित  है  ।

 यह  देश  कृषि  प्रधान  है  कौर  80  फीसदी  लोग
 गांवों  मे  रहते  है।  करोड़ो  लोगो  के  लिए
 रहने  की  जगह  नहीं  है,  पीने  का  पानी  नहीं
 है,  'उसके  लिये  श्राप  व्यवस्था  करें  ।

 सरकार  की  तरफ  से  सब  से  पहले
 जमीन  खरीद  कर  या  लैंड  सीलिंग  करके  जो
 जमीन  निकली  है,  उसे  लोगो  को  आवास  के  लिए
 चर  बनाने  के  लिए  मफ्त  दे  और  मकान  बनाने
 के  लिए  लान  भी  दे  मैं  समझता  हूं  कि
 सोशल  जस्टिस  का  यह  पहला  कदम  होना
 चाहिये  ।

 500  करोड़  रुपये  का  इस  बजट  में

 पशु-पालन  का  प्रावधान  क्या  गया  है  |
 मैं  समझता  ह्  कि  यह  उनको  नहीं  मिलने
 वाला  है,  क्योकि  उनका  काई  गारन्टी  नही
 मिलेगा  ।  यह  पूजी  उन्हीं  भूमिदारों  के
 पास  जाने  वाली  है  जिनके  पास  अपनी  जमीन

 &  t  इसलिये  आपको  यह  प्रावधान  करना

 चाहिये  कि कम  से  कम  250  करोड  रुपया

 उनको  मिलना  चाहिये  जो  खेतिहर  मजदूर  हैं,

 भूमिहीन  है  t  यह  रुपया  उनको  बिना
 गारन्टी  के  देना  चाहिये  तभी  इसमे  सुधार
 हो  सकता  है,  उनको  रोजी  मिल  सकती

 है  |

 जहा  तक  मूल्य  नीति  का  प्रश्न  है  न्लौद्योगिक

 उत्पादन  की  वस्तु भो  और  कृषि  उत्पादन

 की  वस्तु भो  के  मूल्य  मे  कोई  सम्बन्ध  नही  है  a
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 मेरा  सुझाव  है  कि  इस  के  लिये  सरकार  एक
 कमेटी  बनाये  जो  इस  मूल्य  नीति  को  देखे  ।

 मैं  जानना  चाहता  हूं  कि  औद्योगिक  वस्तुओं
 के  मूल्य  को  झुकने  के  लिये  आपके  पास

 कौन  सी  मशीनरी  है  जो  यह  देखती  है  कि

 उनका  उत्पादन  खर्च  क्या  है  मीर  वह  क्ति ना

 मुनाफा  ले  रहे  है  ?  श्रौद्योगिक  वस्तुओं  के

 मूल्य  मे  शौर  कृषि  पर  जो  उत्पादन  खर्च
 बैठता  है,  इन  दासों  का  तारतम्य  बसे
 बैठेगा  ?  इसलिये  एक  कमेटी  या  कमीशन
 इस  बारे  में  बैठाये  जिससे  दामों  में  बहुत
 अन्तर  न  हो,  नहीं  तो  क्लीन  और  गरीब
 उपभोक्ता  इसी  तरह  से  लटता  रहेगा  1
 इसी  तरह  से  सिचाई  के  बारे  मे  कहना  चाहता
 हु  कि  कोसी  एक  बहुत  बडी  योजना  है,  सन्
 1957-58  में  6  लाख  एक्ट  जमीन  की

 सिलाई  का  प्रबन्ध  करना  था,  सैकडों  रुपया
 इस  पर  खच  हो  चुका  है,  लेविन  आपको
 ग्राइचर्य  होगा  कि  बिहार  के  उत्तर  खंड  में
 नैपाल  की  तराई  में  जो  कोसी  डैम  बना

 हुआ  है  उससे  साढ़ें  चार  लाख  एकड  जमीन
 ही  सिचाई  के  अन्तर्गत  आ  सकी  है  और
 साढ़े  तीन  लाख  जमीन  इसकी  डिटेक्टिव
 प्लानिंग  के  चलते  वाटर  लगभग  में  चली  गई
 है  ।  इस  हिसाब  से  सिर्फ  डेढ  लाख  एकड
 जमीन  की  सिचाई  का  प्रबन्ध  आपने  क्या  है  |
 सिल्टिंग  का  बालू  बडे  पैमाने  पर  प्राता  है  ।

 आपने  उसको  निकालने  के  लिये  जो  यत्र  लगाया

 वह  बेकार  है,  काम  नही  कर  रहा  है,  इसीलये
 वहा  का  बालू  बडे  पेमाने  पर  खेतो  में  जाता  है
 शोर  उनको  बर्बाद  करता  है।  वह  उपजाऊ
 जमीन  को  बेकार  कर  रहा  है।  मै  जानना  चाहता

 है  कि  इसके  लिए  कौनसा  कदम  श्राप  उठा

 रहे  हैं  ?  झगर  शापने  यथाशीघ्र  इस  पर
 ध्यान  नही  दिया  पुलिया,  सहरसा  शरीर  दरभगा
 का  इलाका  जिस  तरह  से  बाढ  की  पेट  से
 हमेशा  रहा  है  ,  उसी  तरह  से  यह  योजना
 वकील  हो  जायेगी,  यहा  बाढ़  का  प्रकोप  चलेगा
 जौर  लोग  परेशान  होगे  |
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 प्रभी  नेपाल  में  आपकी  ट्रीटी  हुई  है,
 उससे  आपकी  दोस्ती  हुई  है  ।  श्राप  उनसे
 बात  करेने पाल  को  जो  फायदा  हो,  वह  हमको  भी
 हो।  ड्राप  वेस्टर्न कैनाल  बना  येगे,  उससे  उनको
 भी  पानी  मिलेगा,  कौर  हमको  भी  पानो
 मिलना,  लेकिन  बुनियादी  बात  बालू  को
 रोकना  है  ।  मगर  बालू  नन  रोका  गया,
 तो  वह  हिमालय  से  नीचे  जाकर  नार्थ
 बिहार  को  बर्बाद  करेगी  और  हमे  बाढ़
 की  चपेट  में  डाल  देगी  ।  इसलिए  चाहे  जितना
 भी  रुपया  खर्च  हो,  नेपाल  गवर्नमेंट  से  सधी
 करके  बरहा  क्षेत्र  म ेकोठार  डैम  को  यथाशीघ्र
 बनाने  की  व्यवस्था  की  जाये  1  उससे  बालू  भी
 रुकेगी  और  साथ  ही  साथ  तीन,  चार  हज़ार
 मेगावाट  बिजली  पैदा  होगी,  जिससे  उत्तर
 भारत  की  बिजली  की  बडी  समस्या  हल  हा
 सकती  है  t

 हर  साल  पाच,  छ  ,  दस  करोड  रुपया
 बालू  निकालने  पर  खर्च  किया  जाता  है।
 मैं  व्यक्तिगत  रूप  से  जानता  ह  कि  बीरपुर
 डेम  से  बालू  निकालने  के  लिए  चार,  पाच
 करार  रुपया  खर्च  किया  जाता  है।  उसमे  से
 दस  बीस  लाख  रुपये  का  बालू  निकलता  होगा,
 मगर  बाकी  सब  पैसा  अ्रफसरों  और  कट्रेक्टरो
 की  जेबा  में  जाता  है  |  यह  काम  बरसों  से
 चल  रहा  है।  मगर  पत्नी  महोदय  इस  धांधली
 का  रोकना  चाहते  है,  तो  उन्हे  बुनियादी
 समस्या  को  हल  करना  चाहिए  |

 अगर  सरकार  सचमुच  लोगो  को  काम
 देना  चाहती  है,  तो  इस  के  लिए  चार  योजनाओं
 का  सुझाव  देना  चाहता  हू  ।  जहा  तक  इरिगेशन
 का  सम्बन्ध  है,  सरकार  बडी  योजनाओ  को

 तो  चलाती  रहे  लेकिन  वह  छोटी  छोटी  योजनाओं
 को  भी  हाथ  में  ले  और  स्टेट  ट्यूबवैल्ज
 आर्गनाइजेशन  के  द्वारा  बड़े  पैमाने  पर  ट्यूब-
 बेल  लगाये,  जिससे  सीमान्त  किसानो  को
 पानी  मिल  सके  ।  राज  बडे  किसान  उन्हे
 नदी  और  कनाल  का  पानी  नही  लेने  देते  है  ।
 उसम  बहुत  पक्षपात  होता  है।
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 पुरा  देश  वर्षा  पर  डिपेंड  करता  है  भ्र ौर

 हम  अभी  'तक  20,  25  फीसदी  से  ज्यादा

 सिचाई  का  इन्तजाम  नहीं  कर  सके  है  ।हमारी
 so  फ़ीसदी  भूमि  सिंचाई  की  सुविधाओं

 से  वंचित  है  शौर  मानसून  पर  डिपेंड  करती  है  |

 हमारे  देश  मे  केवल  60,  64  फीसदी
 पानी  का  उपयोग  हो  पाता  है  |  बिहार  में
 इतना  पानी  है,  गंगा  श्र  घाघरा  शादी
 नदियां  वहा  हैं,  लेकिन  हम  केवल  8  फीसदी
 पानी  इस्तेमाल  कर  पाते  है  और  बाकी  पानी

 बे  आफ  बगाल  में  चला  जाता  है।  उस  पाती  को

 रोक  कर  स्टोरेज  का  इन्तजाम  करना  चाहिए  I

 उत्तर  बिहार  बाढ़  में  तबाह  होता  है
 श्र  दक्षिण  विहार  सूखे  से  ।  इसलिए  दक्षिण

 बिहार  मैं  तालाब,  बाहर  बौर  पोखर  इरादी

 बनवाने  की  व्यवस्था  करनी  चाहिए  ।

 इससे  बहुत  लोगो  का  काम  मिलेगा  1  वाटर

 कमीशन  की  रिपोर्ट  के  मुताबिक  नार्थ

 बिहार  मे  ईस्टर्न  पोर्शन  से  लेकर  बोस्टन  पार्टी

 तक  फैली  हुई  नदियों  को  बाधने  की  योजना

 है।  लेकिन  उसमे  बहुत  समय  लग  जायेगा।

 इसलिए  ज्यादा  पैसा  खर्च  करके  गया  के

 पानी  को  एक  बौना  के  क्वारा  साउथ  बिहार
 मैं  लाने का  प्रबन्ध  किया  जाये।  इससे  साउथ

 बिहार  के  हजारीबाग  गया,  पटना  शौर  सान्याल
 परगना  को  पानी  मिलेगा,  यहा  को  बेकारी
 भी  दुर  होगी  कौर  वर्षा  पर  निर्भरता  से  भी

 छुटकारा  मिल  जायेगा  |

 कहा  जाता  है  कि  बिहार  से  20  लाख
 लोग  बिल्कुल  बेकार  है  v  सरकार  ने  एक
 बरस  में  60  लाख  लोगो  को  काम  देख  की
 बात  कही  है  ।  मेरा  सुझाव  है  कि  लोगों  को

 माइनर  इरिगेशन  की  योजनाओं  से  कार्य
 दिया  जाये
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 वाटर-लागी  की  रोकथाम  के  लिए
 मैनेज  सिस्टम  की  भी  व्यवस्था  करनी
 चाहिए  |  सिचाई,  बादु-नियंत्रण  कौर  धन-
 रोपण  में  लोगों  को  बडे  पैमाने  पर  लगाया  जा
 सकता  है।  इसके  लिए  जनता  का  सहयोग
 लिया  जाये  कौर  यूनिवर्सिटीज  के
 विद्याथियों  का  भी  आह्वान  किया
 जाये  ।  में  समझता  हु  कि  इस  प्रकार
 हम  लोगों  को  कुछ  काम  दे  पायेंगे  और
 बेकारी  की  समस्या  को  कुछ  हद  तक  हल  कर
 पायेंगे  ।

 श्री  नाराज  मिर्धा  (नागौर)
 सभापति  महोदय,  राज  से  दो  दिन  पहले
 सदन  में  एक  माननीय  सदस्य  ने  एक  पता  साकित
 प्रश्न  रखा  था  शौर  उसमे  सरकार  से  यह
 जानकारी  चाही  थी  कि  कृषि  आयोग  की
 सिफारिशों  के  इम्प्लीमैटेशन  के  बारे  में
 सरकार  ने  क्या  किया  दौर  भागे  कुछ  उनका
 करने  का  इरादा  है  क्या  ?  यह  .7  तारीख
 का  सवाल  था  ।  मैंने  उसका  जवाब  भी  देखा  |
 लिखा  है  कि  2400  सिफारिश  थी,  उस  मे  से
 i2  सी  सिफारिश  हमने  मान  ली,  पाठ

 सिफारिशों  को  छोड  दिया  है  क्योकि  चह
 बिसाइडस  दि  प्यार  थी  शौर  बाकी  हम
 एग जामिन  कर  रहे  है।  समय  क्योंकि

 बहुत  थोडा  होता  है.  इसलिए
 सारी  नीतियों  पर,  सारी  बातों  पर  चर्चा
 करना  सभी  नही  है  ।  में  इसका  रेफरेस  देकर
 आपसे  यह  कहना  चाहता  हू  कि  इस  कमीशन
 में  बैठ  कर  पिछले  पाच  सालों  में  पिछली
 सरकार  के  क्त  से  ही  जय  से  यह  शुरू  हुआ  था,
 मैंने  यह  देखा  है  कि जहा  तक  नीतियों  का  सवाल

 है  जैसा  मैं  हमेशा  कहता  रहा  हूं  श्र  राज
 भी  कहता  हू,  इस  मतवाला  का  बडा  विस्तृत
 क्षेत्र  है।  इस  देश  मे  तमाम  उत्पादन  के  जितने
 स्नोत  हैं,  सिर्फ  खान  का  कुछ  हिस्सा
 छोड़  कर  बाकी  सारे  खोती  से  उत्पादन
 का  जिम्मा  इस  मंत्रालय  का  है  t  oat
 से  जितनी  चीजें  उत्पादित  होती  है  कसि

 समुद्र  से  मछली  वगैरह  निकालने  का
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 जोकि  सारे  खोलो  से  उत्पादन  का  जिम्मा
 इस  मंत्रालय  का  है|  पानी  से  जितनी  चीजें
 उत्पादित  होती  हैं  जैसे  समुद्र  स ेमछली  बगैर
 निकालने  का  काम  है  उसकी  बढ़ोतरी
 का  जिम्मा  इस  मता लय  का  है  जमीन
 से  जो  उत्पादन  होता  है  उस  के  विकास  धौर
 उत्पादन  का  जिम्मा  इस  मंत्रालय  का  है
 जानवरों  से  जो  उत्पादन  होता  है  उस  के
 विकास  का  जिम्मा  इस  साल  का  है  t  यानी

 बहुत  बडा  दायरा  इस  मंत्रालय  का  है।
 इसलिए  इस  झा याग  ने  बहुत  डीटेल  में  अपनी
 सिफारिश  भी  करीब  38  वात्यूस्स  मे  लिखी
 हैं  जिसका  एक  समरी  बाल् यूस  बसा  कर
 उसकी  कापी  श्रापने  सभी  माननीय  सदस्यो  को
 दी  है  ।  मेरे  ख्याल  से  सब  माननीय  सदस्यों
 ने  उसका  पढ़ा  होगा  |  अरब  यह  i  200  सिफारिशें
 कौन  सी  आपने  मानी,  बाकी  कौन-कौन  सी
 कितने  प्ररसे  में  मानेंगे  कौन  सी  शापने  छोड
 दी  इनके  बारे  मे  न  हमें  कोई  ज्ञान  है  शौर
 न  इतने  डीटेल  में  सारे  का  जवाब  यहा  सभव
 है

 कृषि  मती  जी  कौर  कृषि  राज्य  मंत्री  जो
 दोनो  काश्तकार  है  कौर  किसान  की  खेती  में,
 उसकी  सारी  बातो  में  दोनो  उतने  ही  इशारे-
 स्टेट  है  जितने  दूसरे  इन्टरेस्टेड  है  1  मे  उनसे
 पूछना  चाहता  ह्  कृषि  आयोग  की  रिपोर्ट
 की  सिफारिशों  के  बारे  में  कोई  एक  अच्छा
 सा  नोट  तैयार  करके  कौर  कुछ  समय  निकाल
 कर  के  क्या  उस  पर  इस  सदन  में  चर्चा  कराने
 के  लिए  बहू  तैयार  है  ?  उसके  लिए  एक  दो  दिन
 सदन  का  समय  बढाने  की  झाषश्यक्ता  हो  तो

 बहू  भी  किया  जा  सकता  है।  क्योकि  यह  बड़ा

 गहन  सवाल  है  ।  और  इसमे  न  इस  दौर
 ने  उसे  कौर  का  कोई  सवाल  है  ।

 इस  देश  की  जन वर्या  तो  लगातार
 बढ़ती  जा  रही  है  1  परिवार  कल्याण  मंत्री
 ने  काफी  अपने  हा  थ इस  झोर  भटक  रखे  है,
 उन्होने  सोच  लिया  है  भगवान  के  भरोसे  जो
 होता  है  ठीक  है।  पहले  परिवार  नियोजन  में
 कुछ  खराबी  हुई,  इसलिए  झब  हम  उसमें  कुछ
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 नही  कर  सकते  एसा  उन्होने  उसमें  रुख  बना
 लिया  है।  नतीजा  यह  है  कि  इस  देश  की
 जनसख्या  तो  लगातार  बढ़ती  चली  जा  रही
 है  ।  ऐट  ए  प्वाइंट  श्राफ  टाइम  हमारा
 यह  ख्याल  था  कौर  कमीशन  ने  यह  कहा  है  कि
 985  में  यह  जस सख्या  बढ़कर  65  करोड

 के  लगभग  हो  जायेगी  ।  लेकिन  मेरे  ख्याल  में
 85  में  यह  ७5  करोड  से  भी  कही  ज्यादा

 होगी  ।  इस  शताब्दी  के  अन्त  तक  इस
 देश  की  जनसख्या  करीब  94  करोड  होगी,
 ऐसा  कमीशन  ने  सोचा  था  लेकिन  ह: ह  मेरे
 ख्याल से  वह  02या  03  करोड  के  करीब
 हागी  देश  के  लाग  ता  बढ़ते  चले  जायेंगे
 क्योकि  इसमे  सारा  मामला  भगवान  के  भरोसे
 इस  सरकार  मे  छाड़  रखा  है  t  मेरे  ख्याल  में
 यह  तरीका  नहीं  चलेगा।  इस  देश  ने  भ्रमर
 जनसख्या  पर  नियंत्रण  करने  की  बात  को
 सीरियसली  नही  लिया  ता  स्थिति  बहुत  खराब
 हो  सकती  है  ।  इसके  लिए  क्या  कानून  हो
 क्या  व्यवस्था  उसके  बारे  में  सरकार  ज्यादा
 सारे।  मै  सोचता  हू  बडी  गहराई  से  इस
 बात  को  सोचना  पड़ेगा  क्योकि  कितना  ही
 रिसोर्सेज  लगाए,  कितनी  ही  ताकत  लगाय
 जरगर  हमारी  जनसख्या  इसी  रफ्तार  से  बढती
 चली  जाएगी  तो  इस  देश  में  इन  चीजों  से
 उत्पादन  होने  वाली  चीजों  में  हमेशा  कमी
 बनी  रहेगी  ।

 खैर,  इसमे  सोशल  जस्टिस  के  कांसेप्ट
 का  भी  सवाल  है  कौर  जैसा  कि  हमेशा  यहा
 सवाल  आता  है  कि  छोटे  लोगो  को  फायदा  नहीं
 हुआ  बडे  लोगो  को  हुआ,  रीजनल  'इम्बैलेसेज़

 हुए,  इन  सारी  बातो  पर  आ्लायोग  ने  भ्र पनी
 रिपोर्ट  में  ध्यान  दिया  है  शोर  मेरे  ख्याल  से
 शाप  भी  उस  रिपोर्ट  की  कुछ  सिफारिशों  को
 मान  कर  चल  रहे  है  जैसा  वि  बजट  के  प्रावधान
 में  मैंने  देखा  है।  भागने  बजट  में  कुछ  प्रावधान
 भी  कुछ  मदो  पर  बढ़ाये  है  लेकिन  जैसा  कि  मैंने
 कहा  कौर  आज  भी  श्राप सें  निवेदन  करना

 चाहता हू  कि  प्रावधान  बढ़ाने  से  ही सारी  चीजों
 के  परिणाम  नहीं  निकल  जाते
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 [aft  नाथ  राम  मिर्धा]
 में  मिसाल  के  तौर  पर  कुछ  बाते  ड्राप

 सें  कहूंगा  जो  कि  कुछ  मेरे  इलाके  से  भी
 सम्बन्ध  चखती  है  V  जैसे  कि
 एक  डेजर्ट  डेवलपमेंट  की  स्कीम
 है,  एक  स्पेशल  रिपोर्ट  एरिया  डेवलपमेंट  के
 प्रोग्राम  में  आपके  सामने  रखी  गई  है।  डेजर्ट
 डेवलपमेंट  की  दृष्टि  से  श्राप  ने  पिछले  साल
 कुछ  काम  शुरू  किया।  उसके  उपर  प्रा पने

 6  करोड़  रुपए  का  बजट  में  प्रावधान  रखा  |
 डेट  डेवलपमेंट  मे  6  करोड  के  प्रावधान  में
 कुछ  नही  होगा।  हमने  लिखा  है  उस  रिपोर्ट
 में  कि  is  वर्षों  में  00  करोड  रुपया  हाट
 डेजर्ट  को  ठीक  करने  के  लिए  खर्च  किया  जाय
 तो  उस  इलाके  में  इतनी  पैदावार  हो  सकती
 है  जिससे  वहा  के  लोगो  की  हालत  सुधर  सकता
 हेजाज  वह  चार  डिस्ट्रिक्ट  गुजरात  के,
 पाच  छ  हरियाना  के  कौर  ii  डिस्ट्रिक्ट
 राजस्थान  के  ऐसे  है  जहा  पिछले  20  साल  से
 अकाल  पढ़  रहे  है  ।  उनके  खर्च  का  हिसाव
 लगाए  तो  करीब  तीन  सौ  करोड़  रुपये  का  खर्चा
 पिछले  20  साल  में  रहा  हुआ  है  काल  की
 राहत  देने  के  कार्य  में  7  ता  उस  खर्चे  को  बचाने
 के  लिए  हमने  कहा  है  कि  योजनाबद्ध  तरीके
 से  श्राप  बलों।  आपने  6  करार  का  प्रावधान
 किया  लेकिन  .5  जनवरी  तक  छापने  दो  करोड़
 49  लाख  का  खर्चा  किया  ।  फिर  आपने  कहा
 कि  रेघाइज्ड  एस्टिमेट  भी  उतना  ही  रखा  है  ।
 मशीनरी  भी  कोई  नही  बनी  है।  डी  पी  ए  पी
 की  मशीनरी  से  ही  कु  छ  काम  लिया  जाएगा।
 इस  साल  आपने  20  करोड  का  प्रावधान  गरखा
 है  लेकिन  उसको से  खर्च  करेगे,  कया  योजनायें
 बनायेंगे  उसके  बारे  में  कभी  तक  काई
 डिटेल्स  जानकारी  नहीं  है|

 वहा  पर  पानो  का  अ्रल्टीमेट  सोर्स  जो  है  वह
 राजस्थान  गोपाल  है।  राजस्थान  कैनाल  का
 पहल।  oa  शीस  साल  में  पूरा  किया।  सेकेन्ड
 फेज  पूरा  करने  के  बारे  से  सदन  में  एक  अशन
 के  सिलसिले  में  प्रा पने  जवाब  दिया  कि  t  98  3-
 8  4  तक  पूरा  कर  देंगे  लेकिन.  (व्यवधान)
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 अगर  आप  i984  तक  पूरा  कर  दें  तो  बहुत
 श्रण्छा  है।  सेकेन्ड  फेंके  लिए  श्राप  कुछ  रूपया
 ईरान  से  लायें,  सब  कुछ  करें  लेकिन  मैके
 फेज  में  इम्पार्टन्ट  बात  यह  है  कि  डेजर्ट  इलाके
 को  ब्रेनिफिट  करने  के  लिए  जो  लिफ्ट  योजनायें
 है  उनके  बारे  में  थोड़े  दिन  पहले  जब  मेरी
 राजस्थान  के  मुख्य  स्त्री  से  बात  हुई  ता  वे
 कहने  लगे  पि  वह  बहुत  महगी  है।  एक
 एकड  के  लिए  450  रुपए  का  खर्चा  आएगा।
 मैंने  कहा  कि  वहा  ता  पीने  का  पानी  भी  नहीं
 है,  अगर  लोगो  को  जिन्दा  रखना  है  ता  उसमे
 कुछ  ज्यादा  खर्चा  भी  श्मा  सकता  है।  दूसरा
 प्वाइन्ट  यह  है  कि  52  मेगावाट  बिजली  की
 स्कीम  बनाना  चाहने  है  मीर  लिफ्ट  स्कीम
 के  बारें  मे  सेकेन्ड  फेज  में  फ्लो  (रिलेशन  का
 पानी  जा  समवेत  एस् या  नही  है
 जहा  पर  बड़े  बड  सेड-ट्यून्स  है
 बहा  कितने  रिया  में  पानी  जाएगा
 बौर  कितना  पाना  या  होगा-इसका  काई  पता
 नही  है।  सेकेन्ड  फेज  का  कोर्ट  प्रापर  सर्वे  नही
 है।  कमीशन  की  रिपार्ट  में  सारी  बाते  कही
 गई  है  कौर  यह  बेस  है-  यह  मैं  आपसे  निवेश  न
 करना  चाहता  हु  ।  अगर  यही  एटीटयूड  रहेगा
 तो  ने  वहा  पर  पीने  का  पानी  मिल  सकता  है
 श्औौर  न  एनिमल  हस् थेड़ी  का  बढ़ावा  मिल  सकता
 =  ग्राउंड  बाटर  जा  है  उसका
 निकालने  के  लिए  अगर  भाप  बिजली  की
 व्यवस्था  नही  करेगे  ता  उस  इलाके  में  टीबेल
 का  पानी  भी  नहीं  निकाल  सकते  है  ।  डेजर्ट
 'डेवलपमेंट  रिपार्ट  में  इसके  बारे  में  हमने  जो
 कहा  है  वह  बहुत  सोच  समझ  कर  कहा  है
 अभी  तक  इस  प्रोजेक्ट  में  जिस  तरह  की
 प्रगति  है,  मुझे  उस  पर  सचिव  नहीं  है  ।
 इस  सदन  के  सदस्य  भी  इस  पर  सोचें  कौर
 विचार  करे  कि  जब  सका  किन्ही  सिफारिशों
 को  लेकर  हम  इस  तरीके  से  नही  सोचेंगे  कि
 सिफारिशों  में  जो  समय  बताया  गया  है  उसका
 भी  खयाल  रखा  जाये  श्र  मुख्य  मुख्य  बातो
 पर  भी  गौर  किया  जाये  तब  तक  सफलता
 मिलने  थाली  नही  है  7  इसलिए  में  बरनाला
 साहब  से  निवेदन  करना  चाहता  कि  लिफ्ट
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 इरीगेशन  स्कीम्स  और  सेकेण्ड  फेज  के  अन्य

 पहुंचे  के  साथ  में  इस  पर  जल्दी  फैसला
 करके  इम्ध्लोमैंटेशन  करने  के  लिए  प्यार

 कुछ  बौर  प्रावधान  बढाने  की  गुंजायश  हो
 तो  उसको  बढ़ाया  जाय  ।

 राजस्थान  कैनाल  के  सिलसिले  मे  मै  आप
 से  यह  भी  कहना  चाहता  ह  कि  राजस्थान
 में  जो  पानी  जाता  है  या  हस्यिणा  में  पानी
 जाता  है  वह  सारा  पानी  पजाब  से  जाता  है  t

 इसके  हैड  र्क्स  के  कंट्रोल  के  लिए  यह  सोचा
 गया  कि  उस  पर  ज्वाइंट  काजोल  हाना  चाहिए
 लेकिन  शमी  तक  पजाब  सरकार  कहती  है
 कि  ज्वाइट  कन्ट्रोल  नहीं,  हमारे  पास  ही
 इसका  बन्द्रोल  रहने  दीजिए  ।  इस  सम्बन्ध

 में  राज्यों  का  हमेंशा  शिकायत  रही  है  कि
 जीतता  हिस्सा  पानी  का  मिलता  चाहिए
 बह  नही  मिलता  है  ।  हरियाना  गवर्नमेंट
 भी  शिकायत  करती  है  ।  इसलिए  मैं  नहीं
 समझता  इसमे  क्या  तकलीफ  है  मगर  ज्वाइंट

 कंट्रोल  लाकर  सबके  साथ  न्याय  किया  जाये  |

 हम  यह  नही  चाहते  कि  पजाब  और  हरियाना
 का  पानी  हमको  दे  दिया  जाये  लेकिन  अपना
 हिस्सा  हमको  बराबर  मिले--इस  बात  को
 गआरपको  देखता  चाहिए  ।  मै  नहीं  जानता

 इसमे  क्या  हिचकिचाहट  है  t  ये  तीनो
 राज्य  सरकारे  आप  की  है,  ड्राप  की  पार्टी  की

 है,  तीनों  को  बैठा  कर  तालमेल  कर  के  इन्साफ
 के  साथ  बातचीत  की  जा  सकती  है  और
 मामले  को  तय  किया  जा  सकता  है

 aq  तरह  से  मैं  इरीगेशन  के  बारे  में

 कहना  चाहता  है  -  जैसा  हम  ने  कहा  कि

 प्री  बरसात  में  400  मिलियन  हैक्टर  मीटरी

 पानी  बरसता  है,  70  मिलियन  हैक्टर  मीटर

 काम  में  आता  है  और  बाकी  का  पानी  नदी

 में  बह  जाता  है,  इरीगेशन  के  काम  में  नही  भाता

 है.  1  कुल  मिला  कर  ज्यादा  से  ज्यादा

 पानी  इरीगेशन  के  काम  में  शाण,  ऐसी
 व्यवस्था  होनी  चाहिये  ।  हमारे  यहां

 तनी  बौ पेसि टी  है  कि  50  परसेन्ट  काम  में

 )
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 भा  सकता  है,  इसके  लिये  शाप  प्रोग्राम  बनाये  t
 यह  ठीक  है  कि  प्रा पने  इरीगेशन  की  तरफ
 ध्यान  दिया  है।  पिछली  दफा  2  मिलियन  ज्यादा
 इरिगेशन  किया  और  अगले  साल  श्र  ज्यादा
 करेगे,  लेकिन  उस  का  पोटेन्शल  बहुत  मुश्किल
 है,  उस  मुश्किल  पार्टेल्शल  के  लिये  बड़े
 बडे  रिसोर्सेज  चाहिये  धौर  इस  के  लिये  कई
 वर्षों  तक  कास्टेटली  चलेंगे,  तब  आप  टारगेट
 का  पूरा  कर  सकेंगे  ।  20  मिलियन
 हैक्टेयर  में  पानी  यूज  करने  के  लिये  आप
 ने  50  साल  बहा  है,  लेकिन  जिस  तरह  से
 श्राप  चल  रहे  है--इस  में  ता  यह  नहीं  हो
 सकता  है  ।  इरिगेशन  कमीशन  और
 एग्रीकल्चर  कमीशन  दोनों  ने  इस  बात  का
 कहा  है  कि  देश  की  सिचाई  योजनाओं
 की  तरफ  ठीक  लग  से  काम  करना  चाहिये,
 लेकिन  आप  तो  कब  रोलिंग-प्लान  का  कान्सेप्ट
 लें  कर  चल  रहे  है।  पहला  प्लान  तो  खत्म

 हा  गया,  दूसरा  नया  प्लान  ला  रहे  है,  क्या
 ला  रहे  है.  प्रभी  मालूम  नही  है।  हर  प्लान
 में  को  हेलमेट  रह  कर  काम  करना  चाहते  है,
 जितना  हो  गया,  हो  गया,  बाकी  उस  के  आगे

 देखा  जायेगा  ।  मै  यह  समझता  हू  कि  जब

 तब  लम्बा  कांसेप्ट  लकर  नही  चलेंगे,  देश  म
 जितने  उत्पादन  की  जरूरत  है,  उस  को  पूरा
 नही  कर  सकेंगे  जिस  तरह  से  काम  होना
 चाहिये,  उस  तरह  से  नही  हो  रहा  है।  जितनी

 एम्पलायमेन्ट  लोगो  को  मिलनी  चाहिय,  वह

 नही  मिल  रही  हे--नतीजा  यह  हो  रहा  है
 वि  काम  से  तेजी  नही  शा  रही  है।  इस  लिये

 मरा  अनुराध  है.  कि  कोहेरंट-बे  देकर  बेस्ड
 प्रोग्राम  के  हिसाब  से  योजना  को  चलाये,  तब

 बाप  उत्पादन  का  बढ़ा  सकेंगे।  हम  देखते

 है  कभी  घायल-सीडी  की  कमी  हो  जाती  है,
 कभी  बीसी  चीज  की  कमी  हो  जाती  है।
 जब  भी  किसी  चीज़  के  दाम  ऊचे  हो  जाते  है,
 सरकार  बाहर  से  मगवा  कर,  चाहे  उस  का

 जितना  पैसा  देना  पड़े,  उस  की  पूर्ति  करना

 चाहती  है,  लेकिन  इस  से  समस्या  का  समाधान

 नही  होगा,  इस  से  तो  बिचौलिया  मजा  कर

 रहा  है।  हमारे  यहां  मार्केटिंग  की  व्यवस्था
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 ठीक  नही  है---एक  तरफ  काश्तकार  परेशान
 है,  उस  को  उस  की  उपज  का  ठीक  मूल्य  नहीं
 मिल  रहा  है,  दूसरी  तरफ  कन्जयुमर  गरीब  है,
 चीजे  इतनी  महगी  हा  गई  है  कि  वह  ख  रद्द  नही
 सकता  है  कौर  इन  सारी  चीजो  की  मार्केटिंग
 के  साथ  बिचौलिये  जुडे  हुए  है।  मैंने  श्राप  की
 रिपोर्ट  मैं  देखा  है  कि  इस  समय  मार्केटिंग  की
 की  क्या  व्यवस्था  है  और  आगे  आप  क्या
 करने  जा  रहे  है  ।  पिछले  साल  मार्केटिंग  पर
 बाप  ने  5  44  करा  रुपया  रखा  था,  34
 साल  7  35  करोड  रुपया  रखा  है,  यह  ठीक
 है  कि  कुछ  बढा  है  मार्केटिंग  सिस्टम  के  बारे
 में  कृषि  झा याग  ने  एक  बड़ी  डिटेल्स  रिपार्ट
 दी  है,  जिस  में  उन्होंने  बताया  है  कि  एग्री-
 कल्चरल  प्रोड्यूस  की  मार्केटिंग  के  बारे  में  क्या
 व्यवस्था  होनी  चाहिये।  मार्केटिंग  के  बारे  में
 उन्होने  निश्चित  रूप  से  यह  कहा  है  कि  सारे
 देश  मे  30  हजार  मार्केटिंग  या इस  बनाए
 चाहिये,  जा  ब्लाक-लेवल  यार्ड  से  छोटा  होगा  t
 जहा  भी  l0-2  हजार  की  पापुलेशन  हो
 वहा  फॉर्म्स  सोसायटी  बने,  डिस्ट्रीब्यूशन
 सोसायटी  बने  क्रोध  मार्केटिंग  सेन्टर  हो  1  यह
 सेण्टर  किसान  की  वस् तुम् रो  को उचित  दाम  पर
 ले  और  उस  का  आगे  पहुचाये  ।  लेकिन  आप
 मे  इस  काम  के  लिये  कुल  7  करोड  रुपये  का
 प्रावधान  किया  है--इस  से  ता  यह  सारा
 काम  नहीं  हा  सकता।  हम  न  यह  भी
 बताया  है  कि  आप  को  बफर  स्टाक  का  इन्तजाम
 करना  चाहिए।  जैसे  रुई  है--जब  तक  आप
 रई  का  30  परसेंट  स्टाक  बफर-स्टाक  के
 रूप  में  नहीं  रखेगे,  तब  तप  रूई  के  दाम
 स्टेबलाइज़र  नही  हा  सकेंगे  7  हम  न  यह  शो
 निवेदन  किया  है  कि  ट्रायल  सीड  और  दूसरी
 चीजों  के  लिये  इस  तरह  की  कारपोरेशन
 बना  कर  उन  के  बफर  स्टाक  का  भी  इन्तज़ाम
 करे।  जब  तक  आप  इन  धातु  वा  30-35
 या  40  परसेट  स्टाक  बफर  स्टाक  में  रख  कर
 मार्केटिंग  को  अपने  हाथ  में  नही  लेगे,  तब  तब
 ये  बिचौलिये  कभी  भी  कन्जयुमर  कौर  प्रोड्यूसर
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 दोनो  के  बीच  में  ठीक  दाम  नहीं  जाने  देंगे
 लेकिन  श्राप  ने  तो  रूटीन  के  आधार  पर  कुछ
 प्रावधान  कर  दिया  है,  इस  तरह  से  यदि
 मार्केटिंग  की  पुरानी  व्यवस्था  ही  चलाई  गई
 तो  इस  देश  में  कभी  भी  प्रोड्यूसर  शौर

 कन्जयुमर  को  लाभ  मिलने  थाला  नहीं  है।
 इस  लिये  इस  सरकार  की  नीति,  किसान  धौर
 ग्रामीण  थि कांस  का  स्लोगन  देते  हुए,  मेरी
 राय  में  ज्यादातर  मिडिल-मैन  झारियेण्टेड
 नीति  है।  मिडिल-मैन  ही  इस  का  ज्यादा
 फायदा  उठा  रहा  है।  आयल  सीड  थाना  कम

 हुआ,  दाम  बढ़  गय  ओर  उस  समय  बढ़े  जब
 किसान  के  हाथ  से  सारा  माल  सस्ते  दाम'  पर
 निकल  गया  कौर  उस  के  बाद  बाप  का  मजबूर
 हो  कर  बाहर  से  तेल  माना  पड  रहा  है।
 आज  आप  विदेशों  को  तेल  के  लिय  एक  क्विंटल
 के  पीछे  350  रुपये  ज्यादा  दे  रहे  है।  क्लीन
 को  यहा  पर  5  रुपये  देने  को  तैयार  नही  है  ।
 आप  ने  गेह  का  मूल्य  08  रुपये  से  0
 रुपये  पिछले  साल  किया  था  शर  इस  साल
 ढाई  रुपये  बढा  कर  42  रुपये  50  पैसे  प्रति
 क्विंटल  कर  दिया  है  लेकिन  जो  दूसरी  चीजो
 के  भाव  है  वे  बहुत  बढे  हुए  है।  जिस  तरह
 से  किसान  के  इनपुट्स  के  दाम  हैबी  है,  जिस
 तरह  से  बिजली  के  रेट  बढ़े  हैं,  टरैक्टर्स  के  दाम

 बहुत  ऊचे  हो  गये  हैं  कौर  दूसरी  चीजे  उसे
 महंगी  मिलती  है,  उस  सब  से  किसान  को  आप
 के  इतने  थोडे  दाम  बढाने  से  कोर्ट  फायदा
 नही  हुआ  है।  गन्ने  का  क्या  हाल  डूबना,  यह
 बाप  के  सामने  है।  मैं  इस  के  बारे  मे  क्या
 कह,  आप  मुझ  से  ज्यादा  जानते  है।  यू  ०पी  ०
 के  इन्दर  कौर  आप  के  इलाके में  गाने  के  किसानो
 से  कहा  गया  कि  इतना  दाम  लेना  हो  तो  लो
 नहीं  तो  गन्ना  वापस  ले  जानो।  इस  तरह  से
 किसानो  को  गन्ने  में  बहुत  नुकसान  उठाना
 पडा  है।  जब  आप  ने  उस  में  कुछ  सुधार  किया
 है।  इस  तरह  से  सारी  चीजो का  हाल  है।
 लांग  स्टेपल  याने  जो  यहा  पैदा  सभा  है,  उस
 को  कोई  250,  300  रुपये  में  लेने  वाला  नही
 है।  इस  सब  का  नतीजा  यह  होने  बाला  है  कि
 अगर  किसान  को  झपने  माल  का  ठीक  दाम
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 नहीं  मिलता  है,  तो  अगले  साल  उस  की  पैदा-
 बार  कम  होगी  झागलसोड्स  के  बारे  भें  भी

 यही  स्थिति  है।  इसलिए  मैं  ह  कहना  चाहता
 हूं  कि  मार्केटिंग  तो  एक  फैक्टर  है  ही  लेकिन
 इसके  अलावा  आर  भी  दूसरे  कई  फैक्टर्स  है
 इसलिए  श्राप  की  सरकार  को  यह  पांच  साल
 का  मौका  है  कि  वह  मार्केटिंग  को  ठीक  कर  ले
 क्योंकि  ऐसा  होन  थे  किसानो  के  साथ  इन्साफ
 होगा,  कन्ज्यूमसं  के  साथ  इन्साफ  होगा  और
 बिचौलियों  को  भो  ठीक  माजिद  मिलेगा।

 8.80  hrs.

 राज  आप  यह  देखें  कि  कपड़े  का  कया  दाम  है
 और  दई  का  कितना  दाम  किसानों  को  मिलता
 है।  किसान  को  रुई  का  दाम  48  परसेंट
 भी  नहीं  मिलता  है।  बाकी  52  परसेंट  जो
 होता  है,  वह  बीच  के  लोग  ले  जाते  हैं।  इस
 तरह  से  रायल्स  के  दाम,  शूगर  के  दाम,  काटन
 के  दाम  जो  है  उन  सब  में  फ्लकचुएशन  होता
 रहता  @  शौर  जब  ऐसी  स्थिति  होगी,  तो
 प्रोडक्शन  में  स्पेशिलिटी  कभी  भी  नहीं  शा
 सकेगी  ।  नतीजा  यह  होगा  वही  देश  के  अन्दर
 पैदावार  यदि  एक  साल  में  बढ़ेगा  तो  दूसरे
 साल  वहू  घट  जाएगी  ।  इस  में  वैसे  दूसरी  और
 भी  बातें  बीच  में  श्री  जाती  हैं  V

 मिकेनाइजेशन  के  बारे  में  कुछ  जिक्र
 किया  गया  और  मैं  भी  इस  का  जिक्र  करना
 चाहता  हूं।  हम  ने  बहुत  सोच  समझ  कर
 मिकेनाइजेशन  को  बात  इस  देश  के  लिए  कहो
 है।  इस  देश  में  मिकेनाइजेशन  ट्यूबवेल्स
 का  हो,  सिकेनाइजेशन  ट्रैक्टर  का  हो  और
 हारवेस्टिंग  पीरियड  में  हारवेस्टिंग  मशीनों
 का  मिकेनाइजेशन  हो  ।  है 1.  तीनों  स्टोरेज  में
 अगर  भिकेनाइजेशन  होगा,  ता  इस  से
 अ्नएम्पलायमेंट  क्रिएट  नही  होगा  बल्कि  देश
 मेएम्प्लायमैट इस  से  बढ़ता  है  और  एम्पलाय मैट
 अगर  बढ़ता  है,  तो  इन  चीजों  के  दाम  भी
 वाजिब  होने  चाहिएं।  प्रभी  ट्रैक्टरों  के  दाम
 एक  साहब  बता  रहे  थे  भौर  उन्होंने  बिल्कुल
 ठीक  कहा  कि  राज  एक  ट्रेक्टर  i8,000
 रुपये या  20,  000  रुपये  नहीं  बल्कि  45,  000
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 रुपए  में  मिलता  है  शौर  भ्रमर  उस  के  सारे
 इम्प्लोमेंट्स  लिये  जाएं  तो  वह  62,000
 और  63  हजार  रुपये  में  जा  कर  पड़ता  है।
 इसलिए  मेरा  कहना  यह  है  कि  इन  के  दाम
 कम  होने  चाहिए  और  हर  एक  किसान  के
 पास  एक  ट्रैक्टर  हो  चाहे  वह  छोटा  ही  क्यों  न
 हा।  20  एच०पी०  या  22  एसपी  का
 हैं।  क्योंकि  72  एच  ०पी०  का  ट्रेक्टर  तो  ठीक
 काम  नहीं  करता  है  झर  किसान  उस  के  पीछे
 खिलता  फिरता  है  और  उस  को  चला  नही  पाता
 है।  इसलिए  वाजिब  एच०पी०  और  सस्ते
 दामों  पर  किसान को  ट्रेक्टर  मिले,  ऐसी  व्यवस्था
 करनी  चाहिए  कौर  हर  एक  किसान  के  पास
 अगर  ट्रेक्टर  ही,  तो  इस  में  कोई  बुराई  की
 बात  नहीं  है।  मेरा  कहना  तो  यह  है  कि

 ट्यूबवेल्स  झ्र  माइनर  इरीगेशन  को  बढावा
 देने के  लिए मशीनीकरण  जरूर  करना  चाहिए  ।

 शी  महीलाल  (बिजनौर)  :  एक  एकड़
 का  किसान  ट्रेक्टर  कैसे  रख  सकता  है  ?

 क्रि  माथ रास  मिर्धा :  पांच  किसान  मिल
 कर  एक  ट्रैक्टर  रख  लें  ।  20  किसान  भी
 उसम  ज्वाइन  कर  सकते  है।  इन  सब  चीजों
 का  मेने  जवाब  दिया  है  बौर  इस  के  बारे  भें

 बहुत  गहराई  से  सोचा  है।  मैं  कोई  हवा  में
 बात  नहीं  कर  रहा  हूं  t

 att  महीलाल  मैं  भी  हवा  में  बात  नहीं
 कर  रहा  हूं  i  एक  एकड़  का  किसान  कैसे  एक

 ट्रैक्टर  रख  सकता  है  ny

 शी  मारा  मिर्धा,  :  मैने  इस  का  आप
 को  जवाब  दे  दिया  है  मैं  कहता  हूं  कि  सर्विस
 सोसाइटी  बना  लें  श्र  सर्विस  सासाइटीज  के
 पास  ट्रंक टर्स  हों  और  वे  गरीब  किसानों  को

 ट्रेक्टर  दें  और  अपनी  सेवाएं  दें।  कामन

 ट्यूबवेल्स  हों।  जब  तक  इन  सारी  बातों  को
 तरफ  ध्यान  नहीं  दिया  जाएगा,  इस  देश  में
 किसानों  को  सुविधा  नहीं  मिल  सकती  है  ।
 मैं  माननीय  बरनाला  जी  से  यह  कहता  हूं  कि
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 यह  देश  बहुत  बड़ा  है  और  ये  जा  विषय  है
 ये  राज्यों  के  विषय  हैं।  इन  मे  भाप  कुछ
 दिशा  उन  का  दे  सकते  है  कुछ  नीति  शाप  तय
 वर  सकते  है  कौर  कुछ  उन  को  फण्ड्स  दे  सकते
 है  और  कुछ  अपने  पास  फण्ड्स  रख  सकत  है।
 केरा  कहना  यह  है  कि  जब  तक  एक  नई
 1प्रो  सेन्टर  और  स्टेट्स  के  रिलेशन्स  के  बार

 में  नही  हागी  तब  तक  कुछ  होने  वाला  नहीं  है
 श्रौर  इस  के  बार॑  म  एक  विस्तृत  ब्यारा  हमारी
 रिपोर्ट  म  है।  यह  नयी  रिलेशनशिप
 यवोल्व  करके  काम  करने  की  प्रणाली  चलानी
 होगी  1  यह  श्राप  खुद  मानत॑  है  वि  रुपया
 रखने  स  ही  काम  चलन  वाला  नही  है  बल्कि
 योजनाकाल  के  इम्प्लीमेण्टेशन  के  लिए  मेन
 पावर  का  प्रापर  यूटिलाइजेशन  जरूरी  है।
 इसके  लिए  केन्द्रीय  और  राज्य  सरकारी  म
 कोझ्ारडिनेशन  और  आपस  का  तालमेल  भी
 जरूरी  है।  इन  सारी  चीज  का  करते  के  लिए
 एक  नया  दृष्टिकोण  अपना  कर  सीरियस
 थिंकिंग  के  साथ  चलना  पडेगा।

 आप  इन  सब  बाता  पर  विचार  कर  और
 जो  कुछ  भी  आप  करे  उसकी  जानकारी  हमको
 भी  दें  ताकि  हम  यह  जाने  कि  कृषि  के  लिए
 आप  कितना  कुछ  करना  चाहते  हैं।  आ्रापका
 दृष्टिकोण  क्या  है  हम  भी  बह  जाने  ?  हम  भी
 आपके  दृष्टिकोण  पर  दो-चार  दिन  बैठ  कर
 इस  सदन  मे  चर्चा  करना  चाहते  है।  क्ष
 के  लिए  बहुत  कुछ  करके  दश  क॑  सामने  हमने
 भी  रखा  है।  उसका  महरबानी  करके  भागे
 बढ़ाइये,  उसे  पीछे  न  हटाइये  t  अगर  देश  में
 पैदावार  नहीं  बढी  और  जनसख्या  बढती  गयी
 तो  जनता  पार्टी  का  शासन  भी  देश  में  टिक
 सकेगा  या  नहीं,  यह  सब  आपके  सोचने  की
 बात  है।  धन्यवाद  ।

 SHR]  7  K  KODIYAN  (Adoor)  Mr
 Chairman  Sir  at  the  very  outset  I
 want  to  say  a  few  words  about  the
 agrarian  policy  that  is  being  pursued
 by  the  Janata  Government  In  my
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 opinion,  this  policy  is  directed  actual-
 ly  against  the  very  interests  of  the
 rural  poor,  the  agricultural  workers
 the  smail  and  marginal  farmers  and
 other  really  toiling  peasants  in  the
 country-side  I  want  to  prove  my
 charge  against  the  Janata  Govern-
 ment  policy  of  helping  the  landlords
 and  the  rich  peasants  to  a  mass  more
 wealth  at  the  cost  of  the  rurat  toilers

 Now  Mr  Chairman  accordirg  to
 the  census  of  land  holdings  conducted
 in  970-7i  out  of  705  mullion  opera-
 tional  holdings  as  many  as  3075  mil
 lion  were  below  l  hectare  and  they
 operated  9  per  cent  of  the  total  land
 At  the  other  extreme  28  mulion  hold
 ings  that  1s.  39  per  cent  operated
 more  than  0  hectares  each  and  toge
 ther  operated  309  per  cent  of  land
 A  broad  classification  85  per  cent  of
 the  holdings  were  below  4  hectares
 and  operated  394  per  cent  of  the  land
 while  the  remaiming  5  per  cent  ope
 rated  606  per  cent  of  the  land

 Sir  if  you  take  the  report  of  the
 rural  credit  survey  conducted  in  the
 same  year  you  can  find  that  the  very
 same  45  per  cent  who  ४99  606  per
 cent  of  the  land  monopolised  nearly
 two-  thirds  of  all  credit  advanced  by
 the  cooperatives  and  also  nearly  two/
 third  of  other  :nputs,  seeds  fertihsers
 agricultural  implements  etc  त1582-.
 buted  by  the  Government

 The  Janata  Government  is  talking
 ver,  loudly  of  top  priority  betng  given
 to  agriculture  According  to  them  the
 development  of  agriculture  was  neg-
 lected  by  the  previous  government  but
 I  do  not  find  much  difference  in  the
 matter  of  allotment  of  budgetary
 amounts  for  development  of  agricul
 ture  Forty  per  cent  of  the  total  bud-
 get  has  been  allotted  this  year  for
 agriculture  which  is  more  or  lerg  equal
 to  the  amount  allotted  by  the  previous
 Government  But  here  r  want  to
 pointedly  ask  whether  the  Janata
 Government’s  policy  in  the  agrarian
 sector  is  going  to  help  this  85  per
 cent  or  more  particularly  878  milion
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 holdings  which  is  below  one  hectare  of
 land.  I  am  asking  this  question  be-
 Cause  I  nowhere  find  the  Janata  Party
 giving  any  top  priority  to  the  ques-
 tion  of  implementation  of  land  re-
 forms,  land  ceilings  and  uistribution
 of  surplus  lands  among  the  agricul-
 tural  workers  and  landless  labourers.
 The  hon.  Member  from  the  ruling
 party  from  Bihar  who  spoke  just  half
 an  hour  back  was  very  eloquent  about
 land  distribution  among  the  rural  poor.
 He  doeg  not  realise  that  his  own  Gov-
 ernment's  policy  ig  really  directed
 against  the  interest  of  the  rural  poor.
 I  fing  the  Janata’s  first  priority  is
 consolidation  which  without  ce:hng
 and  distribution  of  surplus  lands  can
 only  mean  consolidation  of  fifteen  per
 cent  of  the  land  holders,  landlords  and
 rich  peasants  who  own  sixty  per  cent
 of  the  lands.  The  second  rriority  of
 the  Janata  Party  is  rectification  of
 lang  records  and  issuance  of  pass-
 books  to  landholders  which  -vill  only
 intensify  evictions  of  tenants  and
 Sharecroppers  who  have  no  entiy  in
 the  records  of  rights  so  far  Its  third
 priority  is  land  reforms  wh'ch,  how-
 ever,  are  to  be  implemented  within
 years.  I  do  not  know  in  how  many
 years,  it  will  be  done.  Thev  do  not
 believe  in  lang  reforms  and  they  have
 virtually  given  up  the  implementation
 of  land  reforms.  |  would  like  to  ask
 the  hon.  Minister,  Shri  Barnala  to  tell
 this  House  what  amount  of  surpluc land  has  been  distributed  in  the  Jast
 one  year.  Do  not  give  us  the  total
 figureg  of  more  than  eleven  Jakhs
 acres  which  have  been  distributed  in
 the  past.  Tell  us  what  you  have  real-
 ly  achieved  in  the  last  one  year  and
 then  only  we  can  realise  that  the
 Janata  Government  has  _  virtually
 abandoneg  the  policy  of  land  reforms.
 I  would  like  to  say  that  the  policy  of
 the  Janata  Government  is  really  direc-
 ted  against  the  poor  and  |  say  this
 because  Shri  Charan  Singh  who  is
 the  uncompromising  Champion  of
 landlords  and  rich  peasants  in  {p-  last
 two  decades,  in  his  so-called  Gandhian
 Blue  print  of  India’s  economic  policv
 sought  to  dispel  the  delution  about  dis-
 tribution  of  surplus  lands,  which
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 according  to  him,  is  nothing  but  an
 obsession  of  agricultural  labourers
 and  poor  peasants,

 He  writes:
 “Anyway,  the  belief  that  ‘distribu-
 tion  of  surplus  lands  avitlable  on
 imposition  of  ceiling  was  going  to
 solve  the  problems  of  harijans,  the
 landless  or  marginal  farmers  and
 thus  remove  the’  poverty  of  the
 rural  society  to  any  appreciable
 degree  has  proved  to  be  a  celusion;
 obsession  with  land  distribution
 which  coulg  at  best  buy  sometime,
 should  not,  therefore  be  allowed  to
 distract  our  attention  from  the  real
 cure  of  the  ailment  any  more.”

 He  goes  on  to  say:
 “The  Janata  Party  and  its  Gov-

 ernment  should  now  create  such
 conditions  that  all  those  who  are
 unemployed  and  under  employed
 including  agricultural  workers  and
 the  small  farmers  as  also  the  edur
 cateq  unemployed  are  attracted  to
 cottage  and  small  scale  industries
 and  other  small  non-agricultural
 enterprises.”
 Assuming  that  all  these  unemploy-

 ed,  underemployed  agricultural  wor-
 kers  aS  well  as  the  educated  unem-
 ployed  are  attracted  to  the  cottage.
 small  scale  and  other  non-agricultural
 enterprises,  which  they  propose  to  set
 up  and  which  I  do  not  believe  they
 will  set  un,  what  is  going  ‘o  hacpen?
 Assuming  they  are  all  attracted  to
 this  proposed  non-agricultural  sector
 in  the  rural  areas  and  realising  that
 26  per  cent  of  the  total  work  force
 of  India  are  agricultural  workers,
 22  per  cent  are  small  peasants  and
 together  they  constitute  more  than
 half  the  total  population  of  India,
 that  is,  35  crores  and  if  these  35  crores
 are  attracted  to  the  new  sector  of  cot-
 tage  and  small  industries  which
 Chaudhari  Charan  Singh  wants  to  es-
 tablish  and  if  they  nroduce  things,
 whore  will  they  be  sold  out  with  the
 consumer  market  entirely  controlled
 by  big  monopoly  houses?  This  is  a
 mere  Utopian  idea.  This  ig  nothing
 but  an  attempt  to  hoodwink  the  rural



 450  DG—Mm  of

 [Shn  P  K  Kodiyan}

 poor  of  the  country,  the  agricultural
 workers  and  the  small  peasant;  The
 real  aim  of  the  ruling  party  as.  to  con-
 solidate,  develop  and  expand  the  via-
 ble  farmg  of  the  landlords  and  rich
 peasants  with  liberal  aid  from  the
 State  and  thus  enable  them  to  grab
 the  tiny  uneconomic  holdings  of  the
 poor  and  middle  peasants  Th'3  38  the
 real  aim  hidden  behind  the  so  called
 pronouncement  of  lofty  consideration
 for  the  rural  sector  for  rural  qaevclop~
 ment,  etc

 In  thig  connection  1  would  hke  to
 point  out  a  significant  statement  in
 the  policy  statement  of  the  Janata
 Party  It  has  tried  to  add  a  new  cun-
 cept  of  fluer  to  that  of  ceiling  on  land
 holdings  It  says

 “National  interest  demands  that
 a  floor  on  landholding  is  also  laid
 and  that  the  law  relating  to  :nheri-
 tance,  transfer  and  partition  of  land

 ३8  80  amended  that  the  area  of  land
 per  farmer  or  agricultural  worker
 1s  not  reduced  below  25  acres  or  |
 hectare”

 I  have  already  pointed  out  that  those
 who  own  25  acres—the  floor  that  the
 Janata  Government  has  decided  num-
 ber  about  357  million  and  tbev  consti-
 tute  506  per  cent  of  all  households
 All  these  people  are  to  be  driven  out
 from  their  lands  and  reduced  to  the
 status  of  landles,  agricultural  wor-
 kers  Such  will  be  the  result  of  the
 Janata  Government's  agrarian  policy

 Take  the  price  policy  of  the  Janata
 Government  That  38  also  heavily
 weighted  in  favour  of  the  traders,  pro-
 fiteers  ang  blackmarketeers  ‘ake
 even  the  procurement  orice  sr  the
 strpport  price  which  the  government
 has  fixed  for  wheat  ie  Ks  Iil2  per
 quintal  What  is  happening  ig  tnat
 mos  of  the  peasants  are  forcea  to  re-
 sort  to  distress  sale  at  the  time  of
 harvest  They  are  forced  ६०  gpll  their
 produce  at  a  nrice  between  Rs  80  to
 Rs  90  per  quintal  According  to  the
 Teonomit  Times  there  has  been  a  rise
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 of  2  points  in  the  wholesaie  mdex.
 At  the  same  time,  we  find  that  the
 price  of  raw  materials  have  f.llen  by
 ३3  points  even  though  the  prices  of
 manufactures  have  increased  by  more
 than  2  points  Since  I  have  no  time,
 I  am  not  going  into  the  details  of  the
 fall  in  prices  of  the  peasant’s  produce
 in  respect  of  other  commodit‘es  like
 cotton  jute,  tobacco,  sugarcane,  ete
 and  the  rise  in  the  prices  of  manu-
 factured  goods  Therefore  I  want
 that  there  must  be  a  parity  between
 the  prices  of  agricultural  produce  and
 the  prices  of  manufactured  woods

 The  last  but  one  point  is

 MR  CHAIRMAN  Make  it  the  last
 one

 SHRI  P  K  KODIYAN  Yes  the  last
 one  That  38  about  the  Foud  Cor
 poration  of  India  The  Foog  Corpo
 ration  of  India  has  become  I  should
 say  a  hopeless  body  so  far  as  the  er.-
 ployees  are  concerned  The  se-vices
 of  about  i00  employees  were  termin-
 ated  during  the  Emergency  and  till
 now  they  have  not  been  reinstated
 The  workers  are  agitated  The  cervice
 conditrong  of  the  employee,  that  were
 unilaterally  altered  in  violation  of
 Section  9(A)  of  the  Industrial  Dispu
 tes  Act  during  the  Emergency  period
 have  not  yet  been  restored  So  many
 other  grievances  are  there  So,  they
 have  decided  to  resort  to  work-to-rule
 if  their  demands  are  not  conceded  I
 would  request  the  hon  Miniter  to
 consider  their  legitumate  demands  and
 come  to  a_  settlement  with  the  em
 ployees

 With  these  words  I  conclude

 भी  रुदसेन  चौधरी  (कैसरगंज)  सभा-
 पति  महोदय,  मैं  कृषि  की  मांगों  को  समर्थन
 करते  हुए  माननीय  मन्त्री  जी  का  ध्यान
 किसने  के  एक  ऐसे  वर्ग  की  झोर  झ्राकपित'
 करना  चाहता  हू  जो  प्रति  वर्ष  देवी  प्रकोप  से
 प्रभावित  रहता  है।  यह  उन  किसानों  का
 6  है  जो  बाढ़ग्रस्त  क्षेत्र  मे  रहते  हैं।  इन
 किसानो  के  लिए  जिस  प्रकार  से  सारी  सुविधा
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 atc  जिस  प्रकार  से  सारे  कार्यक्रम  सरकार
 को  लाग,  करने  चाहिये  वह  राज  तक  पिछले
 तीस  वर्षों  मे  नहीं  किए  गए  ।  प्रति  वर्ष  देवी
 प्रकोप  से  प्रभावित  होने  के  कारण  इन  की
 कायिक  दशा  मे  कोई  विशेष  परिवर्तन  कब  तक
 नही  हो  पाया  है।  कई  बार  ये  बाढ  से  भी  घिरते

 हैं  भौर  साथ  साथ  सूखे  का  भी  सामना  करते
 है।  ख  प्रकार  से  इन  की  दशा  नितान्त
 सोचनीय  हो  जाती  है  t

 बानो  का  जहा  तक  सम्बन्ध  है  अपने  देश
 की  रचना  कुछ  ऐसी  है  कि  यहा  बारे  प्रति  वर्ष

 कराएगी।  इन  की  पूर्णतया  राका  नही  जा  सकता  |
 लेकिन  इन  का  नियति  जरूर  किया  जा  सकता
 है  7  भ्रम  तक  के  जो  झा कडे  उपलब्ध  है  जो
 इस  बं  की  रिपोर्ट  है,  उस  के  आधार  पर
 हमारे  देश  में  प्रति  वर्ष  ढाई  करोड  हेक्टेयर
 जमीन  जलमग्न  हो  जाती  है  झ्र ौर  उस  से  औसत
 जो  क्षति  होती  है  वह  247  करोड  रुपये  की
 होती  है  t  गत  वर्ष  इस  क्षति  का  अनुमान  जैसा
 कि  रिपोर्ट  मे  कहा  गया  है,  118  करोड
 रुपये  का  लगाया  गया  है  ¢  ऐसा  दिखाई  देता
 है  कि  इस  प्रकार  से  यह  क्षति  निरन्तर  बढती
 जा  रहो  है  कौर  उस  पर  हम  कोई  प्रभावी  कार्य
 नही  कर  पा  रहे  हैं।  बहुत  पहले,  दस  वर्ष  पूर्व

 जो  हानि  होती  थी  उस  का  अनुमान  इस  से

 चुप  कम  था  लेकिन  शन  वह  बढता  जा  रहा
 है  ।  ब  तक  जो  उपाय  किए  गए  है  बाढ़
 वितरण  के  उस  मे  लगभग  85  लाख  हैक्टेयर
 भूमि  को  सुरक्षा  प्रदान  की  जा  रही  है  जो
 सम्पूर्ण  जलमग्न  क्षेत्र  का  केबल  47  परसेट
 है  ।  इस  प्रकार  से  जो  प्रभावी  उपाय  चाहिए
 वह  करने  मे  हम  पूर्णतया  सक्षम  रहे  है।  बाढ
 सहायता  पर  हर  साल  प्रदेश  की  सरकार  झर
 केन्द्र  की सरकार  काफी  प्रतीक  धनराशि  खर्चे
 करती  है  शरीर  बह  सामयिक  धनराशि  खर्च  की
 जाती  है।  भ्रमर  इस  सहायता  कोष  को  विशेष
 रूप  से  नियंत्रण  कोच  में  परिवर्तित  कर  दिया
 जाये  तो  बाढ़  पर  प्रभावी  निमंत्रण  किया  जा
 सकता  है,  उस  को  रोका  जा  सकता  है  इस
 परिप्रेक्ष्य  मे  मैं  सान मोम  मली  जी  से  निवेदन
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 करना  चाहता  हू  कि  व्यावहारिक  आधार  पर
 इस  कार्यक्रम  को  देखें  ।  इसके  लिए  विशेष
 योजना  बनाकर  इस  क्षेत्र  के  लिए  कार्यक्रम
 बनायें  |  इस  क्षेत्र  क ेकिसान  जिस  समय  बहती
 की  चपेट  में  होते  हैं  उस  समय  उनके  पास  कोई
 भी  जीविका  प्लोर  सुरक्षा  के  साधन  नही  होते
 है  ।  इसके  लिए  आपको  स्थाई  उपाय  खोजने
 होगे  ।  इस  सम्बन्ध  मे  जैसे  कि  अनेक  कमीशन
 बने  है  और  इस  समय  भौ  राष्ट्रीय  बाढ  आयोग
 की  स्थापना  हुई  है,  इस  देश  की  रखता  के
 अनुसार  राष्ट्रीय  स्तर  पर  जल  प्रवाह  का
 अ्रध्ययन  होना  चाहिए  और  उसके  हिसाब
 से  उसकी  निकासी  के  सम्पूर्ण  नियंत्रण  की
 व्यवस्था  होनी  चाहिए  ।  पिछले  दिनो  से
 अन्धाधुन्ध  भूमि  सुधारों  की  बात  की  जाती
 रही  है  प्रौढ़  भ्धाधृध  बटबारे  के  भ्राधार  पर
 बहुत  से  जो  प्राकृतिक  जल  निकास  के  नाले
 थे  वह  भी  आजकल  दूसरो  के  कब्जे  मे  चले
 गए  हैं।  इस  का  रण  से  जल  निकास  की  प्रणालियां
 अवरुद्ध  हो  गई  हैं  ।  उन  जल  निकास  की
 नालियों  नाला  की  प्रभावी  भ्राधार  पर  सफाई
 करके  जल  निकास  की  उचित  व्यवस्था  करना
 नितान्त  आवश्यक  है  ।  इस  दृष्टि  से  यदि
 ब्रावश्यक  हो  तो  उनका  राष्ट्रीयकरण  भी  कर
 लिया  जाये  ।  इन  निकालो  नाला  के  साथ  जो
 बाढ  ग्रस्त  क्षेत्र  होते  है  वहा  पर  नदियों  की
 बाढ  नही  होती  है  |  छोटे  छोटे  जलाशय,  बडे
 बडे  ताल  शौर  झील  तथा  पोखर  भी  ऐसे  होते
 है  जो  चारो  ओर  से  पानी  इकट्ठा  करते  हैं
 शौर  बाढ़  जैसी  विभीषिका  पैदा  करते  है
 नदियों  की  बाढ़  का  पानी  तो  कभी  कभी  बहु कर
 निकल  भी  जाता  है  लेकिन  झील  के  चारो  भोर
 जो  पानी  इकट्ठा  होता  है  बह
 जल  फलाब  की  स्थिति  बदा  करते  हैं।
 वह  पानी  जब  तक  कि  जमीन  सोख  नही
 लेती  है  तब  तक  फैला  रहता  है  ।  इसके  लिए
 भी  जल  निकास  की  व्यवस्था  करनी  होगी  qa
 इसके  फैलाव  को  रोकने  के  लिए  विशेषज्ञों  ने
 सबसे  अच्छा  रास्ता  यह  सुझाया  है  कि  बड़े

 बड़े,  रिजर्वायर  बनाये  जाये  शौर  उन  जलाशयों
 के  द्वारा  बाढ़ों  को  नियन्त्रित  किया  जाये  ।
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 [श्री  रहें  चौधरी]

 रिजर्बायर,  जैसा  कि  प्रस्ताव  मे  कहा  गया  है
 झोर  जैसी  कि  लगातार  जनता  सरकार  की
 ोषणाये  हो  चुकी  है,  कई  प्रस्तावित  भी  हुए
 हैं।

 मैं  जिस  क्षेत्र  से  जाता  हूं,  मेरे  जनपद
 में  तीन  प्रमुख  बडी  बडी  नदिया  बहती  है
 जिनके  कारण  लगभग  सम्पूर्ण  जनपद
 बाढ़ों  से  प्रभावित  रहता  है  ।  केवल  मेरे

 ही  जिले  की  बात  नहीं  हैं,  पूरा  पूर्वी  उत्तर
 प्रदेश  बाढ़  की  समस्या  के  कारण  ही  राज  तक
 पिछडा  हुआ  है  ।  इस  दृष्टि  से  घाधरा,
 करनाली  और  रापती  की  प्रस्तावित  योजनाये
 विशेष  रूप  से  बहुचर्चित  हैं  ।  इन  योजनाओं
 को  तत्काल  हाथ  में  लेकर  इस  क्षेत्न  का  जल्दी
 से  जल्दी  उद्धार  किया  जाये  साथ  ही  साथ
 इन  योजनाके  के  द्वारा  जो  अतिरिक्त  ऊर्जा

 (बिजली  )  पैदा  होगी  उससे  विकास  के  अनेक
 कार्यक्रम  सफलतापूर्वक  चलाये  जा  सकेंगे  ।
 साथ  ही  साथ  नदियों  के  किनारे,  जैसा  कि

 विशेशुज्ञो  ने  कहा  है,  वन  रोपण  का  कार्यक्रम

 हाथ  में  लिया  जाये  ।  इसके  द्वारा  भी  बानो
 की  विभीषिका  को  कम  किया  जा  सकता  है  1
 इसके  अतिरिक्त  जो  भूमि  का  कटाव  लगातार

 होता  रहता  है  उसको  भी  सुरक्षा  प्रदान  हो
 सकेगी  7  इन  सारी  योजनाओं  को  लेकर
 बाढ़  पर  विशेष  रूप  से  नियन्त्रण  किया  जा
 सकता  है।  तथा  बाढ़ग्रस्त  क्षेत्रों  मे जो  रहने
 वाले  हैं,  गरीब  किसान  हैं  उनके  जीवन  झर
 जीविका  को  सुरक्षा  प्रदान  की  जा  सकेगी  |
 बाढ़ग्रस्त  क्षेत्रों  स ेखरीफ  की  फसल  लगभग

 नही  के  बराबर  होती  है  ।  यदि  कही  कही
 थोड़ी  माला  से  हो  भी  जाती  है  तो  उससे
 किसानों  का  भला  नहीं  हो  सकता  है  |

 ऐसे  क्षेत्र  म ेखरीफ  के  सीजन  मे  विशेष  रूप
 से  गन्ना,  घान  जौर  जूट  की  फसलें  हो  सकती

 हैं।  यह  ऐसी  फसलें  हैं  जिनको  पानी  भी
 ज्यादा  चाहिए  ।  यह  फसलें  एक  तरफ  तो

 बाढ़  को  झेल  सकती  हैं  शीर  साथ  ही  सिंचाई
 के  लिए  उनको  ज्यादा  पानी  चाहिए  ।  लेकिन
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 are  जाने  के  पहले  कौर  बाढ़  झाने  के  बाद  ऐसे
 क्षेत्रों  में  इन  फसलों  के  लिए  राज  तक  सिचाई
 की  कोई  व्यवस्था  नहीं  हुई  है  ।  नदियों
 के  बेसिन  में  हम  सथ  जानते  हैं  कि  भूमिगत
 जल  काफी  निकट  होता  है  av  वहा  पर
 सिचाई  की  सुविधायें  प्राप्त  करने  मे  कोई
 विशेष  दिक्कत  नहीं  है,  उन  समस्त  क्षेत्रों  मे

 उथले-नल-कूप  (शेलो-ट्यूब-वेल्ज)  लगाये
 जाये  ।  इन  की  सहायता  से  सारे  क्षेत्र  मे
 सिंचाई  की  समुचित  रूप  से  व्यवस्था  की
 जा  सकती  है  शौर  इस  मे  विशेष  खर्चा  भी
 जाने  वाला  नही  है  ।

 जमीन  के  पानी  के  बारे  मे  इस  रिपोर्ट
 मे  कहा  गया  है  कि  हमारे  पास  लगभग  5  करोड

 हैक्टोमीटर  भूमिगत  जल  उपलब्ध  है,  जिस  मे
 से  कब  तक  केवल  !  3  करोड  उपलब्ध
 किया  गया  है,  बाकी  का  3  5  करोड  भी
 निकालने  मे  कोई  खतरा  नही  है,  क्योकि  जो
 वर्षा  होती  है,  उस  के  ग्रा धार  पर  6  7  वर्ग
 मीटर  पानी  जमीन  मे  प्रवेश  कर  जाता  है
 इस  लिये  इस  प्रकार  के  छोटे-छोटे  ट्यून  बेल्ट
 लगा  कर  सारे  क्षेत्र  की  सिंचाई  भअ्रच्छी  प्रकार
 से  की  जा  सकती  है  -  मेरे  क्षेत्र  मे  रबी  छी
 फसल  मे  जो  दुर्दशा  रहती  है,  जल-नग्नता
 के  कारण  जो  नही  हो  पाती  है  कौर  देर  से
 बोई  जाती  है,  देर  से  बोई  जाने  के  कारण
 उस  में  पानी  ज्यादा  चाहिये---पानी  उपलब्ध

 नहीं  होता  है  क्योकि  सिंचाई  का  साधन  नही
 है--इसलिये  वे  अच्छी  पैदावरा  नहीं  ले
 पाने  हैं  -  इन  सब  समस्याओं  का  समाधान

 उथले-नल-कूतो  की  योजना  से  हो  सकता

 है  t  मैं  चाहता  हू  कि  ऐसी  योजना  तुरन्त
 बना  कर  उस  को  कार्यान्वित  किया  जाय  i}

 अरब  मैं  कुछ  व्यावहारिक  समस्या धो  के
 झ्राधार  पर  एक  बात  विशेष  रूप  से  कहना
 चाहता  हूं  ।  पिछली  सरकार  के  जो  गलत
 नियोजन  थे,  उन  के  आधार  पर  हम  ने  बड़े
 बडे  फार्मों  के  लिये  अनेको  प्रकार  के  यन्त्र

 बनाए,  लेकिन  मध्यम  शौर  छोटे  किसान  के
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 लिये  किसी  प्रकार  का  कोई  यन्त्र  नहीं  बनाया  |
 मेरा  अनुरोध  है  कि  मध्यम  किसान  कौर  छोटे
 किसानों  के  लिये  ऐसे  यत्नों  का  निर्माण  किया
 जाये  तो  उन  को  पर चेजिंग  पावर,  क्रय
 शक्ति,  के  इन्दर  हो  धौर  वे  उन  का  उपयोग
 अपने  फार्मों  में  उपज  की  पैदावार  बढ़ाने  में
 क्र  सके  ।

 जहां  तक  बीजों  का  सवाल  है--कई
 बार  यह  कहा  जाता  है  कि  भारत  का  किसान
 परिश्रमी  नहीं  है  1  नये  बीज  शौर  नयी
 जानकारी  के  प्रति  जागरूक  नहीं  हैं  ।
 लेकिन  जैसा  पिछले  io  सालों  के  अनुभव
 से  स्पष्ट  है--जब  उसे  गे  हुं  कौर  धान  के  अच्छे
 बीज  दिये  गये,  तो  उस  ने  अपनी  उपज  को  कई
 गुना  बढ़ा  दिया  और  राज  हम  इस  बात  पर
 गव  कर  सकते  है  कि  ब  शीघ्र  ही  हम  आत्म-
 निर्भरता  की  स्थिति  को  प्राप्त  करने  जा  रहे
 हैं।  किर  भी  दलहन  और  तिलहन--ये  दो
 ऐसी  प्रमुख  फसलें  हैं  जिन  का  हमारे  रोजमर्रा
 के  जीवन  से  सम्बन्ध  है  और  मंहगाई  से  भी
 सम्बन्ध  है  ।  इन  के  बारे  में  भ्र भी  तक
 कोई  रिसर्च  या  प्रनुसन्धान  नहीं  किया  गया
 है  ।  मैं  चाहता  हूं  कि दलहन  कौर  तिलहन
 के  अच्छे  खोज  उपलब्ध  कराये  जायें  7  इस
 के  लिये  विशेष  प्रनसन्धान  की  भ्रावश्यकता
 है  t

 कृषि  प्रशिक्षण  की  व्यवस्था  कृषि  के |
 क्षेत्र  में  बहुत  महत्वपूर्ण  स्थान  रखती  है
 इस  ज्ञान  के  प्रसारण  के  लिये  इस  समय'  रेडियो
 से  कार्यक्रम  प्रसारित  किये  जाते  हैं।  लेकिन
 इस  में  एक  कठिनाई  है--  हमारा  किसान
 गांवों  में  रहता  है  शीर  शिक्षित  होने  के
 कारण  उन  कार्यक्रमों  को  उचित  ढंग  से
 लागू  नहीं  कर  पाता  है  ।  मेरा  प्रनुरोध
 है  कि  प्रत्येक  गांव  में  एक  माडल  फार्म  की
 व्यवस्था  होनी  चाहिये।  यदि  हम  यह  समझते |
 हैं  कि  इस  तरह  के  कार्यक्रमों  को  प्रसारित  कर
 के  हमारा  किसान  नई  तकनीकी-जानकारी
 का  प्रयोग  कर  के  अपनी  पैदावार  को  बढ़ा
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 सकेगा--मुझे  यह  सम्भव  दिखाई  नहीं  देता
 है  ।  हमारे  यहां  प्रदर्शनी  की  योजना  होनी
 चाहिये  ।  कुछ  दिन  पहले  ऐसी  योजना  थी,
 लेकिन  बाद  में  उस  को  रोक  दिया  गया
 इस  समय  झाप  के  पास  डिमांस्ट्रेशन  की  कोई
 योजना  नही  हैं  ।  इसी  लिये  मैंने  सुझाव
 दिया  है  कि  हर  गांव  में  एक  माडल  फार्म
 होना  चाहिये,  जिस  के  माध्यम  से  हम  अपने
 किसानों  को  खेती  की  व्यावहारिक,  प्रैक्टिकल,
 जानकारी  दें  जिस  के  आधार  पर  वह  अपनी
 पैदावार  को  बढ़ा  सके

 उर्वरकों  के  प्रयोग  का  जहां  तक  सवाल
 है---लगातार  कहा  जाता  है  कि  जापान  में
 में  उर्वरक  की  खपत  बहुत  अच्छी  है,  जब  कि
 हमारे  यहां  कम  हैं  ।  लेकिन  हमारे  यहां
 जो  प्रशिक्षण  दिया  गया  है,  जानकारी  दी
 गई  है--उस  में  केवल  नाइट्रोजन  उर्वरक
 का  व्यवहार  करने  पर  विशेष  बल  दिया  गया
 है,  क्योंकि  उस  के  द्वारा  फसल  की  उपज  बहुत
 जल्दी  हो  जाती  है  ।  लेकिन  उस  का
 संतुलित  उपयोग  उन  को  नहीं  समझाया
 गया  ।  फोस्पंट  और  पोटाश  का  उपयोग,
 जैसा  फि  रिपोर्ट  में  कहा  गया  है,  नाइट्रोजन
 के  अनुपात  में  हमारे  देश  में  नही  हो  रहा  है  ।
 अगर  कुछ  किसान  कर  भी  रहे  हैं,  कुछ  लोग
 इस  दिशा  में  आगे  बढ  भी  रहे  हैं  तो  उन  को
 जिस  प्रकार  से  संतुलित  मात्रा  में  वह  दिया

 जाना  चाहिए,  वह  उन  को  नही  मिल  रहा  है,
 कौर  मिट्टी  के  परीक्षण  के  आधार  पर  जो  ज्ञान
 उन  को  प्राप्त  होना  चाहिए,  उस  ककी  सुविधाएं
 उन  को  उपलब्ध  कराई  जानी  चाहिए  ॥

 एक  बात  मैं  विशेष  रूप  से  यह  कहना
 चाहूंगा  कि  सूक्ष्म-पोषक  तत्व  जो  खेती  के  लिए
 भाचश्यक  है,  खेती  की  उपज  की  बढ़ोतरी
 के  लिए  भ्रावश्यक  है  ग्रोवर  जिनको  मार्जीनल

 ६ पूट्रीएन्डस  कहा  जाता  है,  उन  की  कमी

 ६  उन  बड़े  बड़े  किसानों,  जो  कि  योग्य  किसान  हैं,
 [  कुशल  किसान  हैं  शर  जो  नाइट्रोजन,  पोटास

 कौर  फास्फेट  का  उपयोग  भी  करते  हैं,
 खेतों  में  भी  पाई  जाती  है  प्रौढ़  यदि  वैज्ञानिक
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 शौर  भली  प्रकार  से  इन  तीन  तत्वों  का
 उपयोग  न  किया  गया,  तो  जो  भर न्य  तत्व  हैं,
 उसकी  कमी  होती  चलो  जाएगी  शौर  इन
 तत्वों  की  कमी  होने  से  पैदावार  में  भी  कमी
 होगी  ।  ये  तत्व  कितने  जमीन  में  उपलब्ध  हैं,
 कितने  होने  चाहिए  धौर  कितनी  एक  फसल
 के  लिए  चाहिए  ,  इन  सब  का  पता  लगाने
 के  लिए  इस  देश  में  प्रभी  तक  कोई  भी  कारगर
 प्रशिक्षण  का  मतर  हमारे  पास  नही  है  |  मेरा

 सुझाव  यह  है  कि  इन  मार्जिन  न्यूट्रीएन्टस
 का  पता  लगाने  के  लिए  इलेक्ट्रानिक्स  का
 कोई  विशेष  यत्र  हमारे  देश  में  होना  चाहिए
 कौर  प्रत्येक  जिले  में  होना  चाहिए  ताकि
 किसान  उनके  द्वारा  झपने  देश  में  संतुलित
 उर्वरकों  का  प्रयाग  कर  सके  |

 एक  लास्ट  प्वाइट  मैं  यह  बतौर  कहना
 चाहूँगा  कि  जहा  तक  प्रशिक्षण  शौर  खेती
 की  जानकारी  का  सवाल  है,  सव  से  वडा

 दुर्भाग्य  हमारे  देश  का  यह  है  कि  आधारभूत
 उद्योग  खेती  का  है  लेकिन  औद्योगिक  स्तर  पर
 राज  तक  उसको  नहीं  देखा  गया  है  कौर
 न  ही  उसके  हिसाब  से  उसका  नियोजन  क्या
 गया  है।  श्राप  प्रशासन  को  ही  ले  लीजिये  t
 ग्रामीण  स्तर  पर  जा  करमचारी  कृषि  कार्य  को
 ले  कर  जाता  है,  जो  सरकारी  कर्मचारी  उस
 ज्ञान  को  देने  के  लिए  जाता  है,  उस  को  कृषि
 का  कितना  ज्ञान  है  t  वह  कृषि  में  प्रशिक्षित
 भो  नही  होता  है  बतौर  केवल  खिताबी  ज्ञान  ही
 उसको  होता  है  या  जो  सेमिनार  में  उसको
 प्रशिक्षण  मिलता  है,  उसके  प्राकार  पर  वह
 हां  के  लोगो  को  ज्ञान  उपलब्ध  कराता  है  ।
 इस  दृष्टि  से  मेरा  सुझाव  है,  मेरा  प्रमुखों  है
 कि  कृषि  को  विशेष  महत्व  देकर  एक-सूत्री
 प्रशासन  कृषि  में  लागू  किया  जाए  ताकि
 ग्रामीण  स्तर  पर  कृषि  सेबाबों  के लिए  एक
 ऐसा  कर्मचारी  यहां  पर  उपलब्ध  हो  जिसको
 कृषि  का  पूरा  शान  हो  और  जो  किसान  को
 अपना  समुचित  योगदान  दे  सके  कौर  वहां
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 पर  लोगो  को  प्रशिक्षण  दे  सके,  हारा  ह्रदर्सेन
 दे  सके  कौर  उनकी  फैसला की  पाल  करके
 शीर  उन  पर  प्रभावी  नियंत्रण  द. ह  सके  |

 इन  शब्दों  के  साथ  मैं  बजट  की  मांगों
 का  समर्थन  करता  हू  और  प्राशि  करता  हू  कि
 स्त्री  जी  मेरे  सुझावों  पर  विशेष  ध्यान  देंगे  ।

 थी  मोतीभाई  कार  चौधरी  (बनास-
 काठा)  माननीय  सभापति  जी,  कृषि  मती
 जी  ने  इस  सदन  मे  जो  माग  रखी  हैं,  उस  का  मैं
 समर्थन  करता  g  otc  बधाई  भी  देता  हू  कि
 इस  साल  के  बजट  मे  उन्होने  ज्यादा  प्रावधान
 कृषि  के  बारे  में  किया  हैं  ।

 यह  देश  क  कृषि  प्रधान  देश  माना
 जाता  है  लेकिन  फिर  भी  किसान  झौर  खेती
 की  झोर  जितनी  नज़र  रखनी  चाहिए  थी,
 चह  पिछले  30  सालो  में  नही  रखी  गई  है
 पिछले  30  सालो  में  जो  कृषि  के  प्रति  रवैया
 चला  है,  इससे  क्लीन  कौर  कृषि  की  स्थिति
 ज्यों  की  त्यों  रही  है।  इसलिए  ज्यादा  रकम
 रखने  से  ही  यह  मसला  हल  होने  वाला  नही
 है  और  यह  जो  रकम  का  प्रावधान  किया
 मया  है,  इसका  सही  तौर  पूरा  इस्तेमाल
 हो,  इसके  लिए  तंत्र  सावधान  रहना
 चाहिए  कौर'  शीघ्र  इस  का  भ्रमण  में  लाया
 जाये,  ऐसी  व्यवस्था  करना  जरूरी  है  t
 इस  बड़े  देश  की  70  प्रतिशत  जनता  का  सवाल
 है  और  इस  के  लिए  शौर  ज्यादा  रकम  का  भी
 प्रावधान  होना  जरूरी  है  |  स्थिति  यह  रही
 है  कि  कह  किसान  जो  ह. | ल  पैदा  करता  है,
 बही.  राल  को  भूखा  सोता है  कौर  वह  किसान
 जो  रुई  पैदा  करता  है,  उसके  बच्चो  के  शरीर
 पर  कपड़ा  भी  दिखाई  नहीं  देता  है।
 कृषि  की  इतने  सालो  के  बदे  भी  ऐसी  स्थिति है,
 इसको  समाप्त  करने  के  किए  हमें  फौरन  ही
 नीति  में  कुछ  सुधार  करना  पड़ेगा  |  ऐसी
 स्थिति  लम्बे  परे  तक  नही  बदस्त  ही  सकेगी  ।
 इसलिए  इसके  बारे  में  शीघ्र  गति  से  काम
 ही  ऐसी  मैं  माननीय  कृषि  भरनी  से  ब्रार्थेगा
 करता  हूं  t
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 सास तीय  सेनापति  महोदय,  यदि  सरकार
 मे  क्च  की  स्थिति  सुधारनी  है  ती  इसकी
 पैदावार  पर  जो  खर्च  आता  है  बह  काश्तकार
 को  मिलना  चाहिए  नहीं  तो  इसकी  स्थिति

 सुधरने शसी  नहीं  है।  जब  तक  कृषि  का  धंधा
 चाटे  में  रहेगा  तब  तक  कृषि  में  सुधार  होने
 वाला  नहीं  है  क्योंकि  चाटे  का  धंघा  कोई

 बुद्धिमान  मनुष्य  तो  करेगा  नहीं  ।  इसलिए
 कृषि  के  बारे  मैं  सब  से  पहले  जो  करने  की
 बात  है  यह  हैं  कि  कृषि  पर  आने  वाली  लागत
 किसान को  मिले।  कह  दिया  जाता  है  कि  कृषि
 से  जो  पैदावार  होती  है  वह  खाने  की  चीज़

 है  कौर  इस  देश  में  खाने  वाले  लोग  ज्यादा  हैं
 कौर  उत्पादन  करने  वाले  लोग  कम  हैं
 मेँ  आपसे  प्रतिरोध  करना  चाहता  हूं  कि  इस
 देश  में  70  प्रतिशत  लोग  कृषि  पर  निर्भर  हैं
 शोरबे  भी  खाने  वाले  लोग  हैं।  वे  भी  ख  खरीदारी
 करते  हैं।  उनको  जिन  चीजों  की  जरूरत

 होती  है,  वे  उन्हें  कम  रेट  पर  नहीं  मिलती  है।
 कई  माननीय  सदस्यों ने  भ्रांत ह ेदेकर  बताया  है
 कि  कृषि  में  जो  चीज़  काम  भाती  है  उसके  कितने
 भाष  बढ़  गये  हैं।  कृषि  मंत्री  जी  के  ध्यान  में

 है  कि  रासायनिक  खाद  का  भाव  कितना  बढ़
 गया  है  ?  ब्याज  की  दर  भी  ऊंची  होती
 रही  है  |  कृषि  में  जो  बीज  का  इस्तेमाल
 होता  है,  उसके  दाम  भी  दिन-अति-दिन
 बढ़ते  जा  रहे  हैं  -  कृषि  औजार  ट्रैक्टर,
 भ्रामक  इंजिन,  मीटर  शादी  के  दाम
 दो-तीन  गुना  हो  गये  हैं  ।  कुंड  भाव,
 मोबिल  आपस,  बिजली  के  रेट  भी  बहुत  बढ़े
 हैं।  ये  सब  चीजें  कृषि  के  काम  मे  जाती  हैं।
 इन  सब  चोरों  के  दाम  तोल-चार  गुने  हो  गये
 अगर  इन  सब  चोरों  का  इस्तेमाल  करके
 जो  पैदा यार  होती  है,  उसका  पूरा  दाम
 किसान  को  नहीं  मिलेगा  तो  कौन  काम
 करेगा  ?  इसलिए  किसान  की  उसकी  पैदावार
 का  पूरा  दाम  मिलना  चाहिए।  यह  सब  देखने

 ,  बता  काम  कृषि  मंत्रालय  का  है  ।

 कृषि  के  विकास  में  सिचाई  सब  से
 प्रधान  चीज  है  |  ज़मीन  तो  उतनी  ही
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 रहेगी  जितनी  थी,  बह  तो  बढ़ने  वाली
 नहीं  है।  लेकिन  सिंचाई  से  हम
 उतनी  ही  भूमि  पर  वै दा धार  भ्र धिक  कर
 सकते  हैं।  इसलिए  सिंचाई  की  जितनी  भा
 सुथरा  हो  सकती  है  चह  देनी  चाहिए  1  बजट
 भें  इसके  लिए  जितना  प्रावधान  किया  गया  है
 चह  शौर  भी  भ्र धिक  होना  चाहिए।

 में  मानसिक  मंत्री  जी  से  निंदा  नदी  के
 बारे  में  कुछ  कहना  चाहता  हूं।  यह  एक  बहु-
 मुखी  योजना  है।  इसके  पूरा  हो  जाने  पर
 बिजली  का  घाटा  भी  हमारा  पूरा  हो  सकता
 है।  इससे  अन्न  की  पैदा यार  भी  बढ़ेगी  जिससे
 अन्न  की  कमी  भी  कम  होगी।  गुजरात  के
 सूखे  क्षेत्रों  जैसे  कि  सौराष्ट्र  शौर  कच्छ  कौर
 उत्तर  गुजरात  के  सूखाग्रस्त  क्षेत्रों  म  इसके
 पानी  का  इस्तेमाल  होगा  -  इस  समय  इसका
 मामला  एक  ट्रिब्यूनल  के  पास  है।  मुझे  साशा
 है  कि  वहां  से  इसका  जल्दी  निबटारा  हो  जाएगा।
 इसका  निबटारा  होने  के  हद  तुरन्त  इस  पर
 काम  लालू  होना  चाहिए।  उसमें  कोई  बाधा
 पैदा  नहीं  होनी  चाहिए।  कई  सालों  से  यह
 महत्वपूर्ण  योजना  लटकी  चली  झा  रही  है।
 इसको  जल्दी  से  जल्दी  झ्र मल  में  लाया  जाए  ।

 माननीय  सभापति  महोदय,  बाढ़  भी

 हमारे  यहां  एक  समस्या  है।  इतने  बड़े  देश
 में  एक  भाग  में  सूखा  पड़ता  है  शौर  दूसरे  भाग
 में  ढ़  आती  है।  इन  दोनों  समस्यायें  को
 हल  करना  जरूरी  है।  मैं  किस  क्षेत्र  से  भाता
 हूँ  हां  कम  से  कम  बारिश  होती  है।  हमारा
 बहुत  कम  बारिश  होने  पाला  क्षेत्र  है।  लेकिन
 जब  वहां  बाढ़  पाती  है  तो  वहां  ज्यादा  से  ज्यादा
 नुकसान  होता  है।  इसलिए  बजट  में  थोड़ा
 बहुत  प्रावधान  बाढ़  नियंत्रण  के  लिए  भी
 होना  चाहिए  t  कृषि  को  पैदावार  करने  में
 जहां  बिजली  का  उपयोग  लिया  जाता  है  हा
 बिजली  के  कारण  कई  गुना  खर्च  करना  पड़ता
 है।  बारिश  के  पानी  से  जो  पैदा चार  होती  है
 यह  कम  खर्च  पर  होती  है।  लेकिन  बाढ़  के
 कारण  वह  सारी  की  सारी  फसल  नष्ट
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 हो  जाती  है।  इसलिए  बजट  में  बोड़
 नियंत्रण  के  लिए  भी  शीर  गुंजाइश  होनी
 चाहिए।  मेरे  क्षेत्र  मे  बाढ  नियंत्रण  के  लिए

 रोब  नदी  पर  काम  होना  जरूरी  है।  केन्द्रीय
 सरकार  इसके  लिए  गुजरात  सरकार  को  अधिक
 ग्राम  दे  ऐसा  में श्रनुरेघ  करता  हू  -  इस  देश
 मेहर  प्रकार  के  किसान  हैं,  कम  जमीन  वाले
 हैं  जिसकी  झोर  ज्यादा  ध्यान  देने  की  जरूरत
 है।  इसके  लिए  स्माल  कार्ड्स  और  मारजिन
 फार्म र्स  की  जो  योजना  है,  डी०पी०ए०  पी०
 की  जो  सूखाग्रस्त  की  योजना  है  जो  बहुत  बडे
 पैमाने  पर  है,  जिस  डिस्ट्रिक्ट  में  बह  नही  है,
 वहा  भी  उसको  लाभ  करना  चाहिए  |

 जिस  डिस्ट्रिक्ट  से  मैं  जाता  ह  यानी
 महसाना  की  बात  मैं  कह  रहा  ह,  वहा  50
 फीसदी  किसान  2  हैक्टर  से  कम  जमीन  वाले
 है  और  50  फीसदी  किसान  बिता  जमीन
 वाले  खेतीहर  मजदूर  है।  किमी  भी  तहसील
 में  स्माल  फार्मर  या  मा  जिनल  फार्म  र की  योजना

 लागू  नही  की  गई  है।  मैं  माननीय  मंत्री  जी
 से  अनुराध  करता  हु  कि  जिस  डिस्ट्रिक्ट  से
 इतनी  कम  जमीन  वाले  कप्तान  बसते  हो,  वहा
 इस  योजना  को  चालू  किया  जाए।

 हमारे  बतासा  डिस्ट्रिक्ट  मे  डी०पी०
 ए०  की  योजना  है।  इस  डिस्ट्रिक्ट  मे  जमीन
 हल्की  और  मद्  भूमि  होते  की  वजह  से  होल्डिंग
 बड़ा  है  इसलिए  ऐसी  स्थिति  वाले  डिस्ट्रिक्ट
 मैं  ही पीए  ०पी०  योजना  में  ज्यादा  हार्डिग
 वालो  को  भी  शामिल  कर  के  देश  के  दूसरे
 हिस्सा  के  बराबर  लाना  चाहिए।  मैं  मत्ती
 जी  से  प्रतिरोध  करता  ह्  कि  गुजरात  गवर्नमेंट
 में  डी  ०पी  ot  ०पी०  की  स्क्रीम  को  लागू  करने
 के  लिए  जिस  तहसील  का  प्रपोजल  भेजा  है,
 उसको  मजूर  किया  जाए।

 कृषि  की  पैदाइश  के  माल  की  आयात-
 निर्यात  में  कप्तान  को  उचित  मूल्य  मिले,  इसके
 लिए  वाणिज्य  मंत्रालय  को  कृषि  मता लय  की
 प्रो  से  बताया  जाना  चाहिए  कि  किस  समय  पर
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 इन  चीजों  का  आयात-निर्यात  किया  जाएं  |
 उसके  बारे  में  उसका  मार्ग-दर्शन  बहुत  जरूरी
 है।  किसान  का  माल  जब  भरी  में  भाता  है,
 उस  समय  निर्यात  नही  होता  है  7  जब  कई  साल
 पहले  किसी  चीज  की  कमी  होती  है  किसान
 के  पैदाइश  की  कमी  होती  है  तो उस  समय  माल
 आयात  किया  जाता  है,  लेकिन  उसके  बाद
 यह  हर  साल  रायात  होता  रहता  है।  किसान
 का  माल  काफी  पैदा  होने  पर  भी  घह  माल
 बाहर  से  आयात  होता  रहता  है  जिससे
 किसान  का  माल  बिकता  नही  है  श्र  जो  मूल्य
 उसे  मिलना  चाहिए  वह  नही  मिलता  है।  इस
 लिए  किसान  की  पैदाइश  की  चीज  के  आयात
 प्रौढ़  निर्यात  के  बारे  में  कृषि  मंत्रालय  को  सलाह
 देकर  वाणिज्य  मंत्रालय  वा  मार्ग-दर्शन  करना

 बहुत  जरूरी  है  जिससे  किसान  को  उचित

 मूल्य  मिल  सके  ।

 कीट-तारक  दवाओं  के  बारे  में  भी  क्लीन
 को  ज्यादा  खर्चा  करना  पडता  है।  इसमें  काफी
 मिलावट  होती  है  जिसके  कारण  जीतता
 कमर  इसका  होना  चाहिए  वह  नही  होता  है
 किसान  का  माल  पैदा  करने  में  जो  चीजे
 इस्तेमाल  की  जाती  है  उनका  भाष  बढ  जाता  है  ।
 कीट-नाशक  दवाओं  का  भाव  इतना  बढ़  गया

 है  कि  छोटे  किसान  तो  इसका  इस्तेमाल  ही
 नही  कर  सकते  हैं  और  इसमें  मिलावट  भी

 होती  है।  इसके  कारण  किसान  को  दा  शोर
 से  नुक़सान  होता  है  i  हमारे  मंत्रालय  की  बोर
 से  सही  क्रीट-तारक  दवा  का  काफी  मात्रा
 में  उत्पादन  हो  कौर  उचित  मूल्य  पर  मिले,
 इसके  बारे  में  सोचता  चाहिए  रासायनिक
 खाद  भी  समय  पर  और  सही  मात्रा  में  मिलती
 रहें,  यह  भी  देखना  चाहिए  a

 दूध  की  डेरी  के  बारे  मे  इस  मंत्रालय  ने
 ज्यादा  ध्यान  दिया  है  इसका  मैं  स्वागत  करता

 हू  ।  छोटे  फार्मर  के  लिए  दूध  की  डेरी  का  विकास
 अत्यन्त  जरूरी  है।  क्योकि  छोटी  जमीन  पर
 भी  एक  या  दो  पशु  रखकर  बह  झपना  खुद  का

 गुजारा  कर  सकता  है।  गाव  में  रहकर  उसको
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 काम  सिंह  सके,  चसक  लिए  यह  अच्छा'  काम

 है  सहकारिता  के  झा नार  पर  जो  डेरी  का

 विकास' हुआ  है  फिर  भी  भांग  में  रास्ता म  होने
 से  इसमें  बाधा  जाती है  है।  इससे दूध  इकट्ठा
 होकर  पढ़ा  रहता  है  और  बट्टा  हो  जाता  है,
 दूध  दूध  नही  रहता  है।  बड़े  बड़े  &.....  लगाकर
 जो  सहकारिता  के  आधार  पर  डेरी  खड़ी  को
 गई  है,  इस  दूध  के  खट्टे  होने  की  वजह  से  उसका
 पाउडर  भी  नी  बना  सकते  हैं।  इसलिए
 दूध  डेरी  में  पहुचने  के  लिए  रास्ते  का  होगा
 बहुत  जरूरी  है।  सहकारिता  के  ढंग  से  जो  डेरी
 का  काम  हुआ  है,  उससे  बैलेंसिंग  फूड  भी  मिलता
 है,  घास-चारा  उगाने  के  लिए  भी  मदद
 मिलती  है,  मोबाइल  वैन  से  पशुता  की  चिकित्सा
 भी  करने  की  सुविधा  होती  है।  लेकिन  रास्ता
 न  होने  से  इसमें  बाधा  होती  है।  इस'  कारण
 उसे  यह  सब  सुविधाएं  नही  मिल  पाती  हैं।  इस
 लिए  रास्तो  का  निर्माण  बहुत  जरूरी  है।  डी  ०
 पी०  ए०  पी०  की  स्कीम  मे,  मझ भू मसि  विकास
 की  योजना  मे,  मैरिज  के  लिए  लिक  रोड  बनाने
 की  बात  सोची  जा  रही  है।  इस  को  जल्दी
 से  जल्दी  भ्रमण  मे  लाया  जाए।  छोटे  क्सिानो
 के  लिए  डेरी  का  विकास  बहुत  जरूरी  है  ।
 छोटे  'किसानों  को  इस  का  पूरा  लाभ  मिल  सके,
 इसलिए  रास्तो  के  बारे  मे  जो  प्रोफाइल  चल
 रहा  है,  उसे  जल्दी  से  जल्दी  कमल  में  लाया
 जाए।

 इन  शब्दों  के  साथ  मे  कृषि  महालय  का
 मांगों  का  समर्थन  करता  हु।

 SHRI  B  P  KADAM  (Kanara)  Mr
 Chairman  Sir,  J]  thank  you  very  much
 for  having  called  me  at  the  fag  end
 of  the  day

 I  have  hurriedly  gone  through  the
 report  of  the  National  Commission  on
 Agneculture  and  |  should  gay  that
 this  i5  a  very  fine  document  and  well
 authenticated  I  express  my  grati
 tude  and  praise  to  all  those  membeis
 and  other  officers  who  had  to  work
 hard  to  bring  out  this  repo!  I  had
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 also,  same  years  ‘back,  gone  through
 the  Report  of  the  Royal  Commission
 on  Agriculture  published  in  1928.
 After  a  long  lapse  of  years,  J  think,
 the  present  report  is  a  very  good  docu-
 ment,  Government  must  ftrive  hard
 to  carry  out  the  suggestions  made
 therein

 Alter  andependence,  for  a  large
 number  of  yeafs,  we  had  peen  awitlly
 deficit  in  food,  and  we  had  been  run-
 ning  here  and  there  trying  to  parchase
 from  whatever  quarters  we  cuvuld  gct,
 and  the  well-to-do  nations,  especially
 the  USA,  had  always  been  tiying  to
 strangulate  us  by  catching  us  by  our
 head,  neck  and  feet,  so  that  our  foreign
 policy  would  be  ulted  im  their  favour
 Only  four  years  back,  one  American
 expert  said  No  tood  should  be  sup-
 phed  to  the  starving  millions  of  Ind2a,
 it  As  better  that  they  die  .aiher  than
 be  helped  because  even  if  they  are
 helped,  they  would  not  be  doing  any
 service  to  India  or  anywhere  Thank
 wod  due  to  che  harg  work  of  our
 agricultural  scientists  and  tne  hard
 work  put  in  by  our  Indian  75008  we
 have  solved  the  problem,  and  since
 the  last  three  or  four  years  we  aie
 ul  a  vely  sound  position  Nobody  on
 earth  can  naw  try  to  strangulate  us
 or  influence  us  to  tilt  our  foreign
 polhcy  Now  we  are  in  a  very  safe
 position  both  in  the  production  of
 tlCe  anq  in  the  production  of  wheat

 For  strengthening  our  economy,  IL
 would  lay  strces,  on  a  few  things  Lhe
 first  is  land  reforms  In  che  Stete  of
 Karnataka  we  have  done  very  fine
 work  in  the  matter  of  progressive  lard
 legislation  and  imposing  lan]  ceilings
 we  have  solved  all  our  probems  hy
 creating  a  sene  of  conhdenc>  in  our
 irxulturists  But  unfortunitels  the
 Janata  Government  which  professes
 in  the  name  of  land  reforms  )  unched
 a  tirade  against  the  Gove  nment  o!
 Karnataka  and  the  Land  [itinil
 which  were  constituted  by  the  Kirna
 taka  Government  were  ,hol  shed  by
 the  Governor  during  that  tenure  when
 Karnataka  wus  under  President  <  ;ule
 Not  only  that  the  protection  tha  wis
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 given  to  the  weaker  sections  in  the  co-
 operative  institutions  was  also  done
 away  with.  Our  Janata  friends  are
 now  speaking  of  jand  reforms.  [  know
 what  their  faith  in  land  reforms  is.
 They  are  socialist  for  others  and
 bourgeois  for  themselves.  They  have
 no  faith  in  lang  ceilings.  Their  preach-
 ang  has  been  well  exposed.  During  the
 short  spel]  of  President’s  Rule  a  large
 legion  of  Janata  Party  workers  rushed
 from  Karnataka  to  Delhi,  They  were
 anxious  that  the  Lang  Tribunals  which
 were  constituted,  corisisting  of  non-
 officials—non-officials  who  are  wedded
 to  the  cauge  of  land  reforms,  who  are
 wedded  to  work  and  help  the  agricul-
 turists,  should  be  abolished.  With
 what  sense  of  understanding  and  sense
 of  responsibility  can  they  speak?  They
 have  no  faith  in  lang  reforms.  All  that
 we  find  in  the  Janata  ruleg  States  in
 the  north  is  that  attacks,  killings  of  the
 poor  peasants  are  on  the  rampage.
 These  Janata  Party  representatives  of
 the  people,  who  were  electeq  by  the
 vested  interests  have  absolutely  no
 faithin  land  reforms  The  day  the
 Janata  Party  came  to  power  here,  the
 landlords  boldly  claimeg  that  they  will
 have  their  rents  collected:  they  said
 everything  would  be  set  at  nought
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 Ang  what  have  they  been  saying  there
 in  Karnataka,  Andhra  ang  Mahe-
 rashtra,  have  been  experimenting  in
 the  north.  That  is  the  main  cause  why
 the  poorer  sections  of  the  people,  the
 Kisans,  Harijang  and  weaker  sections
 are  trampleg  and  there  ig  absolutely
 no  rule  Of  law  in  the  north.

 A  lot  of  things  have  been  said  in  the
 report  which  I  referred,  to  about
 future  production,  research  and  so  on.
 But  I  woulg  like  to  lay  stress  on  better
 strains  of  seeds.  There  shoula  be  a
 large  supply  of  this  to  all  the  needy farmers.  There  has  been  a  good  deal
 of  cheating  in  thig  sphere.

 MR  CHAIRMAN:  Mr.  Kadam,  how
 much  time  will  you  take?

 SHR]  B  P.  KADAM:  I  think,  Sir,  to
 do  justice  to  it  I  would  require  some
 time.  I  may  be  permitteg  to  carry  on.

 MR.  CHAIRMAN:  All  right,  you
 may  continue  tomorrow.

 The  House  stands  adjourned  till
 2.00  AM,  tomorrow.

 79  hrs.

 The  Lok  Sabha  then  adjourneg  tit!
 Eleven  of  the  Clock  on  Thursday,  April
 20,  978/Chaitra  30,  3900  (Saka),


